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 LOK  SABHA

 Tuesday,  May  8  969/Vaisakha  ‘15,
 88i  (Saka)

 The  Lok  Sabha  met  at  Elever  of  the
 Clock.

 (Mr  Speaxer  in  the  Chazr]

 ORAL  ANSWERS  TO  QUESTIONS

 Conventions  on  the  Law  of  the  Sea

 Shri  D.  C.  Sharma:
 Shri  Ajit  Singh  Sarhadi:

 Will  the  Prime  Minister  be  pleased
 to  refer  to  the  reply  given  to  Starred
 Question  No  087  on  the  l6th  Decem-
 ber,  958  and  state  at  what  stage  is
 the  question  of  finalising  conventions
 on  the  Law  of  the  Sea  framed  at  the
 Conference  at  Geneva?

 The  Deputy  Minister  of  External
 Affairs  (Shrimati  Lakshmi  Menon):
 Ou

 fh  of
 the  fotr  Conventions  adopted

 at  eva  in  1958,  three  are  complete
 and  the  Government  are  studying  in
 detail  their  implications  Meanwhile,
 the  General  Assembly  of  the  United
 Nations  has  called  another  conference
 at  Geneva  7  March  or  April  960  to
 consider  the  width  of  the  territorial
 sea  and  other  closely  related  problems
 The  Convention  on  the  Territorial  Sea
 and  Contiguous  Zone  could  not  be
 completed  in  958  for  lack  of  agree-
 ment  on  this  question

 Shri  Ram  Krishan  Gupta:  May  I
 know  what  are  the  details  of  these
 four  conventions  which  are  under
 consideration?

 Shrimati  Lakshmi  Menon:  These
 four  conventions  are’  convention  on

 २205  ~D  LSD—I

 Shri  Ram  Krishan  Gupta:
 omnis,

 {

 74890

 the  territorial  sea  and  contiguous  zone,
 convention  on  the  high  seas,  conven-
 tion  on  fishing  and  the  conservation
 of  the  living  resources  on  the  high
 seas  and  the  conventian  on  the  conti-
 nental  shelf

 Shri  Ajit  Singh  Sarhadi:  May  I
 know  what  has  been  the  opinion  of
 the  delegation  with  regard  to  the  width
 of  the  territorial  waters?

 Shrimati  Lakshmi!  Menon:  There  35
 disagreement  on  that  That  is  one  of
 the  subjects  which  will  be  discussed
 at  the  next  conference

 Shri  D.  C.  Sharma:  What  was  the
 attitude  of  the  Government  of  India
 ‘with  regard  to  the  fishing  rights  in
 territorial  waters  and  also  on  the  high
 seas?

 Shrimati  Lakshmi  Menon:  We  have
 asked  for  six  miles  for  the  territorial
 waters  and  six  miles  extra  for  fishing
 rights

 Shri  V  P.  Nayar:  The  hon  Deputy
 Minister  referred  to  the  fishing  nghts
 May  I  know  whether  it  was  brought
 to  the  attention  of  the  authorities  that
 Japanese  fishing  vessels  are  operating
 in  the  Wadge  Bank  within  the  distance
 mentioned  by  her?  The  Japanese  sail-
 ing  vessels  are  operating  in  the  Wadge
 Bank  area  which  we  have  not
 exploited

 Mr  Speaker:  What  distance?  .

 bri  V  P.  Nayar:  It  will  be  any-
 thing  from”  40  miles  from  the  shore
 in  certain  regions

 The  Prime  Minister  and  Minister
 of  External  Affairs  (Shri  Jawaharlal
 Nehru):  It  is  because  of  these  various
 interpretations  of  these  laws  relating
 to  the  high  seas  that  a  conference  was
 held  to  get  some  uniform  basis  for
 it  About  the  three  conventions  which



 for  ”
 true  that  the  Japanese  vessels  on

 the  Arabian  Sea  and  elsewherf#  g0;
 they  are  entitled  to  go  outside  the
 limits  prescribed  for  them.  Whether
 they  go  within  those  limits  or  not,  it

 a  matter  for  enquiry  and  investi-

 ventions  which  have  been  finslised,

 Sbrimati  Lakshmi  Menon:  No,  Sir.
 In  fact  we  have  not  even  signed  any
 of  those  conventions.

 Sbri  Panigrahi:  May  I  know  whe-
 ther  Government  are  aware  that  fish-
 ing  vessels  of  the  Pakistan  Govern-
 ment  are  coming  all  the  way  to  the
 Orissa  coast  and  fishing  there  and
 whether  such  violations  have  come  to
 the  notice  of  the  Government?

 Shri  Jawaharlal  Nehra:  That  is  a
 matter  on  which  I  would  like  to  have
 notice.

 Handloom  Products
 9g2i6.  Shri  द  ह  Nayar:  Will  the

 Minister  of  Commerce  and  Industry
 be  pleased  to  state  whether  it  is  a

 *fact  that  greater  exports  of  Handloom
 products  are  possible  if  the  materials
 are  properly  calendered  and  pre-
 shrunk?

 The  Minister  of  Commerce  (Shri
 Kanungo):  Yes,  Sir.  I  would  say,
 larger  exports  could  be  anticipated.

 ह...  ९,  P.  Nayar:  May  I  know  whe-
 ther  the  representatives  of  the  trade
 who  visited  Europe  recently  have  re-
 ported  to  the  Government  that  there

 Oral  Anowers  74899

 potentiality  for  the  develop-
 ment  of  markets  for  these  products

 in  the  larger  intake.  About  pre-
 shrinking,  it  is  not,  what  you  call,  im-
 portant.

 Shri  झ,  ह  Nayar:  May  4  know  if
 Government  are  aware  that  all  along
 mm  Borope  today,  Che  demand  fox  ह...
 ton  is  more  when  it  is,  pre-shrunk
 than  when  it  is  not  so  treated?

 Shri  Kanango;  According  to  my  in-
 formation,  the  volume  of  cotton  not
 pre-shrunk  is  much  larger.

 Shri  V.  P.  Nayar:  It  is  true,  but
 what  about  the  handloom  cloth?

 aft  राम,  सिह  भाई  बर्मा  :  क्या  मंत्री
 महीदये  बताने  को  हपा  करेंगे  कि  मौजूदा
 हेडलूम  के  उत्पादन  मैं  कैलेडरिंग  प्रौर  फिनिशिंग
 करने  का  क्‍या  प्रबन्ध  किया  गया  है  ?

 शी  कानूनगो  १६५७-५८  में  फ़िनिशिंग
 प्लान्ट  लगाने  के  लिए  नौ  लाख  रुपये  से
 ज्यादा  मन्जूर  किया  गया  है  ।

 Bhxi  द  9.  Nayats  May  3  ‘anvw  whe-
 ther  Government  have  any  scheme  to
 get  the  handloom  cloth  pre-shrunk  as
 is  done  in  the  case  of  mill  cloth  and
 whether  Government  have  any  scheme
 to  render  assistance  for  the  smaller
 units  which  manufacture  handloom
 cloth?

 Shri  Kanungo:  The  Handloom  Board
 has  a  scheme  for  all  this  finishing
 work,  etc.  Uptill  now  there  has  been
 ‘Do  Proposal  for  Pre-shrunk  plant.

 Shri  Nagi  Reddy:  May  I  know  whe:
 ther  in  taking  steps  for  calendering
 and  finishing,  the  handloom  cloth
 which  is  not  produced  by  the  co-
 operatives  also  will  be  given  a  chance?
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 Shri  Ram  Krishan  Gupta:  May  I
 know  whether  the  survey  work  in
 Jharia  coal-field  has  been  completed?

 Shri  Abid  AH;  It  will  be  conducted
 in  almost  all  the  coal  areas

 Shri  Ram  Krishan  Gupta:  May  I
 know  the  total  amount  of  bonus  to  be
 paid  to  the  workers  under  this  scheme

 Shri  Kamunge:  Usually,  pre-shrink-
 ing  bas  not  been  attempted  anywhere

 «yet.  As  regards  finishing  and  all  that,
 the  marketing  societies  can  avaj)]  them-
 selves  of  the  services  of  the  esxtablish-
 ments

 Shri  Damani:  May  I  know  whether
 it  is  a  fact  that  some  German  expert
 has  come  to  India  to  advise  on  designs  -=—«*hus  year  and  last  year?
 which  will  be  popular  im  West  Shri  Abid  All:  In  1956-57,  the  aver-
 Germany?  May  I  know  what  action  age  amount  of  bonus  distributed
 has  been  taken  and  whether  the  export  among  workers  during  each  quarter
 has  increased  to  West  Germany  due  was  Rs  5i,30,780  and  during  1957-58
 0  this  advice?  Rs  62,97,958

 .  Shri  द  B  Vittal  Rao:  May  I  know

 et  Keene  et
 yet,  the  export  who  33  conducting  ths  survey?

 Shri  Abid  Ali:  DLB
 .  कोयला-खान  बोनर  योजना  शी  राम  सिंह  भाई  र्मा  क्‍या  मानतीय  मत्री

 +
 2:  जी  जांच  के  प्रन्दर  यह  भी  जाच  करेगे  कि  जो

 ५  बी
 सरजू

 पांडे
 :  बकर  ब्र  जाहते  हैं  उन्हें  छट्टी  न  देकर ररेश्द

 हर  निभनिव  रजी  ;  मजबूरन  गैरहाजिर  बनाया  जाता  है  ?

 ee  at  झाबिद  झली  इस  पर  खयाल  किया
 ब्या  क्षम  और  रोजगार  मत्री  १९  दिसम्बर,  जायेगा  ny

 १९४८  के  ताराकित  प्र्ष्म  सख्या  ११८३-क  भी  to  yo  तारिक  मैं  यह  जानना
 के  उत्तर  के  सम्बन्ध  में  यह  बताने  की

 कपा  चाहता  हू  कि  पिछली  साल  जो  बोनस  दिया
 करेगे  कि

 गया  भर  इस  साल  जो  बोनस  दे  रहे  है  उसमें
 (क)  क्या  कोयला-लान  मजदूरों  को  कितने  परसेटेज  का  फक  है  ?

 बोनस  के  प्रदन  पर  इस  बीच  पुनविचार  कर  ४  (३  "०७:  uy  ay  ut)
 faa,  गया  है,  जौर

 (ख)  यदि  हा  तो  इसका  क्‍या  परिणाम
 निकला  ?

 अत  उपमंत्री  (भी  झाविद  झली)
 (क)  इस  सम्बन्ध  में  कोयला,  खान  मज़दूरो
 की  गैरहाजरी  की  जाच  की  जा  रही  है  1

 (ख)  प्रशन  नहीं  उठता  ।

 Mr,  Speaker:  The  hon  Deputy  Minis-
 ter  will  also  read  the  answer  in
 English

 cs)  yt  ७६  ५०  int  ge  Sle  lepe
 ute  cel  Ute  2)  ००  चि... gt  9%  (५

 (-  2  GP  ९  ete  ad

 aft  wife  weft  जोसन्‌  १६५६  में
 दिया  गया  था  बह  मैं  ने  भ्र॒जं  किया  भौर  जो

 सन्‌  १६५७  में  दिया  गया  था  वह  भी  भर्ज
 किया  1  इस  साल  के  झाकडे  अभी  तक  नहीं
 झाये  हैं  1

 tao  मु०  तारिक  जो  १६४६-५७
 झौर  १९५७-५६  में  दिया  गया  है  उस  में

 Shri  Abid  All:  (a)  For  this  purpose  परसेंटेज  का  क्‍या  फक॑  है  ?
 a  study  of  the  pattern  of  absenteeism  '
 among  coal  miners  is  being  carried  ३७४०९  YOV-on  है  goqn-ov  2

 out  us  हैं  ethan  y2  ७४  ul  2  US  he
 (b)  Does  not  arise.  (?  ay
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 की  ाविव  अली  सन्‌  १६५६-१७  में

 दिया  गए  ५१  लाख  ३०  हजार  भौर  सन्‌

 १६५७-५८  में  दिया  गया  ६३२  लाख  ६७

 हजार
 Shri  7  B.  Vittal  Reo:  May  J  know

 why  this  work  has  been  entrusted  to
 the  Director,  Labour  Bureau,  because
 matters  pertaining  40  coal  mines  are
 generally  dealt  with  by  the  Chief
 Inspector  of  Mines”  May  I  also  know
 when  the  survey  35  likely  to  be  com-
 pleted?

 Shri  Abid  All:  This  kind  of  survey
 is  generally  conducted  through  this
 organisatiog  We  hope  the  survey  will
 be  completed  within  four  or  five
 months’  period

 Shri  T.  B.  Vittal  Rao:  Last  time
 when  this  question  was  put,  we  were
 told  that  the  survey  would  take  4  or
 §  months  Again  today  we  are  told
 that  it  will  take  4  or  5  months  May
 I  know  the  reason  for  this  delay’

 Shri  Abid  Ali:  It  has  started  in
 March

 Shri  S  M.  Banerjee:  In  reply  to  a
 previous  question  on  9th  December
 when  it  was  asked  whether  the  survey
 relates  to  attendance  bonus  and  not  a
 monthly  bonus,  the  hon  Parliamentary
 Secretary  wanted  notice  May  I
 know  whether  he  is  m  a  position  to
 reply  now?

 Shri  Abid  Alt:  That  is  the  purpose
 of  this  survey.

 Shri  Tangamani:  The  study  team  on
 wages  directed  this  statistical  survey
 and  Jharia  has  been  taken  as  the
 sample  site  That  was  done  as  early
 as  October,  958  May  I  know  whe-
 ther  this  survey  has  been  completed
 and  whether  a  similar  survey  will  be
 undertaken  m  the  other  coal-fields
 also  for  the  purpose  of  fixing  the
 bonus  on  the  basis  of  regular  attend-
 ance?

 Shri  Abid  AH:  This  particular
 survey  is  being  conducted  according
 to  the  direction  given  by  the  study
 group  on  wager  in  September  last.
 The  survey  has  been  started  there-
 after  in  March
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 Shri  T.  8.  Vital  Rao:  May  I  know
 whether  Government  are  aware  of  the
 fact  that  50  per  cent  ह.  the  workers
 in  Bihar-Bengal  coal-fields,  who  con-
 stitute  80  per  cent  of  the  total  workers
 im  Yndia,  do  not  get  quarterly  bonus
 anq  if  so,  whether  Government  pro-
 Poke  to  expedite  this?

 Shri  Abid  Ali:  Of  course,  it  will  be
 expedited  As  is  known,  this  bonus
 38  paid  as  attendance  borqus  to  every
 worker  who  becomes  entitled  fo  this
 bonus,  af  he  has  put  in  the  requisite
 days  of  attendance,  he  35  entitled  to
 it  And  he  gets  it  हे

 Shri  Ram  Krishan  Gupta:  May  I
 know  whether  this  survey  wotk  will
 be  carried  oyt  m  other  coal-fields
 als?

 Shri  Abid  Ali:  Yes,  Sir,  m  almost
 all  the  coal-fields

 Concessions  for  Import  by  Sailing
 Vessels  2

 “e2l9.  Pandit  D.  N  Tiwary:  Will
 the  Minister  of  Commerce  and  Indus-
 try  be  pleased  to  state

 (a)  whether  concessions  for  import
 of  some  goods  which  can  be  imported
 by  sailing  vessels  without  a  licence
 from  certain  specified  countries  have
 bean  extended  beyond  December,  1958,

 (७)  ४  so,  the  reasons  for  the  ‘same,
 anq

 (ce)  the  quantity  of  the  goods
 IMported  in  1958-597,

 The  Minister  of  Commerce  (Shri
 Kanungo):  (a)  Yes,  Sir

 (b)  The  concession  has  been  extend-
 ed  to  keep  open  the  traditional  chan-
 nels  of  trade  with  our  friendly  neigh-
 bourmg  countries  who  are  good  buyers
 of  some  of  our  export  items

 (९)  The  quantity  of  goods  imported
 Under  the  said  arrangement  is  not
 available  However,  a  statement
 Showing  the  value  of  goods  imported
 dufing  1958-59  (April-Decamber  3958)
 88  laid  on  the  Table  of  the  Sabha
 (See  Appendix  VIM,  annexure  No.  18)
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 Pandit  D.  N.  Tiwary:  May  I  know
 the  nature  of  the  concession  granted
 for  the  articles  wzoported?

 Shri  Kanange:  There  is  no  conces-
 sion  Only  from  certain  destinations
 near  about  the  Persian  Gulf  and  India
 certam  commodities  are  allowed  to  be
 imported  by  sailing  vessels

 री
 Pandit  0.  N.  Tiwary:  Will  they  get

 import  licences?

 Shri  Kanungo:  They  are  not  expect-
 ed  to  get  import  licences,  but  there
 ale  quantitative  mutations

 Shri  Tangamani:  In  the  statement  I
 find  that  the  total  imported  value  is
 Rs  2  crores  during  April  to  Decem-
 ber  38586  May  I  know  what  is  the
 corresponding  figure  for  this  year  and
 whether  this  concession  has  resulted
 in  increased  imports?

 Shri  Kanungo  I  have  not  got  the
 exact  figures,  but  it  has  not  increased
 It  has  been  restricted  more  or  less

 hri  Tangamani  rose—

 Mr.  Speaker  It  has  not  increased
 the  imports  That  is  what  the  hon
 Member  wanted  and  it  has  been
 answeied  What  more  does  he  want?
 Next  question

 o
 Coir  Industry  in  Orissa

 *2220.  Shri  Panigrahi.  Will  the
 Minister  of  Commerce  and  Industry
 be  pleased  to  refer  to  the  reply  given
 to  Starred  Question  No  453  on  the
 22nd  September,  958  and  state

 (a)  whether  the  proposal  for  start-
 ing  Traming-cum-Production  centres
 for  the  development  of  coir  industry
 at  Sakhigopal  in  Pur  District  and  at
 Gopalpur  in  Ganjam  district  in  Orissa
 has  been  exammed,  and

 (b)  ४९  so,  the  decision  taken  in  the
 matter?

 The  Minister  of  Industry  (Shri
 Manubhai  Shah):  (a)  Yes,  Sir

 74898

 (b)  The  Central  Government  have
 accorded  technical  approval  to  the
 scheme

 Shri  Panigrabi:  May  I  know  how
 many  such  training-cum-production
 centres  for  development  of  the  coir
 industry  7  Orissa  have  been  sanctioned
 and  how  many  of  them  have  been
 established?

 Shri  Manubhai  Shah:  Two  have
 been  sanctioned  and  they  will  train
 about  80  boys

 Shri  Panigrahi:  What  35  the  total
 financial  assistance  given  so  far  to
 Orissa  for  development  of  coir  indus-
 try  and  what  Is  the  amount  proposed
 to  be  given  in  the  next  two  years  of
 the  Plan?

 Shri  Manubhai  Shah:  The  lust  is  a
 bit  long  In  ‘1956-57,  it  was  Rs  ‘11,625,
 in  ‘1957-58  it  was  Rs  ‘12,800  In  1958-
 59,  at  is  going  to  be  about  Rs  18,000

 hri  S.  C.  Samanta:  May  I  know
 whether  the  State  Government  has
 been  giving  matching  contribution?

 Shri  Manubhai  Shah:  Yes,  in  some
 schemes  it  78  fifty-fifty,  in  some
 schemes,  they  are  outmght  grants  from
 the  Centre

 Forged  Passports

 +
 Shri  Nagl  Reddy.
 dhri  A.  K,  Gopalan.
 Shri  Kunhan:

 "222i.  <  Sardar  Iqbal  Singh:
 Shri  Sarju  Pandey:
 Shri  Parulekar:
 Shri  T.  है ड  Vitial  Rao:

 Will  the  Prime  Minister  be  pleased
 to  refer  to  the  reply  given  to  Starred
 Question  No  9  on  the  l0th  February,
 959  and  state

 (a)  whether  the  investigations
 regarding  the  forged  passports  have
 since  been  completed,  and

 (b)  af  so,  the  details  thereof?
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 ‘The  Deputy  Minister  of  External
 Affairs  (Shrimati  Lakshmi  Menon):
 (a)  and  (b).  Investigations  have  been
 completed  and  the  case  is  being  tried
 before  a  court  of  law  but,  for  obvious
 reasons,  detailed  information  about  the
 results  of  the  investigations  cannot  be
 revealed  at  this  stage.

 Bhri  Nagi  Reddy:  May  I  know  whe-
 ther  :t  has  come  to  the  notice  of  Gov-
 ernment  that  the  persons  with  forged
 passports  have  been  transferring
 money  through  certain  foreign  com-
 pames  hke  Air  France  and  Aur  Swiss
 from  India  to  outside  countries  for
 them  to  collect  when  they  go  out?

 Shrimati  Lakshmi  Menon:  The
 question  has  been  answered  on  a  pre-
 vious  occasion.

 Shri  Nagi  Reddy:  On  the  previous
 occasion,  we  were  told  that  it  is  under
 investigation  That  answer  has  not
 Jed  us  to  any  conclusion

 Mr.  Speaker:  Hon  Members  know
 that  before  investigations  are  started,
 they  may  not  be  in  a  position  to  give
 any  information  But  ४  the  nforma-
 tion  38  followed  up  by  a  case  launched
 in  a  court  of  law,  it  becomes  sub-
 gudwe.,  Therefore,  there  is  no  good
 putting  these  questions

 Shri  Nagi  Reddy:  Already  7  has
 appeared  in  the  Press  that  in  one  case
 in  the  Bombay  court,  one  of  the
 accused  has  already  told  the  court  that
 they  have  been  transferrmg  money
 through  the  good  offices  of  Air  France
 and  Air  Swiss  from  this  country  to
 outside  countries,  for  them  to  collect
 when  they  go  there.  Therefore,  I
 want  to  ask,  what  is  the  result  of  the
 investigation  on  the  basis  of  the
 report  that  has  appeared  in  the  Press
 and  as  revealed  in  the  court?

 Mr.  Speaker:  Whenever  a  case  is
 before  a  court,  it  is  open  to  the  accused
 or  prosecution  or  the  witnesses  to
 make  statements  in  the  court;  none
 others,  including  Parliament,  can  go
 into  the  matter  I  am  not  going  to
 allow  questions  so  far  as  that  matter
 is  concerned

 The  Prime  Minister  and  Minister
 of  External  Affairs  (Shri  Jawaharlal
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 tion.  Now  that  the  hon.  Member  has
 drawn  attention  to  this  particular
 aspect,  we  shall  enquire  jnto  it.

 Shri  Nagi  Reddy:  I  would  like  to
 know  the  number  of  people  that  have
 been  arrested  on  the  basis  of  the
 investigation,  whether  investigations

 Jook  into  it.

 Shrimati  Lakshmi  Menon:  The  case
 78  in  the  personal  custody  of  the  Chief
 Commussioner  and,  therefore,  any
 wformation  we  have  88  a  result  of
 the  investigations  cannot  be  revealed.

 Shri  T.  B.  Vittal  Rao:  7  want  to
 know  the  number  of  gazetted  officers
 who  are  being  prosecuted.

 Mr.  Speaker:  Has  the  hon  Minister
 any  information  on  this  point?

 Shri  Tangamani:  This  38  the  third
 time  information  is  asked

 bri  Tyagi:  May  I  know.
 Wr.  Speaker:  Is  there  any  informa-

 tion  on  this  point?
 bri  Tyagi:  I  am  afraid  too  much

 of  secrecy  being  observed
 Mr.  Speaker:  How  many  gazetted

 Officers  are  being  prosecuted,  that  does
 not  go  into  the  merits  of  the  case*So,
 that  information  can  be  given  to  the
 House  if  the  hon  Munister  has  got  it.

 Shri  Jawaharlal  Nehru:  I  have  not
 got  the  information  now  But  since
 you  were  pleased  to  say,  I  would  per-
 sonally  enquire  about  it  and  1  shall
 place  be’ore  this  House  what  is  avail-
 able

 Shri  Jaipal  Singh:  Last  time  the
 Prime  Minister  told  us-—-this  is  what
 he  sad

 “It  has  been  an  industry  in  Punjab
 for  various  reasons”.

 He  gave  ug  only  one  reason  Could
 he  let  us  know  the  other  reasons  also?
 In  reply  to  a  supplementary  he  said
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 this  and  added  there  are  many  other
 ह... ...  Could  he  make  us  wiser
 about  the  other  reasons?

 Shri  Jawsharlal  Nehru:  The  other
 reesons  presumably  were  making
 money  by  unfair  means  in  various
 ‘ways.

 Ghri  Hem  Barua:  In  reply  to  a
 question  about  the  subject  that  some
 foreign  air  companies  are  indulging
 in  this  forged  passport  trade,  the
 Prime  Minister  was  pleased  to  state:

 “The  enquiry  is  proceeding  and
 they  say  it  is  making  good  pro-
 gress.  We  cannot  ask  them  at  any
 rate  to  supply  us  odd  information
 about  odd  parts  of  it.”

 Now  that  the  enquiry  is  completed,
 may  I  know  whether  the  Prime  Minis-
 ter  would  enlighten  us  whether  these
 foreign  air  companies  are  actively  co-
 operating  with  the  international  racket
 Operating  in  forged  passport  trade?

 Shri  Jawaharlal  Nehru:  I  rather
 doubt  whether  this  can  be  separated
 from  the  general  evidence  in  the  case
 in  an  isolated  way.  I  said  something
 about  the  foreign  air  companies  on
 the  basis  of  some  information;  it  will
 depend  on  the  proof.  So,  it  should
 await  the  result  of  the  enquiry.

 Shri  Narayanankutty  Menon:  May
 I  kmow  whether  on  the  basis  of  the
 loophole  that  has  been  disclosed  as  a
 result  of  the  investigation  in  this  case
 Government  have  taken  any  steps  to
 tighten  up  the  loopholes  so  that  the
 trade  in  forged  passports  may  be  pre-
 vented  in  future?

 Shri  Jawaharlal  Nehru:  Yes.  Gov-
 ernment  have  taken  many  steps.  I
 cannot  give  a  guarantee  that  every
 loophole  has  been  plugged.  But  I
 think  many  steps  have  been  taken.
 In  fact,  complaints  have  come  that  it
 has  become  difficult  to  get  a  passport.

 Shri  Vajpayee:  May  I  know  if  any
 departmental  action  has  been  taken
 against  the  officers  involved  in  this
 case?
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 Shri  Jawaharlal  Nehru:  An  officer
 involved  in  such  a  thing  should  be
 hauled  up  in  a  criminal  court.  It  is
 not  a  question  of  departmental  action.

 Shri  Hem  Barua:  The  ह... उ  Minis-
 ter  said  on  a  previous  occasion  like
 this:

 “Very  often  whole  aircrafts  are
 chartered  by  these  people,  that  is,
 by  groups  or  associations  or  com-
 panies,  who  charter  an  aircvaft  sell
 Place  to  individuals  to  go  there  to
 seek  work  in  the  United  King-
 dom  or  elsewhere  and  who  often
 get  these  forged  passports.”

 May  ६  know  whether  Government
 have  enquired  how  these  forged  pass-
 ports  are  made  available  to  these
 people  who  charter  aircrafts?

 Mr.  Speaker:  That  is  the  subject-
 niatter  of  enquiry.

 Shri  Jawahsrlal  Nehru:  Any  indivi-
 dual  or  corporation  can  charter  an
 aircraft.  They  can  charter  an  Air
 India  aircraft  if  they  pay  the  money.
 It  is  none  of  the  concern  of  the  com:
 pany  to  sit  and  go  into  the  back-
 ground  and  antecedents  of  the  gentle-
 men  who  charter  it.

 Shri  Hem  Barua:  But  the  Prime
 Minister  was  pleased  to  admit  that
 people  go  on  forged  passports.  I  just
 want  to  kriow  how  forged  passports
 are  made  available  to  these  people.

 Shri  Jawaharial  Nehru;  People  who
 go  out,  many  of  them,  have  real  pass-
 ports;  many  of  them  have  forged  ones.
 I  understand  there  is  tremendous
 demand  for  them.  People  are  going
 to  the  United  Kingdom  because  it  is
 easy  to  find  work  and  higher  wages.
 When  people  want  to  go  they  are  pre-
 pared  to  take  normal  passports.  When
 we  started  putting  difficulties  in  the
 way  of  getting  normal  passports,
 because  we  do  not  want  that  type  of
 persons  to  go  in  large  numbers  there—
 they  work  for  a  little  time  and  they
 come  back  when  they  do  not  get  a
 job—social  problems  arose,  they  did
 not  know  the  language  there  and  all
 that.  So,  we  did  not  encourage  this.
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 Then,  because we  did  not  issue  the
 oft  रघुनाथ  सिह

 :
 मैं  समझता  हूं  कि normal  passports  easily,  the  trade  in

 इस  के  वास्त  यू०  बीर  सची  साइट  होगी
 forged  passports  began.  We  are  not
 issuing  it  and  the  people  are  prepared
 to  pay  large  sums  of  money  for  a
 forged  passport  But  the  company
 chartering  an  aircraft  has  nothing  ‘o
 do  with  it.  At  any  rate,  I  do  not
 know  whether  some  officials  were
 involved,  but  the  company  had  nothing
 to  do  with  it  /

 West  German  Collaboration  for
 Chemicai  Plant

 +
 Shri  Subedh  Hansda:
 Shri  8,  C.  Samanta:
 Shri  Raghunath  Singh:
 Shri  Bibhnti  Mishra:

 {Shri  Ram  Krishan  Gupta:
 Wall  the  Minister  of  Commerce  and

 Industry  be  pleased  to  state:

 (a)  whether  there  is:  any  proposal
 to  set  up  a  chemical  plant  in  India
 with  West  German  collaboration;

 °2222,

 (b)  ४  so,  whether  the  negotiations
 tor  the  proposed  plant  have  been
 completed,

 (c)  whether  any  contract  has  been
 signed  based  upon  the  negotiations;
 and

 (d)  .f  so,  the  main  features  of  the
 contract?

 The  Minister  of  Industry  (Shri
 Manabhai  Shah):  (a)  Yes,  Sir.

 (b)  to  (d).  Negotiations  are  in
 progress

 Shri  Subodh  Hansda:  May  I  know
 whether  any  site  has  been  selected  for
 this  plant?

 Shri  Manubhai  Shah:  Not  yet,
 Shri  Ram  Krishan  Gupta:  May  I

 know  the  capacity  of  the  plant?
 Shri  Manubhal  Shah:  It  will  manu-

 facture  about  6]  basic  imtermediates
 valued  at  Rs  8  crores  to  9  crores  per
 year

 Shri  5.  C.  Samanta:  May  I  know
 whether  it  will  be  in  the  public  sector
 or  the  private  sector?

 Shri  Manubhai  Shah:  It  will  be  in
 the  pubhe  sector.

 aft  मनुभाई  जाह  :  मैं  साननीय  भेलबर
 की  ईच्छा  को  समझता  हूं,  केकिन  यह  सब
 तो  2विनकल  कमेटी  तय  करेगी  ।

 भी  विभूति  मिथ :  इस  कम्पनी  के
 निर्माण  में  कुल  कितना  सय  पढ़ेगा  भौर
 जमती  से  कितना  भ्रामगा  झौर  हमारी  सरकार
 कितता  लगाबंगी  ?  हि

 शनी  मगुभाई  शाह  :  इस  में  करीब  १२
 करोड़  पये  का  खर्चा  होगा  ।  उस  में  से

 ६  करोड़  की  मशीनरी  बरगगरह  बाहर  के
 डिज़ाइन  पर  हमारा  इरादा  हिन्दुस्तान  में
 बताने  का  है  शौर  बाको  का  हिस्सा  जमेंनी
 भर  भौर  मुल्को  से  भ्र/यंगा  और  उस  में  भी

 हमारी  कोशिश  है  कि  जितनी  हमारे  यहा
 फ़ैब्रोकेट  हा  सके,  उतनी  की  जाये  1
 Shri  Subodh  Hansda:  May  I  know

 whether  any  other  foreign  countries
 were  approached  for  the  chemical
 plant?

 Shri  Manubhai  Shah:  As  the  House
 is  awaie,  We  were  negotiating  with
 several  countries  and  ultimately  these
 prog-ammes  were  approved

 Spri  Nagi  Reddy:  What  would  be
 the  foreign  exchange  content  for  this
 country?  How  much  foreign  exchi#nge
 would  be  saved  after  production
 starts?

 Spri  Manubhai  Shah:  The  foreign
 exchange  total  will  be  about  Rs.  55
 crores,  of  course,  the  final  figures  are
 not  available.  And  the  savings  will
 be  ४००५६  Rs  6  to  Rs.  9  crores.

 Factory  for  Manufacture  of  Flash-
 Light

 92223,  Shri  Siddananjappa:  Will  the
 Minister  of  Commerce  and  Industry
 be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  a  flash
 light  producing  factory  has  been
 established  in  Lucknow;

 (b)  if  so,  by  which  firm;  and
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 {e)  what  is  the  capacity  of  the
 factory?

 The  Minister  of  Industry
 Manubhai  Shah):  (a)  Yes,  Sir.

 (b)  Mesars  Eveready  Fiash-light
 Company,  Lucknow

 (Shri

 (c)  Six  milhon  numbers  of  flash-
 light  cases  per  annum

 Shri  Nagi  Reddy:  May  I  know
 whether  this  factory  35  being  estab-
 lished  with  indigenous  capital  or  by
 collaboration  with  any  foreign  capital?

 Shri  Mannbhail  Shah:  This  parti-
 cular  company,  to  which  the  hon
 Member  has  also  been  pleased  to  refer,
 is  a  foreign-owned  company  But
 there  are  other  4  Indian-owned  com-
 panies  making  this  type  of  flash-lights

 Shri  Nagi  Reddy:  What  2s  the  capa-
 city  of  production  of  this  company  in
 comparison  with  the  three  other
 Indian-owned  companies?

 hri  Manubhai  Shah:  The  tota
 capacity  in  the  country  is  about  85
 mullion,  of  which  this  company  claims
 about  two-third

 Shri  V.  P.  Nayar:  In  regard  to  the
 flash-light  bulbs

 Shri  Tangamani;  Not  bulbs

 Shri  झ,  P.  Nayar:  Could  I  have  some
 idea  of  the  total  imports?

 Shri  Mannbhai  Shah:  Now  a  days
 as  far  88  imports  are  concerned,  they
 have  been  totally  restricted  except
 fo:  very  specia]  types  of  bulbs  As  a
 matter  of  fact,  these  very  torches  we
 are  exporting  Last  year  we  export-
 ed  about  43  lakhs  worth  of  flash-lght
 torches

 उसर  प्रदेश  में  स्यू  नियम  का  कारलाता

 र२शर४ड,  भी  भक्त  वर्शान  गया
 शजणिण्य  कबा  उदछोग  मत्री  २६  फरवरी,
 १६५९  के  तारांकित  प्रष्न  सक्या  ६७५  के
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 उत्तर  के  सम्बन्ध  में  यह  बताने  की  क्वपा
 करेगे  कि

 (क)  उत्तर  प्रदेश  में  भ्रत्यूमीनियम  का
 कारखाना  स्थापित  करने  के  बारे  में  प्ररम्भिक
 प्राविधिक  रिपोर्ट  की  क्या  इस  बीच  जाच-
 पडताल  पूरी  हो  गई  है,

 (ख)  यदि  हा,  तो  उस  पर  क्या  निर्णय
 किया  गया  है,

 (ग)  कया  इस  बीच  परियोजना  की

 विस्तृत  रिपोर्ट  प्राप्त  हो  गई  है,  भौर

 (9)  यदि  हा,  तो  उस  पर  क्या  कार्यवाही
 की  गई  है  ?

 उद्योग  मत्री  (भी  मनुभाई  शाह)
 (क)  से  (घ)  इस  फर्म  की  विदेशी  सहयोगी

 फर्म  मै०  केसर  इजीनियर्स  झाफ  मू  एस०  To
 ने  एक  प्रारम्भिक  रिपोर्ट  दे  दी  है,  जिससे
 प्रकट  होता  है  कि  यह  परियोजना  स्थापित
 करना  सभव  होगा  ।  यह  फर्म  भब  एक  विस्तृत
 परियोजना  रिपोर्ट  तैयार  कर  रही  है  t

 भरी  भक्त  दर्शन  जो  उत्तर  मत्री  महोदय
 ने  इंस  समय  दिया  है  करीब  करीब  वही  उत्तर
 तीन  महीन  पहले  दिया  था  ।  मे  यह  जानना
 चाहता  ह्  कि  डिटेल्ड  रिपोर्ट  के  आने  में
 कितना  समय  लगेगा  |  इस  में  हतनी  देरी  क्‍यों
 हो  रही  है  ?

 थ्री  मनुभाई  शा  यह  बडा  प्रोजेक्ट  है
 हाउस  को  यह  जानकर  प्रानन्द  होगा  कि
 इसकी  कंपेसिटी  दस  हजार  टन  से  बढ़ा  कर
 २०  हजार  टन  की  जा  रही  है  |  यह  इतना
 बढा  प्रोजेक्ट  है  इस  में  कुछ  देरी  तो  लगेगी
 ही  ।  लेकिन  में  समझता  हू  कि  ज्यादा  देरी  होने
 वाली  नही  है  ।  जल्दी  ही,  थोडे  महीतो  में  ही
 प्रोजेक्ट  रिपोर्ट  ा  जायेगी  ।

 श्री  सक्‍त  दर्शन  यह  ओ  प्नल्यूमीनियम
 प्लाट  लग  रहा  है  द्वितीय  ्इबर्ीय  पोजना  में
 उसर  प्रदेश  में  पही  एक  मा  बढ़े  बैमाने का का

 740०6

 .
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 उद्योग  होने  बाला  है  1  इस  दृष्टिकोण
 हज

 जब
 which  it

 Fatt
 is  now

 supplied  A to  the
 alu-

 उत्तर  प्रदेश  सरकार  इसके  लिये  पूरा  If  so,  what  will  be  the  total  quantity
 ate  सहायता  दे  रही  है  तो  क्या  इस  के  लिये  of  electricity  so  supplied?

 ज्ीघ्रता  की  जायेगी  ?

 भी  भनुभाई  शाह  :  काफी  शीक्रता  हो

 रही  है  1  यह  इतना  बड़ा  प्लाट  है  फिर  भी

 इतनी  जल्दी  काम  हो  रहा  है।  मे  समझता  हूं  कि

 इस  में  तो  रिकार्ड  जल्दी  हो  रही  है  ।

 Shri  Dasappa:  May  I  know  at  what
 rate  electricity  would  be  made  avail-
 able  to  this  project?

 Shri  Manubhai  Shah:  The  rates  are
 under  negotiation,  but  they  will  be
 such  as  will  be  economic  for  alumi-
 nium  production.

 Mr.  Speaker:  Date  or  rate?

 Shri  Dasappa:  How  will  you  supply
 electricity?,

 Shri  Mannbhai  Shah:  That  is  what  |
 said,  that  the  rates  will  be  economic
 for  production  of  aluminium.

 Mr.  Speaker:  He  wants  to  know
 whether  the  hon.  Minister  is  in  a
 position  to  give  the  rate  actually.

 Shri  Manubhai  Shah:  I  had  said  that
 the  matter  was  under  negotiation  bet-
 ween  the  U.P.  Government  and  the
 party,  but  the  rates  would  be  such  as
 will  be  economic  for  the  production  of
 aluminium.

 !

 Shri  s.  M.  Banerjee:  The  hon.
 Minister  has  said  that  the  detailed
 report  is  likely  to  be  submitted  soon.
 May  I  know  as  to  when  the  erection
 work  is  likely  to  start  after  the  con-
 sideration  of  the  detailed  report?

 Shri  Manubhai  Shah:  I  think  the
 factory  is  likely  to  be  completed  by
 the  second  year  of  the  Third  Plan.

 Shri  झ,  P.  Nayar:  Could  I  know
 from  the  hon.  Minister  whether  elec-
 tricity  will  be  supplied  at  rates  at

 Shri  Manubhai  Shah:  Kerala  has
 peen  a  very  lucky  State
 try  in  having  very  cheap  hydro-
 electric  power.  That  rate  cannot  be
 applied  obviously  to  any  new  indus-
 try.  But  what  I  can  assure  the  House
 is  that  all  factors  will  be  taken  into
 consideration  and  the  basic  factor  will

 country  will  have  to  be  at  economic
 prices.

 aft  सिहांसन  सिह  :  कया  इस  प्लांट  को
 बिजली  रेहन्द  डेम  से  दी  जायेगी  ।  रेहन्द  डेम
 का  डेली  प्रोडक्शन  बिजली  का  क्‍या  होगा  q
 उस  में  से  कितना  इस  प्लांट  को  दिया  जायेगा
 झौर  उत्तर  प्रदेश  के  पूर्वी  जिलों  को  कितना
 दिया  जायेगा  ?

 शी  समुभाई  शाह  :  जो  प्रोडक्शन  होगा
 वह  तो  फायनल  में  जाकर  दो  लाख  किलोवाट
 तक  होगा  |  उसका  झलग  ध्लग  बटवारा
 हो  जायेगा  |  लेकिन  इस  प्लांट  का  जहां  तक

 ताल्लुक  है,  भौर  बटवारे  का  हमें  पक्का  पता

 नहीं  है,  इस  में  कोई  ४५  से  ५०  हजार  किलोवाट
 बिजली  दी  जायेगी  ।

 5

 श्री  भवत  दर्शन  :  यह  ओ  प्लांट  स्थापित
 किया  जा  रहा  है  इसके  सम्बन्ध  में  एक  भोर
 भारत  में  बिड़ला  प्राइवेट  ग्वालियर  लिमिटेड
 और  दूसरी  ओर  झमरीका  के  मै०  कंसर
 इंजीनियर्स  से  बातभीत  चल  रही  है  |  मैं
 जानना  चाहता  हूं  कि  क्‍या  केन्द्रीय  सरकार
 और  राज्य  सरकार  इस  में  झार्थिक  दृष्टि  से
 झौर  दूसरी  दृष्टि  से  सहयोग  देने  में  भाग
 लेंगी  ?

 भी  मनुभाई  शाहू  :  इस  में  सिर्फ  बात  ही
 नही  हो  रही  है  बल्कि  उनको  लाइसेंस  मी  दे
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 दिया  गया  है  ।  यह  प्रोजेक्ट  पक्के  तौर  से
 सागे  बढ़  रहा  है  i  जहां  तक  भारत  सरकार

 का  धोर  उत्तर  भ्रदेश  की  सरकार  का  ताललुक
 है  जो  फैसिलिटीज  हम  भ्रममन  इंडस्ट्रीज  को
 देते  है  जैसे  कि  जमीन  को  एक्वायर  करता
 या  पानी  की  कोई  सहूलियत  देना  और  बिजली
 के  लिये  इन्तिजाम  करना,  इसके  सिवा  धौर

 कोई  सहायता  देंने  की  बात  नहीं  है  ।

 Jisit  of  Japanese  Steel  Mission

 °2225.  Shri  Damani:  Will  the  Minis-
 ter  of  Commerce  .and  Industry  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  a
 Japanese  Steel  Mission  has  recently
 visited  India,

 (b)  whether  it  has  submitted  pro-
 posalg  to  Government  for  buying
 more  iron  ore,  and

 (c)  sf  so,  the  details  thereof?
 e

 The  Deputy  Minister  of  Commerce
 and  Industry  (Shri  Satish  Chandra):
 (a)  to  (c)  The  Japanese  Mission
 which  recently  came  here  conveyed  to
 the  Government  of  India  the  intention
 of  the  Japanese  Steel  Industry  of
 mmporting  from  966  onwards  an  addi-
 tional  four  million  tons  of  iron  ore
 annually  from  India,  preferably  from
 the  Bailadilla  area  The  Government
 of  India  have  agreed  to  undertake
 a  3609  of  the  proposal  in  all  its
 aspects  preparatory  to  more  concrete
 discussions

 Shri  Damani:  May  I  know  whether
 these  purchases  are  intended  to  be
 supplied  concurrently  or  after  the  con-
 clusion  of  the  present  agreement?

 Shri  Satish  Chandra:  There  are  two
 agreements  at  present  One  78  for  the
 supply  of  more  than  7  million  tons  of
 iron  ore  during  a  period  of  five  years
 according  to  which  supplies  are  being
 made  There  has  been  another  agree-
 ment  according  to  which  iron  ore  from
 Kiriburu  mines  is  to  be  supplied  to
 Japan  at  the  rate  of  2  million  tons  per
 year  from  3964  onwards.  Now,  this
 ws  a  fresh  demand  for  4  million  tons

 per  year  to  be  supplied  from  Baladilla
 from,  onwards

 Shri  Wodeyar:  May  I  know  whether
 the  Mission  visited  India  at  the  invita-
 tion  of  the  Government  of  India  and
 which  parts  of  India  did  it  visit?

 Shri  Satish  Chandra:  This  Mission
 eame  on  its  own  When  they  came
 last  tume,  they  presented  a  Tea  House
 and  they  came  now  for  the  opening
 ceremony  of  the  Tea  House  and  made
 this  request  for  the  addational  supply
 of  iron  ore

 Shri  C.  D.  Pande:  In  view  of  the  fact
 that  for  the  coming  few  months  we
 will  have  a  surplus  of  pig  iron  to  the
 extent  of  almost  a  mullion  ton,  will
 Government  consider  the  feasibility  of
 giving  priority  to  the  sale  of  pig  iron
 over  iron  ore?

 Shri  Satish  Chandra:  This  question,
 properly,  should  be  addressed  to  thé
 Ministry  of  Steel,  Mines  and  Fuel
 But  I  do  not  think  that  there  will  be
 any  surplus  of  pig  iron  or  steel.  The
 demand  is  increasing  so  fest  that  it
 will  outstrip  the  supply  and  probably,
 more  steel  capacity  will  have  to  be
 installed  during  the  next  Plan.

 Shri  C.  D.  Pande:  My  question  was
 that  till  we  go  into  the  production  of
 steel,  this  interval  will  give  us  almost
 a  million  tons  of  pig  iron  which  wil)
 be  surplus.

 Shri  Satish  Chandra:  Fhe  possibility
 of  exporting  pig  iron,  if  it  is  surplus,
 shall  certainly  be  explored  But  that
 may  be  exported  to  any  country
 This  question  is  in  relation  to  the
 demand  from  the  Japanese  for  irou
 ore  for  their  own  industry

 Shri  Jaipal  Singh:  Is  it  a  fact  that
 this  Nagano  Mission  also  agreed  to
 purchase  metallurgical  coal?  If  the
 answer  is  in  the  affirmative,  I  want
 to  know  why  Government  are  going
 in  for  this  in  view  of  the  fact  that
 the  country’s  metallurgical  coal  sup-
 plies  are  very  limited.

 Shri  Satish  Chandra:  This  question
 is  certainly  being  considered  by  the
 Minutry  of  Steel,  Mines  and  Fuel.
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 We  cannot  obviously  spare
 quantities  of  metallurgical  coal.

 Shri  Panigrahi:  May  I  know  whe- ther  this  Mission,  besides  expressing
 their  destre  to  take  from  India  four
 million  tons  of  uwron  ore  from  3960
 onwards,  expressed  their  desire  to  set
 up  any  steel  mill  with  Japanese  colla-
 boration  in  India?

 Shri  Satish  Chandra:  The  Mission
 wanted  to  purchase  iron  ore  from  us.
 We  have  not  made  any  commitment
 so  far.  We  have  said  that  we  will
 consider  the  possibility  and  that  dis
 cussions  can  be  held  at  a  later  date.

 Mr.  Speaker:  He  only  wanted  to
 know  whether  there  55  a  proposal  by
 that  Mission  or  by  the  Japanese  Gov-

 #™Tment  to  start  _a  steel  _muill  here.
 Shri  Satish  Chandra:  No,  Sir.  They

 want  to  purchase  iron  ore  for  ther
 own  steel  plants  in  Japan.

 Shri  8,  C.  Samanta:  May  I  know
 whether  the  Steel  Mission  has  offered
 some  help  in  the  intermediate  period for  constructing  a  railway  line  ४७
 port?

 Shri  Satish  Chandra:  For  the  sup-
 ply  of  two  mullion  tons  of*iron  ore
 from  Kiriburu  area  we  have  received
 loans  worth  about  28  million  dollars, out  of  which  8  muilion  dollars  have
 been  given  by  Japan  itself  and  20
 million  dollars  have  come  from  the
 United  States’  President’s  Asian  Deve-
 lopment  Fund.  That  will  meet  the foreign  exchange  requirements  of  the Project  for  the  supply  of  two  mullion tons  of  iron  ore,  including  the  con- struction  of  railway  lanes,

 Shri  Panigrahi:  May  I  know  whether out  of  this  four  million  tons  of  iron
 ore,  the  Japanese  Mission  have
 expressed  their  desire  also  to  take some  from  the  Orissa  mines,  that  as, the  Sukhinda  mines?

 Shri  Satish  Chandra:  They  have indicated  their  preference  for  Baila- dilia,  but  the  entire  Project  38  being studied  at  present.  Ag  I  said  earlier, the  details  are  to  be  negotiated.  It

 large
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 has  f  be  seen  as  to  trom  where  the
 SuPPlieg  can  be  made.

 Shy  Harish  Chandra  Mathur:  May i  ENQw  if  we  gre  fully  equipped  for the  €ypioitation  of  thig  much  of  iron ण  गाव  its  transport  or  we  will  have tO  Mixe  certain  special  arrangements for  this  purpose?
 Shy  Satish  Chandra:  These  things

 are  Keing  studied;  but,  obviously,  if
 Bailayija  mine  area  is  opened,  more
 railWay  lines  will  have  to  be  laid  from the  Thining  site  to  Vizag  port  and
 additional  berths  will  have  to  be  made with  mechanical  facilities  for  loading the  705  ore  in  the  ships,

 Shr  Dasappa:  May  I  know  how
 being  exported  through ManSpjore  port  and  tp  what  fouptries and  at  a  good  portion  of  it  is  going  to

 Japany
 Shri  Satish  Chandra:  No  quantity 4s  being  exported  to  Japan  from

 Manijore  port,

 Wet;  Bengal-Assam-Bhutan  Roads
 Rig  Shei  L.  Achaw  Singh:  Will the  Prime  Minister  be  pleased  to state:

 (a)  whether  the  approach  roads from  West  Bengal  and  Assam  to
 Bhutan  are  being  constructed  by
 Indiar,  Engineers;  and

 (b)  at  so,  the  approximate  cos‘  of the  Toads  and  India’s  contribution  to the  “plementation  of  the  project?
 The  Parliamentary  Secretary  to  the

 er  of  External  Affairs  (Shri  J.  N,
 Hazarjnay:  (a)  Yes,  Sir.

 (b)  The  road  from  West  Bengal  to
 Bhutan  border  viz,  Jainti-Sinchula road  8 lakhs”  estimated  to  cost  rupees  fifty

 The  yoag  from  Assam  to  Bhutan
 borde,  ‘mz  Garubhasa-Hatisar  road, 38  est,  fi
 lakhs  =

 to  cost  rupees  twenty-five

 406५७  roads  are  being  constructed by  the  P.W.D.  of  the  respective  State
 Governments  and  the  entire  cost  will be  met  by  the  Government  of  India.
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 Shri  L.  Achsw  Singh:  May  I  khow

 when  the  construction  of  these  roads
 is  scheduled  to  be  completed  and
 whether  any  agreement  has  been  en-
 tered  into  by  the  two  Prime  Minis-
 ters  when  the  Prime  Minister  of
 Bhutan  visited  India,  regarding  this
 project?

 The  Prime  Minister  and  Minister  of
 External  Affairs  (Shri  Jawaharlal
 Nehru):  There  is  no  agreement  as
 such,  but  it  was  discussed.’  And
 obviously  it  is  the  intention  of  the
 Bhutan  Government  to  have  8  con-
 necting  road  in  their  own  territory,
 and  in  that  matter  the  help  of  our
 engineers  will  probably  be  required

 -Shri  L.  Achaw  Singh:  May  I  know
 the  scheduled  time  of  completion  of
 this  work?

 Shri  J.  N.  Hazarika;  In  the  Third
 Five  Year  Plan.

 Shri  Panigrahi:  When  the  Prime
 Minister  visited  Bhutan  there  was
 some  discussion  between  the  Prime
 Minister  of  Bhutan  and  our  Prime
 Minister  about  constructing  this  road
 link  May  I  know  whether  this  road
 38  being  constructed  after  this  discus-
 sion  in  Bhutan?

 Shri  JawaharlaJ  Nehru:  No,  this
 matter  has  been  undey  discussion  for
 a  long  time.  It  did  not  begin  with
 my  jalks  in  Bhutan:  it  was  referred  to
 in  z  course  of  the  talks.  That  is  to
 say,  the  Bhutan  Government  and  the
 Maharaja  expressed  their  eagerness  to
 have  such  a  road  built  as  soon  as
 possible.  It  is  a  difficult  road,  of
 course.  We  are  taking  steps  to  build
 it  on  our  side,  and  it  may  be  that  on
 the  other  side  of  the  border  it  will  be
 taken  up  too.  It  was  the  suggestion
 to  take  it  up  in  the  Third  Plan,  but
 probably  it  will  begin  earlier.

 eft  भक्त  दर्शन  क्या  यह  सत्य  है  कि
 जब  भूटान  के  प्रधान  मंत्री  महोदय  पिछले
 दिनों  भारत  झाये  थे,  तो  उन्होंने  एक  प्रेस
 सम्मेलन  में  यह  बात  कही  थी  कि  जिस  चाल

 से  ये  सढकें  बनाई  जा  रही  है,  उस  से  उन्हें
 बडा  झसन्तोष  है,  यानी  वह  उन  को  जल्दी
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 बनाना  चाहते  हैं।  क्या  इस  सम्बन्ध  में  शी जनता
 की  जायेगी  ौर  तीसरे  प्लान  तक  इस  को

 नहीं  रोका  जायगा  ?

 शची  जवाहरलाल  मेहर  :  मे  ने  तो  यह  कहीं
 पढ़ा  नही,  जो  मानतीय  सदस्य  कहते  है,  कि

 उन्होंने  किसी  सम्मेलन  में  कहा  ।

 श्री  भक्त  दर्शम  कलकसा  की  प्रेस
 काफ्रेंस  में  कहा  था  1

 शी  जवाहरलाल  नेहरू  हा,  भंगर
 माननीय  सदस्य  कहते  है,  तो  वही  होगा  भौर
 किसी  कद्र  मेरी  भी  राय  यही  है  कि  इस  को
 जल्दी  करना  चाहिए,  जहा  तक  बन  पड़े

 Inclusion  of  Sugar  Industry  in
 Plantation  Group

 °2227,  Shri  K.  N.  Pandey:  Will  the
 Minister  of  Labour  and  Employment
 be  pleased  to  state:

 (a)  whether  it  ४8  a  fact  that  cane
 sugar  industry  of  other  countries  such
 as  Cuba,  West  Indies  is  included  by
 the  International  Labour  Organisa-
 tion  in  the  plantation  group  and  is
 given  representation  on  its  Plantation
 Committee;

 (b)  whether  it  is  also  a  fact  that
 sugar  industry  has  been  excluded  by
 Government  of  India  from  heing
 included  in  the  plantation  group;  and

 (c)  if  so,  the  reasons  therefor?

 The  Deputy  Minister  of  Labour
 (Shri  Abid  Ali):  (a)  Sugarcane  planta.
 tions  come  within  the  scope  of  the
 IL.O.  Committee  on  Work  in  Planta-
 tions  and  Cuba  is  a  member  of  the
 Committee.

 (b)  and  (c).  Sugarcane  is  not  con-
 sidered  a  plantation  crop  in  India,

 Shri  K.  N.  Pandey:  What  is  the
 reason?  I  have  put  here:  what  is  the
 reason  why  you  are  not  including  it,
 whereas  other  countries  have  includ-
 ed  it?

 Shri  Abid  All:  The  Royal  Commis-
 sion  on  Labour  in  393)  and  the  Labour
 Investigation  Committee  of  846  did
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 not  consider  sugarcane  to  be  a  plenta-
 tion  crop  in  India.  Also,  our  Planta-
 tion  Labour  Act  does  not  cover  at
 present  the  plantation  workers.

 The  Minister  of  Labour  and  Employ-
 ment  and  Planning  (Shri  Nanda):
 Sir,  for  international  purposes,  for  the
 mternational  committee,  India  is  in-
 cluded  in  respect  of  sugarcane  planta-
 tions  also.  But  in  this  country,  be-
 cause  plantations  form  a  very  small
 part  of  the  total  production—the  rest
 of  it,  a  large  part,  is  in  small  hold-
 ings—,  we  have  thought  that  for  our
 andustrial  committee  on  plantations
 this  will  not  be  covered.

 sh  राम  सिह  भाई  बर्मा  आई०  एल०
 ध्रो०  के  झन्दर  भलग  प्रलग  उद्योगों  की  जो
 कमेटियां  है,  उन  में  श्रमिकों  और  उन  उद्योगों
 के  सम्बन्ध  में  विचार  किया  जाता  है  मैं  यह
 जानना  'बाहता  हूं  कि भारतीय  शूगर  उद्योग  के
 श्रमिकों  का  प्रतिनिधित्व  भ्राई०  एल०  प्रो०
 में  कौन  सी  कमेटी  के  द्वारा  होता  है  ।

 शी  हझाविद  ती  झाई०  एन०  टी०

 go  सी०  जिन  की  सिफारिश  करती  है,  वही
 लोग  इस  कमेटी  में  लिये  जाते  है  ।

 श्री  राम  सिंह  भाई  बर्मा *  नही  श्रीमन्‌,
 मेरा  निवेदन  यह  है  कि  भाष  ने  शूगर  इंडस्ट्री
 को  किस  उद्योग  के  साथ  जोड़ा  है  कि  जिस  में
 भ्राई०  एन०  टी०  मू०  सी०  या  कोई  भी  सत्या
 झपना  प्रतिनिधित्व  कर  सके  ।

 शी  झाबिव  प्रली  :  सामान्य  ।

 Shri  K.  N.  Pandey:  It  is  a  general
 thing.  Every  industry  or  every  type
 of  industry  is  represented  through
 some  commuttee—just  as  metal  trades,
 textiles  and  others.  But  there  is  no
 scope  for  the  sugar  industry  in
 committees.  Would  the  hon.  Mone ter  think  it  desirable  to  introduce  in
 some  committee  this  sugar  also,  or
 give  some  separate  representation  to
 the  sugar  workers?

 की  आधिद  आसी :  जो  संस्थायें  प्राई०

 एस०  झो०  की  कमेटीज़  और  कांफ़रेंसिज
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 के  लिए  झपने  प्रतिनिधि  को  सिकारिश  करतो  है,
 यह  तो'  उन  पर  छोड़  देना  चाहिए  ।

 Visit  of  Pakistan  Trade  Team

 92228,  Shri  Raghunath  Singh:  Will
 the  Minister  of  Commerce  and  Indus-
 try  be  pleased  to  state  whether  ३६  is,
 a  fact  that  a  Pakistan  Trade  Team  is
 visiting  India  in  the  near  future  to
 ensure  trade  with  India?

 The  Depaty  Minister  of  Commerce
 and  Industry  (Shri  Satish  Chandra):
 The  Pakistan  Government  recently
 intimated  their  desire  to  hold  a  Tradé
 Review  Conference  on  April  23,  1959.
 Since  the  notice  was  too  short  we
 advised  them  that  another  suitable
 date  would  be  suggested  later  on.

 wot  रघुनाथ  सिंह  :  यहां  से  जो  सजेस्थन
 दिया  गया  था,  क्‍या  पाकिस्तान  की  और  से
 उस  का  उत्तर  आया  है  कि  यह  मीटिंग  कब
 होगी  ?

 श्री  सतीश  मा  :  उन  के  यहां  से  ग्रभी
 भ्रप्रेल  के  महीने  में  चिट्ठी  शाई  ।  यह  काफ्रेंस
 पिछले  वर्ष  होनो  चाहिये  थी  पार  साल,  लेकिन
 वह  झभी  तक  हुई  नहीं  ।  उन  को  तरफ  से
 कुछ  न  कुछ  देर  होतो  रहो  i  भ्रब  प्रप्रेल  के
 महीने  में  उन्होंने  लिखा  कि  23  अप्रैल  को
 यह  काफ्रेंस  वह  करना  चाहते  हैं।  ह्म  ने

 कहा  कि  यह  बहुत  शार्ट  नोटिस  है,  हम  कोई
 दूसरी  तारीख  लिखेंगे,  जो  इस  के  लिए  मुकरंर
 की  जायगी  ।  अभी  तक  उस  का  कोई  जवाब
 नही  आया  है
 Shri  Ram  Krishan  Gupta;  May  I

 know  whether  the  second  date  has
 been  fixed’?

 Shri  Satish  Chandra:  Not  yet.

 Shri  Hem  Barua:  May  I  know  whe-
 ther  it  38  a  fact  that  the  usual  six-
 monthly  review  of  Indo-Pakistan  trade
 has  not  taken  place  for  the  last  seven-
 teen  months  or  so,  and  all  our  requests
 to  Pakistan  for  an  early  review  of  this
 trade  are  being  resented  by  Pakistan;
 if  so,  how  many  times  we  made  re-
 quests  like  this  and  how  many  times



 now  they  have,  as  the  Deputy  Minis-
 ter  bas  said,  made  a  suggestion  to  hold
 the  review  some  time  last  month,  on
 the  28rd.  So  it  seems  they  are  pre-
 pared  to  sit  round  the  table  and  con-
 sider  the  matter.  I  hope  it  would  be
 possible  to  fix  another  date  soon.

 Shri  Hem  Barua:  Previously  also
 they  gave  assurances  like  this  to  hold
 conferences  for  reviewing  Indo-Pakis-
 tan  trade.  But  these  conferences  were
 not  held  as  they  did  not  want  them
 to  be  held  and  they  are  not  very
 anxious  to  continue  the  trade  relations.

 Shri  Lal  Bahadur  Shastri:  I  have
 some  hopes,  because  they  did  suggest
 a  date  themselves,  and  I  hope  we  will
 have  better  results  this  time.

 Swang  Railway  Colliery
 °2229.  Shri  T.  B.  Vittal  Rao:  Will

 the  Minister  of  Labour  and  Employ-
 ment  be  pleased  to  refer  to  the  reply
 given  to  Starred  Question  No  221  on
 the  9th  August,  958  and  state:

 (a)  whether  the  Court  of  Inquiry
 under  Regulation  No.  48  of  the  Indian
 Coal  Mines  Regulation,  926  set  up  to
 inquire  into  the  conduct  of  the
 Manager  of  Swang  Railway  Colliery
 for  violation  of  the  provisions  of  the
 Mines  Act,  952  has  since  submitted
 its  report;

 (b)  if  so,  what  are  the  findings;  and
 (c)  the  action  proposed  to  be  taken

 by  Government?

 and  Planning  (Shri  L.  ह.  Mishra):
 (a)  No.

 (b)  and  (oe).  Do  not  arise.

 ॥  7,  B.  Vittal  Rao:  May  I  know
 why  this  Court  of  Inquiry  could  not
 Proceed  with  this  work?
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 surveyors  went  to  the  Patna  High
 Court  and  got  a  writ  issued  against
 the  proceedings  of  the  court.  Then
 there  was  a  transfer  of  officers.  Re-
 cently  a  new  officer  has  joined,  and  we

 sexpect  the  inquiry  will  be  completed,
 shortly.

 Shri  T.  B.  Vittal  Rao:  May  I  know
 who  are  the  members  of  the  Court  of
 Inquiry?

 Shri  L.  N.  Mishra:  At  present  Shri
 Puri,  Commissioner,  Chota  Nagpur,
 and  he  will  be  assisted  by  Mr.  E.  स,
 Hall.

 Shri  Tangamant:  In  November,  957
 we  were  told  that  this  Court  of  In-
 quiry  was  conducting  its  inquiry
 Now  the  hon.  Parliamentary  Secretary
 says  it  will  submit  its  report  shortly.
 May  we  know  by  which  time  or  with-
 in  what  period  this  report  will  be
 made  available?

 Shri  L.  N.  Misbra:  The  court  has  not
 yet  started  enquiry.  We  belseve  they
 will  expedite  and  submit  the  report
 shortly.

 Shri  T,  B.  Vittal  Rao:  May  I  know
 if  this  court  of  enquiry  is  a  two-mem-
 ber  committee  or  a  three-member  com-
 mittee?

 Shri  LN.  Mishra:
 member  committee.

 थनी  राम  सिह  भाई  बर्मा  क्या  कोर्ट  प्राफ़
 एन्यवायरी  की  ट्म्जं  झाफ  रेफ़रेस  में  टाइम
 का  कुछ  बन्धन  रखा  गया  है  ?

 शनी  ल०  ato  faa  :  जी  नही,  ऐसा  नहीं
 =:

 Pakistan  Claims  on  Indian  Territories

 Tt  is  a  two-

 Shri  De  6.  Sharma:
 Will  the  Prime  Minister  be  pleased

 to  state:
 (a)  whether  the  Government  of

 India’s  attention  has  been  drawn  to

 onde.
 {

 Shrimati  Da  Paichoudhari:
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 the  recent  statements  made  by
 Pakistani  officials  in  regard  to  fresh
 Pakistani  claims  over  Indian  territones
 both  im  the  Eastern  and  Western
 border  areas  as  also  the  Ran  of  Cutch;
 and

 (b)  if  so,  the  reactions  of  the  Gov-
 ernment  of  India  thereto?

 The  Parliamentary  Secretary  to  the
 Minister  of  External  Affairs  (Shri
 Sadath  Ali  Khan):  (a)  Yes,  Sir

 (b)  These  statements  are  incorrect
 and  misleading  and  include  claims  that
 can  only  be  regarded  as  fanciful

 Shri  D.  C.  Sharma:  May  I  know  if
 India  has  made  any  counter  claim
 with  regard  to  the  illegal  possession
 of  some  of  the  Indian  termtories  by

 Pakistan  and  if  so,  what  is  its  nature?

 The  Prime  Minister  and  Minister  of
 External  Affairs  (Shri  Jawaharlal
 Nehru):  In  any  other  part?  Or  is  he
 referring  to  the  Ran  of  Cutch?

 Shri  D.  C  Sharma:  In  other  parts
 of  India

 Shri  Jawaharial  Nehru:  There  is  a
 large  area  in  the  illegal  possession  of
 Pakistan,  a  part  of  the  Jammu  and
 Kashmir  State

 Shri  D.  C.  Sharma:  May  I  know
 what  stand  the  Government  of  India
 has  taken  in  regard  to  the  Ran  of
 Cutch  and  whether  there  has  been
 any  correspondence  between  the  Gov-
 ernments  and  what  is  the  latest  pos)-
 tion  with  regard  to  the  Ran  of  Cutch?

 Shri  Jawaharlal  Nehra’  This  has
 been  in  correspondence  So  far  as  I
 remember,  our  last  letter  has  not
 been  replied  to

 Shri  Hem  Barua’  In  view  of  the
 fact  that  Pakistan  has  emphatically
 said  that  Tukergram  belongs  to
 Pakistan  contrary  to  the  Radcliffe  and
 Bagge  awards  and  at  the  same  time,
 their  claims  on  our  terntormes  are
 mounting  up  recently,  and  all  our
 efforts  to  recapture  Tukergram  through
 diplomatic  channels  has  not  yielded
 any  results  so  far,  may  I  know

 whether  the  Government  propose  to
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 Yefer  this  matter  to  an  international
 Sommussion  or  body  for  adjudication
 Xr  arbitration?

 Shri  Jawaharial  Nehru:  Any  refer-
 &nce  to  an  International  Commission
 has  to  be  by  both  the  parties  concern
 च्े  It  cannot  be  referred  to  uni-
 laterally  The  last  occasion  when  J
 Yet  the  then  Prime  Minister  of
 Yalistan,  I  had  suggested,  not  about

 ergram,  but  about  un-resolved
 Areas,  that  they  might  be  referred  to
 Arbitration  The  Pakistan  Govern-
 Ment  was  not  agreeable  to  do  so  at
 that  time

 Shrimati  Manjula  Devi:  May  I  know
 what  further  steps  are  bemg  taken
 for  preventing  such  further  occupa-
 ton  by  Pakistan?

 ५
 Shri  Jawaharlal  Nehru:  Occupation

 ft?

 Shrimati  Manjula  Devi:  Indian  terri.
 ory?

 Shri  Jawaharlal  Nehru:  Normal
 Steps  are  taken  That  is  to  say,  if
 tnybody  comes  in,  he  is  thrown  out

 Mr  Speaker:  Shri:  Hem  Barua
 Shri  Hem  Barua:  May  I  know

 Mr  Speaker:  I  have  calied  him  for
 the  next  question

 Raffies  in  Sikkim  a
 *2231,  Shri  Hem  Barua:  Will  the

 Prime  Minister  be  pleased  to  state
 (a)  whether  it  is  a  fact  that  raffles

 run  and  organised  m  Sikkm  are
 allowed  to  operate  in  India  as  well;

 (b)  if  so,  whether  they  are  organised
 by  Indian  nationals  living  in  Sikkim
 or  by  Sikkimese  themselves;  and

 (c)  what  are  the  reasons,  if  the
 reply  to  (a)  is  m  the  affirmative,  for
 allowing  these  raffles  here?

 The  Deputy  Minister  of  External
 Affairs  (Shrimati  Lakshmi  Menon):
 (8)  The  Health  Rehef  Charities  Fund
 Lottery  of  Sikkim  has  been  treated
 @s  an  authorised  raffle  in  India

 (b)  This  raffie  is  run  by  Indian
 nationals
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 (९)  The  H.R.  Lottery  of  Sikkim  has
 been  treated  as  &  validly  authoriped
 lottery  because  of  our  special  relations
 with  Sikkim  and  because  a  fair
 amount  ef  income  derived  by  the
 Sikkim  Government  from  the  same  is
 spent  on  health,  social  welfare  works
 and  relief  to  ex-servicemen  from  the
 Indian  Army.

 Shri  Hem  Barua:  May  I  know
 whether  the  Government  are  aware  or
 whether  the  Government  have  asked
 the  Indian  nationals  who  have  sub-
 sckibed  to  this  raffle  to  seek  redress  of
 their  complaints  in  Sikkim,  because
 the  jurisdiction  of  our  Supreme  Court
 does  not  extend  to  Sikkim  and  if  so,
 may  I  know  the  difficulties  that  con-
 front  our  nationals  in  this  matter?

 Shri  Jawaharlal  Nehru:  I  do  not
 know  what  difficulties  there  may  be
 I  do  not  know  what  difficulties  have
 arisen  and  why  they  cannot  seek
 redress  in  Sikkim  itself  It  3s  not
 necessary  to  go  to  the  Supreme  Court
 for  a  mimor  matter

 Shri  Hem  Barua:  May  I  know  whe-
 ther  it  is  a  fact  that  section  294A  of
 the  LP.C.  does  not  treat  this  raffle  as
 valid  in  India  because  our  laws  do  not
 operate  in  Sikkim  and  :f  so,  are  Gov-
 ernment  aware  of  the  difficulties  on
 the  way?

 Shrimati  Lakshmi  Menon:  The  Gov-
 ernmeM  are  aware  of  all  the  difficul-
 ties  and  the  matter  has  been  very
 thoroughly  gone  into  before  this  deci-
 sion  was  taken  to  declare  the  lottery
 as  an  authorised  one.

 bri  Hem  Barua:  May  I  know
 whether  the  Government  are  aware
 of  the  fact  that  the  Indian  national
 who  runs  this  raffle  can  remit  his
 Profits  to  his  family  m  India  and  at  the
 same  time  avoid  Indian  income-tax
 and  if  so,  are  the  Government  aware
 of  this  fact,  and  what  steps  Govern-
 ment  have  taken  so  far  to  see  that
 income-tax  is  recovered?

 Shri  Jawaharial  Nehru:  Income-tax
 .0n  persons  who  win  in  the  raffle?
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 Shri  Hem  Barua:  The  Indian  national
 who  runs  the  raffle  remits  the  profits
 to  his  family  in  India  and  also  avoids
 Indian  Income-tax.  I  want  to  know
 what  steps  aré  taken.

 Mr,  Speaker:  The  hon.  Member  will
 put  down  a  separate  question.

 Shri  Jawaharial  Nehru:  Income-tax
 does  not,  to  my  knowledge,  come  up
 before  us  The  Sikkim  Government
 was  very  much  interested  in  thus
 because  they  got  money  for  ther
 hospitals  out  of  it  They  spoke  to  me
 Their  difficulty  at  that  time  was  that
 the  Indian  post  office  people  came  in
 the  way.  Considering  this  as  an  un-
 authorised  undertaking,  they  did  not
 co-operate  and  may  be,  they  even
 confiscated  the  tickets,  etc.  They  spoke
 to  me  about  it  Then,  we  discussed
 this  matter  here  Quite  apart  from
 our  general  policy  in  India,  whatever
 it  may  be,  we  felt  that  we  should  not
 come  in  the  way  of  the  Sikkim  Gov-
 ernment  in  this  matter.  So,  we
 declared  7  as  an  authorised  raffle.
 The  consequences  on  Income-tax,  I
 am  not  aware  of

 Rural  Water  Supply
 *2232  Shri  Harish  Chandra  Mathur:

 Will  the  Mhnster  of  Planning  be
 pleased  to  state:  ’

 (a)  whether  Planning  Commission
 has  made  any  study  of  the  problem
 of  rural  water  supply  of  the  country?

 (b)  the  basis  on  which  provision  has
 been  made  for  rural  water  supply?

 (c)  what  is  the  pattern  of  assistance
 approved  by  the  Planning  Commis-
 sion?

 The  Parliamentary  Secretary  to  the
 Minister  of  Labour  and  Employment
 and  Planning  (Shri  L.  N.  Mishra):
 (a)  and  (b).  No  detailed  study  has
 so  far  been  made  of  the  problem.
 Obviously,  such  a  study  has  to  be
 undertaken  :n  the  States.  The  States
 do  assess  their  requirements  from
 time  to  time  It  738  on  the  basis  of
 such  assessment  that  provision  for
 rural  water  supply  has  been  in  the
 State  Plans  with  due  regard  to  their
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 material  and  financial  resources  and
 the  technical  and  other  personnel

 Shri  Harish  Chandra  Mathur:  Is  it
 not  a  fact  that  in  spite  of  the  fact
 that  provision  for  rural  water  supply
 is  almost  one-fourth  of  the  provision
 for  urban  water  supply,  there  is  a
 great  shortfall  even  in  that  expendi-
 ture?  If  it  i8  so,  may  I  know  what  is
 the  extent  of  the  shortfall  and  what
 are  the  reasons  for  it?

 Shri  L.  N.  Mishra:  There  is  no  short-
 fall  to  that  extent.  There  is  an  allot-
 ment  of  Rs.  28  crores.  By  1989-60,  we
 will  be  spending  about  Rs.  7°96
 erores  or  64  per  cent.  of  the  total
 allotment.  There  has  been  not  very
 great  progress  because  of  the  fact  that
 the  allotment  is  for  the  supply  of
 pipe  water  for  a  group  of  villages  and
 not  on  a  stray  basis.

 Shri  Harish  Chandra  Mathar;  Is  the
 hon  Mhnister  aware  that  even  after
 the  lith  year  of  Independence,  there
 are  any  number  of  regions  where  in
 the  summer  months,  water  sells  at  the
 rate  of  one  rupee  a  bucket?  May  I
 know  whether  any  attention  has  been
 paid  to  these  areas  and  if  so,  what  is
 the  attention  that  has  been  paid  and
 what  they  propose  to  do?’

 Shri  L.  N.  Mishra:  Even  in  the
 scarcity  areas,  we  are  trying  to  :m-
 prove  the  position  and  every  effort  is
 being  made  to  provide  water  supply

 की  च  ला०  आारृपाल  क्‍या  माननीय
 :  मत्री  जी  से  मैं  यह  जान  सकता  हू  कि  क्या  उनको

 राजस्थान  के  सम्बन्ध  में  यह  जानकारी  है  कि
 यहाँ  कितने  गाव  ऐसे  हैं  जहां  पीने  के  पानी  का
 कोई  बन्दोबस्त  नहीं  है।  झौर  कितने  गांव
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 ऐसे  हैं  जहां  का  पानी  मवेशी  पीते  है  तो  मर
 जाते  हैं  भौर  भावमी  पीते  हैं  वो  उनको  पेचिश
 लग  जाती  है  ।  ऐसे  भांगों  के  लिए  गवर्नमेंट
 क्या  ठोस  कदम  उठा  रही  हैं  ?

 What  is  being  urged  here  in  this
 House  is  certainly  quite  valid.  I  be-
 lieve  in  every  respect,  this  considera-
 tion  is  being  kept  before  us  that  this
 matter  of  water  supply,  particularly
 in  the  rural  areas  should  be  given  the
 highest  priority.

 In  local  development  works,  for
 example,  now,  the  sanctions  are  con-
 fined  to  water  supply;  and  in  working
 out  the  programme  of  the  Third  Five
 Year  Plan,  the  consideration  present
 before  us  is  that  as  far  as  possible,
 there  should  be  no  area  left,  by  the
 end  of  the  next  Plan,  which  has  no
 reasonable  provision  for  water  supply.

 Bt a  brs.

 शी  qo  ला०  आरूपाल  :  प्रध्यक्ष  महोदय,
 मुझे  ज़रा  हिंदी  में  बतला  दिया  जाये  ।

 Sardar  A.  8s.  Saigal:  May  I  know
 whether  any  scheme  has  been  pre-
 pared  or  any  survey  work  has  been
 undertaken  by  the  various  State  ०-
 ernments,  and  submitted  to  the  Pilan-
 ning  Commission,  for  rurai  water
 supply?

 Shri  L.  N,  Mishra:  I  have  stated
 already  that  no  survey  has  been  under-
 taken  and  submitted  to  the  Planning
 Commission  so  far.

 The  Deputy  Minister  of  Planning
 (Shri  8.  N.  Mishra):  I  would  like  to
 add  that  we  propose  to  suggest  to  the
 State  Governments  to  undertake  some
 such  survey  for  the  purpose  of  the
 Third  Five  Year  Plan.

 Dr.  M.  8,  Aney:  May  I  invite  the
 attention  of  the  hon.  Minister  to  the
 fact  that  there  are  certain  parts  in
 the  Bombay  State,  particularly  in
 Vidarbha,  which  suffer  for  want  6
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 adaquate  water  supply,  and  suffer
 tron  drought  dp  the  whole  of  summer?
 May  3  know  whether  provision
 has  been  made  in  the  new  plan  under
 consideration  for  giving  adequate
 water  supply  or  any  supply  qt  all  to
 these  parts  in  the  Bombay  State?

 Sori  s.  N.  Mishra:  I  do  not  quite
 understand  what  new  plan  the  hon.
 Member  has  in  his  view.  Probably,
 he  refers  to  the  Third  Five  Year  Plan.
 About  that,  the  hon.  Minister  of  Plan-
 ning  has  said  that  we  are  going  to  give
 this  matter  a  very  high  priority  in  the
 Third  Five  Year  Plan,  and  that  it
 would  be  our  effort  to  see  that  no  part
 of  India  suffers  on  account  of  lack  of
 drinking  water

 Dr.  M.  8.  Aney:  May  I  know  whether
 by  this  time  the  hon.  Minister  has
 received  any  instructions  from  the
 Bombay  Government  about  the  inade-
 quate  water  supply  in  Vidarbha,  and
 whether  this  matter  is  before  him  for
 consideration?

 Shri  8.  N.  Mishra:  I  would  like  to
 make  sure  about  this.  It  may  be  that
 the  Bombay  Government  have  sent
 this  information  but  I  am  not  in  a
 position  to  state  anything  positively
 just  now.

 Mr.  Speaker:  Shri  Harish  Chandra
 Mathur.

 iri  Raghunath  Singh:  The  next
 question  is  a  very  important  question
 It  shotfid  be  taken  up.

 Shri  Harish  Chandra  Mathur:  Is  the
 hon.  Minister  aware  that  conditions
 vary  from  area  to  area,  but  their
 formula  for  financial  assistance  has
 such  rigidity  that  no  advantage  can
 be  taken  of  this  financial  assistance
 ey  the  Planning  Commission  and  the

 tral  Government  and  that  is  why

 शु
 8  problem  has  suffered  a  consider-

 lot?
 Shri  8,  N.  Mishra:  I  would  like  to

 make  it  clear  that  in  the  areas  where
 there  are  shortfalls  in  contribution
 from  the  people  on  account  of  some
 reasons,  Government  advance  loans  in
 addition  to  the  grant  about  which  a
 mention  has  been  made  in  the  main

 Orat  Anewers  VAISAKHA  L5,  l88]  (SAKA)  Oral  Answers  4926

 answer.  They  advance  loans  also  to
 the  extent  of  50  per  cent.

 Mr,  Speaker:  Though  the  Question
 Hour  is  over,  I  shall  allow  the  next
 question  also.

 ‘  “Commonwealth  in  Brief”

 a
 {  Shri  Jagdish  Awasthi

 Will  the  Prime  Minister  be  pleased
 to  state:

 (a)  whether  Her  Majesty's
 tationery  Office  has  published  a  hand-

 book  “Commonwealth  in  Brief’;
 (b)  whether  Kashmir  is  shown  as

 part  of  India;  and

 (९)  af  not,  what  action  Government
 have  taken  in  the  matter?

 The  Parliamentary  Secretary  to  the
 Minister  of  External  Affairs  (Shri
 Sadath  Ali  Khan):  (a)  Yes.  The
 handbook  has  been  produced  as  part
 of  the  United  Kingdom  Government
 Overseas  Information  Services.

 (b)  It  carries  a  map  of  the  Common-
 wealth  in  which  Jammu  &  Kashmir
 is  marked  with  yellow  ‘diagonal  stripes
 on  the  brown  background  and  shown
 outside  India  A  note  on  the  map
 explains  the  diagonal  lines  to  mean
 that  “the  future  status  of  Kashmir  is
 not  yet  determined”.

 (c)  The  matter  has  been  brought  to
 the  notice  of  the  U.K.  High  Commis-
 sioner  in  New  Delhi.

 Shri  Tangamani:  May  I  know  whe-
 ther  Government  will  take  steps  to
 see  that  this  booklet  namely  ‘Com-
 mon-wealth  in  Brief”  is  not  allowed
 to  be  circulated  in  India?

 Mr.  Speaker:  It  is  a  suggestion  that
 Government  should  take  steps  to  see
 that  this  booklet  is  not  circulated  in-
 side  India.

 Shri  ‘Braj  Raj  Singh:  Or  anywhere
 in  the  world’
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 The  Prime  Minister  and  Minister  of
 External  Affairs  (Shri  J;
 Nehru):  ]  do  not  think  it  is  circulated
 in  India,  but  we  shall  take  steps.

 Shri  Tangamani:  May  |  know  the
 answer?

 Mr,  Speaker:  They  will  take  steps
 That  is  what  the  hon  Prime  Minister
 says.

 tt  wo  मु०  तारिक  यह  सिर्फ  कामन-
 बल्थ  का  ही  मसला  नहीं  है,  बल्कि  दुनिया  भर
 में  जितने  एटलस  व  नक्शे  छपरे  है  भौर  जितनी
 इन्फमशन  छपती  है,  उन  तमाम  में  काश्मीर
 को  हिन्दुस्तान  भौर  पाकिस्तान  के  दरप्तियान
 एक  मृतनाझा  इलाका  दिखाया  जाता  है  ।
 हकूमते-हिन्द  के  दफतरो  में  यही  नक्शे  इस्तेमाल
 होते  है  ।  मैं  इज्जत-माब  वजीर  झ्राजम  से  यह
 जानना  चाहता  हू  कि  क्‍या  वह  कम  से  कम
 अपने  दफतरी  में  इन  नवशों  का  इस्तेमाल
 ममनू  करार  देंगे  या  नही  *

 shine  es  6  yy  ws  wipe  दे
 Ay  च  ee  skh  ७  (४९
 डग  yl  (३०  eee  tS)  g  wll
 ध  हे  छा  ्  tens ll
 Ente  3  gage  gS  peat
 ीक  डि  809  site  ०6७  whey
 छह  updo  é  ole  nagka,
 Lo  3७०  299  lanka)  S00  ut
 Wha  gy  ७४०  pel  wip  WY  ५
 al  pa  pS  ty  US  s  ३०  Lala
 Slant!  6  yt  ot  86  Used

 (  2  ध्  be  ८2४४०  os  syle
 wt  सादत  झलो  ला  हमारे  दपततरो  में

 ऐसे  नक्शे  इस्तेमाल  नही  होते  हैं  ।

 श्री  जवाहरलाल  नेहरू  माननीय  सदस्य
 की  तकरीर  मैं  ने  सुन  लो  7  और  मैं  कया
 ज  करू  ?

 Shri  Tangamani:  May  I  know
 whether  :t  has  been  brought  to  the
 notice  of  Government  that  certain
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 foreign  banking  companies  5  like
 Nationals  and  Grindjays  publish  ‘their
 nalance-sheets  where  they  have  also
 got  the  map  of  India  in  which  Kashmir
 is  marked  in  a  different  colour  to
 indicate  that  it  is  not  part  of  India?

 Mr.  Speaker:  Maybe,  some  com-
 panies  may  show  it  like  that  in  their
 balance-sheets.

 Suorr  Noricz  Quzsrion

 Numbering  of  Categories  of  Dock
 Workers

 +
 (Shri  Tridib  Kumar

 SNQ  No.  33,  Chaudhart:
 {  Shri  B.  Das  Gupta:

 Will  the  Minister  of  Labour  and
 Employment  be  pleased  to  state:

 (a)  whether  Government  have
 taken  any  fresh  decision  with  regard
 to  the  existing  order  of  the  admi-
 nistratzon  of  the  Calcutta  Dock  Labour
 Board  regarding  the  numbering  of  the
 various  categories  of  registered  dock
 workers;  and

 (b)  77  so,  the  reasons  therefor?

 The  Deputy  Minister  of  Labour
 (Shri  Abid  All):  (a)  No.

 (b)  Does  not  arise
 Shri  Tridib  Kumar  Chaudhuri:  Has

 the  attention  of  the  Labour  Mmuster
 been  drawn  to  reports  appearing  in
 some  sections  of  the  Calcutta  press
 that  a  settlement  was  arrived  at  bet-
 ween  the  Government  and  the  leaders
 and  spokesmen  of  one  section  of  the
 dock  workers  who  were  dissatisfied
 with  the  present  method  of  number-
 ing  of  registered  ‘dock  workers,  and
 at  so,  may  I  know  the  terms  of  the
 settlement,  and  how  it  affects  the
 present  method  of  numbering?

 Shri  Abid  Ali:
 absolutely  incorrect

 Shri  Braj  Raj  Singh:  May  I  know
 whether  the  Labour  Minister  met  cer-
 tain  representatives  of  the  dock  wor-
 kers  of  Caloutta  and  agreed  to  the

 The  report  is
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 suggestion  made  by  the  spokesmen
 that  instead  of  the  letter  ‘G’,  the  word
 4  *  shall  be  inserted in  the  cards
 of  the  workers,  and  this  was  brought
 to  the  notice  of  the  workers  there,
 and  a  settlement  has  been  reached
 and  ratified  also  by  the  workers?

 Shri  Abid  Ali:  It  is  true  that  some
 hon.  Members  had  a  talk  with  me
 about  this  matter  mformally,  and  it
 was  proposed  that  the  word  ‘G’  there
 should  be  written  fully,  that  ७
 G-A-N-G  or  gang;  I  said  that  just  as
 every  hon  Member  puts  ‘M.P.’  after
 his  name,  which  means  ‘Member  of
 Parliament’,  likewise  the  word  ‘G’  has
 been  going  on.  The  suggestion  was
 made,  but  there  was  nothing  to  be
 done  in  the  matter

 Shri  Braj  Raj  Singh:  May  I  know
 the  difficulty  with  Government  in
 writing  the  full  word  ‘Gang’  instead
 of  the  letter  ‘G’  especially  when  the
 workers  are  resenting  the  ‘etter  ‘G’?

 Shri  Abid  All;  lt  has  been  explained
 fully  to  the  workers  always,  and  they
 have  appreciated  and  understood  it
 So,  there  is  nothing  further  to  be  done
 in  the  matter

 Shri  Tridib  Kumar  Chaudhuri:  Is  it
 not  a  fact  that  the  letter  ‘G’  in  the
 cards  before  the  numbers  means
 ‘gangman’,  the  letters  ‘TC’  mean  ‘tally
 clerk’  and  so  on,  and  this  was  done
 in  consultation  with  the  various  dock
 workers’  representatives,  and  if  so,
 will  Government  make  it  clear  that
 that  no  fundamental  change  is  being
 contemplated?

 Shri  Abid  Ali:  This  Dock  Labour
 Board  8s  a  tripartite  organisation,  in
 which  Government,  the  employers
 and  the  workers’  representatives  sit
 together  and  decide  matters.  On  this
 particular  item,  there  is  nothing  to
 te  done,  as  I  have  said  earlier.
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 दिल्‍ली  में  श्रम  जानकारी  सेवा  योजना

 +२२१७.  शी  नवल  प्रभाकर  :  क्‍या
 भ्रम  शौर  रोजगार  मत्री  यह  बताने  की  कृपा
 करेगे  कि

 (क)  क्‍या  यह  सच  है  कि  दिल्ली  में
 श्रम  जानकारी  सेवा  योजना  को  कार्यान्वित
 करने  का  निरचय  किया  गया  है,  प्रौर

 [ख)  यदि  हा,  तो  श्रम  जानकारी  केन्द्र
 के  क्‍या  कार्य  होगे  ?

 श्रम  उपमंत्री  (श्री  श्राबिद  अली)  :
 (क)  और  (ख)  एक  श्रम  सूचना  केन्द्र
 जिस  में  पुस्तकालय  और  वाचनालय  की
 सुविधा  होगी,  खोलने  का  विचार  है  |  इस
 केन्द्र  में  श्रम  सम्बन्धी  विषयों  की  नवीन
 सूचना  भी  मिलेगी  ।

 Nangal  Fertilizers  and  Chemicals
 (Private)  Ltd.

 92234,  Shri  Daljit  Singh:  Will  the
 Minister  of  Commerce  and  Industry
 be  pleased  to  state:

 (a)  whether  the  construction  work-
 of  the  Nangal  Fertihzers  and  Chem-
 cals  (Private)  Ltd,  is  likely  to  be
 completed  according  to  the  schedule;

 (b)  whether  the  delay  in  allocation
 of  funds  for  the  electric  power  houses
 to  be  constructed  at  the  Bhakra  Dam
 Project  would  delay  functioning  of
 the  Factory;  and

 (c)  sf  so,  the  action  proposed  to  be
 taken  in  the  matter?

 The  Deputy  Minister  of  Commerce
 and  Industry  (Shri  Satish  Chandra):
 {a)  Yes,  Sir

 (b)  There  has  been  no  delay.

 (c)  Doeg  not  arise.
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 Pharmacentical  Plant

 92235,  Shrimatt  Mafida  Ahmed:  Will
 the  Minister  of  Commerce  and  Indus-
 try  be  pleased  to  state:

 (a)  whether  negotiations  with
 Bengers  (the  British  firm)  have  been
 finalised  to  set  up  a  Pharmaceutical
 Plant  in  the  country;  and

 (b)  af  so,  the  principal  features  of
 the  agreement?

 The  Minister  of  Industry  (Shri
 Manubhal  Shah):  (a)  und  (b).  Their
 application  is  still  under  consideration.

 Mausoleum  of  Maulana  Azad

 7
 Shri  Ram  Krishan  Gupta:

 ‘BAYT  shri  Bhakt  Darshan:

 Will  the  Minister  of  Work,  Housing
 and  Supply  be  pleased  to  refer  to  the
 reply  given  to  Starred  Question  No
 3232  on  the  ३५9  December,  958  and
 state:

 (a)  the  progress  since  made  in  con-
 nection  with  the  proposal  of  setting
 up  a  garden  around  the  Matsoleum
 of  Maulana  Azad,

 (b)  the  estimated  expenditure  to  be
 incurred  on  this  work;  and

 (c)  the  time  by  which  this  work
 is  likely  to  be  completed?

 The  Minister  of  Works,  Housing  and
 Supply  (Shri  K,  C.  Reddy):  (a)  The
 following  items  of  work  have  since
 been  completed:

 ]  Filtered  water  supply  and
 drainage  arrangements

 2  Unfiltered  water  supply
 3  Gates  and  railings
 4  Pool  and  Pavements  and

 garden  around  the  grave.

 5  Flower  beds  and  trees,
 @  Marble  platform.

 (b)  Rs  117,000.
 (c)  About  4  months.

 MAY  5,  ११३७

 Rent
 Biven  to
 the  4[9  August,  058  and  state:

 (a)  whether  Government  have  sin
 CQmpleted  the  examination  of  fhe
 T&port  submitted  by  the  Court  of
 Inquiry  appointed  to  go  into  the  Con-
 Suet  of  the  Manager,  Newton-Chickli
 Coltienes,  who  was  held  responsible
 for  the  accident  in  ‘the  mines  ig
 December,  1954;  and

 (b)  af  so,  the  nature  of  decision
 atrived  at?

 Deputy  Minister  of  ‘Labour
 (Shri  Abid  All):  (a)  Yes.

 (b)  The  Court  of  Inquiry  has  ex-
 Cherated  the  Manager  and  recom-
 Mended  cancellation  of  the  certificate
 of  the  Surveyor,  Appropnate  orders
 Hive  been  passed  accordingly.

 Economies  in  Construction  Costs

 92238,  Shri  Ram  Krishan  Gupta:
 Win  the  Minister  of  Planning  be
 Pleased  to  refer  to  the  reply  given
 ‘6  Unstarred  Question  No,  326  on  the
 Nth  December,  1058,  and  state  at
 “hat  stage  is  the  question  of  eco-
 Nomies  in  construction  costs?

 The  Deputy  Minister  of  Planning
 (Shri  8,  N.  Mishra):  Measuref*needed
 'S  achieve  economies  in  building  costs
 956  still  under  the  consideration  of  the

 lanning  Commission.

 Coal  Mines  Provident  Fund
 92239,  Shri  T.  B.  Vittal  Rao:  Wil}

 the  Minster  of  Labour  and  Employ-
 be  pleased  to  state:

 (a)  whether  Government  have
 Srrived  at  a  decision  on  the  recom-
 Thendation  made  by  the  Board  of
 Trustees  of  Coal  Mines  Provident

 d  that  interest  be  allowed  to  the
 Thembers  of  the  Fund  at  4  per  cent  for

 he  year  /1959-60;. >

 डर
 (b)  the  reasons  for  allowing  only

 "78  per  cent  to  the  members  of  Em-
 Rloyees  Provident  Fund  Scheme;  and
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 (b)  The  income  from  investments
 mede  by  the  Employees’  Provident

 A.  Large  Scale  Sector  A  statement  show:
 large  sector  28  lay

 Fund  does  not  permit  of  the  granting
 of  interest  at  a  higher  rate  at  present.

 (c)  Does  not  arise.

 Factories  for  Sewing  Machines

 2960.  Shri  Ram  Krishan  Gupta:  Will
 the  Minister  of  Commerce  and  Indus-
 try  be  pleased  to  state  the  number  of
 licences  given  by  Government  to  start
 sewing  machine  factories  n  private
 sector  during  1958-59  (State-wise)?

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Lal  Bahadur  Shastri):

 licences  issued  for  units  in  the
 onthe  Table  [See  Appendix

 VIII,  annexure  No  i4
 B.  Small  Scale  Sector

 annum
 6  units  for  a  ca

 8  oe  distnb ‘1O85>  ¢  distnbution
 he  various  States

 a,
 4  ‘$:700°  sewing  méchines  per

 Government  dunng approved
 these  units  between

 as  given  below

 State  No.  of  Annual
 Units  read

 Punjab  2  2,000

 Bombay  I  ‘1,000

 Jammu  and  Kashmir  2  400

 Rajasthan  I  2,000

 TOTAL  %  700

 Passports

 3961,  Shri  Ram  Krishan  Gupta:  Will

 res
 Prime  Minister  be  pleased  to

 state:

 (a)  the  number  of  passports  granted
 during  the  year  +1958;

 (b)  the  number  of  Indians
 actually  went  abroad;  and

 (c)  the  total  amount  of  foreign  ex-
 change  sanctioned  to  them?

 who

 (Shri  Jawaharlal
 Nehru):  (a)  40,975  passports  were
 fasued  during  958  by  Passport  Issu-
 ing  Authorities  in  India.

 (b)  It  as  not  possible  for  us  to  col-
 lect  this  information  because  there
 are  many  persons  who  do  not  use
 ther  passports  for  travel  abroad  for
 a  long  period  after  the  issue  of  the
 passport.

 (c)  Foreign  exchange  28  granted  to
 holders  of  passports  by  the  Reserve
 Bank  of  India  but  in  view  of  the  fact
 stated  in  answer  to  part  (b),  namely,
 that  the  exact  number  of  Indian
 citizens  who  went  abroad  during  2958
 8  not  known,  it  is  not  possible  to  as-
 certam  the  amount  of  foreign  ex-
 change  granted  to  them.  Actually  we
 do  not  have  any  separate  data  about
 the  foreign  exchange  released  to
 Indian  passport  holders.  We  have,
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 however,  obtained:  from  the  Foreign
 Exchange  Controlier  of  the  Reserve
 Bank  of  India  that  543  Jakhs  were
 given  to  persons  going  out  of  India
 last  year  This  figure  includes  the
 amount  given  to  Europeans  residing
 m  India  who  travelled  abroad,  to  stu-
 dents  and  to  businessmen,  to  delega-
 tions,  etc

 All  India  Handloom  Board

 2962  Shri  Ram  Krishan  Gupta:  Will
 the  Minister  of  Commerce  and  Indus-
 try  be  pleased  to  state

 (a)  the  number  of  meetings  held  by
 All  India  Handloom  Board  during
 1958-59,  and

 (9)  the  nature  of  the  important
 decisions  taken?

 The  Minister  of  Commerce  and  in-
 dustry  (Shri  Lal  Bahadar  Shastri):
 (a)  One

 (b)  A  statement  is  laid  on  ‘he
 Table  [See  Appendix  VIII  annexure
 No  35)
 Development  of  Handloom  Industry

 3963  Shri  Ram  Krishan  Gupta  wi
 the  Minister  of  Commerce  end  Indus-
 try  be  pleased  to  state  the  detaiis  of
 the  plan  for  development  of  the  Hand-
 loom  Industry  during  the  remaining
 period  of  the  Second  Five  Year  Plan?

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Lal  Bahadur  Shastri):
 Provision  has  been  made  for  an  ex-
 penditure  of  Rs  47670  lakhs  on  the
 handloom  industry  dumng  1959-60
 Regarding  1960-61,  no  provision  has
 been  fixed  yet

 Grants  and  Loans  for  Handloom
 Industry

 3964  Shri  Ram  Krishan  Gupta:  Will
 the  Minister  of  Commerce  and  Indus-
 try  be  plensed  to  state  the  amount  of
 grants  and  loans  given  for  the  deve-
 lopment  of  Handloom  Industry  during 1956-59  (State-wise)?

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Lal  Bahadur  Shastri):
 A  statement  is  lad  on  the  Table  of
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 the  Lok  Sabha.  [See  Appendix  VII,
 annexure  No  8  ]

 All  India  Handioom  Board

 3965  Shri  Ram  Krishan  Gupta:  Will
 the  Minister  of  Commerce  and  Indus-
 try  be  pleased  to  state  the  number  and
 names  of  exhibitions  held  overseas  in
 which  the  All  India  Handioom  Board
 participated  during  956-59°

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Lal  Bahadur  Shastri):

 ३  Poznan  International  8th  to  2and  June
 Rair  Poznan  (Poland)  1958.

 2  Canadian  National  Ex-  2oth  August  to
 hibition  Toronto  (Ca-  6th  September,
 nada)  7958.

 3  Kabul  International  Ex-  August,  1958.
 fubition  (Afghanistan)

 4  Indian  Trade  Exhibi-
 tion  in  Sagon  =  (S
 Vietnam)

 18th  March  to
 8th  April,  7959

 Handloom  goods  were  also  exhibit-
 ed  in  several  other  overseas  fairs  and
 exhibjtions  mm  which  Inda  participat-
 ed  during  1958-59,  A  list  of  these
 fairs/cxhibitions  is  also  given  In
 addition  publicity  to  handloom  fabrics
 was  given  in  showraoms/Trade  Centres
 working  in  various  countries  which  are
 maintained  by  the  Government  for
 visual  commercial  publicity
 a)  Exhibstions/Fairrs  where  Hand-
 loom  fabrics  exhibited  during  ‘2958-59

 Name  of  the  Exiutiuon!|  Pernod
 Far

 T  Milan  International  22th-27th  April,
 Fair,  Malan  (Italy)  7958

 2  Padua  International  3xst  May-rsth
 Far,  Padua  (Italy),  June,  79458

 3  Tneste  International  23rd  June  to  7th
 Ga

 Far,  Trieste  July,  ‘1958.
 taly

 4  California  State  Fair  27th  August  to
 and  Exposition,  7th  September,

 ‘§  Sacramento,  USA  958
 -  ,

 $  Se  Enks  Fair,  Stock-  August  to
 holm  (Sweden)  3०

 ope ber,  t
 6  Zagreb  International  6th  to  35६  58

 aint,  easreb
 (Yugo-  tember,  ost
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 Name  of  the  exlabstson/fair  Pernod

 Le  Autumn  7th-rgth  Sep- z
 pas  Leipng  (E  tember,  1958.
 Germany)

 8.  Levant  Far  of  Bari,  7th  to  25th  Sep-
 Bari  (Italy)  tember,  2958

 ७  Massina  Samples  September,  7955
 Far,  Massina  (Italy)

 xo.  State  Fur  of  Texss,  October,  7958
 Dallas  (Texas)  (4th  to

 a 3
 ir.  Leipzug  5

 pring  Fuss,
 Ist  to  roth  March

 Leipug  (8,  Germany)  2959
 2  Wholly  Indian  Exhi-  March/Apni,

 bition  m  Sudan,  1958.
 Khartoum.

 (ny  Showroom|[Trade  Centres  where
 Handloom  Fabrics  exhslited

 Trade  Centres
 Geneva  (Switzerland)

 2  New  York  (USA)

 Show-rooms
 3  Colombo  (Ceylon)
 4  Bangkok  (Thailand)
 5  Dyakarta  (Indonesia)
 6  Tehran  (Iran)
 7  Jedda  (Saud:  Arabia)
 Show-windows

 3  Paris  (France)
 9  London  (UK)

 0  Stockholm  (Sweden)
 Show-cases

 il  Prague  (Czechoslovakia)
 42  Belgrade  (Yugoslavia)

 Handloom  Cloth  Export

 (Shri
 Ram  Krishan  Gupta:

 3966.  }  Shri  8.  M.  Banerjee:
 {  Shri  Bibhut!  Mishra:

 {  Shri  Subbiah  Ambalam:
 Will  the  Minister  of  Commerce  and

 Industry  be  pleased  to  state.

 (a)  the  quantity  of  handloom  cloth
 exported  to  foreign  countries  (coun-
 try-wise)  during  1958-59;  and

 (b)  the  total  amount  of  foreign  ex-
 change  earned  therefrom;

 The  Minister  of  Coramereo  and  ta-
 dustry  (Shri  Lal  Bahadur  Shastri):
 (a)  and  (b),  A  statement  78  laid  on
 the  Table  [See  Appendix  VIII,
 annexure  No  7]

 Cost  of  Living  Index

 Shri  Ram  Krishan  Gupta:
 3967  Shri  Daljit  Singh:

 Sardar  Iqbal  Singh:

 Will  the  Minister  of  Labour  and
 Employment  be  pleased  to  state  what
 is  the  cost  of  living  index  during  the
 past  six  months?

 The  Deputy  Minister  of  Labour
 (Shri  Abid  Ali),  The  information  is
 as  follows

 All  India  Average  Consu-
 mer  Price  Index

 Number  for  working  Class

 (Base  1949-100),

 Month|/year  General  Food

 October,  79558  23  Ry7
 November,  7958  22  १26

 December,  7958  rI9  322

 January,  3959  Im7  779

 February,  7959  m8  @)  32०  (P)
 March,  79९9  7  (0  799  (P)

 (P)-Provisional
 The  information  35  published  in  the

 Indian  Labour  Gazette  every  month

 Auctioning  of  Evacuce  Buildings  in
 Punjab

 Shri  D.  C,  Sharma
 ze

 4  Shri  Daljit  Singh:

 Will  the  Minister  of  Rehabilitation
 and  Minority  Affairs  be  pleased  to
 state

 (a)  the  number  of  evacuee  buildings
 auchoned  im  Punjab  during  1058-59;

 (b)  the  total  amount  of  sale  pro-
 ceeds,



 hanna):  (a)  26,168,

 (b)  Rs  7,27, 38,208°00  nP.
 (०)  11,572.
 (a)  Rs.  2,04,816:00  np,  From

 January,  958  to  December,  1088,

 Rubber  Goods  Export

 Shri  Pangarkar:  Will  the
 Minister  of  Commerce  and  Industry
 be  pleased  to  state:

 a)  the  value  of  rubber  goods  ex-

 poted  to  foreign  countries  during
 the  year  1958-59;  and

 (b)  the  names  of  foreign  countries
 to  which  the  rubber  goods  were  ex-
 ported?

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Lal  Bahadur  Shastri):
 (a)  Rs.  234  lakhs  during  April,  958
 to  January,  1959.  Figures  beyond
 January,  959  are  not  yet  available.

 (b)  Mainly  Pakistan,  Ceylon,  Kenya,
 Nigeria,  Kuwait,  Afghanistan,  Bahrein
 Is,  Singapore,  US.A.,  Malaya,  Burma,
 Saud:  Arabia,  Tanganyika,  Thailand,
 Aden,  Mozampique,  Mauritius,  Trucial
 Oman,  Nyasaland  and  Fi:  Islands.

 Medium  Industrial  Estates  in  Bombay
 State

 3970.  Shri  Pangarkar:  Will  the
 Minister  of  Commerce  and  Industry
 be  pleased  to  state:

 (a)  whether  there  ४8  any  proposal
 to  set  up  Medium  Industrial  Estates  in
 Bombay  State;  and

 (b)  ४  so,  the  details  thereof  with
 their  location?

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Lal  Bahadur  Shastri):
 (a)  and  (b),  The  Government  of  India
 have  approved  the  establishment  of
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 twelve  Industrial  Zetates  in  Bombay
 State  during  the  Second  Plan  period.
 The  location  of  these  estates  is  given
 below:—

 l.  Udhna  (Surat).

 Out  of  these,  the  estates  at  Kurla,
 Bhavnagar,  Baroda,  Gandhidham  and
 Bapty  Road  are  medium  sized.

 Coffee  Houses
 9971.  Shri  D,  ध  Sharma:  Will  the

 Minister  of  Commerce  and  Industry
 be  pleased  to  state:

 (a)  the  number  of  Coffee  Houses
 under  the  Coffee  Board  which  had
 been  closed  down  upto  the  3lst  March,
 ‘1959,

 (b)  the  number  of  such  Coffee
 Houses  handed  over  to  the  co-opera-
 taves  of  erstwhile  employees;  and

 (c)  the  number  of  retrenched  em-
 ployees  by  such  closures  as  on  the
 3ist  March,  19597,  :

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Lal  Bahadur  Shastri):
 (a)  34  Coffee  Houses.

 (b)  Formally  no  such  coffee  houses
 were  handed  over  to  the  Co-opera-
 tives,  but  in  practice  the  Board  has
 helped  the  Co-operatives  to  take  over
 a  number  of  such  coffee  houses  and
 run  them.  On  the  Board’s  interces-
 sion  with  their  landlords,  Workers’
 Co-operatives  were  able  to  take  over
 premises  of  8  coffee  houses  formerly
 run  by  the  Board.  The  property  of
 Coffee  Houses  closed  by  the  Board
 was  handed  over  to  the  Co-operatives
 on  easy  hire  purchase  terms.  78  Wor

 ne
 Co-operatives  availed  of  the
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 Dramas  on  Reconstruction  of  India

 3072,  Shri  D.C.  Sharma:  Will  the
 Minter  of  Information  and  Broad-
 casting  be  pleased  to  state:

 (a)  the  number  of  dramatic  troupes
 devoted  to  encourage  people  in  the
 re-construction  of  India,

 (b)  the  number  of  dramas  staged
 by  them  during  968  and  959  till
 March;  and

 (c)  the  total  expenditure  incurred
 thereon  during  the  same  period?

 The  Minister  of  Information  and
 Broadcasting  (Dr.  Keskar):  (a)  The
 Song  and  Drama  Division  of  the  Mi-
 nistry  of  Information  and  Broadcast-
 ing  has  on  its  register  55  drama
 troupes  whose  services  are  utilized  by
 the  Division,  on  payment  of  subsidy,
 for  the  purpose  of  giving  perform-
 ances  on  developmental  activities  of
 the  Plan

 (b)  a)  From  -I-958  to  31-12-1958
 6i3

 (u)  From  1-3-1959  to
 9

 (ec)  ६7)  From  1-1-1958  to  31-12-1958
 about  Rs  |  56  lakhs

 Qi)  From  -l-i959  to
 about  Rs  2,500

 31-3-1959

 31-3-1959

 National  Buildings  Organisation

 ‘3913.  Shri  D.  0.  Sharma:  Will  the
 Minister  of  Works,  Housing  and  Sup-
 ply  be  pleased  to  state

 (a)  the  total  recurring  and  non-
 recurring  expenditure  on  the  National
 Buildings  Organisation  upto  38६
 March,  1959,  and

 (b)  the  number  of  employees  work-
 ing  in  the  organisation  with  their
 categories  at  present?

 suey  (Sheri  oa
 =

 (4)  Recurring  Re.  10,06,649

 Nonerecurring  Rs.  3,00,509
 ®  Claes  I  Officers  6

 Clasa  II  Officers  x
 aS  a  8
 cls पु  Oftces  44 Class  IV  Officers  33

 TomaL  .  ga

 Khadi  Gramodyog  Bhawan,  New  Delkt

 3974  Shri  Sarju  Pandey:  Will  the
 Muster  of  Commerce  and  Industry
 be  pleased  to  refer  to  the  reply  given
 to  Unstarred  Question  No  450  on  i8th
 February,  959  and  state

 (a)  whether  the  question  of  the
 registration  of  the  Khad:  Gramodyog
 Bhawan,  New  Delhi  under  the  Delhi
 Shops  and  Establishment  Act,  954
 has  been  finally  considered,  and

 (b)  77  so,  the  decision  taken  there-
 on?

 The  Minister  of  Commerce  and  Ia-
 dustry  (Shri  Lal  Bahadur  Shastri):
 (a)  Not,  yet  As  the  question  regard-
 ing  the  applicability  of  the  Delhi
 Shops  and  Establishments  Act,  1954,
 to  the  Khad:  Gramodyog  Bhavan,  New
 Delhi  was  not  clear,  the  matter  has
 been  under  correspondence  between
 the  Khadi  and  Village  Industries  Com-
 ‘mission  and  the  Delh:  Admunistration
 for  some  time  In  February,  ‘1959,  in
 response  to  a  communication  received
 from  the  Department  of  Industries
 and  Labour,  Delhi  Admunustration  ask-
 ing  for  information  inter  ala  in  res-
 pect  of  service  terms  and  conditions
 governing  the  employees  of  the
 Bhavan,  the  Khad:  and  Village  In-
 dustries  Commission  has  furnished
 the  required  information  to  the  Ad-
 ministration  whose  decision  in  this
 matter  is  awaited

 (b)  Does  not  arise
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 Piece  Bat@Review  Committee

 Shri  Anthony  Pillai:
 3975.  {  Shri  L.  Achaw  Singh:

 Will  the  Minster  of  Labour  and  Em-
 be  pleased  to  state  the

 steps  taken  to  implement  the  recom-
 ‘mendations  contained  in  the  report  of
 the  Jeeyeebhoy  Piece  Rate  Review
 ‘Committee  80  far?

 The  Deputy  Minister  of  Labour  (Shri
 Abid  Ali).  The  workers’  representa-
 tives  in  the  Dock  Labour  Board  are
 ‘opposed  to  the  introduction  of  the
 Piece  rate  scheme  at  Calcutta  Con-
 sequently  the  scheme  has  been  put  in
 abeyance

 Administrative  Vigilance  Unit  of  the
 Ministry  of  Works,  Housing  and

 Supply

 (Shri  8  €,  Samanta
 ‘|  Shri  Subodh  Hansda

 Will  the  Minister  of  Works,  Hous-
 dng  and  Supply  be  pleased  to  state

 3976

 (a)  whether  the  proposed  Handbook
 of  Circulars  issued  by  the  Admuinis-
 trative  Vigilance  Unit  of  the  Minis
 try  has  been  published,  and

 (b)  of  so,  how  many  circular  letters
 have  been  isued  by  the  Administra-
 tive  Vigilance  Umit  of  the  Mimstiy  so
 tar’

 ‘The  Minister  of  Works,  Housing  and
 Supply  (Shri  K  0,  Reddy)’  (a)  No
 The  Ministry  of  Home  Affairs  have
 under  consideration  the  publication  of
 a  Vigilance  Manual  The  proposal  to
 dring  out  a  Hand  Book  has,  therefore
 deen  given  up,  as  be  ng  superfluous

 (b)  So  far,  05  Circulars  have  been
 assued

 Cotton  Textiles  Consultative  Board

 (Shri  Subodh  Hansda:
 3071.  4  Shri  cf  com  Samanta:

 hri  R  C  Majhi:

 Wall  the  Minister  of  Commerce  and
 @ndustry  be  pleased  to  state  whether
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 the  Cotton  Textiles  Consultative
 Board  has  since  started  functioning?

 qne  Minister  of  Commerce  and  tn-
 dustry  (Shri  Leal  Rahadac  Shastri):
 Yes,  Sir  The  Board  has  held  three
 meetings  since  its  constitution

 Credit  Factlities  for  Textile  Industry
 Shri  Subodh  Hansda:

 3978.4  Shri  S.  0,  Samanta:
 Shri  R.  0  Majhi:

 Will  the  Minister  of  Commerce  and
 Industry  be  pleased  to  state

 (a)  what  is  the  procedure  adopted
 by  Government  to  provide  credit  faci-
 lites  for  the  Textile  Industry,

 (ot  whether  this  will  ease  their
 financial  difficulties,

 (c)  whether  all  the  Textile  mulls
 have  availed  of  this  opportunity,  and

 (d)  7  so,  the  total  amount  advanc-
 ed  ४०  far?

 Tpe  Minister  of  Commerce  and  In-
 dustfy  (Shri  Lal  Bahadur  Shastri):
 (a)  to  (d)  A  statement  ts  laid  on  the
 Table  [8९९  Appendix  VIII,  annexure
 No  8]

 Estimates  of  Financial  Resources
 Shri  Ram  Krishan  Gupta

 3979.  <  Shri  Ajit  Singh  Sarhadi
 Sardar  Iqbal  Singh:

 Will  the  Minister  of  Planning  be
 pleased  to  refer  to  the  reply  given  to
 Starred  Question  No  878  on  the  3rd
 December,  958  and  state

 (a)  Whether  the  Planning  Commuis-
 sion  have  since  examined  the  estimates
 of  financial  resources  submitted  by
 the  Punjab  Government  for  the
 remaining  years  of  the  Second  Five
 Year  Pian  period,

 (p)  whether  the  Planning  Commis-
 sion  have  made  any  suggestions  to  the
 State  Government  m  this  connection;
 and

 (c)  af  so,  the  nature  of  the  sugges-
 tions  made?”
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 The  Deputy  Minister  of  Planning
 (Shri  8.  N.  Mishra):  (a)  Yes,  Sir.  The
 estimates  of  State's  resources  for  the
 last  two  years  of  the  plan  furnished
 by  the  Government  of  Punjab  were

 १74946

 discussed  with  the  re  entatives  of*
 the  State  Government  October  i
 and  13,  1988,  As  a  result  of  these
 discussions,  the  estimates  for  the  last
 two  years  were  worked  out  as  follows:

 Qs.  crores)
 Total  for-

 1959-60  1960-61  the  2
 years

 x.  Resources  on  revenue  account  27  Ie  38
 2.  Loans  from  the  public  30  30
 3.  Share  of  Small  Savings  50  50  oo
 ro  Unfunded  debt  and  other  miscellaneous  capital

 receipts  (net)  04  ०१4  ०.8

 Total  State's  resources  “Sr  Os”  76

 In  connection  with  the  formulation
 of  the  State  plan  for  ‘1959-60,  the
 Planning  Commission  had  a_  further
 series  of  discussions  with  the  State  in
 December  958  At  these  discussions,
 the  following  estimates  for  1959-60
 were  worked  out:

 [Rs.  crores}
 1959-60 t.  Resources  on  revenue

 account  50 2.  Loans  from  the  pubhc  20
 3.  Share  of  Small  Savings  60
 4  Unfunded  debt  and  other

 muscevaneous  capital  re-
 Ceipts  (net)  20
 Total  State's  resources  350

 5.  Withdrawals  ft  था
 res*tves  12,

 6  Total  State's  resources
 including  —  wsthdrowals
 Srom  reserves  76  2

 For  960-6l,  no  fresh  assessment  has
 yet  been  made.

 (b)  and  (e)  At  the  discussions
 mentioned  above,  measures  for  rais-
 ing  additional  resources,  such  as
 assessment  and  recovery  of  better-
 ment  fees,  special  assessment  on
 agricultural  land  used  for  non-agri-
 cultural  purposes,  improvement  in  tax
 administration,  intensification  of  the
 small  savings  drive,  ete.  were  consi-
 dered  jointly  by  the  Planning  Com-
 mission  and  the  State  Government.

 Indians  in  Oeylon
 Shri  Ram  Krishan  Gupta:

 3980.  4  Shri  Vajpayee:
 Shri  D.  C  Sharma:

 Will  the  Prime  Minister  be  pleased"
 to  refer  to  the  reply  given  to  Starred?
 Question  No.  29  on  the  ॥7फ  Novem-
 ber,  958  and  state:

 (a)  whether  any  decision  has  since
 been  taken  about  claiming  compensa-
 tion  on  account  of  damages  caused  to
 the  properties  of  Indian  nationals  im
 Ceylon;  and

 (b)  if  so,  the  nature  of
 taken?

 The  Prime  Minister  and  Minister
 of  External  Affairs  (Shri  Jawaharlal.
 Nehru):  (a)  and  (b).  The  matter  is
 still  receiving  the  consideration  of  the
 Government  of  India,  but  no  further
 progress  is  possible  til]  the  Govern-
 ment  of  Ceylon  have  taken  a  decision.
 regarding  the  payment  of  compensa-
 tion  to  their  own  nationals.

 Industrial  Estate  at  Cuttack

 Shri  Panigrahi:  W:ll  the  Minis-
 ter  of  Commerce  and  Industry  be
 pleased  to  refer  to  the  reply  given  to:
 Unstarred  Question  No.  276  on  the-
 ‘4th  February,  958  and  state:

 (a)  whether  all  the  sheds  proposed!
 to  be  constructed  in  the  industriak.

 decision.
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 extate  at  Cuttack  have  been  completed
 since  then;

 0)  whether  allatment  for  all  the
 ॉडसदोड,  bave  been  made  by  now;  and

 (c)  if  so,  the  industries  which  have
 deen  located  in  those  sheds?

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Lal  Bahadur  Shasiri):
 ६8)  No,  Sir.  Out  of  60  sheds  pro-

 “posed  to  be  constructed  in  the  Estate
 46  sheds  have  been  completed.

 (b)  Allotment  of  all  the  completed
 sheds  has  been  made  by  the  State

 *Government.
 (ec)  The  following  industries  have

 ‘been  located  in  the  estate:
 Manufacture  of  Pharmaceuti-

 cals.
 2.  Manufacture  of  Storage  batter-

 les,
 3.  Manufacture  of  Chemicals
 4  Wood-working  and  furniture-

 making.
 5.  Processing  of  Blocks.
 6  Preservation  of  fru'ts  and  munu-

 facture  of  fruit  products
 7.  Manufacture  of  Textile  goods

 through  powerlooms
 8  Manufacture  of  Wire  nails  and

 Panel  Pms
 a  Steel  Fabrication

 0  Manufacture  of  paints
 ll.  Assembling  of  cycles

 Mannfacture  of  Welding  Electrodes
 3982,  Shri  त्  P.  Nayar:  Wh:ll  the

 Minister  of  Commerce  and  Industry  be
 -pleased  to  state:

 (a)  the  present  position  of  .ndigen- sous  manufacture  of  welding  e.ectrodes,
 (b)  the  number  of  new  licences  -ssu-

 ed,  of  any,  m  the  Second  Five  Year
 Plan  period  therefor;  and

 (c)  the  main  raw  material:  requir-
 ed  for  the  manufacture  of  welding

 electrodes?
 The  Minister  of  Commerce  and  In-

 -dustry  (Shri  Lal  Bahadur  Shastri).
 (a)  and  (b)  A  statement  is  laid

 “on  the  Table.  TSee  Appendix  VIII,
 annexure  No  19}.

 (ट)  The  main  raw  materials  requir-
 ved  for  the  manufacture  of  Welding
 Biectrodes  are:  Mild  Steel  Core  Wire,
 Stamiless  Steel  Wire,  Nickle  Wire,

 we.
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 High  Carbon  Ferro-manganeso,  Law
 Carbon  Ferro-manganese,  Rutile,  Wood
 Flour,  Ferro-silicon  besides  chemicals

 a
 28  coating  materials  on  elec-

 trodes.

 Demand  for  Indian  Faginesrs  in
 Malaya

 $088.  Shri  D.  C.  Sharma:  Will  the
 Prime  Minister  be  pleased  to  state:

 (a)  whether  the  Government  of
 Malaya  have  asked  for  the  services  of
 Indian  engineers;

 fb)  if  eo,  what  are  cheir  require-
 ments;  and

 (९)  what  is  vur  response  im  the
 matter?

 The  Prime  Minister  and  Minister
 of  External  Affairs  (Shri  Jawaharial
 Nehru):  (a)  No;  Sir

 (b)  and  (ey  Do  not  arise
 Handloom  Weavers’  Co-operative

 Societies  in  Bombay

 3084,  Shri  Pangarkar:  Will  the
 Minster  of  Commerce  and  Industry  be
 pleased  to  state

 (a)  the  number  of  s:}k  handloom
 weavers’  co-operative  societies  in
 Bombay  State;

 (b)  whether  any  survey  of  the  num-
 ber  of  silk  loom  weavers  has  been
 made  in  the  Bombay  State;  and

 (e)  if  so,  with  what  results?
 The  Minister  of  Commerce  and  In-

 dustry  (Shri  Lal  Bahadur  Shastri):
 (a)  Nine  as  on  Sist  December,  958

 (b)  No  survey  was  conducted  by  the
 All  India  Handloom  Board

 (९)  Does  not  arise

 Serieniture  Schemes  in  Bihar
 $985.  Shri  Pangarkar:  Will  the

 Minister  of  Commerce  and  ludustry
 be  pleased  to  state

 (a)  whether  any  production  target
 has  been  fixed  for  the  approved  seri-
 culture  schemes  in  Bihar;  and

 tb)  if  20,  what  is  the  annual  produs-
 tian  from  the  schemes  atready  imple-
 mented  there?
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 Tas  Minister  of  Commerce  ani  ip
 destry  (Shri  Lat  Bahadur  Shavizl):
 (a)  and  (b).  A  statement  giving  the
 requisite  information  is  laid  on  the
 Table.  [See  Appendix  VII,  annex-
 ure  No.  20).

 Survey  of  Graduate  Employment
 Shri  Ram  Krishan  Gupta:

 3988.  4  Shri  D.  ९.  Sharma:
 {  Shri  Shivananjappe:

 ‘Will  the  Minister  of  Labour  and  Em-
 ployment  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  Gov-
 ernment  have  finalised  a  plan  for  an
 All  India  Survey  of  Graduate  Em-
 ployment;

 (b)  if  so,  the  details  of  the  Plan;  and
 (c)  when  the  actual  survey  work

 will  start?
 The  Deputy  Minister  of  Labour  (Shri

 Abid  Alf):  (a)  While  it  is  proposed  to
 conduct  an  all-India  survey  of  gradu-
 ate  employment,  the  deta.ls  of  the
 survey  have  not  yet  been  finalised.

 (b)  and  (c)  Do  not  arise.

 ह...  उत्तर  प्रबेध  er  fewer

 ३६८७.  श्री  भक्त  दर्शन  :  क्‍या  योजना
 अत्री  १०  फरवरी,  १६५६  के  तारांकित  प्रष्न
 सब्या  ३६  के  उत्तर  के  सम्बन्ध  में  यह  बताने
 की  कृपा  करेगे  कि

 (क)  १६५६-६०  की  वाधिक  योजना
 के  प्रन्तगंत  उत्तर  प्रदेश  के  पूर्वी  जिलों  भौर
 पहाडी  क्षेत्रों  क ेविकास  के  लिये  योजना  झ्रायोग
 द्वारा  स्वीकृत  दो  करोड  रुपयो  की  सहायता  से
 जिन  योजनाधों  को  चलाया  जायेगा,  क्या
 उनका  विवरण  इस  बीच  राज्य  सरकार  से
 आप्त  हो  गया  है,

 (ख)  यदि  हां,  तो  क्या  उन  योजनाप्नों
 का  ब्योरा  भौर  उन मे  से  प्रत्येक  पर  व्यय  होने
 बाली  राशि  का  विवरण  सभा-पटंल  पर  रखा
 जायेगा,  झौर

 (ग)  १६६०-६१  के  वित्तीय  वर्ष  में
 उपरोबत  क्षेत्रों  के  विकास  के  लिये  यदि  कोई
 अनराधि  स्वीकृत  की  गई  हो,  तो  वह  कया  है  ?

 योजना  जायपत्री  (0  -  Wo  first)  :

 (क)  भौर  (ख)  हकीमे  प््मी  हाल  ही  में
 प्राप्त  हुई  हैं  शौर  उन  पर  विचार  किया  जा
 रहा  है

 (ग)  इस  का  निर्णय  १६६०-६१  की
 बार्षिक  योजना  बनाते  समय  किया  जायेगा  |

 Junnardeo  Colliery
 3988.  Shri  Aurobindo  Ghoml:  Will

 the  Minister  of  Labour  and  Empioy-
 ment  be  pleased  to  state.

 (a)  whether  it  is  a  fact  that  the
 Junnardeo  Collery  owned  by  Bharat
 Collierieg  Ltd.  has  been  closed  down;
 and

 (b)  ४  so,  when  and  on  what
 grounds?

 The  Deputy  Minister  of  Labour  (Shri
 Abid  Ali):  (a)  Yes.

 (b)  The  colliery  was  closed  with
 effect  from  the  3lst  Octrbar,  958  by
 the  management  on  the  ground  that
 safe  workable  coal  had  bee;  eahaust-
 ed

 Celling  on  Land  Holding
 3989,  Shri  Sanganna:  Will  the  Minis-

 ter  of  Planning  be  pleased  to  state:

 (a)  whether  any  State  Governments
 have  reported  that  land  owners  have
 been  dividing  and  subdividing  their
 land  among  their  relations  to  circum-
 vent  the  law  of  ceiling;

 (b)  if  so,  which  are  those  States;
 and

 (c)  what  steps  have  been  taken  by
 the  Government  to  prevent  such
 fraudulent  transfer  of  land?

 The  Deputy  Minister  of  Pilanaing
 (Shri  s.  N.  Mishra):  (a)  to  (c).  The
 Planning  Commission  has  been  aware
 of  the  importance  of  prcventing  trans-
 fers  of  land  made  with  the  intention
 of  circumventing  ceiling  on  holdings.
 In  pera,  39  of  Chapter  'X  of  the
 Second  Five  Year  Pian,  therefore,
 suggestions  have  been  made  for  pre-
 venting  transactions  of  a  mata  fide



 19951  Written  Answers

 character  and  also  for  reviewing  such
 transactions  which  have  already  taken
 place.

 The  matter  was  further  considered
 in  the  meeting  of  the  Standing  Com-
 mittee  of  the  National  Development
 Council  held  in  September,  ‘1957,
 which  recommended  that  adequate
 safeguards  should  ve  proviaed  for  pre-
 venting  evasion  of  cerling.

 Several  States  have  included  provi-
 sions  with  regard  to  such  transfers.  The
 West  Bengal  Estate  Acquisition  Act,
 958  (which  includes  provision  fcr
 ceiling  on  existing  holdings)  has  pro-
 vided  that  the  Government  may  en-
 quire  into  any  transfer  of  ‘and  made
 after  the  5th  May,  1953,  if  there  were
 prima  facie  reasons  for  believing  that
 such  transaction  was  not  bona  fide.
 The  transfer  will  stand  cancelled  in
 case  it  was  found  to  be  mala  fide.  In
 case  it  is  found  to  be  bona  fide  it  shall
 still  be  taken  into  account  in  deter-
 mining  the  surplus  land  of  the  trans-
 feror  as  if  the  transfer  had  not  taken
 place.

 In  Assam  any  benami  transfer  made
 after  the  2th  November,  955  is  not
 to  be  taken  into  account  in  determin-
 ing  the  ceiling  limit.

 In  the  Punjab,  where  provision
 authorising  Government  to  utilise  sur-
 plus  area  held  by  a  person  for  the  re-
 settlement  of  ejected  tenants  was  made
 by  an  amendment  of  ‘1955,  a  provision
 was  included  that  no  transfer  or  dis-
 position  of  surplus  area  after  the  com-
 mencement  of  the  Act  of  1953,  shall
 affect  the  Government’s  power  to  uti-
 lise  the  surplus.

 In  Pepsu  area  any  transfer  made
 after  the  2lst  August,  956  to  any
 person  who  is  not  &  small  holder  or  a
 landless  person,  shall  be  disregarded
 for  determining  the  surplus  area.  A
 transfer  made  after  the  30th  July  958
 shall  be  disregarded  in  ail  cases.

 The  Hyderabad  law  provides  that
 no  permanent  alienation  or  transfer  of
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 agricultural  iand  would  be  valid  un-
 Jess  it  was  made  with  the  previous
 sanction  of  the  Collector.  Hyderabad
 Government  had  refused  recognition
 of  any  alienation  or  transfer  made
 orally  or  through  any  un-registered
 document  which  was  not  followed  by
 separation  of  possession.

 The  Himachal  Pradesh  Abolition  of
 Big  Landed  Estates  and  Land  Reforms
 Act,  953  provides  that  any  contract  or
 agreement  made  on  or  after  the  lst
 April,  1952,  which  has  the  effect  of
 directly  or  indirectly  preventing  the
 vesting  of  any  land  of  the  iandowner
 in  the  State  Government,  shall  be
 void.

 Onion  and  Potato  Society  of  Nasik
 District

 3990.  Shri  Jadhav:  Will  the  Minis-
 ter  of  Commerce  and  Industry  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 Ceylon  Government  owes  dues  on  -3C-
 count  of  onions  supplied  by  tle  ‘Onion
 and  Potato  Society’  trom  Nasik  Dis-
 trict;

 (b)  if  so,  what  is  the  amount  due;

 (९)  what  is  the  cause  of  withhold-
 ing  the  amount  due;  and

 (d)  when  is  the  Ceyion  Government
 going  to  make  the  payment  to  the
 Society?

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Lal  Bahadur  Shastri):
 (a)  to  (d).  It  is  understccd  from  the
 Nasik  District  Potato  and  Onion  Grow-
 ers’  Co-operative  Association  Ltr.
 Nasik  that  they  had  exported  onions
 valued  at  Rs.  203,500  to  the  Co-opera-
 tive  Wholesale  Establisnment  in  Ceylon
 in  958  and  that  the  latter  have  with-
 held  some  payment  pending  _  settle-
 ment  of  their  claim  on  account  of
 damages  and  shortages  in  supply.
 Government  have  no  further  informa-
 tion  about  this  transaction.
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 Trade  Agreement  with  Cxsechesiovakia

 Will  the  Mimster  of  Commerce  and
 Industry  be  pleased  ६०  atate:

 (a)  the  terms  of  Trade  Agreement
 coneluded  on  March  7,  959  between
 Czechoslovak  Foreign  T.ade  Corpora-
 tion  and  the  State  Trading  Corpore-
 tion  of  India,  and

 (b)  the  items  3  trade  specified,  if
 any?

 The  Minister  of  Commerce  and  In-
 dastry  (Shri  Lal  Bahadur  Shastri):
 (a)  and  (b)  It  28  not  in  the  business
 interest  of  the  Corporation  to  disclose
 these  details

 Manufacture  of  Gur  in  Madras  State
 3992.  Shri  Ayyakannu:  Will  the

 Minister  of  Commerce  and  Industry
 be  pleased  to  state-

 (a)  whether  it  is  a  fact  that  Gur
 and  Khandsar:  Sub-Committee  of
 Indian  Central  Sugarcane  Committee
 has  recommended  a  scneme  for  the
 manufacture  of  Gur  in  Madras  State;
 and

 fb)  if  so,  the  nature  of  the  recom-
 mendations?

 The  Minister  of  Commerce  and  In-
 destry  (Shri  Lal  Bahador  Shastri):
 fa)  Yes,  Sir,  a  scheme  ocrtaming  to
 the  chemical  composition  of  juice,  the
 use  of  clarificants,  storage  and  type  of
 furnaces  was  recommended  by  :he  Gur
 and  Khandsari  Sub-Committee  of  the
 Indian  Central  Sugarcane  Committee.

 (b)  A  technical  programme  in  res-
 pect  of  the  following  was  recom-
 mended:

 (l)  (a)  Chemical  composition  of
 juice  and  chemical  and  physi-
 cal  characteristics  of  gur  from
 standard  varieties  of  cane,

 (b)  Use  of  clarificauts  in  relation
 to  the  composition  of  juice

 3058)  LSD—3

 and  chemical  and  physical
 characteristics  of  gur

 (ce)  Chemical  and  physical  charac-
 teristics  of  gur  in  relation  to
 changes  in  storages  under
 different  conditions

 (3)  Chemical  composition  of  cane
 Juice  and  chemical  and  physical
 characteristics  as  related  tu  manural
 and  cultural  treatment  of  cane

 (3)  Trials  with  furnaces  to  speed  up
 manufacture

 (4)  Study  of  inter  relationship  bet-
 ween  the  manufacturing  processes
 and  chemical  and  physical  charac-
 teristics  of  gur

 Delhi  State  Division  No.  I  of  the
 C.P.W.D.

 f  Shri  Easwara  lyer:
 3998.  <  Shri  A.  K.  Gopalan:

 Shri  Tangamani:

 Will  the  Minister  of  Wovks,  Housing
 and  Supply  be  pleased  to  state.

 (a)  what  is  the  workload  on  the
 Delhi  State  Division  No.  I  of  the  Cen-
 tral  Public  Works  Department,

 (b)  whether  the  workload  justifies
 the  existence  of  this  Division,  and

 (c)  7  not,  whether  there  is  any
 proposal  to  merge  this  Division  with
 any  other  Division?

 The  Minister  of  Works,  Housing  and
 Supply  (Shri  हू,  0.  Reddy):  (a)  The
 anticipated  workload  of  this  Division
 for  the  year  1959-60  15  Rs  42  lakhs
 approximately

 fb)  Yes

 (९)  Does  not  arise

 Joint  Indo-American  Ventures  in
 Industries

 3004,  Shri  ह  0.  Boroosh:  Will  the
 Monster  of  Commerce  and  Industry  be
 pleased  to  state:

 (a)  whether  the  .Assam  business-
 men  have  approached  the  US  Trade
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 Mission  for  jomt  Indo-American  ven-
 tures  in  chemicals,  coal  munings  and
 other  industries;  and

 (b)  2f  so,  the  reactions  of  Govern-
 ment  to  these  proposals?

 The  Minister  of  Commerce  and  in-
 dustry  (Shri  Lal  Bahadur  Shastri):
 (a)  and  (b)  It  as  understood  that  the
 U.S  Trade  Mission  had  some  gencral
 and  preliminary  discussions  with  the
 businessmen  in  Assain  in  regard  to
 collaboration  with  American  manu-
 facturers  in  the  field  of  machine  build-
 ing  for  the  chemicals,  coal  mining  and
 other  industries  No  proposal  has  vet
 been  received  by  Government  in  this
 regard

 Monthly  Abstract  of  Statistics

 Shn  A.  K  Gopalian:
 ams.  {  Shri  Tangamani:

 Will  the  Minister  of  Labour  and  Em-
 ployment  be  pleased  to  state

 (a)  whether  the  table  on  ‘Eniploy-
 ment’  in  the  ‘Monthly  Abstract  of
 Statistics’  published  by  tne  Central
 Statistical  Organisation  includes  the
 work-charged  staff  employed  every
 month  :  y  all  the  Divisions  of  the  Cen-
 tral  Public  Works  Deypa.tment,  and

 (b)  if  not,  the  reasons  therefor?

 Labour The  Deputy  Minster  of
 (Shri  Abid  All):  (a)  No

 (b)  Non  receipt  of  2.  turns  from  all
 Divisions

 Recording  of  Fotk  Music

 3996.  Shri  L.  Achaw  Singh:  Will  the
 the  Minister  of  Information  and  Broad-
 casting  be  pleased  to  ‘tite

 (a)  whethe:  the  reco.ding  party
 sent  by  the  All  India  Radio,  Gauhati
 to  Manipur  visited  tribal  centzes  also
 for  recording  tribal  music  and  dance,
 and
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 (b)  the  varieties  of  music,  folk
 songs  and  plays  recorded  and  the
 length  of  tapes  recorded?

 The  Minister  of  lUnformation  and
 Broadcasting  (Dr  Keskar);  (a)  Yes,
 Sir

 (b)  A  statement  of  items  :ecorded
 in  Manuipuri  is  placed  on  the  Table
 of  the  Sabha

 SYATEMENT

 Types  of  programme  |
 precoding of  tapes

 x,  Met:  Music  48  tapes—560  Mts.
 2.  Meit:  spokenword  38  tapes—-346  Mts.

 programme
 3  Hull  tribal  Music  con-  20  tapes—225  Mts

 taining  62  items  by
 Kabu:  nee

 $  Mao
 Nagas,  Sukte  Paste,
 Hmar,  __Gangte,
 Thodond,  Vaiphei,
 Simte,  Jow  and
 Lushai  tribal  people

 Newspapers

 3997.  Shri  L.  Achaw  Singh,  Will
 the  Minister  of  Information  and
 Broadcasting  be  pleasei  to  state

 (a)  the  number  of  newspapers  which
 ceased  publication  during  ‘1958,  and

 (b)  the  number  of  newspapers  which
 failed  to  submit  annual  statements  in
 accordance  with  the  provisions  of  the
 Press  and  Registration  of  Books
 (Amendment)  Act,  9557

 The  Minister  of  Information  and
 Broadcasting  (Dr.  Keskar):  (a)  79

 (b)  2,720

 Cement  Factory  in  Rameshwaram
 Island

 3988  Shri  Subbiah  Ambalam:  Will
 the  Minister  of  Commerce  and  In-
 dustry  be  pleased  to  st.te

 (a)  whether  it  35  a  fact  that  the
 Madras  Government  have  made  a  pro-
 posal  for  locating  a  cement  factory  in



 4957  Written  Answers  VAISAKHA  15,  788  (SAKA)  Written
 Answers  74958

 the  Rameshwaram  island,  Madras
 State;  and

 (b)  af  so,  the  decision  taken  there-
 on?

 The  Minister  of  Commerce  and  In-
 é@ustry  (Shri  Lal  Behodur  Shastri):
 4a)  and  (b).  No  specific  proposal  for
 the  location  of  a  cement  factory  in
 Rameshwaram  Island  has  so  far  been
 received  by  the  Central  Government.
 A  survey  of  that  region  has  been  pro-
 posed  with  a  view  to  determining
 whether  the  lime-ston:  reserves  in  the
 area  can  susianm  a  cement  factory
 there.

 Broadcast  from  A.LR.  at  Simla

 Shri  Nek  Ram  Negi:
 3999.  <  Shri  Bhakt  Darshan:

 [Shri  Subodh  Hansda:

 Will  the  Minister  of  Information
 and  Broadcasting  be  pleased  to  state:

 (a)  what  additional  and  effective
 measures  Government  have  taken  to
 make  interesting  and  easily  available
 broadcasts  from  Simla  branch  of  Ali
 India  Radio  for  the  people  living  in
 Himachal-Tibet  Border  in  view  of  the
 present  Tibetan  situation;  and

 (b)  ४  not,  the  reasons  therefor?

 The  Minister  of  Information  and
 Broadcasting  (Dr.  Keskar):  (a)  and
 (b).  The  Simla  Station  of  All  India
 Radio  mainly  caterg  to  the  people  of
 Himachal  Pradesh  and  their  various
 cultural  activities.  Programmes  for
 Chim  and  other  Indo-Tibet  border
 areas  of  Himachal  Pradesh  are  also
 covered  by  that  Station  by  appro-
 Priate  programmes.

 Steel  Quota  for  Himachal  Pradesh

 4000.  (इ  Shri  Nek  Ram  Negi:
 Shri  Bhakt  Darshan:

 Will  the  Minister  of  Commerce  and
 Industry  be  pleased  to  state:

 (a)  the  allocation  of  steel  quota
 made  to  Himachal  Pradesh  for  the
 year  1959-60;

 (b)  the  allocation  of  steel  being
 made  to  Small  Scale  Industries  there
 during  the  same  year;  and

 (c)  the  total  allocation  of  steel  made
 to  Himachal  Pradesh  for  the  last  0
 years  and  the  quantity  actually  con-
 sumed  in  the  State?

 The  Minister  of  Commerce  and  In-
 austry  (Shri  Lal  Bahadur  Shastri):
 (a)  to  (ce).  The  Iron  and  Steel  Minis-
 try  make  allotment  of  steel  quota
 State-wise  for  general  requirements.
 For  specialzed  requirements  like
 small  scale  industries,  ete.,  the  Iron
 and  Steel  Ministry  provide  a  lump-
 sum  quota  and  place  it  at  the  dispo-
 sal  of  the  Ministry  of  Commerce  and
 Industry  for  distribution  to  various
 States.  For  this  reason  replies  to
 parts  (a)  and  (c)  which  relate  to  the
 total  allocation  of  steel  quota  made
 to  Himachal  Pradesh  in  a  particular
 year  and  during  the  last  0  years
 will  be  given  by  the  Minister  for  Iron
 and  Steel  on  a  subsequent  date,  So
 far  as  Iron  and  Steel  quota  for  the
 small  scale  industries  in  Himachal
 Pradesh  is  cerned,  an  allotment  of
 00  tons  of

 f=
 for  the  period  April-

 June  958  has  been  made.

 Industrial  Development  in  Himachal
 Pradesh

 L
 400l  Shri  Nek  Ram  Negi:

 tL  Shri  Bhakt  Darshan:
 Will  the  Minister  of  Commerce  and

 Industry  be  pleased  to  state:

 (a)  the  progress  made  by  Hime-
 chal  Pradesh  7  the  sphere  of  indus-
 trial  development  after  it  became  a
 Union  Territory:

 (b)  if  no  substantial  progress  has
 been  made,  the  reasons  thercfor;  and

 (c)  whether  the  Government  have
 any  fresh  plans  to  industrialise  Hima-
 chal  Pradesh  in  the  near  future?

 The  Minister  of  Commerce  and  In-
 कैपरडलक  (Shri  Lal  Bahadur  Shastri):
 (a)  to  (c).  A  statement  giving  the
 available  information  is  laid  on  the
 Table  (See  Appendix  VIII,  annexure
 No  2l}
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 of  Reporters  in  NEFA ह.  of  Foreign
 =

 (Shrimati  Rena  Chakravartty:

 2.
 Shri  8.  M  Banerjee:
 Shri  Prabhat  Kar:

 |  Shri  Rameshwar  Tantia:

 Will  the  Prime  Minister  be  pleased
 w  state

 (a)  whether  attention  of  Govern-
 ment  hag  been  drawn  to  the  article
 entitled  “Head  hunters  war”  appear-
 ing  in  Daly  Express,  London  of  9th
 February,  1959,  regarding  Naga  Land;

 (b)  if  so,  how  the  foreign  reporters
 could  enter  NEFA;  and

 (c)  whether  permission  was  ac-
 corded  by  Government?

 The  Prime  Minister  and  Minister  of
 External  Affairs  (Shri  Jawaharlal
 Nehru):  (a)  The  Government  have
 seen  the  article  which  appeared  in
 the  “Daily  Express”  of  London  dated
 8th  February,  1959,

 (b)  and  (c)  Mr  Donald  Wise,  the
 author  of  the  article  did  not  apply for  any  permit  to  enter  NEFA  or
 NHTA  nor  any  such  permisison  was
 accorded  to  him  by  the  Government
 He  managed  to  meet  some  Naga
 hostiles  through  the  assistance  of  two
 or  three  officers  of  the  adjoining  tea
 estates  an  the  Sibsagar  Distt  of
 Assam

 बिजली  के  भारी  सामान  का  कारखाना,  इलाहाबाद

 भरी  मेक  राम  नेगी
 भी  ए०  एम०  तारिक

 क्या  बाणिज्य  तथा  उद्योग  मत्री  २१
 सितम्बर,  १६५८  के  ताराकित  प्रश्न  सख्या
 १४३३  के  उत्तर  के  सम्बन्ध  में  यह  बताने  की

 कृपा  करेगे  कि  क्या  नेनी  (इलाहाबाद)  में
 बिजली  के  भारी  सामान  के  निर्माण  के  लिये
 स्थापित  किया  जानें  वाला  कारखाना  इस
 बौच  स्थापित  कर  दिया  गया  है  ?

 took
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 बाधिज्य  तथा  उच्योग  सत्री  (ी  लाल

 बहादुर  शास्त्री)  :  भभी  नहीं  कारखाने  की
 इमारत  भादि  बनाने  का  मुख्य  काम  पूरा  हो
 चुका  है  ।  विदेशों  से  श्रायात  होने  वाला  सारा
 सयत्र  लगभग  खरीदा  जा  चुका  है  शौर
 मशीनों  को  लगाने  का  काम  चल  रहा  है  ।

 Written  Answers

 Progress  of  the  Secong  Five  Year
 Plan

 4004  Shri  Harish  Chandra  Mathur:
 Will  the  Minister  of  Planning  be
 pleased  to  lay  a  statement  showing.

 (a)  the  number  of  working  teams
 set  up  by  the  various  Ministries  at
 the  instance  of  Planning  Commission
 for  evaluation  of  the  progress  made
 under  the  Second  Five  Year  Plan,

 “(b)  when  these  working  teams  were
 appointed  and  when  they  are  to  sub-
 mut  reports,  and

 (c)  what  is  the  scope  and  purpose
 of  their  work?

 The  Deputy  Minister  of  Planning
 (Shri  8.  च्  Mishra):  (a)  to  (c)  No
 Working  Teams  as  such  have  been
 set  up  by  the  Munistries  for  the  eva~
 luation  of  the  Second  Five  Year  Plan.
 Progress  made  during  the  Second
 Plan,  however,  forms  a  part  of  the
 terms  of  reference  of  all  the  Working
 Groups  set  up  for  the  formulation  of
 the  Third  Five  Year  Plan  The  re-
 ports  of  these  Working  groups  are
 likely  to  be  available  by  about  the
 end  of  Septembe:,  4959

 Nangal  Fertiliser  and  Chemicals  Ltd.

 4005.  Shri  Daljit  Singh:  भगा  the
 Minister  of  Commerce  and  Industry be  pleased  to  state

 (a)  the  amount  of  foreign  exchange
 sought  by  the  Nangal  Fertiliser  and
 Chemicals  Ltd,  Naya  Nangal  to  com-
 plete  the  works  of  the  factory  during 1958-59  and  i959-60  so  far;  and

 (b)  the  amount  of  foreign  exchange sanctioned  during  the  above  period?



 14961  Written  Answers  VAISAKHA  15,  88  (SAKA)  Written  Answers  १4962

 (a)  and  (b)
 Fertilizers  sought  foreign
 releases  aggregating  Rs.  403°46  lakhs
 for  entering  into  contracts  with
 foreign  firms  for  purchase  of  plant
 and  machinery  for  importing  essential
 ‘tems  of  construction  equipment  The
 full  amount  was  released.

 1989-60.  Foreign  exchange  to  the  ex-
 tent  of  Rs.  38°38  lakhs  has  been  de-
 manded  for  similar  purposes  for  the
 periog  April-September  959  This  is
 under  examination

 Implementation  of  Employees’  State
 Insurance  Act

 Shri  D.  C.  Sharma:  Will  the
 Munster  of  Labour  and  Employment
 be  pleased  to  state:

 (a)  whether  it  ३8  a  fact  that  the
 question  of  evaluation  and  implemen-
 tation  of  the  Employees’  State  In-
 surance  Act  was  entrusted  to  the  Eva-
 luation  and  Implementation  Cell;  and

 (b)  ४  so,  what  are  the  findings  of
 the  Cell?

 The  Deputy  Minister  of  Labour
 (Shri  Abid  Ali):  (a)  and  (b).  No.  A
 one-man  Committee  consisting  of
 Dr  A  Lakshmanaswam:  Mudaliar,
 Vice-Chancellor  of  Madras  Univer-
 sity,  has  been  constituted  to  review
 the  working  of  the  Employees’  State
 Insurance  Scheme

 क्या  प्रथान  सत्रो  यह  बताने  की  कृपा
 करेगे  कि

 (क)  जब  से  तिब्बत  में  हाल  का  विद्रोह
 प्रारम्भ  हुआ  है  तब  से  भब  तक  कितने  लिव्वतियो
 मे  भारत  में  प्रवेश  किया,

 (ख)  वे  किन-किन  दरों  से  कितनी-
 कितनी  सब्या  में  भारत  में  प्रविष्ट  हुए,

 (गर)  उन  में  से  कितने  तिब्बतियों  को
 भारत  में  राजनैतिक  शरण  दी  जा  चुकी  है,

 (घ)  बे  भारत  के  किन-किन  स्थानों  पर
 बस  गये  है,  भौर

 (ड)  उन  के  पुनर्वास  और  उन्हें  झन्य
 प्रकार  को  सहायता  देने  की  क्‍या  व्यवस्था  की
 जा  रही  है  ”

 प्रधान  मंत्री  तथा  बेदेशिक-कार्य  मत्री
 (भी  जवाहरलास  मेहरू)  :  (क)  पहली  मार्च

 के  बाद  से  जिन  तिब्बतियों  ने  यात्रा-पत्रो
 (ट्रेवेल  पेपस )  के  बगेर  भारत  में  प्रवेश  किया  है,

 उनकी  ठीक  सख्या  तो  मालूम  नही  हैं,  पर
 वे  ७,५००  के  लगभग  होगे  Y

 (ख)  लगभग  १,५००  लोग  चुथान्गमू
 के  पास  वाले  दरें  से  होकर  भाये  है  भौर  लगभग
 ¥ooc  लोग  तुलूगला  से,  जो  उत्तरःपूर्व
 सीमान्‍्त  एजेंसी  के  कामग  सीमात  डिवीजन  में  है,
 झौर  करीब  ७००  लोग  सिक्किम  के  नयूला
 शौर  जेलेपला  दरों  से  होकर  भ्राये  है  ।

 (ग)  ऐसा  विचार  है  कि  इन  सब  लोगो
 को  शरण  दी  जाय,  सिर्फ  उन  लोगो  को  छोड  कर
 जिन  के  विरुद्ध  कोई  ख़ास  बात  हो  |

 (घ)  श्रौर  (ड)  इनके  पुनर्वास
 (रिहेबिलिटंशन)  के  लिये  कोई  प्रबंध  नही

 किया  गया  है  लेकिन  इसकी  तैयारी  की  जा
 रही  है  कि  शरणाथियों  को  आसाम  के  तेजपुर
 जिले  में  एक  श्रस्थायी  कम्प  से  रक्‍खा  जाय,
 जहा  उन्हें  तत्काल  सहायता  शौर  रहन  की

 सुजिवा  दी  जायेगी  i

 Loan  to  Atlas  Cycles  Industries  Ltd,
 Sonepat

 4008.  Shri  Ss.  M.  Banerjee:
 Shri  Panigrahi:

 Will  the  Minister  of  Commerce  and
 Industry  be  pleased  to  state:

 (a)  whether  a  loan  of  Rs.  20  lakhs
 wag  given  to  Messrs.  Atlas  Cycles  In-
 dustnes  Ltd,  Sonepat  in  1938;
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 (9)  9४  50,  the  total  amount  of  loan
 given  upto  ist  January,  959  to  the
 same  company;  and

 (९)  whether  it  has  been  brought  to
 the  notice  of  the  Government  that  this
 amount  has  not  been  utilised  in  the
 interest  of  the  factory?

 The  Minister  of  Commerce  and  In-
 Gastry  (Shri  Lai  Bahadur  Shastri):
 (a)  No  loan  has  been  given  by  Gov-~
 ernment  or  the  LFC,  to  Messrs.  Atlas
 Cycles  Industries  Ltd,  Sonepat  in
 ‘1958;

 (b)  and  (c)  Do  not  arise.

 Eebate  on  Handloom  Produets  in

 4009.  Shri  Daljit  Singh:  Will  the
 Minister  of  Commerce  and  Industry
 be  pleased  to  state  the  amount  al-
 lotted  by  the  Central  Government  to
 the  State  Government  of  Punjab  for
 the  rebate  on  handloom  products  for
 1958-59  and  1959-607

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Lai  Bahadur  Shastri):
 During  ‘1958-59,  an  amount  of  Rs.  °49
 lakhs  was  sanctioned  to  the  Punjab
 State  Government  for  meeting  arrear
 rebate  claims  as  on  32.3.1958.

 An  amount  of  Rs.  3  lakhs  was  sanc-
 tioned  as  grant  to  the  State  Govern-
 ment  for  expenditure  on  handloom
 industry  in  1958-59.  This  included  the
 expenditure  on  rebate,  for  which  se-
 parate  figures  are  not  available.

 No  amount  has  been  sanctioned  for
 rebate  during  ‘1959-60,  so  far.

 Paper  Pulp  Factory  at  Mukerian
 (Panjab)

 #10.  है! छ  Daljit  Singh:  Will  the
 Minister  of  Commerce  and  Industry
 be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  Gov-
 ernment  have  a  proposal  to  set  up  a
 Paper  Pulp  Factory  at  Mukerian  in
 Punjab;

 (b)  whether  any  survey  has  been
 made  in  this  regard:  and
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 (c)  if  so,  the  result  thereof  and  the
 decision  taken  in  the  matter?

 The  Minister  of  Commerce  and
 Industry  (Shri  Lal  Bahadur  Shastri):
 (a)  to  (९),  Government  have  no  pro-
 posal  to  set  up  a  Paper  Pulp  Factory
 at  Mukerian  in  the  Punjab.  Two
 Finnish  experts  toured  the  area  of
 river  Beas  and  surrounding  regions
 during  ‘1957-58,  to  study  and  ascer-
 tain  the  possibilities  of  setting  up
 forest  industries  and  supply  of  raw
 materials  to  them.  They  have  sub-
 mitted  their  report  and  the  sugges-
 tions  made  by  them  involve  long  term
 developments  in  the  forest  areas  of
 the  Punjab  in  order  to  ensure  ade-
 quate  supplies  of  ftaw  materials,  to
 sustain  a  ful-fledged  paper  pulp  mill.
 The  question  of  establishing  such  a
 mill  based  on  indigenous  raw  material,
 there  :f  at  all,  is  thus  only  a  long
 term  possibility

 Indira  Market  in  Delhi

 40i3  bri  P.  8.  Deb:
 Shri  Liladhar  Kotoki:

 Will]  the  Minister  of  Works,  Hous-
 ing  and  Supply  be  pleased  to  state:

 (a)  when  the  construction  of  Indira
 Market,  Subzi  Mandi  in  Delhi  was
 started;  and

 (b)  whan  it  is  lkely  to  be  com-
 pleteg  with  all  civic  amenities?

 The  Minister  of  Works,  Housing
 and  Supply  (Shri  K.  C.  Reddy):  (a)
 and  (b)  The  work  of  construction  of
 the  Indira  Market,  Delhi  was  taken
 up  in  the  following  phases:

 Phase  I  comprising  of  98  shops, 2l  residential  flats  and  2
 commercial  flats,  staircases
 and  lavatory  blocks,  started
 in  January,  9955  and  was
 completed  in  October,  1955.

 Phase  II  comprising  of  46  shops,
 7  residential  flats  and  85  com-
 mercial  flats,  staircases  and
 lavatory  blocks,  started
 in  January,  2957  and  was
 completed  in  January,  1959.
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 Phase.  III
 comprising,  .  pou shop,  staircases  an  va

 block,  started  in  July,  4958
 and  is  expected  to  be  com-
 pleted  in  July,  1959.

 The  entire  work,  including  the
 provision  of  all  civic  amenities  other
 than  urinals,  is  expected  to  be  com-
 pleted  by  August,  1969.  Urinals:  will
 be  provided  by  the  Delhi  Municipal
 Corporation.

 Indira  Market  in  Delhi

 40i4  Shri  P  0.  Borooah:  Will  the
 Munster  of  Rehabilitation  and  Mino-
 rity  Affairs  be  pleased  to  state:

 (a)  whether  Government  are  aware
 that  most  of  the  allottees  in  Indira
 Market,  Subzi  Mandi,  Delhi,  have
 rented  out  their  shops  or  even  sold
 them;  and

 (b)  if  so,  what  action  Government
 propose  to  take  against  such  allottees?

 The  Minister  of  Rehabilitation  and
 Minority  Affairs  (Shri  Mehr  Chand
 Khanna):  (a)  and  (b).  The  number  of
 shops  constructed  in  Indira  Market  is
 165.  Of  these  72  shops  have  been  sold
 under  the  Compensation  Scheme.  It
 it  entirely  up  to  the  new  owner  to
 occupy  the  shop  himself  or  let  it  out.
 As  regards  the  remaining  shops,  in-
 formation  about  subletting  is  being
 collected  and  will  be  laid  on  the  Table
 of  the  Sabha  in  due  course

 Markets  on  Janpath  and  Irwin  Road

 Shri  Sarju  Pandey: au.
 {Snr  T.  B.  Vittal  Rao:

 Will  the  Minister  of  Works,  Hous-
 fag  and  Supply  be  pleased  to  refer  to
 the  reply  given  to  Unstarred  Ques-
 tion  No.  2856  on  the  8th  April,  959
 and  state:

 (a)  the  details  regarding  the  pro-
 posed  construction  of  markets  at
 Janpath  and  Irwin  Road;

 (b>)  when  will  the
 work  begin;

 (c)  the  date  by  which  the  construc-
 tion  work  will  be  over;  and

 construction

 (d)  whether  the  stall  holders  of
 Connaught  Circus,  Panchkuin  Road
 and  Janpath  will  be  allowed  to  re-
 main  where  they  are  till  the  proposed
 markets  on  Janpath  and  Irwin  Road
 are  constructed?

 The  Minister  of  Works,  Housing  and
 Supply  (Shri  K.  oO  Reddy):  (a)  The
 proposal  to  construct  market  on  Jan-
 path  and  Irwin  Road  is  still  under
 consideration  and  the  details  about
 them  have  not  yet  been  worked  out.

 (b)  and  (c)  No  definite  dates  can
 be  indicated  at  this  stage.

 (d)  The  stalls  on  Panchkuin  Road,
 Janpath  ang  Connaught  Circus  belong
 to  the  New  Delhi  Municipal  Com-
 mittee  who  are  expected  to  allow  the
 stall-holders  to  continue  in  their  pre-
 sent  premises  of  busmess  till  they  can
 be  rehabilitated  in  the  proposed
 markets  on  Janpath  and  Irwin  Road
 or  elsewhere

 Calcutt,  Dock  Labour  Board
 Shri  Muhammed  Elias:
 Shri  Warior:

 40i6.  4  Shri  Jagdish  Awasthi:
 Shri  Tridib  Kumar

 Chaudhuri:
 Will  the  Minister  of  Labour  and

 Employment  be  pleased  to  state:
 (a)  whether  it  is  a  fact  that  the

 Calcutta  Dock  Labour  Board  has  a
 number  of  retired  and  superannuated
 Clasg  I  and  Class  II  officers  of  the
 Government  of  India  as  the  incum-
 bents  of  its  principal  executive  posts;

 (b)  what  are  these  posts;  and
 (c)  what  are  the  reasons  for  such

 appointments?
 The  Deputy  Minister  of  Labour

 (Shri  Abid  Ali):  (a)  ang  (b)  The  post
 of  Secretary  to  the  Board  is  held  by
 a  retired  and  superannuated  officer.
 Three  other  posts,  wz  Chief  Ac-
 counts  Officer,  Officer  on  Special
 Duty  and  Administrative  Officer,
 are  held  by  retired  military  officers,
 all  of  whom  are  below  55.  All  the
 four  were  Class  I  officers  under  the
 Government  of  India.

 (c)  These  officers  were  selected  out
 of  a  number  of  candidates  by  duly
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 constituted  Selection  Boards  as  they
 possess  requisite  qualifications  and
 experience.

 Instructions  Issued  by  the  Ministry
 of  Rehabilitation

 4011.  Shri  Vajpayee:  Will  the
 Minister  of  Rehabilitation  and  Mino-
 rity  Affairs  be  pleased  to  state:

 (a)  whether  instructions  and  orders
 issued  by  the  Ministry  or  Office  of
 Chief  Settlement  Commissioner  from
 time  to  time  regarding  transfer  of
 Government-buult  and  evacuee  pro-
 perties  to  displaced  persons  and  pay-
 ment  of  compensation  etc.  are  pub-
 lished  7  the  Government  Gazette:  and

 {b)  Sf  not,  the  reasons  therefor?

 The  Minister  of  Rehabilitation  and
 Minority  Affairs  (Shri  Mebr  Chand
 Khanna):  (a)  and  (b).  No.  Only
 notifications  xssued  in  pursuance  of
 powers  conferred  by  the  Displaced
 Persons  (Compensation  and  Rehbabi-
 litation)  Act,  954  and  the  Rules  made
 thereunder  or  amendments  to  these
 Rules  are  published  in  the  Gazette  of
 India.  Instructions  and  administra-
 tive  orders  are  intended  for  official
 use  only  They  are  not  published  in
 the  Gazette.

 Memorandum  of  Demands  by
 Refugees  of  Dethi

 (  Shri  Liladhar  Kotoki:
 40i8.  {  Shri  8.  A.  Meal:

 |  Shrimati  Ha  Palchoudhari:

 Will  the  Mimster  of  Rehabilitation
 and  Minority  Affairs  be  pleased  to
 state:

 (a)  whether  the  refugees  of  Delhi
 have  submitted  their  demands  in  a
 memorandum  to  the  Prime  Minister
 recently;  and

 (b)  the  nature  of  ५९१९  demands  and
 the  decision  of  the  Government

 Minority  Affairs  (Shri  Mehr  Chand
 Khanna):  (a)  Yes.
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 (b)  The  demands  are  as  follows:

 “ay  That  the  prices  of  the  Gov-
 ernment  built  or  evacuee  pro-
 perties  should  be  refixed  at  no-
 loss  no-profit  basis  of  the  declared
 policy  of  the  Government  of  India
 and  to  meet  this  purpose  an  In-
 dependent  Commission  consisting
 of  expert  engineers  and  represen-
 tatives  of  Displaced  Persons  under
 the  chairmanship  of  an  Hon'ble
 Judge  of  the  Supreme  Court  be
 appointed

 (2)  That  notices  of  attachments,
 evictions,  sale  of  property  through
 Public  auctions  or  by  Tenders
 by  the  Rehabilitation  department
 should  be  immediately  withdrawn.

 (3)  That  the  price  of  land  under
 the  Government  built  structures
 should  in  no  case  exceed  the
 actual  price  paid  for  purchase  of
 land  and  its  development.

 (4)  That  the  rent  paid  so  far
 should  be  adjusted  towards  the
 cost

 (3)  That  the  cost  should  be  re-
 covered  in  thirty  equated  yearly
 instalments  and  no  interest  be

 ae
 for  the  instalments  un-

 paid.

 (8)  That  the  double  storeyed
 quarters  should  be  made  inde-
 pendent  by  providing  them  with
 separate  latrines,  baths  etc.

 (7)  That  no  recoveries  should  be
 made  from  Displaced  Persons  who
 were  given  Rs.  500  each  as  gift,
 alongwith  00  yards  of  land  free
 of  cost

 (8)  That  the  Displaced  Persons
 including  those  from  Kashmir  oc-
 cupied  areas  who  are  eligible  and
 entitled  to  allotment,  be  provided

 ek
 residentia]  ang  business  pre-

 es

 (9)  That  the  Purana  Qilla  re-
 fugees  should  be  given  alternate
 built  accommodation.
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 ¢40)  ‘That  the  possession  of  Dis-
 placed  Persons  who  are  in  occllpa-

 (l)  That  the  refugees  from
 Pakistan-held  Kashmir  should
 have  the  same  rights  as  those
 from  West  Pakistan  and  given
 facilities  ag  mentioned  in  paras  3
 9  and  10  above.

 (12)  That  compensation  esta-
 ‘lished  after  verification  should
 de  paid  in  full  without  discount
 (Kataut)

 (18)  That  the  claim  of  rural  areas
 Displaced  Persons  should  be
 treated  at  par  with  those  of  urban
 claims  and  compensation  to  the
 former  be  paid  immediately.
 Claims  of  Kashmiri  refugees  be
 also  admitted  and  verified.

 (i4)  That  the  ownership  rights
 in  colonies  like  Kingsway  Camp,
 Pardha  Bagh,  Kotla  Feroze  Shah,
 Angum  Bagh  and  other  such
 colonies  be  transferred  to  the  al-
 lottees  immediately,  and  no  de-
 mand  of  rent  be  made  from  them.
 The  rights  of  ownership  to  the  al-
 lottees  in  Kamla  Market,  Bara
 Hindu  Rao,  Ghaffar  Market  and
 other  such  markets  be  transferred
 to  the  allottees.  The  persons  doing
 business  in  their  allotted  quarters
 be  issued  licences  or  provided
 with  alternate  business  accommo-
 dation

 (15)  That  Displaced  Persons,
 rotting  on  the  road  side,  occupying
 places  of  worship,  living  with  their
 relatives  should  be  provided  with
 residential  as  well  as  business
 premises

 (i6)  That  widows,  mnfirm  per-
 sons  and  orphans  should  be  pro-
 vided  with  free  accommodation
 and  means  of  subsistences

 (a7)  That  to  provide  jobs  and
 work  to  the  Displaced  Persons,
 Government  and  private  indus-
 tries  should  be  started  in  Refugee
 colonies  and  new  markets  to  be
 built.

 (18)  That  Refugee  colonies  and
 markets  be  provided  with  Munici-
 pal  amenities.”

 These  demands  are  not  new  and
 have  been  considered  by  the  Govern-
 ment  on  numerous  occasions  in  the
 past  A  number  of  concessions  have
 already  been  given  to  Displaced
 Persons.  It  is  not  proposed  to  give
 any  further  concessions.

 Market  at  Siliguri  for  Displaced
 Persons

 40i8.  Shri  Mansen:  Will  the  Minis-
 ter  of  Rehabilitation  and  Miulnority
 Affairs  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  a  mar-
 ket  for  displaced  persons  has  been
 constructed  in  Siliguri;

 (b)  if  so,  at  what  cost;
 (c)  whether  the  buildings  in  the

 market  are  stil]  unoccupied,
 (d)  if  so,  the  reasons  therefor;  and
 (e)  the  present  structural  condition

 of  the  building?
 The  Minister  of  Rehabilitation  and

 Minority  Affairs  (Shri  Mehr  Chand
 Khanna):  (a)  to  (e).  An  amount  of
 Rs.  5,238,400  was  sanctioned  by  the
 Government  of  India  for  the  con-
 struction  of  a  market  for  displaced
 persons  at  Siliguri.  The  expenditure
 actually  incurred  so  far  on  the  con-
 struction  of  the  market  is  not  known.
 This  information  as  well  as  the  in-
 formation  asked  for  in  parts  (c),  (d)
 and  (e)  of  the  question  have  been
 called  for  from  the  State  Government
 and  will  be  laid  on  the  Table  of  the
 Sabha  in  due  course.

 शिक्षा  संस्थायें

 ४०२०.  ओ  प्रकाश  बोर  शास्त्री  :  नया

 बुनर्बास  तथा  पल्प  संख्यक  कार्य  मत्री  मह
 बताने की  कृपा  करेगे कि  :

 (क)  पाकिस्तान  में  छूटी  कितनी  शिक्षा
 सेंस्थाझ्ो  को  गत  दस  वर्षों  में  मुआवजा  दिया
 जा  चुका  है.  और

 (@)  क्या  पुनर्वास  मन्नालय  के  बन्द  होने  से  पूर्व
 शोष  संस्थाप्रों  को  मुआवजा  दिया  जायेगा  ?
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 पुनर्वाद  तथा  झल्प  नंल्क  कार्य  मंत्री

 (६ अ  मेहर  चन्द  खन्ना)  :

 (क)  शिक्षा  सस्थाओं  को  कोई  मुश्रावजा
 नहीं  दिया  गया  है,  क्योंवि  धामिक  तथा
 परोपकार  के  24  न्यास-सम्मति,  विस्थापित
 ब्यविन  (प्रतिकर  तथा  पुनर्वात)  अधिनियम
 १६५४  की  परिधि  से  बाहर  है  ।

 (@)  प्रदन  नहीं  उठता  ।

 Rent  for  Government  Aecommodation

 402l.  Shri  Ajit  Singh:  Will  the
 Minister  of  Works,  Housing  ang  Sup-
 ply  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  Gov-
 ernment  had  issued  a  memorandum
 indicating  the  lines  on  which  penal
 rent  should  be  recovered  from
 officers  who  became  eligible  for  higher
 type  of  accommodation  on  a  certain
 date  but  continue  to  stay  in  the
 lower  class  houses  for  one  reason  or
 another;

 (b)  how  much  penal  rent  has  been
 recovered  by  Government  since  the
 issue  of  the  memorandum;  and

 (९)  whether  a  statement  showing
 cases  in  which  the  provisions  of  the
 above  memorandum  have  not  been
 apphed  and  the  amount  of  loss  of
 revenue  involved  in  each  case  will  be
 Jaid  on  the  Table?

 The  Minister  of  Works,  Housing
 and  Supply  (Shri  K.  C.  Reddy):  (a)
 Under  the  Allotment  Rules  ‘1950,  the
 class  of  an  officer  for  purposes  of
 allotment  of  accommodation  is  deter-
 mined  according  to  his  pay.  Owing  to
 the  acute  shortage  of  residences  in
 the  Capital,  a  very  large  number  of
 officers  have  to  be  allotted  accommo-
 dation  out  of  turn  and  this  is  gene-
 rally  done  two  classes  below  their
 regular  class.  In  such  cases  no  penal
 rent  38  chargeable.  In  due  course,
 however,  these  officers  reach  their
 turn  for  accommodation  of  their
 proper  class  and  if  they  then  refuse
 to  move,  they  are  liable  to  pay  penal
 rent  under  the  Allotment  Rules.  In
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 August,  ‘1957,  the  Allotment  Rules
 were  amended  to  increase  the  penal-
 ties

 (b)  and  (c).  Statistics  are  not  main-
 tained  m  the  Estate  Office  which  could
 enable  such  information  to  be  sup-
 plied.  It  is  considered  that  the  time
 and  labour  involved  in  collecting  the
 information  will  not  be  commensurate
 with  the  results,  All  allotment  cases
 are  subject  to  the  Allotment  Rules
 as  a  matter  of  course  unless  Govern-
 ment  for  suitable  reason  otherwise
 directs

 2.09  bre.

 RE:  MOTIONS  FOR  ADJOURNMENT

 Mr.  Speaker:  Papers  to  be  laid  on  the
 Table.

 Shri  Dasaratha  Deb  (Tripura):  On  a
 point  of  order.

 Shri  S.  M.  Banerjee  (Kanpur):  May
 I  make  one  submission  about  the
 prices  of  sugar?  I  brought  forward
 the  adjournment  motion  only  for  that.

 Mr,  Speaker:  I  have  disallowed  it.

 Shri  M.  Banerjee:  You  may  kind-
 ly  hear  me.  I  am  not  making  any
 speech.  I  only  wanted  to  point
 out

 Mr.  Speaker:  No,  no;  I  am  sorry.
 Shri  Dasaratha  Deb:  May  I  rise  to

 a  point  of  order
 Shri  S  M.  Banerjee:  It  is  a  very

 urgent  matter.  I  am  only  pointing  out
 that  in  entire  UP  the  sugar  prices
 have  gone  up

 Mr.  Speaker:  I  am  not  going  to
 allow  the  hon.  Member  to  go  on  like
 this.  I  have  disallowed  the  adjourn-
 ment  motion.

 Shri  Dasaratha  Deb:  Mr.  Speaker,
 on  a  point  of  order.  The  Union
 Territory  of  Tripura  is  directly:  under
 the  aministration  of  the  Centre,  and
 we  have  got  no  Assembly  of  our  own
 where  we  can  place  our  grievances
 This  Parliament  is  the  only  place
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 where  we  can  ventilate  our  grievances.
 That  is  why  I  wanted  to  draw  the
 attention  of  the  House  to  the  serious
 famine  conditions  prevailing  in  the
 State  resulting  in  starvation  deaths.

 Mr.  Speaker:  Order,  order.  He  can~
 not  go  on  like  this.  He  will  kindly
 resume  his,  seat.

 T  know  Tripura  is  directly  ad-
 ministered  by  the  Centre,  but  all  the
 same,  every  small  thing  which  he
 imagines  or  which  comes  to  his
 notice  cannot  be  the  subject  matter
 of  an  adjournment  motion  here.  Not-
 withstanding  the  fact  that  the  direct
 responsibility  is  that  of  the  Centre,  I
 am  not  bound  to  allow  anything
 which  the  hon.  Member  thinks  ig  im-
 portant,  which  I  do  not  think  is  im-
 portant.  I  have  disallowed  the  ad-
 journment  motion.

 Shri  Dasaratha  Deb:  People  are
 dying  there  of  starvation.  Four  peo-
 Ple  have  already  died,  and  some
 people  have  been  taken  to  hospitals.
 The  people  there  are  living  on
 bamboo  shoots  and  wild  potatoes.  You
 are  still  feeling  it  is  a  small  thing. It  is  a  very  big  thing,  people  are
 dying  there

 Mr.  Speaker:  Papers  to  be  laid  on
 the  Table

 —

 PAPERS  LAID  ON  THE  TABLE

 Avprr  Rerorr  or  Cewrrar
 Governnmxnt

 The  Minister  of  Finance  (Shri Morarji  Desal):  |  beg  to  lay  on  the Table  a  copy  of  Audit  Report,  १940 of  the  Central  Government  under  Arti- cle  5(l)  of  the  Constitution  and  the Finance  Accounts,  ‘1947-48,  [Placed  in
 Library,  See  No.  LT-407|59).
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 Rerorr  or  ad  hoc  Commirrres:  on
 Raw  Marvrata,  Resourcts  ror  Parpm

 InvuSsTRY

 The  Minister  of  Industry  (Shri
 Manubhai  Shah):  I  beg  to  lay  on
 the  Table  a  copy  of  the  Report  of
 the  Ad  hoc  Committee  set  up  to
 survey  the  available  surpluses  of
 Cellulosic  Raw  Material  for  the  Paper
 Industry.  [Placed  in  Library,  See
 No.  LT-408/59}.
 GOVERNMENT  RESOLUTION  ON  RECOM-
 MENDATIONS  OF  ALCOHOL  COMMITTEE

 Shri  Manubhai  Shah:  I  beg  to  lay
 on  the  Table  a  copy  of  Resolution
 No.  CH(I)-98(3)/57  dated  the  23rd
 April,  4959  issued  by  the  Govern-
 ment  on  the  recommendations  of  the
 Alcohol  Committee.  [Placed  in
 Library,  See  No  LT-409/59].

 COMMITTEE  ON  SUBORDINATE
 LEGISLATION
 Firra  Rerorr

 Sardar  Hukam  Singh  (Bhatinda):
 I  beg  to  present  the  Fifth  Report  of
 the  Committee  on  Subordinate  Legis-
 lation.

 COMMITTEE  ON  PRIVATE  MEM-
 BERS’  BILLS  AND  RESOLUTIONS

 Forry-rurma  Rerort

 Sardar  A.  s.  Saigal  (Janjgir):  I
 beg  to  present  the  Forty-fifth  Report
 of  the  Committee  on  Private  Mem-
 bers’  Bills  and  Resolutions.

 APPROPRIATION  (NO  3)  BILL,"
 959

 The  Minister  of  Finance  (Shit
 Morarji  Desai):  I  beg  to  move  for
 leave  to  introduce  a  Bill  to  provide
 for  the  authorisation  of  appropriation
 of  moneys  out  of  the  Consolidated’
 Fund  of  India  to  meet  the  amounts
 spent  on  certain  services  during  the

 |  ‘Published  in  the  Ganetie  of  indir  77:77 in  the  G  azette  of dated  5th  May,  1950,
 India  Extraordinary,  Part  W—Section  2,
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 [Shri  Morarji  Desai]
 financial  year  ended  on  the  3ist  day
 of  March,  ‘1956,  in  excess  of  the
 amounts  granted  for  those  ‘services
 and  for  that  year.

 Mr.  Speaker:  The  question  183,
 “That  leave  be  granted  to  in-

 troduce  a  Bill  to  provide  for
 the  authorisation  of  appropria-
 tion  of  moneys  out  of  the  Conso-
 lidated  Fund  of  India  to  meet  the
 amounts  spent  on  certain  services
 during  the  financial  year  ended
 on  the  3st  day  of  March,  1956,
 in  excess  of  the  amounts  granted
 for  those  services  and  for  that
 year.”

 The  motion  was  adopted.
 Shri  Morarji  Desai:  I  introducet

 ‘the  Bull

 32338  hrs.

 MOTION  RE:  REPORT  OF  THE
 UNIVERSITY  GRANTS  COMMIS-

 SION—contd
 Mr.  Speaker:  The  House  will  now

 take  up  further  consideration  of  the
 following  motion  moved  by  Dr.  Shri-
 mali  on  the  4th  May,  1959,  namely:

 “That  this  House  takes  note  of
 the  Report  of  the  University
 Grants  Commission  for  the  period
 April,  957-—March,  1958,  laid  on
 the  Table  of  the  House  on  the
 Vth  February,  1959”

 Shri  Khadilkar  was  in  possession
 of  the  House.  He  may  kindly
 continue  his  speech.

 Some  Hon.  Members:  What  about
 the  time,  Sir?

 Mr.  Speaker:  The  time  allotted  is
 4  hours,  time  taken  is  2  hours  and  6
 minutes,  the  balance  that  remains  is
 ]  hour  and  54  munutes.  I  do  not
 know  if  we  have  time.  We  went  on
 extending  yesterday  one,  l}  hours.

 Shri  S.  M.  Banerjee  (Kanpur):
 At  5  o'clock  it  is  too  hot  to  go.
 Let  us  alt  up  to  5-30.
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 Grants  Commission

 Mr.  Speaker:  Nobody  will  sit  here.
 Let  me  consider.  Shri  Khadilkar
 may  continue.

 Shri  hadifkar  (Ahmednagar):
 Yesterday  I  had  just  tioned  the
 point  concerning  the  medium  of  ins-
 truction  in  our  universities.  I  sub-
 mitted  that  there  is  either  some  sort
 of  inferiority  complex  or  false  sense
 of  pride  and  patriotism  wh  we
 consider  the  issue  of  the  medium  of
 instruction  in  the  universities.  Fur-
 ther  I  stated  that  because  there  is  no
 clear-cut  policy,  sometimes  in  diffe-
 rent  States,  even  in  the  secondary
 stage,  a  certain  amount  of  anarchy
 prevails,  and  the  younger  generation
 is  used  more  ag  raw  material  for  ex-
 perimenting  with.

 32.45  hrs.

 (Mr.  Derury-Speaxer  in  the  Chatr)
 If  we  want  to  put  a  stop  to  this,  I

 would  make  a  suggestion.  If  you
 want  really  to  develop  the  regional
 languages  or  Hindi  as  a_  national
 language  and  give  full  scope  in  the
 universities,  then  you  have  instruction
 in  the  regional  language  or  Hindi  in
 some  universities,  and  let  them
 compete  with  other  universities  where
 instruction  is  continued  in  English.  I
 further  stated  that  this  matter  should
 not  be  considered  from  a  short-range
 point  of  view.

 We,  five  per  cent  or  so  of  the  people
 who  understand  something  about  the
 matter,  are  laying  down  a  law  for  98
 per  cent  of  the  people  as  to  how
 they  would  be  educated.  Because  of
 our  association  with  the  English
 language,  let  me  be  plain,  we  have
 been  brought  closer  to  the  broad
 currents  and  developments  in  the
 fields  of  science  and  technology  and
 other  fields  of  Knowledge,  and  the
 class  of  students  coming  from  the
 lower  strata  of  society  want  to  catch
 up  with  the  progress  particularly  in
 the  fleld  of  science;  they  are  very

 PIntroduced  with  the  recommendation  of  the  President,
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 eager  that  they  should  get  an  oppor-
 tunity,  and  an  early  opportunity,  to
 learn  science  and  equip  themselves
 for  the  tasks  of  national  life.  Uniess
 you  take  the  preliminary  steps  like
 the  preparation  of  text  books  and  lay
 down:  uniform  standards  applicable  to
 all  universities,  I  think  such  half-
 hearted  attempts,  paying  lip  sympathy
 on  the  one  side  to  regionalism  and
 the  regional  languages  and  on  the
 other  side  glorifying  the  virtues  of
 Hindi,  will  not  do.

 As  I  said  yesterday,  I  want  Hindi
 to  develop  as  a  national  language,
 but  we  must  realise  the  shortcomings
 of  Hindi.  There  are  more  regional
 languages  in  this  country  which  are
 better  equipped  compared  to  Hindi.
 That  fact  must  be  admitted.  There-
 fore,  I  would  urge  that  if  you  want
 to  pursue  a  policy,  let  it  be  consis-
 tent.  While  retaining  English  in  some
 universities,  you  have  the  regional
 language  as  the  medium  of  instruc-
 tion  in  others.

 What  about  the  Central  Universi-
 tses?  I  recently  read  in  the  press
 that  the  Vice-Chancellor  of  the  Delhi
 University  declared  that  in  7962  he
 was  going  to  have  Hindi  as_  the
 medium  of  instruction.  I  would  like
 to  know  from  the  hon.  Minister  of
 Education  what  the  policy  is,  whether
 the  academic  council,  the  senate  and
 other  bodies  connected  with  the  uni-
 versity  were  consulted.  In  Hydera-
 bad  there  was  an  Urdu  university,
 and  there  was  a  local  demand  that  it
 should  be  converted  into  a  genuine
 Hindi  university,  but  that  was  brushed
 aside.  And  I  do  not  know  why  Hindi
 is  to  be  introduced  in  the  Delhi  uni-
 versity  in  this  metropolitan  city
 where  there  is  a  total  lack  of  an
 academic  atmosphere,  where,  as  my
 hon.  friend  said  yesterday,  you  are
 thinking  of  instituting  a  Buddhist
 Chair.  I  would  humbly  submit  that
 the  only  chair  that  can  be  usefully
 instituted  in  the  Delhi  University  is  a
 chair  for  bureaucratism.  That  is  a  fit
 chair  for  Delhi  University.  Therefore, I  would  strongly  urge  that  there
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 mission
 must  be  a  uniform’  policy  regarding
 the  Central  and  regional  universities.

 So  far  as  the  Central  universities
 ate  concerned,  we  are  directly  res-
 ponsible,  and  there  are  troubles.  It
 is  not  only  because  we  discussed  the
 affairs  of  the  Banaras  University.  I
 know  there  are  other  troubles  also,
 The  situation  is  not  very  happy  even
 at  Aligarh.  Why  not  have  a  small
 committee  of  this  House  to  look  into
 these  matters  permanently,  associated
 with  the  centrally  administered  uni-
 versities?  This  is  one  aspect.

 There  २७  another  aspect.  Sometimes
 I  feel  there  is  a  sudden  flowering  of
 academic  life  all  over  the  country.
 Universities  are  coming  up.  I  know
 there  is  a  certain  amount  of  regional
 patriotism  which  I  think  should  be
 encouraged,  but  I  know  also  that
 where  there  is  no  academic  life,
 where  there  are  no  teachers  worth
 the  name,  you  set  up  bodies,  spend
 money,  whether  it  is  in  Bombay  or
 any  other  State.  The  University
 Grants  Commission  must  have  some
 say  before  a  new  university  is  born.
 Whether  the  atmosphere  is  proper,
 whether  the  constitution  is  proper
 and  whether,  when  you  are  taking
 some  share  of  responsibility  so  far  as
 finances  are  concerned,  it  would  be
 proper  to  waste  that  money—these
 aspects  of  the  thing  must  be  properly
 looked  into.

 Then  I  will  cine  to  other  points:  In
 the  Report  it  is  mentioned  that  there
 are  about  50  per  cent  failures  in  el
 examinations  put  together.  Have  the
 University  Grants  Commission  as
 well  as  the  Ministry  given  some
 serious  thought  to  this  aspect  of  the
 question?  The  method  of  examina-
 tion,  as  it  was  introduced  before  in-
 dependence,  still  more  or  leas  con-
 tinues.  It  was  a  mechanical  method.
 In  the  changed  circumstances,  when
 students  from  different  strata,  parti-
 cularly  the  lower  strata  of  society
 are  coming  up,  you  will  have  to  make
 a  suitable  change  in  that  method.  I
 have  concrete  suggestions  to  make.
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 These  will  not  only  facilitate  exami-
 nation,  but  will  also  avoid  the  50
 per  cent  national  waste  resulting  in
 frustration  in  the  minds  of  the  young
 students,  at  the  same  time,  2t  is
 likely  to  result  in  better  discipline  in
 Universities  There  should  be  a
 sy*tem  whereby  there  should  be  not
 only  the  written  examination  or  the
 viva  voce  examination,  but  constant
 association  of  teacher  or  tutor  with
 the  student  and  his  work  during  the
 year,  and  that  also  should  be  taken
 into  consideration  at  the  time  of  dec-
 larmg  the  results  There  should  be
 this  type  of  guidance  from  the  ele-
 mentary  stage  to  the  higher  stage
 where  the  teacher  or  tutor  is  cons-
 tantly  in  association  with  the  student
 Some  percentage  of  mark  should  be
 given  at  the  time  of  the  examination
 for  this  and  the  rest  for  the  written
 test  or  viva  voce,  whatever  it  is  If
 such  a  modification  38  made,  I  am
 confident  that  this  huge  national
 waste  of  50  per  cent  failure  resulting
 m  frustration  m  the  mind  of  the
 younger  coming  generation  will  be
 avoided  I  would,  therefore,  urge  that
 reform  in  the  examination  system
 should  be  introduced  without  any
 delay

 There  is  another  question  This
 relates  to  the  question  that  there
 should  be  more  allocation  for  the
 University  Grants,  Commission  Let
 the  Education,  Minister  take  the  total
 plan  picture  How  much  investment
 are  we  making  in  human  capital?  In
 the  Plan,  more  than  Rs  85  crores
 were  cut  from  the  social  services  and
 education,  which  I  would  call  deve-
 lopment  of  social  capital  Therefore,
 the  Ministry  must  get  more  allocation
 for  this  Ths  38  absolutely  necessary
 Leave  aside  the  question  of  Univer-
 sities,  in  rural  areas,  colleges  are
 coming  up,  and  the  question  of  ac-
 commodation  is  very  important  IT
 once  approached  the  University
 Grants  Commission  and  told  them
 “You  want  discipline  ‘You  want  to
 create  a  certain  tradition  of  learning
 ~which  was  lacking  before  ह:  the
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 case  of  the  untouchables  or  tribals,
 who  are  coming  up,  their  homes  are
 not  as  we  find  mm  the  case  of  other
 Strata  of  society,  the  upper  classes  or
 upper  caste  people  where  there  is
 some  tradition  of  learning.  So  if  you
 want  to  impart  to  them  education  and
 instruction,  you  must  provide  for
 hostal  accommodation’

 Today  I  find  district  places  where
 there  are  colleges  but  no  hostal  ac-
 commodation  Naturally,  because  of
 want  of  accommodation,  students  come
 in  contact  with  bad  characters,  with
 all  types  of  people  Ultimately,  a
 certain  amount  of  indiscipline  is  the
 result  Are  Government  gong  to
 take  steps  to  avoid  that  situation
 arising?  I  would  urge  that  it  is  not
 a  question  of  urban  centres  You  are
 having  big  buildings  Yesterday  he
 said  that  they  had  no  allocation, of
 steel  or  cement  I  am  surprised  at
 this  Why  depend  on  cement  or  steel?
 Why  not  have  small  huts  where  stu-
 dents  can  be  accommodated  in  hostel
 mn  a  comfortable  manner?  We  want
 to  think  m  a  big  way  We  condemn
 giganticism  in  one  way,  but  practice
 it  m  another  This  ३28  the  morahty
 of  the  Government,  and  this  38  the
 most  condemnable  aspect  of  it,  be-
 cause  in  the  district  places  or  2n
 taluka  places  where  new  institutions
 are  being  built  up,  students  are
 handicapped  for  want  of  accommoda-
 tion  Therefore,  3  must  be  considered
 the  duty  of  the  University  Grants
 Commission  to  see  that  they  cons
 truct  hostels,  help  the  students  pro-
 perly  and  keep  in  touch  with  stu-
 dents  through  employing  teachers  or
 tutors  This  is  one  way  of  meeting
 the  sitmfition  so  far  as  the  growing
 student  population  is  concerned

 There  are  one  or  two  other  aspects
 I  would  hke  to  stress  There  is  in-
 discipline  That  matter  is  serious,
 because  we  4re  preparing  the  next
 generation  You  and  I  comfortably
 sitting  here  may  think  sn  our  own
 way  that  India  is  being  built  right
 now  and  we  are  doing  our  best  This
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 a  @  wrong  notion.  We  have  been
 brought  up  under  foreign  rule,  we
 have  enjoyed  ten  years  of  freedom
 and  we  are  trying  to  transform  our-
 selves  and  change  our  outlook.  But
 the  next  generation  which  is  coming
 up  has  not  seen  foreign  rule  and
 the  impact  of  it.  We  had  a  certain
 amount  of  nationalism,  a  certain

 amount  of  a  sense  of  idealism  m  our
 attitude,  but  the  new  generation  25
 completly  lacking  in  them,  and  unless
 this  new  generation  is  properly
 handled  from  the  primary  stage  to
 the  last  stage,  I  am  afraid  all  your
 money  if  being  wasted  Therefore,
 the  three-year  course  that  they  have
 introduced  in  a  hurry  33  totally  wrong
 They  must  lay  the  foundation  of
 education  in  the  secondary  stage
 Unfortunately,  the  Education  Ministry
 or  the  University  Grants  Commission
 has  not  given  enough  thought  to  this
 aspect  of  the  question  May  be  they
 want  tu  tiovuce  two  schemes  But
 the  qucstion  whcther  at  the  secondary
 stage,  the  student  32४  well  prepared
 for  the  task  and  proper  sifting  28
 taking  place  is  also  there

 There  is  a  lot  of  rush  to  Univer-
 sities  You  must  have  secondary
 education  properly  organised  and
 looked  after,  you  must  have  a  four-
 year  term  for  college  education  up
 to  graduation  At  the  time  of  en-
 trance  to  the  University,  you  must
 know  what  are  his  aptitudes,  what
 are  his  likings,  how  far  he  would
 develop  on  the  engmeering  or  scient-
 fic  side  or  will  he  take  to  Human-
 ties—all  this  sifting  must  take  place
 There  must  be  planning  at  that  stage
 Now  there  is  no  planning  at  all  and
 the  best  talent  goes  where  there  is
 good  opportunity  for  service  in
 technical  and  other  fields  Because
 of  this,  most  of  them  take  to  course
 of  science  with  the  result  that  the
 Humanaties  are  neglected

 We  find  that  even  the  quality  of
 teachers  im  Universities  has  comple-
 tely  deteriorated.  I  had  my  own  as-
 mstant  who  was  supposed  to  be  an
 Assistant  Professor  of  Economics  in
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 a  college  I  thought  he  would  at
 least  be  able  to  write  English,  and
 Marathi,  his  mother  tongue,  farly well  His  writing  was  so  bad  that  I
 felt  that  if  the  teachers  who  were
 supposed  to  be  of  a  high  standard
 were  of  this  quality,  what  would
 happen  to  the  students

 Shri  Panigrahi  (Pur:)  His  choice
 was  wrong

 Shri  Khadilkar  I  am  coming  to
 that

 You  will  find  that  in  every  Uni-
 versity  as  well  as  in  the  colleges,
 there  is,  becaue  of  the  general  im-
 pact  of  hfe  outside,  a  scramble  for
 getting  ahead  The  go-ahead  menta-
 lity  has  come  to  stay  Even  if  you
 have  done  something  to  raise  stand-
 ards  of  teachers  you  must  know  that
 they  have  a  certam  status  m  society.
 They  are  seats  of  learning  Formerlv,
 those  teachers  who  migth  have  been
 getting  Rs  00  or  Rs  75  per  month
 are  now  getting  Rs  600  Look  at
 the  standard  of  people  round  about.
 They  are  better  placed  What  do  we
 find?  Last  year,  I  attended  a  Politi-
 cal  Science  Congress  All  these  Con-
 gresses—Economic  Congress,  Political
 Science  Congress  and  Science  Congress
 are  exchanges  ofexammerships  This
 is  my  experience  These  people  look  at
 their  emoluments  and  better  conditions,
 I  entirely  agree  But  we  must  look
 at  this  aspect  whether  they  are  in  a
 position  to  have  some  sort  of  moral
 influence  on  the  students  Unless  you
 have  got  that  type  of  social  disci-
 pline,  a  certam  amount  of  moral  in-
 fluence,  at  the  teaching  level,  you
 will  not  be  able  to  keep  order  in  the
 universities  This  must  be  clearly
 borne  2920  mind  Therefore,  with  the
 growing  number  of  students,  if  the
 University  Grants  Commission  makes,
 just  like  the  salary  scheme,  some
 allocation  for  the  tutorial  system  com-
 pulsorily,  for  a  group  of  say  20  or  50
 boys,  2  will  be  good.  Today,  in  each
 class  we  have  got  200  to  300  boys
 The  teacher  does  not  know  what  w
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 what  and  what  xs  going  on  in  the
 class.  There  is  no  association.  In  our
 days  we  had  some  sort  of  personal
 contact  and  personal  association  with
 the  teacher  and  that  certainly  im-
 pressed  ug  most.  We  had  some  re-
 verence  for  learning;  some  reverence
 for  the  teacher.  The  teacher's  clarac-
 ter  counted.  Today  the  teacher  is
 abandoned  and  the  student  goes
 wherever  he  likes.  You  are  thinking
 of  introducing  some  sort  of  disciphne.
 Therefore,  I  would  only  urge  that  if
 this  aspect  is  taken  into  considera-
 tion  while  reorganising  or  co-ordina-
 ting  the  education  system  under  the
 able  guidance  of  the  Cheirman  of  the
 University  Grants  Commission,  it  will
 be  better.  I  think  these  efsential
 steps  must  be  taken  first  without
 thinking  of  something  else.  Other
 schemes  hke  the  methods  of  educa-
 tuon,  methods  of  teaching,  etc,  are
 smportant,  but  unless  you  concen-
 trate  your  attention  on  the  essentials
 your  plans  will  go  astray

 शी  राधे  लाल  व्यास  (उज्जैन  )
 उपाध्यक्ष  महोदय,  यूनीवरमिटी  ग्राण्ट्स  ने
 भ्रथम  पृष्ठ  पर  ही  मेरे  राज्य  की  विक्रम  यूनी-
 बरसिटी  और  जबलपुर  यूनीवरसिटी  का
 जि  किया  है  ।  उसमें  कहा  गया  है

 “During  the  year  the  Univer-
 sities  of  Gorakhpur,  Jabalpur,  and
 Kurukshetra,  and  Vikram  Univer-
 sity,  Ujjain,  came  into  existence
 The  Commission  had  not  been
 consulted  before  these  universi-
 ties  were  established  by  legisla-
 tions  by  the  States  concerned”

 इसमें  यह  जो  कथन  दर्ज  किया  गया  हूं
 उसका  अभिप्राय  यह  हूँ  कि  यह  नई  यूनीवरसिटी
 बगेर  यूनीवरसिटी  प्राण्ट्स  कमीशन  के  परामशे
 के  बनी  है,  इसलिये  प्रधिकृत  रूप  से  उनको
 कोई  अधिकार  नहीं  हे  कि  वह  यूनीवरसिटी
 ग्राष्ट्स  कमीशन  से  किसी  सहायता  की  अ्रपेक्षा
 करें,  लेकिन  फिर  भी  भगर  कही  कुछ  बचत
 होगी  तो  उसमें  से  देने  का  प्रयत्न  किया  जायेगा  |
 यह  जो  गलत  थारणा  यूनीबरसिटी  ग्रांट्स
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 कमीक्षन  को  हो  मगी  हे  भौर  मह  जो  सदत
 के  सामने  गलत  धारणा  रखी  गयी  हूँ,  उसके
 बारे  में  मुझे  कुछ  निवेदन  करना  हैं

 श्रीमनू,  विक्रम  यूनीवरसिटी  का  इति-
 हाम  कुछ  पुराना  सा  है  t

 ‘12.33  hrs,

 (Mr.  Speaxer  in  the  Chair]
 "

 जब  विक्रम  यूनीवरसिटी  की  कायमी  के
 लिए  कदम  उठाये  गये  थे  तो  देश  के  बड़े  बढे
 विद्वान्‌  जैसे  Bo  राधाकृष्णन,  so  पराजपे
 शौर  डा०  रेड्डी  जैसे  बड़े  बडे  शिक्षा  शास्त्रियों
 की  राय  के  बाद  में  यह  ते  किया  गया  था
 कि  विक्रम  दिव  सहल्लाबदि  के  वक्‍त  उज्जेन  मे
 में  एक  विश्वविद्यालय  स्थापित  किया  जाये  ।
 लेकिन  यह  दुर्भाग्य  था  कि  उस  वक्‍त  महायुद्ध
 चल  रहा  था  और  उस  समय  अग्रेज  हमारे
 चगस्ते  में  शा  गये  1  उन्होंने  ग्वालिपर
 मरेदा  को  आजा  दी  कि  इस  समय  कोई  खर्चा
 ह  किया  जाये  |  इसलिये  उस  समय  वह
 यूतीवरसिटी  नहीं  बन  सकी  t  फिर  सन्‌  १६४८
 में  जब  ग्वालियर  में  उत्तरदायी  शासन  कायम

 हुआ  तो  उस  समय  वहा  की  राज्य  सरकार  ने
 यह  निश्चय  किया  कि  विक्रम  यूनीवरमसिटो
 उज्जन  में  कायम  हो  श्रीर  उसके  लिये  एक
 करोड  रुपये  की  रकम  उन्होंने  इग्नरमार्क
 करके  भ्रलग  रख  दी  लेकिन  उसी  समय  मध्य
 भारत  का  निर्माण  हुआ  अर  मध्यभारत  का
 निर्माण  होने  के  कुछ  दिन  पहले  ही  इन्दौर  की
 राज्य  सरकार  ने  झाडिनेन्स  के  द्वारा  एक
 कानून  बना  कर  एक  यूनोवरसिटी  इन्दौर  में
 कायम  करने  का  निशचय  किया  ।  मध्यभारत
 छोटा  राज्य  था  |  एक  यूनीवरसिटी  का  रा-
 लियर  राज्य  सरकार  ने  निष्चय  किया  भ्रौर

 दुसरी  का  इन्दौर  राज्य  सरकार  ने,  तो  बह
 मामला  रका  रहा  और  फिर  केन्द्रीय  सरकार
 को  लिखा  गया  कि  शाप  हमें  परामर्श  दें  t

 महा  से  डा०  ताराजन्द  को  भेजा  गया  |  उन्होंने
 सारा  भ्रध्ययन  करने  के  बाद  यह  मत  दिया  कि
 मध्यभारत  में  एक  यूनीवरसिटो  कायम  करने
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 की  आवदयकता  है  भौर  उन्होने  एक  योजना

 बनायी  भौर  साथ  ही  एक  बिल  का  ड्राफ्ट
 भी  बना  कर  दिया  ।  बहू  बिल  मध्य  भारत
 की  सअसेम्बली  में  पेश  हुमा. ।
 हमा  झापसी  मतभेद  तोथे  ही  ।
 उसकी  वजह  से  फिर  राजप्रमुख  ने  उसको

 बुनविच्ार  के  लिये  भेजा  क्योकि  हमारा  स्थान
 के  बारे  मे  मतभेद  था  |  लेकिन  उस  समय
 राज्य  सरकार  में  उसे  पेश  नहीं  किया  भौर

 इतने  में  जनरल  इलैबदान  शा  गये  भौर  वह  बिल
 स्ेप्स  हो  गया  |  जनरल  इलेबशन्स  के परत

 एक  घटना  यह  हुई  कि  मध्य  भारत  की  शा

 थानी  के  बारे  में  झगशा  चला  |  और  हमारे
 प्रधान  मन्त्री  जी  का  वह  झगड़ा  सुलझाने  का
 काम  सौंपा  गया  भौर  कहा  गया  कि  वह
 निर्णय  करे  ।  उस  समय  ग्वालियर  इन्दौर
 और  उज्जैन  तीनो  ने  राजधानी  हान  के  लिय
 अपना  भ्रपना  दावा  वेश  किया  a  प्रधान  मन्त्र
 जी  ने  यह  निर्णय  दिया  कि  उज्जन  राजधानी

 होने  के  योग्य  नही  है  लेकिन  साथ  ही  उन्होने
 कहा

 “To  me  Ujjain  seems  to  be  an
 ideal  place  for  a  great  university
 and  I  would  strongly  urge  on  the
 people  and  Government  of  Madh-
 ya  Bharat  to  make  Ujjain  a
 great  centre  of  culture  and
 learning”

 जह  हमारे  प्रधान  मन्त्री  जी  का  परामर्श
 था,  उसको  निर्णय  तो  नही  कह  सकते  |  उसका
 निर्णय  करना  तो  राज्य  सरकार  का  काम
 था  ।  राज्य  सरकार  ने  फिर  ग्रसेम्बली  में
 एक  बिल  इट्रोड्यूस  किया  भौर  बिल  इट्रोड्यूस
 करने  के  पहले  यहा  की  स्टेट  मिनिस्ट्री  से
 झौर  एजूकेशन  सेक्रेटरिएट  से  फोन  से  बात  कर
 ली  थी।  उस  समय  यहा  पर  केन्द्र  में  शिक्षा
 मंत्री  स्व०  मौलाना  झाजाद  थे  ।  दुर्भाग्य  से
 जब  उस  बिल  को  इंट्रोड्यूस  किया  गया  तो
 उसको  मौलाना  झाजाद  साहब  नें  रोक  दिया
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 यह  कह  कर  कि  निर्णय  हम  से  बगेर  ष्छे  विया
 गया  हैँ  भौर  हमसे  बगर  पूछे  यूनीवरसिटो
 कायम  तहीं  की  जा  सकती  ।  इस  पर  यहा
 पर  पालियामेंट  में  प्रश्न  उठाये  गये  ।  उसके
 बाद  एक  कमेटी  कायम  की  गयी  जो  भटनतागर
 कमेटी  कहलायी  ।  उसमें  भ्ाचाय॑  नरेन्द्र  देव
 झौर  डा०  व्यामा  प्रसाद  मुखर्जी  वगेरह  थे  t
 मैं  इ।  बात  के  इतिहास  में  नहीं  जाना  चाहता
 कि  उन्होने  यो  झपना  हस्तेफा  दे  दिया  ।
 उसके  बाद  हुमायून  कबिर  साहब  उसके
 नयरमैन  हुए  और  उस  एक्सपर्ट  कमेटी  की
 रिपोर्ट  यहा  झायी  ।  उसमें  कहा  गया  था  कि
 मध्य  भारत  में  यूनीवरसिटी  कायम  करने  की
 झावश्यकता  है  1  भर  स्थान  के  बारे  में  मौलाना
 झ्राजाद  साहब  ने  यहा  पर  सदन  में  यह
 झ्राश्वासन  दिया  कि  स्थान के  बारे  में  केन्द्रीय
 सरकार  दखल  नही  देना  चाहती,  स्टेट  गवनमेंट
 बाहे  जहा  यूनीवरसिटी  कायम  करे,  लेकिन  उसके
 पास  कुछ  साथन  बोने  चाहियें  और  जहा  तक
 केन्द्रीय  सरकार  वा  सम्बन्ध  है  वह  भी  उसके
 लिए  जो  कुछ  सभ्यता  दे  सकती  है  देगी  ।
 यह  इतिहास  मैन  इसलिये  बतवाया  कि  यूती-
 वरसिटी  म्राट्स  कमीशन  से  परामर्श  लेकर

 बूनीवरसिटी  कायम  करने  का  सवाल  ही  कहा
 पैदा  होता  है  ।  यूनीवरसिटी  प्राद्स  कमीशन
 तो  ५  नवम्बर  सन्‌  १६५६  को  प्रस्तित्व  में
 झ्रायी  है,  एक  स्टट्यूटरी  बाडी  के  रूप  में  ।
 उसके  पहले  ही  मध्यभारत  में  यतीवरसिदी
 कायम  हो  चुकी  थी  शौर  उसका  शिलान्यास

 गृहमन्त्री  श्री  पन्त  ने  उज्जैन  में  वर  दिया  था  ।
 फिर  यह  कहना  कि  यूनीवरसिटो  ग्राट्स  कमी-
 शन  से  परामर्श  नही  किया  गया,  मे  री  समझ  में

 नही  भ्राता  ।  न  मालूम  यहू  गलत  घारणा  बैसे
 इस  रिपोर्ट  में  दर्ज  कर  दी  गयी  है  भौर  इस
 धारणा  के  झाधार  पर  विक्रम  यूनीवरसिटी
 को  सहायता  न  देने  की  बात  क्‍यों  सोनी  जा
 रही  है  t

 उज्जैन  के  महत्व  क  बार  में  मुझ  कुछ  नही
 कहना  है  ।  उज्जैन  केवल  मध्य  प्रदेश  का  ही
 नही,  बल्कि  सारे  देश  का  एक  बहुत  बड़ा
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 एविहासिक  भौर  सास्कृतिक  स्थान  रहा  है  ।
 उसने  इस  देदा  को  स्वण्णवुग  प्रदान  किया है  1
 इस  बारे  में  मैं  सदन  का  अधिक  समय  नही
 लेगा  चाहता  किन्तु  देश  के  बढ़े  बड़े  विद्वानों
 और  पंडितों  ने  हमेशा  यह  श्राकांक्षा  जाहिर
 की  है  कि  उज्जैन  में  एक  अच्छी  यूनीवरसिटी
 बनें ।  उस  यूनीवरसिटी  को  यूनीवरसिटी
 ग्रांद्स  कमीशन  द्वारा  इस  भाधार  पर  कि  वह
 उससे  पूछे  बगैर  बनी  है  एक  पैसा  भी  सहायता
 देने  का  प्रयत्न  नही  किया  गया  |  मैं  यह  जानता

 हूं.  कि  यूतीवरलिटी  ग्रांट्स  कमीशन  के
 चेयरमैन  डा०  देशमुख  साहब  को  विक्रम

 यूनीवरसिटी  से  पूरी  सहानुभूति  है  |  बह
 जानते  है  कि  इस  यूनीवरसिटी  को  कुछ  मिलना

 चाहिये  ताकि  उसकी  तरक्की  हो  श्रौर  वह
 प्रच्छे  पैमाने  पर  चले,  लेकिन  फिर  भी  मुझे
 यह  कहते  हुए  दु  स  होता  है  कि  केल  इस  आड़
 में  ही  कि  वह  यूनीवरसिटी  यूनीवरसिटी
 ग्राट्स  कमीशन  से  पूछ  कर  नही  वनी  है,  उसको
 भी  तक  सहायता  नही  दी  गयी  ।  मुझे  भ्राशा

 है  कि  चूकि  हमारे  प्रवान  मनन्‍्त्री  जी  ने  भौर
 देश  के  दूसरे  बडे  बड़े  लोगो  नें  यह  झाशा
 व्यक्त  की  है  कि  उज्जैन  में  एक  बड़ी  यूनी-
 वरसिटी  बननी  चाहिए,  यूनीवरसिटी  ग्राट्स
 कमीशन  उज्जैन  में  एक  भ्रच्छी  यूगीवरसिटी
 बनाने  के  लिये  कोई  योजना  बनायेगी  शौर
 उसको  मदद  देने  की  योजना  बनायगी  |

 इसके  बाद  मै  कुछ  शर  विषयों  के  बारे
 में  एक  दो  दाब्द  कहना  चाहता  हू  ।  यूनीवरसिटी
 ग्रांट्स  कमीशन  के  चेयरमैन  ने  कहा  था  कि

 वह  तो  वह  दिन  केलना  चाहते  &  जबकि

 हिन्दुस्तान  में  कमर  से कम  २००  रेजीडेंशि-
 यल  यूतीवरसिटीज्ञ  कायम  हो  ।  हमारे  कुछ
 भाइयो  न  एतराड़  किया  है  कि  ऐसे  स्थानों  में
 भी  यूनीवरसिटिया  बन  जाती  हैं  जहा  कि

 अनुकूल  वातावरण  नहीं  होता  ।  मैं  कहना
 चाहता  हू  कि  यहा  शिक्षा  कितनी  महंगी
 हैं।  भ्रावरयकता  इस  बात  की  है  कि  ज्यादा  से
 ज्यादा  यूनीवरसिटियां  कायम  हों  ।  भाज
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 हजारों  की  तादाद  में  बनारस  में,  प्रलौगढ़  में,
 लखनऊ  में,  बम्बई  में,  मद्रास  में,  कलकता  में
 विधार्थी  रहते  हैं।  वहा  क्या  ठीक  पढ़ाई  हो
 सकती  है  t  वहां  क्या  प्रनुशासन  रह  सकता  है  a

 यूनीव  रसिटी  म्ाद्स  कमीशन  को  यह  निश्चित
 कर  देना  चाहिये  कि  प्रमुक  तादाद  से  ज्यादा
 विद्यार्थी  किसी  यूनीवरसिटी  में  न  रहने  पायें  ।
 जहा  तक  मुझे  याद  है,  डा०  राबाकृष्णन्‌  की
 रिपोर्ट  में  यह  बतलाया  गया  था  कि  तीन,
 साढ़े  तीन  हजार  से  ज्यादा  विध्ार्थी  किली

 यूनीवरसिटी  में  नहीं  होने  चाहिये  ।  लेकिन
 भ्राज  हजारो  की  तादाद  में  विद्यार्थी  यूनी-
 वरसिटियों  में  है  t  इससे  ज्यादा  भ्रच्छा  यह
 होगा  कि  झछिक  यूनीवरसिटिया  बनें  और
 विद्यार्यी  वर्तमान  यूनीवर्सिटियो  से  हट
 कर  वहा  जायें  हमारा  देश  भ्राज़ाद  हो  गया
 है,  पढ़ने-लिखने  की  सामग्री  ज्यादा  उपलब्ध
 की  गई  है,  प्रोफनर  भी  काफ़ी  हो  गए  है  भौर
 विद्याथिपों  की  सल्या  भी  बहुत  ज्यादा  हो  गई
 है,  लेकिन  उनमें  झनुशासन  कम  हो  गया  है
 क्या  बनारस  और  दूसरे  कलिजो  की  घटनायें
 हमारी  शभ्राख  नही  खोलती  है  ?  झाज  ज़रूरत
 इस  बात  की  है  कि  छोटी  छोटी  यूतीवर्सिटिया
 हो,  जिनमें  दो  ढाई  हज़ार  विधार्थी  हो--
 उनमें  तीन  हज़ार  से  ज्यादा  विद्यार्यी  तो
 किसी  सूरत  में  न  हो  ।  ज्यादा  उपयुक्त  यह
 होगा  कि  जो  नई  यूनिवर्सिटिया  बनें,  वे  बड़े
 बडे  शहरो  में  न  बना  कर  देहात  में  बनानी
 चाहिए  |  उनमें  यह  भ्रनिवार्य  कर  देना  चाहिए
 कि  विधार्थी  होस्टलो  में  रहें,  बाहर  न  रहें
 शौर  यहा  ही  में  दिन  भर  अ्रध्ययन  करें  1  जहा
 तक  इनडिसिप्लिन  का  सम्बन्ध  है,  यह  बतलाया
 गया  है  कि  कई  योजनायें  सोचो  जा  रही  हैं
 कि  विद्यायियों  को  भ्रधिक  से  प्रधिक  काम  में
 लगाया  जाय  झर  उनको  भ्रधिक  से  अधिक
 पढ़ने-लिखने  की  सामग्री  दी  जाय  ।  लेकिन

 दाहरों  में  यह  नही  हो  सकता  है  ।  भाज  हालत
 यह  है  कि  कई  विद्यार्यी  दिन  में  नौकरी  करते  हैं
 और  क्लास  में  हाजरी  भ्री  लगाते  हैं।  उनको
 पढ़ने  का  समय  नहीं  मिलता  है,  लाइब्रेरी  में  ने
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 अश्ययन  नहीं  कर  सकते  शौर  समाचार  पत्र

 बगैरहू  गहीं  पढ़  सकते  ।  तो  उसकी  योग्यता

 कहां  से  बढ़ेगी  ?  यह  भ्रावश्यक  है  कि  ने  शहरों
 दे  दस  पन्दरह  मील  दूर  रहें,  अध्ययन  करें  भौर
 सीखें  ।  झगर  मासिक  नहों,  तो  कम  से  कम

 साप्ताहिक  रिपोर्ट  होनी  चाहिये  कि  उन्होंने
 कितना  अध्ययन  किया  है,  कौनसी  किताबें
 पढ़ी  है,  वे  समाचार  पत्र  पढ़ते  है  या  नहों,
 जेनरल  नालेज  की  कौन  कौन  सी  किताबें

 पढ़ी  हैं  ।  इस  सबका  रिकाई  होना  चाहिये
 शौर  उनके  द्वारा  नोट्स  तैयार  होने  चाहियें  |

 हमने  प्रपने  देश  में  जनतन्त्र  कायम  रखने  का
 निषचय  किया  है  ।  मैं  निवेदन  करना  चाहता
 हैं  कि  जनतन्त्र  की  बुनियाद  भ्रच्छी  शिक्षा  भोर
 अच्छा  जरित्र  ही  है  भौर  झगर  हमने  उनका
 स्तर  ऊंचा  करने  के  लिए  निश्चित  कदम  नहों
 उठाए,  तो  यह  जो  करोड़ो  रुपया  यूतीवर्सिटियों
 के  नाम  पर  खच  हो  रहा  है,  वह  व्यय  जाने
 वाला  @  1  अभी  भी  समय  है  t  केवल  कमेटिया
 ही  बनती  रहें,  योजनायें  ही  बनती  रहें,  केवल

 यही  नही  होना  चाहिए,  बल्कि  सरकार  भौर

 यूनीवर्सिटी  ग्रान्ट्स  कमीशन  को  निश्चित
 रूप  से  कदम  उठाने  चाहियें  कि  जिस  से  हम
 दिक्षा  के  क्षेत्र  में  सुधार  की  शोर  प्रप्नसर  हो  ।
 इन  शब्दों  के  साथ  मै  प्रापको  धन्यवाद  देता  हू  1

 32.45  hrs.

 BUSINESS  OF  THE  HOUSE
 The  Minister  of  Parliamentary

 Affairs  (Shri  Satya  Narayan  Sinha):
 Mr.  Speaker,  with  your  permission,
 Sir,  I  want  to  announce  that  the  Lok
 Sabha  will  discuss  the  situation  aris-
 ing  out  of  recent  events  in  Tibet  on
 Friday,  May  8,  i959,  soon  after  the
 Question  Hour  up  to  2.30  pax.  Any
 items  of  Government  Business  kept
 for  consideration  according  to  the
 announcement  made  by  me  on  Friday,
 May  1,  and  not  concluded  before  this
 discussion,  shall  be  taken  up  on
 Saturday,  May  9,  up  to  which  the
 present  Sessjon  will  be  extended  in
 the  event  of  the  above  contingency.

 VAISAKHA  i5,  88]  (SAKA)  4gpe

 MOTION  RE:  REPORT  OF  THE
 UNIVERSITY  GRANTS  COMMIS-

 SION—contd,
 Mr.  Speaker:  I  shali  extend  the

 time  by  one  hour.

 Some  Hon.  Members:  Yes.
 hri  Ranga  (Tenali):  Mr.  Speaker,

 I  should  like  to  say  a  few  words  in
 regard  to  the  language  problem  that
 faces  the  universities.  Recently  there
 has  been  a  move  to  give  special  pro-
 minence  to  Hindi  as  official  language.
 This  recent  move  is  likely  to  force  a
 number  of  universities  to  reorien-
 tate  their  own  policies  and  programs
 mes  in  regard  to  their  curricula,  ex
 pecially  their  languages.  I  would  like
 to  sound  a  note  of  warning  that  it
 would  be  best  for  Government  and
 for  Parliament  not  to  be  in  too  much
 of  a  hurry  to  go  in  this  direction,
 because  there  are  parts  of  our  country
 with  huge  populations  to  whom  Hind}
 is  not  the  mother-tongue.

 Acharya  Kripalani:  To
 English  is  the  mother-tongue  !

 whom

 Shri  Ranga:  .and  where  young
 people  would  not  like  to  be  placed
 at  any  disadvantage  in  their  com
 petition  with  the  other  young  peopl
 from  other  areas  where  Hindi  happens
 to  be  either  the  mother-tongue  or  tha
 language  which  can  easily  be  acquired
 by  them  from  their  childhood.

 Tf,  on  the  other  hand,  these  unt
 versities  in  different  parts  of  ‘tha
 country  were  to  lay  special  streas  on
 the  development  and  on  the  sccep-
 tance  of  their  own  regional  languages
 as  the  primary  media  through  which
 they  are  to  impart  knowledge  of
 university  standard,  they  run  the
 risk  also  of  keeping  their  people  in
 parochial  packets  separated  from  the
 general  stream  of  cultural  unity  and
 cultural  development  of  the  rest  of
 the  country.  As  between  these  two
 more  ar  less  contrary  directions,  i
 would  be  necessary  for  our  univer-
 sities  to  steer  their  course  in  a  very
 careful  manner.  So,  one  cannot

 uy too  much  emphasis  on  the  fact  *
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 {Shri  Ranga)
 @p  the  need  also  for  vur  wuvcalties
 mot  only  to  retain  English  as  it  is
 @ow  in  its  important  place,  but  also
 to  show  their  affection  equally  to
 Bindi  as  well  as  their  own  regional
 language.

 Shri  C.  8.  Pattabhi  Raman  (Kum-
 bhakonam):  Is  the  kon.  Member  aware
 foat  they  have  changed  the  medium
 to  Tamil  for  Humanities  in  one  col-
 lage  in  Coimbatore?

 Shri  Ranga:  That  is  what  I  was
 told.  If  we  were  to  follow  that  kind
 at  policy  of  giving  the  first  place  to
 aur  own  regional  languages  and  the
 University  Grants  Commisigon  goes
 on  encouraging  that  kind  of  tendency,
 the  danger  would  be  that  our  boys
 and’  girls  would  be  taking  the  uni-
 versity  degrees  through  the  medium
 af  their  languages  and  they  would
 have  to  compete  with  young  people
 of  other  universities....

 Shri  Braj  Raj  Singh  (Fuirozabad):
 Let  us  change  the  Jaw  and  let  them
 compete  in  the  regional  languages.

 Shri  Ranga:  It  would  be  placing
 them  at  a  very  great  disadvantage
 and  I  sincerely  hope  that  the  Uni-
 versity  Grants  Commission  will  give
 some  consideration  to  the  future  pros-
 pects  of  our  young  people.

 Secondly,  when  the  Univeruty
 Grants  Commission  Bill  was  on  the
 anvil,  we  were  given  an  assurance
 fhat,  although  no  special  provision
 was  made  in  the  Bill  itself  for  exten-
 ding  equal  support  to  mofussil  col-
 leges  and  the  lecturers  therein  in
 the  matter  of  raising  their  salaries
 and  allowances,  every  effort  would
 be  made  to  give  as  much  support  as
 possible  to  the  lecturers  in  the
 mofussi]  colleges.  In  actual  practice
 this  assurance  has  not  been  imple-
 mented  satisfactorily.  Therefore,  I
 would  like  my  hon.  friend,  the  Min-
 aster  in  charge  of  this  Ministry,  to
 see  that  the  University  Grants  Com-
 mission  tries  its  best  to  implement

 ,  Mat  assurance  given  and,  if  neces-
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 sary,  to  bring  forward  an  amending
 Bill  in  order  to  enable  the  mofusail
 colleges  also  to  be  ranked  on  the
 some  status  as  the  residential  univer-
 sities  and’  give  them  as  much  support for  their  staff  as  possible,

 Thirdly,  there  is  this  question  of
 examination.  4  agree  with  my  hon.
 friend,  Shri  Khadilkar,  in  what  he
 said  about  this  particular  point.  It
 is  indeed  a  national  waste  to  have
 to  allow  more  than  50  per  cent  of
 our  boys  and  girls  ‘to  go  gack  home
 without  any  degrees  at  all  after
 having  gone  through  four  or  five
 years  of  schooling  in  their  colleges. On  whom  it  is  a  commentary?  It  is
 not  a  commentary  rather  on  the  uni-
 versities  and  lecturers  and  professurs
 than  on  the  students  themselves?
 They  have  gone  through  the  whole  »
 gamut  of  university  education  and  in
 the  end  you  tell  them  “you  are  no
 good”.  Therefore,  you  have  to  take
 every  possible  step  in  order  to  see
 that  the  least  percentage  of  these
 university  students  are  obliged  to  go
 back  without  any  degrees  at  all  after
 having  gone  through  the  university
 course

 One  of  the  means  suggested  by  my
 hon.  friend  is  that  in  addition  to  the
 written  examination  you  will  have  to
 take  into  account  the  impress:ons
 formed  and  marks  given  by  their
 own  lecturers  in  the  course  of  their
 studies.  Secondly,  they  should  also
 be  given  the  advantage  of  a  vive
 voce  I  do  not  want  these  two  means
 to  be  used  merely  as  restrictive  forces
 as  against  the  students.  On  the  other
 hand,  I  want  them  to  be  the  addl-
 tional  advantages  to  the  students  so
 that  these  students  who  have  not
 done  so  well  in  the  written  examina-
 tions  might  be  given  the  benefit  of
 these  two  additional  opportunities—
 one  the  impressions  formed  by  their
 Professors  and  lecturers  and  the
 marks  given  thereon  and  secondly,
 the  viva  voce.
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 Then,  there  is  an  alarmingly
 deereasing  interest  shown  by  uni-
 versity  students  in  the  studies  of
 humanities.  Any  number  of  steps
 ean  be  suggested  in  order  to  remedy
 this  defect.  But  some  serious  atten-
 tion  will  have  to  be  given  by  the
 University  Grants  Commission,  by  the
 Ministry  concerned,  and  also  by  the
 Cabinet  as  a  whole,  in  order  to  explore
 the  possibilities  for  increasing  the
 prospects  for  these  young  people  who
 take  to  the  studies  of  humanities.  In
 the  universities,  Vice-Chancellors
 after  Vice-Chancellors  and  other  gen-
 tlemen  also  who  have  been  delivering
 the  convocation  addresses  have  been
 laying  repeatedly  great  stress  on  the
 need  for  our  young  people  to  take  to
 humanities.  At  the  same  time,  the
 resuits  have  been  extremely  dis-
 couraging.  Therefore,  more  material
 attention  will  have  to  be  given  to
 this  particular  matter  than  merely
 expressing  good  wishes  in  favour  of
 humanities.

 Coming  to  the  question  of  sciences,
 I  would  hke  Government  to  give
 some  consideration  to  the  kind  of  in-
 novation  that  was  made  in  Bangalore
 to  start  with—later  on,  it  was  fol-
 lowed  in  Andhra  also~whereby  local
 people  get  together,  form  themselves
 into  an  educational  committee,  then
 invite  donations  from  the  parents  of
 students  who  are  anxious  to  obtain
 technical  education,  so  that  it  would
 be  possible  for  them  to  find  at  least
 one-third  of  the  large  sums  that  are
 found  to  be  necessary  in  these  days
 to  establish  a  medical  college  or  an
 engineering  college.  Unless  we  make
 some  resort,  indeed  increasing  degree
 of  resort  to  this  kind  of  means,  in
 regard  to  the  upper  middle  class  and
 middle  class,  to  make  donations  in
 order  to  be  able  to  ensure  admissions
 for  their  children  into  these  technical
 colleges,  it  would  not  be  possible  for
 the  Government,  of  their  own  accord, to  start  as  many  technical  colleges  as
 are  needed,  and  also  for  the  people
 themselves  to  be  able  to  start  these
 colleges  of  their  own.
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 Some  complaint  has  been  made  by my  hon,  friend  that  even  in  establish-
 ing  universities  ordinances  have  to  be
 resorted  to.  In  closing  a  university,
 my  hon.  friend,  the  hon.  Minister  of
 Education,  had  to  resort  to  an  ord}
 nance.  In  starting  a  university  also
 I  do  not  know  why  there  should  be
 so  much  of  a  hurry  to  think  of  an
 ordinance  at  all.  But,  anyhow,  I  am
 all  in  favour  of  the  Union  Govern-
 ment  and  the  University  Grants  Com-
 mission  giving  the  maximum  possible
 support  to  their  demand  for  the
 establishment  of  this  Vikram  Univer
 sity.  But  when  we  are  going  to  have
 a  Vikram  University  in  Ujjain  I  ७
 not  know  why  we  want  another  at
 Indore.  In  this  direction  there  ts
 need  for  more  and  more  planning,  and
 that  is  why  I  would  like  the  Unives-
 sity  Grants  Commission  also  to  be
 consulted  by  the  local  governments
 before  they  finally  decide  in  favour  of
 establishing  any  more  new  univer
 sities  in  different  parts  of  the  country.

 Coming  to  the  question  of  the~
 architectural  side  of  our  own  univer
 sity  buildings,  I  find  that-  most  af
 them  are  mere  imitations  of  the  com.
 mercial  buildings  that  you  find  i
 Bombay,  Calcutta  and  other  cities,
 where  they  are  supposed  to  care  more
 for  economies.  Actually,  they  are
 only  constructing  hideous  buildings
 reminding  neither  of  India  nor  af
 Europe,  but  giving  us  an  idea  as  if
 that  in  India  miniature  U.N.O.  build-
 ings  are  being  built  up  in  a  card
 board  fashion.  They  are  a  desecra
 tion  according  to  me  and  according to  the  conception  of  our  architecture.
 I  was  privileged  to  see  the  Sinhaly
 University  buildings.  They  are  a
 beauty.  They  remind  you  immediate
 ly  that  they  stand  for  the  Buddhist
 culture  and  Buddhist  system  of
 architecture.  You  go  to  Banaras.
 You  may  not  like  to  support’  othtr
 things  in  regard  to  the  Hindu  Unt-
 versity  there  but  the  Hindu  Univer
 sity  immediately  reminds  you  that
 you  are  within  India,  India  of  the
 past  as  well  as  of  the  present,  an
 India  which  has  a  message  wen  है. ह
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 architectural  beauty  to  the  rest  of
 fhe  world.  Now  something  has  got
 fo  be  done  by  the  University  Grants
 Commission,  as  well  as  my  hon.
 friend,  in  order  to  see  that  buildings
 for  educational  purposes  are  not  being
 built  in  this  shameless  manner,

 Then,  I  am  all  in  favour  of  estab-
 lushing  more  and  more  colleges  in  the
 rural  areas  and  it  has  been  my
 privilege  to  encourage  one  of  my
 colleagues  in  the  rural  movement  in.
 my  own  village  to  establish  a  college.
 And  it  ७४  one  of  the  few  rural
 colleges  in  the  whole  of  the  country
 where  there  is  full-fledged  degree
 course.  Now,  similar  colleges  will
 have  to  be  encouraged  to  be  eftablish-
 ea  in  different  parts  of  the  country.
 My  hon.  friend  was  busy  in  establish-
 ing  what  are  known  as  rural  univer-
 aities  or  rural  institutes.  They  are
 all  thinking  of  grandiose  buildings  on
 which  lakhs  of  rupees  have  to  be
 spent.  I  would  like  him  to  think  in
 terms  of  humbler  buildings  and  see
 that  smalier  sums  are  spent  on  them.
 But,  nevertheless,  these  higher  educa-
 tional  institutions  will  have  to  be
 taken  into  the  very  heart  of  our  rural
 areas.

 Then  there  38  the  question  also  of
 what  is  known  as  co-education.  I
 do  not  know  why  even  after  we  have
 given  so  many  high  places  for  our
 women  in  the  Ministries,  in  the
 various  other  spheres  that  we  have
 established,  that  we  are  still  hanker-
 ing  after  separate  colleges  for  women.
 We  have  got  separate  colleges  for
 women  even  for  medical  purposes,  It
 is  a  sheer  waste,  as  far  as  I  can  see.
 When  we  have  adult  suffrage,  when
 we  are  having  women  side  by  side
 with  males  in  all  our  Legislative
 Assemblies  and  Ministries,  I  do  not
 age  any  reason  why  we  should  go  on
 wasting  money  in  this  manner  in
 naving  separate  colleges  and  high
 schools  for  women.  That  money,  if
 aly  we  can  avoid  this  waste,  we  can
 make  use  of  for  establishing  separate
 hostels  for  women  in  all  our  colleges
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 and  for  giving  them  every  possible
 additional  facility  by  way  of  scholar-
 ships,  stipends  and  so  on.

 43  brs.

 Then  there  uw  this  question  of  the
 M.A,  Degree  courses.  Different  uni-
 versities  are  pursuing  different
 policies.  Some  universities  wish  to
 restrict  these  M.A.  Degree  studies
 only  to  their  own  residential  colleges
 and  deny  this  privilege  to  the  affiliat-
 ed,  mofussil  and  other  colleges  in  the
 city  which  are  not  taken  as  a  part
 and  parcel  of  the  residential  side  of
 their  own  university  gamut.  I  think
 it  is  a  great  mistake,  I  know  for  a
 fact  that  in  Andhra  itself  more  than
 500  people  have  been  obliged  to  go
 from  out  of  Andhra  begging  to  all
 other  universities  in  order  to  give
 them  admission  for  M.A,  course.  This
 is  a  mustake,  I  think.  I  hope  that
 more  and  more  opportunities  will  be
 given  for  fully  equipped  first  grade
 colleges  in  different  parts  of  the  coun-
 try  to  provide  for  M.A.  studies  also.

 Then  there  is  also  this  question  of
 classes.  The  Union  Public  Service
 Commission  makes  it  generally  a
 point  to  invite  for  interview  only
 those  boys  and  girls  who  have  attain-
 ed  first-class  degrees.  There  the
 difficulty  would  arise  in  that  some
 universities  have  some  kind  of  a  stiff
 standard  and  think  that  they  are  do-
 ing  some  favour  to  themselves  and
 are  raising  their  own  prestige,  whe-
 ther  3६  depends  on  the  quality  of  their
 teaching  or  not.  Therefore  they  try
 not  to  give  first-class  degrees  to  as
 many  as  they  should,  whereas  there
 are  some  other  universities,  whether
 they  happen  to  be  in  fhe  South  or
 not  does  not  matter,  which  pursue  2
 liberal  policy  and  therefore  give  more
 first-class  degrees.  With  what  result?
 The  result  is  that  those  universities
 wherefrom  very  few  students  alone
 are  able  to  get  first-class  degrees
 stand  at  a  great  disadvantage  when
 compared  to  the  other  universities
 where  a  more  liberal  policy  is  being
 pursued.  So,  some  means  will  have
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 coming,  a  first-class  man
 would  always  be  found  to  be  a  first-
 class  man  throughout  India.  There
 need  be  no  disqualification  at  all  in’
 favour  of  one  university  as  against
 another.

 Lastly,  they  have  introduced  this
 pre-university  course.  They  based  it
 upon  the  Commission’s  Report.  It  is
 true,  but  they  do  not  seem  to  have
 gone  into  the  economic  side  of  it.
 They  said  that  they  did,  but  at  the
 same  time  they  were  going  to  intro-
 duce  it  in  an  experimental  manner.
 With  what  result  they  have  been
 introducing  it?  The  result  is  that
 fewer  and  fewer  people  are  to  be
 found  going  to  the  colleges  and  to
 the  Universities.  That  ig  one  of  the
 results  also  that  they  wanted  to
 achieve  But  is  that  a  right  thing  to
 do?  You  are  not  able  to  provide
 employment  because  you  find  more
 and  more  of  these  people  who  have
 taken  the  degrees  are  coming  and
 asking  for  jobs.  You  are  not  able  to
 provide  them  jobs.  You  want  to  stop
 these  people  coming  at  all  with  the
 necessary  qualifications  and  so  you
 have  introduced  these  new  methods
 and  new  standards  in  order  to  pre-
 vent  young  people  taking  their
 @egrees  and  thus  qualifying  them-
 selves  for  a  job  in  any  of  your  offices.
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 is  going  down  and  they  do  not  know
 how  to  make  both  ends  meet.  So,
 they  come  to  depend  upon  the  un-
 versities  and  the  University  Grants
 Commission  for  these  grants-in-aid  to
 be  given  to  them  in  order  to  be  able
 to  maintain  themselves.  This  is  gomg
 to  be  an  uphill  task  for  the  Govern-
 ment  themselves  and  I  hope  the  Gov-
 ernment  will  begin  to  reconsider  this
 particular  problem  and  consider  it
 from  the  financia]  point  of  view  and
 also  from  the  point  of  view  of  stu-
 dents’  welfare  itself  and  try  to
 reach  some  solution  which  would  not
 be  so  difficult  to  be  implemented  as
 the  present  position.

 Shri  Thanu  Pillai  (Tirunelveli):
 Mr.  Speaker,  Sir,  this  Report  38  very
 well  timed  for  consideration  when
 experiments  on  education  are  going
 on  at  a  rapid  pace  in  many  States,
 Now  in  our  anxiety  to  change  to  an
 Indian  language  for  our  common
 language  purposes,  we  have  been
 giving  importance  in  the  political  and
 other  fields  to  all  the  fourteen
 regional  languages.  There  is  such  a
 haste  in  changing  over  the  medium
 from  English  to  the  respective
 regional  languages.  But  this  Report
 contains  very  salient  recommendations
 that  even  when  the  medium  is  chang-
 ed,  English  should  be  taught  on  a
 very  high  degree  of  efficiency.  They
 have  realised  the  mistake  of  having
 conceded  that  the  medium

 mir
 be

 changed  to  ever  so  many  m  in
 this  country.  I  am  wondering  what
 will  happen  to  this  country  if  all  the
 universities  will  change  over  the
 medium  of  instruction  to  all  the  four-
 teen  languages,  Will  we  have  for  the
 common  purpose  and  the  Central
 purpose  in  India,  interpreters  between
 engineers  and  engineers,  between
 doctors  and  doctors?  Will  we  have
 interpreters  for  the  judges  of  the
 Supreme  Court?  It  is  a  very  serious
 question  to  be  considered.
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 medium.  In  our  anxiety  to  make
 people  recognise  that  the  Indian
 language,  Hindi,  alone  should  be  the
 common  language,  we  have  allowed
 too  much  of  importance  to  the
 regional  languages  No  person,  how-
 ever  great  and  howsoever  educated
 he  might  be,  will  think  of  love,
 affection  and  pathos  in  any  language
 except  in  his  méther  tongue.  The
 teaching  of  mother  tongue  does  not
 need  a  teacher  It  does  not  need  a
 university  professor.  It  does  not
 need  grammar  to  be  taught.  Our
 children  are  not  taught  grammar  and
 they  do  not  speak  a  wrong  language
 or  an  ungrammatica]  language  when
 they  speak  in  their  mother  tongue.
 But  the  importance  that  has  been
 given  to  it  has  created  such  a  frenzy
 in  the  country  that  we  have  begun  to
 think  in  absolutely  linguistic  ways
 and  not  in  the  national  way.  The  re-
 organisation  of  the  States  on  linguis-
 tic  basis,  was  said  to  be  for  adminis-
 trative  purposes,  but  whatever  the
 excuses  be,  the  facts  are  that  we
 were  not  able  to  resist  certain  deve-
 lopments  that  had  taken  place  during
 the  freedom  movement  wherein  we
 wanted  to  give  more  impetus  to  the
 national  language  and  the  national
 sentiments  and  created  a  certain  kind
 of  antipathy  towards  English  which
 happened  to  be  the  rulers’  language
 in  those  days.  The  consequence  of
 that  is  that  we  were  not  able  to
 resist  the  re-organisation  of:  the
 States  on  a  linguistic  basis  plus  a
 language  medium  in  the  universities,
 the  law  colleges  and  the  courts.  No
 other  material  328  needed  but  a  little
 push  here  and  there,  if  there  is  a
 weak  leadership  at  the  Centre  for  the
 country  to  go  to  pieces.  That  is  the
 picture  which  comes  before  me  when
 I  think  of  the  university  medium
 being  changed  into  regional  languages
 There  may  be  people,  who  still,  after
 ten  or  twelve  years  of  independence,
 cannot  forget  the  past  rulership  of  our
 foreign  rulers,  but  I  submit  to  this
 House  to  consider  that  even  after
 twelve  years,  we  have  not  realised  as

 *to  ‘what  extent  our  unity  and  our
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 strength  of  emotional  integration  has
 developed  or  hag  deteriorated.  I
 would  like  this  House  to  honestly
 think  and  judge  for  itself  whether
 there  has  been  more  and  more
 emotional  integration  or  more  and
 more  forces  of  disintegration  have
 been  let  loose.  Therefore  I  submit
 that,  whatever  might  be  the  import-
 ance  to  be  given  to  English  in  our
 national  set-up,  in  the  educational  set-
 up  we  must  cry  halt  to  this  rapid
 change  because  the  languages  of  the
 regions,  that  is,  all  the  fourteen  langu-
 aget—maybe,  some  languages  might
 be  well-advanced,  even  with  that,  they
 are  not  so  advanced  as  to  replace
 English  at  the  moment;  there  is  such
 a  tendency  in  the  minds  of  certain
 leaders  in  the  regions,  certain  pandits
 who  have  formed  themselv:  into
 committees,  to  com  words  in  the  re-
 gional  languages,  to  remove  all  com-
 mon  words  derived  from  English,
 Sanskrit,  Urdu  or  whatever  it  is.  That
 regionalism,  that  type  of  approach  of
 coining  exclusive,  unilingual  words
 will  remove  the  smal]  contacts  which
 we  are  now  having  in  trying  to  intro-
 duce  the  language  media.

 If  we  could  have  a  common  termi-
 nology  for  scientific,  technical,  lega?
 and  other  terms,  the  use  of  a  regional
 language  on  a  mother  tongue  as  a
 medium  of  instruction  may  not  create
 much  hardship.  But  we  have  not
 been  able  to  evolve  a_  terminology
 which  fits  mto  all  languages;  and
 whether  in  Tamil  or  in  Hindi,  the
 words  that  are  being  coined  are  be-
 coming  unintelligible  even  to  the  peo-
 ple  who  know  the  language;  because
 the  pandits  who  are  entrusted  with
 the  work  are  80  parochial  and  narrew-
 minded  that  they  have  a  philosophy
 that  unless  they  eschew  completely
 what  all  other  languages  have  contri-
 buted  to  their  language  or  kill  all
 other  languages,  their  languages  can-
 not  exist.

 Shri  C.  RB.  Patiabhi  Raman:  Yor
 instance,  Sir,  the  word  ॥... ज  is



 ६५०07  Motion  re:

 podai  and  Krishnan  is  Kitnan  in
 Temil.

 Shri  Thana  Pillai:  Therefore,  I  wish
 that  the  University  Grants  Commis
 sion  and  the  Education  Ministry  will
 think  very  deeply  before  they  agree
 to  this  reorganisation  of  education  not
 only  in  the  Indian  media  but  also  in
 the  exclusive  languages  of  the  regions.

 Coming  to  the  other  aspects  of  the
 recommendations  of  the  Commission,
 they  are  entrusted  with  the  work  of
 supplementmg  the  economic  or  the
 financial  status  of  universities.  Now,
 the  Madras  Government  has  put  in
 a  stipulation  that  when  the  language
 medium  is  changed  from  English  to
 Tamil,  those  colleges  which  do  not
 fall  in  line  wil]  not  get  grants.  There
 was  a  difference  of  opinion  between
 the  UGC  Chairman  and  our  Educa-
 tion  Minister.  The  explanation  of  the
 ‘Government  has  been  that  it  is  already
 being  followed  in  the  High  School
 stage  and  that  it  is  only  an  extension
 to  the  university  It  is  no  answer  to
 the  opinion  of  the  Chairman  of  the
 UGC  that  there  is  economic  sanction
 indirectly

 What  38  the  fate  of  such  colleges
 which  in  their  wisdom  think  that
 switching  over  to  a  regional  medium  is
 not  in  the  best  interests  of  the  coun-
 try?  Will  the  Central  Government  or
 the  University  Grants  Commission
 give  those  grants  to  such  colleges
 which  want  to  retain  the  medium  of
 instruction  in  the  common  language
 of  India,  the  current  common  language
 and  the  future  common  language  of
 India?  Let  us  look  at  English  and
 Hindi  as  current  common  languages
 and  future  common  languages,  and
 not  look  at  the  one  as  an  alien  langu-
 age  and  the  other  as  the  national
 language.  That  is  my  approach.  I
 would  like  to  know  whether  Govern-
 ment  would  give  encouragement  to
 such  people  who  are  responsible  for
 administration  of  colleges  and  schools
 affliated  to  universities  Let  them
 give  courage  to  them  that  they  must
 be  wise  men,  think  hard  before  they
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 switch  over,  for  the  sake  of  a  few
 thousands  of  rupees,  from  one  medium
 to  another,  irrespective  of  the  conse-
 quences  which  flow  from  such
 change.

 We  have  already  been  experiment-
 ing  too  much  with  our  children.  We
 have  spoiled  the  study  of  English  and
 are  trying  to  introduce  better  methods
 of  teaching  English  now.  Therefore,
 let  us  not  experiment  in  the  univer-
 sity  stage  also  and  commit  the  mis-
 take  and  then  recover  lost  ground  by
 some  special  impetus  being  given.

 In  the  university  three-year  course
 which  has  been  adopted  in  Madras
 and  many  other  States,  the  pre-uni-
 versity  course  is  at  the  moment
 attached  to  the  colleges.  Now  there
 is  a  move  to  make  this  pre-university
 course  as  the  eleventh  standard  in  the
 High  Schools.  Then  all  the  High
 School  boys  from  different  schools,
 one  with  the  regional  language  as  the
 exclusive  medium  and  another  with
 English  as  the  medium,  will  all  cluster
 together  in  the  univermty  and  no  one
 would  understand  anything  Now,  the
 pre-university  course  being  attached
 to  the  college,  the  boys  from  the  vari-
 ous  High  Schools  coming  there  have
 one  year’s  training  in  the  medium
 of  instruction  which  is  going  to  be
 the  language  in  that  college,  and  there
 is  a  special  sort  of  training  and  co-
 ordination  But  if  you  remove  the
 pre-university  course  from  the  college
 and  attach  it  to  the  High  Schools,  what
 will  happen?  The  High  Schools  are
 different  and  not  of  the  same  calibre
 and  standard  The  mofussil  High
 School  35  rather  weaker  than  the  city
 or  the  metropolitan  High  Schools,  and
 the  standards  will  vary.  The  co-ordi-
 nating  aspect  of  the  pre-university
 course  should  not  be  forgotten

 Coming  to  the  grants  by  the  Univer-
 sity  Grants  Commission,  the  Commis-
 sion  has  stipulated  that  it  will  give
 fifty  per  cent  of  the  difference  in  pay
 to  fit  into  the  new  scales  of  pay  grant-
 ed  by  the  University  Grants  Commis-
 sion.  The  Madras  University  says  that
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 it  is  not  prepared  to  give  that  grant.
 They  have  not  sanctioned  it  as  yet
 I  am  connected  with  a  college,
 college  which  in  spite  of  its  है...
 has  thought  it  fit  to  give  a  higher
 salary  to  its  teachers.  We  have  sanc-
 tioned  the  25  per  cent  contribution
 by  the  college.  The  other  25  per  cent
 which  has  to  come  from  the  State
 Government  is  not  granted.  The  Uni-
 versity  Grants  Commission  in  their
 first  communication  said  that  in  spite
 of  the  States  not  granting  it,  they  will
 give  the  fifty  per  cent  grant.  So  we
 thought  that  with  their  fifty  per  cent
 and  our  twenty-five  per  cent  contri-
 bution,  if  not  the  hundred  per  cent
 higher  salary  they  would  get  at  least
 the  benefit  of  75  per  cent.  Subsequent-
 ly  the  University  Grants  Commission
 have  said  that  they  would  not  give  the
 grant  of  fifty  per  cent  unless  the
 State  gives  the  twenty-five  per  cent
 grant.  This  is  another  kind  of  econo-
 mic  sanction.  The  State  pleads  in-
 ability  and  we  that  contribute  from
 private  funds  are  not  allowed  to  take
 the  benefit.

 When  I  had  a  talk  with  the  Educa-
 tion  Minister  of  our  State  he  said  that
 there  are  one  or  two  boys  in  certain
 classes  and  asked  whether  we  expect-
 ed  a  professor  and  assistant  professor
 to  be  employed  for  the  two  boys  to
 be  taught  there.

 Dr.  M.  8,  Aney  (Nagpur):  Can  you
 manage  the  college  affairs  with  your
 25  per  cent  and  the  fifty  per  cent  grant
 from  the  University  Grants  Commis-
 aion  even  if  you  do  not  get  the  25
 per  cent  grant  from  your  Govern-
 ment?

 Shri  Thane  Pilial:  Yes,  instead  of
 becoming  300  it  will  become  at  least
 75  and  we  will  be  happy  about  it.

 But  the  Minister's  arguments  are
 that  there  are  fewer  number  of
 students  and  therefore  it  would  not  be
 economical,  If  that  be  the  reason,
 even  the  Central  funds  should  not  be
 dissipated  that  way,
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 Let  the  University  Grants  Commis-—
 sion  and  the  universities  come  to  a
 decision  as  to  the  strength  of  the  class.
 and  the  number  should  be  stipulated
 to  entitle  a  professor  to  earn  this  or  a
 college  to  get  affiliation  for  that
 branch  of  study  wherein  professors  of
 this  salary  scale  can  be  appointed  and
 would  entitle  themselves  to  draw  this.
 But  instead  pf  giving  any  such  sug-
 gestion,  there  is  a  sort  of  tension  going
 on  between  one  party  and  the  other.
 The  Centre  and  the  State  do  not
 want  to  discuss  and  settle  matters,

 To  the  poor  teacher  who  has  been
 crying  about  his  low  pay,  you  have
 given  a  sort  of  hope  that  he  would  be
 getting  a  better  salary,  and  the
 management  also  has  passed  a  resolu-
 tion.  The  teachers  are  then  told  that
 they  will  not  get  that  pay.  It  reminds
 me  of  a  proverb  we  have  in  the  South,
 namely,  to  wake  up  a  man  who  is
 sleeping  and  tel]  him  that  he  has  no
 food!  The  teachers  were  already
 suffering,  they  would  have  continued
 like  that.  We  wake  up  the  teacher
 and  tell  him  that  we  are  going  to
 give  him  something,  and  then  say  we
 have  no  funds.  He  is  suppressing  his
 hunger  and  sleeping;  you  wake  him
 up,  incite  his  hunger  and  then  say
 there  is  no  food.  That  sort  of  attitude
 is  not  good

 Dr.  M.  s.  Aney:  Give  the  proverb
 tn  the  original.

 Shri  Thanu  Pillai:  “Thoongaravane
 ezhuppi  sappadu  iliai  enru  sonnanam”,

 Now,  my  hon.  friend  Prof.  Ranga
 spoke  about  discipline.  It  has  to  be
 co-ordinated  from  all  stages.  But
 what  are  the  stages  of  our  teachers?
 Our  teachers  in  the  elementary  schools
 and  Higher  elementary  schools  are
 paid  such  poor  salaries  which  are  less
 than  the  salary  of  peons  in  the  offices.
 A  Central  Government  Class  IV  man
 gets  Rs.  90.  A  Higher  elementary
 school  teacher  gets  Rs.  26  or  Rs.  30.
 A  gangman,  sweeper,  everybody  gets
 Rs.  80  or  90.  The  State  Government
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 pleads  inabihty.  I  do  not  know  what
 the  Pay  Commission's  finding  is  going
 to  be.  If  there  is  not  going  to  be  this
 co-ordination  between  the  Central  pay
 structure  and  the  State  pay  structure,
 especially  m  the  educational  institu-
 tions,  there  is  going  to  be  a  great
 danger.  The  guardians  of  the  future
 generation  of  this  country  are  very
 poorly  paid  and  a  frustrated  mind  उ5
 the  cause  of  many  of  the  evils  and
 induscipline.  A  wrong  doctor  will  Joli
 a  few  people.  A  wrong  engineer  may
 destroy  a  few  buildings.  But  a  wrong
 teacher  will  destroy  a  nation  by  wrong
 teaching.  That  indisciplhme  grows
 from  his  poverty,  from  his  hunger.
 When  a  man  is  so  poor  and  hungry,
 when  he  sees  people  with  inferior
 qualifications,  with  much  leas  educa-
 tion,  living  better  and  getting  a  better
 remuneration,  is  it  wrong  for  that
 frustrated  man  to  neglect  his  responsi-
 bility  and  think  wrongly?  We  have
 been  responsible  for  that.  We  have
 not  discharged  our  responsibility.  We
 cannot  expect  them  alone  to  discharge
 their  responsibility.  Not  that  I  endorse
 whatever  wrong  may  be  done  there.
 But,  we  have  not  taken  courage  to
 rectify  those  defects  in  the  pay  struc-
 ture  of  the  elementary  and  higher
 elementary  school  teachers.

 The  University  Grants  Commission
 48  looking  after  the  Universities.  I
 would  appeal  to  the  Education  Minis-
 try  to  take  the  High  schools  and
 elementary  schools  also  into  consider-
 ation  and  make  some  arrangements
 with  the  States  as  regards  the  pay
 structure  of  the  teachers.  I  would
 submit  that  the  teacher  of  a  smaller
 child  should  be  more  efficient  than
 even  the  teacher  of  a  grown  up  boy.
 In  the  Universities,  we  are  not  teach-
 ing,  but  helping  the  boys  to  learn  and
 study.  But,  in  the  early  stages,  you
 have  to  give  them  the  right  training
 and  the  right  type  of  teaching.  That
 requires  a  better  teacher,

 I  would,  in  this  connection,  submit
 that  the  standard  of  the  qualification
 of  teachers  for  the  elententary  schools
 is  low.  Now,  even  a  Third  form  or
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 Fourth  form  student  can  become  a
 teacher  after  one  or  two  years’  train-
 ing.  I  would  submit  that  P.U.C.  or  a
 Secondary  School  Certificate  course
 should  be  the  minimum  qualification
 for  even  elementary  school  teachers.
 I  would  suggest  this  approach  and  a
 certain  amount  of  restraint  in  our
 haste  for  change  from  the  foreign  to
 the  national  as  some  people  put  at  or
 from  the  current  common  language  to
 the  future  common  language  medium.
 Let  us  not  be  hasty  in  our  decision.
 Let  us  take  wisdom  from  the  past
 experience  of  many  mistakes  that  we
 have  committed  in  the  field  of  educa-
 tion,  of  changing  from  one  thing  to
 another.  We  had  optional  subjects
 and  it  was  changed  to  all  subjects
 being  taught  in  the  High  School.
 Again,  they  have  switched  over  to  the
 study  of  optional  subjects.  Let  us  not
 go  on  experimenting.  Let  us  experi-
 ment  in  the  laboratory  and  not  in  the
 schools  and  colleges  in  the  country  as
 a  whole  on  these  vital  matters,  and:
 thereby  jeopardise  the  strength,
 capacity  and  calibre  of  the  future
 generation  of  this  country.

 भी  ब्रजराज  सिह:  भ्रध्यक्ष  महोदय,
 मुझे  दुख  है  कि  इस  सदन  के  कुछ  माननीय
 सदस्यों  और  विश्वविद्यालय  ध्रनुदान  भायोग
 दोनों  ने  शिक्षा  के  माध्यम  के  सवाल  को
 राजनैतिक  सवाल  बना  दिया  है।  भ्रगर  इस
 को  एक  राजनैतिक  सवाल  न  बना  कर  एक
 भ्रमली  तरीके  से  लिया  तो  हिन्दुस्तान
 के  भविष्य  के  लिए  धौर  की  छिक्षा  के
 लिए  अच्छा  रहा  होता  |  मुझे  प्राइचये
 है  कि  किस  तरह  से  लोग  एक  ग़लतफ़्हमी
 पैदा  करना  चाहते  हे  कि  हम  किसी  विदेशी
 भाषा  के  स्थान  पर  किसी  देशी  या  राष्ट्रीय
 भाषा  को  शिक्षा|का  माध्यम  बना  कर  कोई
 ग़लती कर  रहे  हे  7  में  तो  यहां  तक  तैयार  हूं।
 हूं  कि  यदि  कोई  ऐसी  माषा है, है,  जो  हिम्दुस्तान
 में  भ्रव  तक  नहीं  पढ़ाई  जाती है  शौर  उस
 भाषा  के  जरिये  शिक्षा  का  प्रचार
 झौर  प्रसार  इस  देझ  में  जलदी/  सौर
 आसानी  &  ही  सकता  है,  तो  उसी  भाषा  में
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 [att  ब्जराज  सिंह]
 शिक्षा  दी  आये  भौर  उसी  के  द्वारा  शिक्षा  का

 असार  किया  जाये।  लेकिन  प्रएन  यह  नहीं  है
 प्रदन  तो  यह  है  कि  जिस  भाषा  की  इतनी
 वकालत  की  जाती  है  भ्रग्रेज़ी  भाषा  की,  इस

 में  उस  को  डेढ़  सौ  साल  तक  पढ़ाए  जाने

 के  बाद  भी  भाज  कितने  लोग  ऐसे  है,  जो  कि
 उस  भाषा  में  भ्रच्छी  तरह  से  काम  कर  सकते

 है?  में  शिक्षा  मत्री  महोदय  से  कहना
 जाहूगा  कि  वह  इस  तरह  के  भ्रांकडे  इकट्ठे
 करने  की/कोशिश  करे  कि  कितने  विद्यार्यी
 भज  भी  भ्रग्रेड़ी  भाषा  में  फेल  होते  हे  भौर

 दूसरे  विषयों  में  फेल  नहीं  होते  हें।  यह  रट
 लगायी  जाती  है--पहले  यूनिवर्सिटी  ग्रान्ट्स
 कमीशन  सगाता  है  भौर  उस  के  बाद  यहा  पर
 भाननीय  सदस्यगण  लगाते  हे---कि  हमें

 यों का  माध्यम  भ्रग्नेज़ी  से  प्रादेशिक  भाषाझरो
 या  हिन्दी  में  तही  करना  चाहिए  t  इस  सवध
 में  में  यह  जानना  चाहता  हू  कि  क्या  शिक्षा
 मत्री  महोदय  या  हिन्दुस्तान  की  सरकार
 की  तरफ़  से  यूनिवर्सिटी  ग्रान्ट्स  कमीशन  को
 कोई  डायरेक्दान  दी  गई  थी  कि  वह

 ्
 के

 माध्यम  के  करे  में  कोई  जाच-पडताल  करे
 जहा  तक  उस  एक्ट  का  सदाल  है,  जिस  के

 मुताबिक  यूनिवर्सिटी  ग्रान्ट्स  कमीशन  भपना
 काम  चलाता  है,  उस  में  कही  यह  नहीं  कहा
 गया  है  कि  यूनिवर्सिटी  ग्रान्ट्स  क्रमीशन
 यूनि्वा्सटीज़  में  शिक्षा  के  माध्यम  के  सम्बन्ध
 में  कोई  जाच-पडताल  करेगा।  उस  में  बहुत
 सी  बातें  कही  गई  है,  लेकिन  कही  पर  भी  यह
 नही  बताया  गया  है  कि  यूनिवर्सिटी  ग्रान्ट्स
 कमीशन  इस  सम्बन्ध  में  कोई  जाच-पडताल
 करेगा  कि  यूनिवर्सिटीह़  में  शिक्षा  का  माध्यम
 क्या  हो  1  यूनिवर्सिटी  ग्रान्ट्स  कमीशन  एक्ट,
 १६५६  की  दफा  रब  में  यह  कहा  गया  है--

 ¥In  the  discharge  of  its  func-
 tions  under  this  Act,  the  Com-
 mussion  shall  be  guided  by  such
 dhrectiong  on  questions  of  policy
 relating  to  national  purposes  as
 may  be  given  to  it  by  the  Central

 Government.”
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 finer  के  माध्यम  का  सवाल  एक  ऐसा  स्वाल  है,
 जो  कि  प्रखिल  मारतीय  मौति  का  सवाल---
 वह  एक  महत्वपूर्ण  सबाल  है।  वया  इस
 सम्बन्ध  में  यूनिवर्सिटी  ग्राम्ट्स  कमीशन  को
 केन्द्रीय  सरकार  ने  कोई  आदेश  दिया  कि  ाप
 इस  कीरिखिए  शौर  यदि  नहीं  दिया,  तो  में

 पूछना  चाहता  हू  कि  यूनिवर्सिटी  प्रान्ट्स
 कमीशन  को  इस  तरह  राजनीति में  भपता
 दखल  देने  की  भौर  शिक्षा  के  माध्यम  के  सवाल
 को  इतना  महत्वपूर्ण  बनाने  की  क्या  भ्रावश्यकता
 थी।  कमीशन  के  चेयरमैन  महोदय  के  बारे
 में  बहुत|सी  बातें  कही  गई  हे  भौर  कहा  गया

 है  कि  उन्होने  बहुत  सेवायें  की  हे  1  में  उन  में
 नहीं  जाना  चाहता  हु  ।  झगर  उन्होने  सेवायें

 की  हैं,  सो  अच्छा  किया  है।  हर  एक  सार्थारिक
 का  यह  फर्ज  है  कि  वह  देश  की  सेवा  करे,  लेकिन[
 वह  चेयरमैन  महोदय  ने  सिर्फ  शिक्षा  का  माध्यम
 ऑ्ग्रजी  बनाने  की  कोशिश  एक  कमेटी  बना  कर-
 करते  हैं,  बल्कि  सारे  मुल्क  में  एक  राजनैतिक
 नेता  के  रूप  में  माषण  करते  फिरने  है  कि

 यूनिवर्सिटीज़  में  प्रादेशिक  भाषाप्रो  या  हिन्दी
 को  शिक्षा  का  माध्यम  बना  किर  हम  ग़लती
 करेंगे  भौर  भ्रग्नेज़ी  को  बहुत  समय  तक  जारी
 रखने  की  ज़रूरत  है  7  उस  को  कितने  समय
 तर्क  जारी  रखने  की  जरूरत  है,  वह  एक  अलग
 प्रद है  लेकिन  में  यहा  पर  एक  नीति  का  सवाल
 उठाना  चाहता  हु।  हिन्दुस्तान  की  सरकार

 रश  द्वारा  भौर  इस  पालियामेंट  के  द्वारा  जो
 पुरवट  बनाया  गया  है,  उस  एक्ट  पर  भ्रमल
 करने  के  लिए  जो  भ्रधिकारी  रखे  गए  है,  क्या
 उन  को  यह  हक  हासिल  है  कि  वह  उस  नीति
 के  विरूद्ध  प्रचार  करते  फिरें  ?  हिन्दुस्तान
 के  सविधान  के

 प्राटिकल  ३४२  में  कहा  गया

 है  —_

 “The  official  language  of  the
 Union  shall  be  Hindi.....,  की

 उस  के  बाद  बहुत  सी  बातें  कही  गई  हैं,  जिन
 मे  यह  भी  कहा  गया  &  कि  पद्रहू  सास  तक
 झपली  का  प्रवाष  कूप  के  उपयोग  किया जा
 समता  है।  में  मानता  हूं  कि इस  wor  को
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 यह  अधिकार  हरिन  है
 कि  वह  इस  व्यवस्था

 को  बदल  सकता है  शौर  भगर  बह  बदल  देगा,
 सो  में  उस  को  मानने  के  लिए  तैयार  हूं,  लेफन
 जब  तक  हिन्दुस्तान  का  संविधान  दला

 महीं  जाता  है,  तब  तक  हम  को  वर्तमान  व्यवस्था
 को  मान  कर  चलना  होगा  t  मेरे/मित्र  श्री
 प्रक्ि  एग्बनी  कहते  हैँ  कि  झंग्रेज़ी भाषा  को

 झाठवें  क्षिश्यूल  में  शामिल  कर  लिया  जाये  t

 मुझे  उस  में  कोई  एतराज  नही  है।  प्रोफेसर
 र्म  न्ौर  श्री  |  पिल्ले  कहते  हैं  कि  इस  विषय
 में  परिवर्तत  धीरे  धीरे  किया  जाय  ।  श्री  AY,
 fara  &  यह  भी  कहा  नं  अंग्रेशी  |. ह  कामन

 लैंगेज है  भौर वह  क्षायद  बहुत  समय  तक---

 वपीढ़ियों  तक  eo  कामन  लेग्वेज  रहेंगी  t

 we  एक  राजनैतिक  व्यवित  है शौर  इस  लिए
 उन  को  भ्रपनी  राय  जनता  में  प्रकट  करने  का

 पूरा  भ्रधिकार  है।  लेकिन  संविधान  की
 थारा  ३४३  के  रहते  हुए  भौर[यूनिवर्सिटी
 ब्रान्द्स  कमीशन  एक्ट,  १६५६  में  ऐसी  कोई
 व्यवस्था  न  रहते  हुए  भौर  केन्द्रीय  सरकार  द्वारा
 इस  तरह  की  कोई  डायरेक्शन  न  दिये  जाने  पर
 भी  यूनिवर्सिटी  प्रान्ट्स  कमीशन  एक  कमेटी
 बनाता  है  ।  किललिएडि--उत्त-कमेठी  के

 विषय  में  4  ग्रम-है
 “The  Committee  appointed  by

 the  Commussion  to  examine  the
 problems  connected  with  the
 question  of  “medium  of  instruc-
 tion”  and  recommend  measures
 to  ensure  an  adequate  proficien-
 cy  m  English  at  the  University
 stage  submitted  its  report,  and
 this  has  been  accepted  by  the
 Commission.”

 में  यह  पूछना  चाहता  हू  कि  यह  किस  नीति

 +  मुताबिक
 किया  गया  है।  इस  के  पीछे,

 अध्यक्ष  महोदय,  एक  बहुत  बड़ा  पड़यंत्र  चल
 रहा  है  भौर  वह  पड़यंत्र  यह  हैं  कि  हिन्दुस्तान
 के  कुछ  लोग--मुश्किल  से  एक  फ़ीसदी  लोग---
 चाहते  हैं  कि  थे  हमेशा  हमेशा  के  लिए  हिन्दुस्तान
 की  राजतीति  पर  कब्जा  किए  रलें  और  उस
 लोगों  को  किसी  तरह  से  भी  राजनीति  में  हिस्सा
 लेने  का  ग्रधिकार  न  दिया  जाये,  जो  कि  ढेढ़
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 सो  वर्षों  की  झबधि  में  भी  प्रंग्रेज़ी  में  योग्यता
 प्राप्त  नहीं  कर  पाए  हैं  धौर  भविष्य  में  भी
 उसमें  योग्यता  प्राप्त  नही  कर

 सकेंगे/ में  समझ  नहीं  सका  हूं  कि  किस  तरह
 से  मेरे  मित्र  ह... ड  एंयनी  साहब  या
 प्रोफेसर  रंगा  साहब  या  पिल्‍ले  साहब
 यह  कहते  है ंकि  किसी  प्रादेशिक  भाषा  में  किसी
 रिजनल  भाषा  में  यूनिवर्स्टी  स्टेज  पर  पढ़ाई
 नहीं  हो  सकती  है,  उसको भेशिडियम आफ
 इंस्ट्रबशन  नहीं  बच्दमा-  सकता-है  ।  यह
 कहा  जाता  है

 कि  बसत
 यूनिवर्स्टी  में  मीडियभ

 Semaine  bok  भाषा होता  है  तो
 कमिशन उसकी  ग्रांट  को  रोक  दे,  यह  किस
 झाषार  पर  कहा  जाता  है,  मेरी  समझ  में  तो
 भाता  नही  है  |  मैं  भ्रपने  माननीय  सदस्यों
 से  पूछना  चाहूंगां  कि  क्या  रिजनल  लैंगुएजिज
 में,  प्रादेशिक  भाषाओं  में/चाहे  वह  कोई  भी
 हो,  तमिल  हो,  कझड़  हो,  बंगला  हो,  उडिया
 हो,  पंजाबी  हो,  कोई  भी  हो,  उसमे  पढाई
 झासानी  से  हो  सकती  है  या  किसी  ऐसी  भाषा
 में  हो  सकती  है,  जो  कि  हमारी  मातृभाषा
 नहीं  है  I  मेरा  अंग्रेज़ी  से  कोई  रोष  नहीं/
 कोई  गुल्सा  नहीं  है  ।  लेकिन  मैं  जानना

 चाहता  हूं  कि  क्‍यों  मेरे  मित्र  यह  कहते  हूँ  कि
 जो  टैबनालाजिकल  बहस  हैं,  जो  टैक्नीकल
 शब्द  हैं  बे  प्रादेशिक  भाषाओं  में  नहीं  हैं  या

 हिन्दी  में  नहीं  है,  क्या  उनमे  उनको  बनाया

 नहीं  जा
 कती है?  में  उनसे  पूछना  चाहता

 हूँ  कि  कया  रुस  ते
 जोएल  का

 कोभाविष्कार
 किया  है  भौर  चन्द्रमा  तके  है,  गया  वह
 प्रंग्रेज़ी  के  माध्यम  के  द्वारा  भेजा  है  ?  मैं
 जानना  चाहता  हूं  कि  जम॑नी  में  जो  प्राविष्कार

 हुए  हैं,  क्या  उन्होंने  मे  काम[पंग्रेज़ी  का  प्राश्रय
 ले  कर  किये  हैं?  मुझे  यह  सुन  कर  प्रफसोस

 हुआ  है  कि  प्राज  भी  यह  कहा  जाता  है  कि  सारे
 का  सारा  काम  पंप्रेज़ी  के  माध्यम  के  द्वारा  ही
 हो  सकता  है  ।  लेकिन  मुभे  तो  भाज  ऐसा
 सगता  है  कि  यह

 ह्
 ही  है  कि किस  माध्यम

 से  काम  होना  है  |  बात  यह  है  कि
 जिस  राष्ट्र  की  भाषा  समृद्ध  होती  है  जो  राष्ट्र
 वलश्ासी  होता  है,  जो  राष्ट्र  शक्तिशात्री



 है  3.  2  ६  Motion  ye:

 {oft  बजराज  सिंह]

 जता है,  जिस  राष्ट्र  की  राजनीति  चलती  है,

 उसी  की  भाषा  को  लोग  स्वीकार  करना[पाहते
 हैँ,  कुछ  लोग  उसकी  भाषा  को  अ्रपनाना  चाहते
 है,  उसी  के  द्वारा  काम  करना  चाहते  हैं।  एक
 अक्त  था  जब  ब्रिटेन  दुनिया  पर  छागा  हमा
 था  श्लौर  उसकी  वजह  स ेप्रंग्रेशी  का  प्रमुत्व
 बढ़ा  .  इसी  तरह  से  माज  रुसी  का  या  चीनी
 ६.  ब्रमुत्य मी ॥  बढ़  सकता  है  भौर  उसके  साथ

 साथ  इन  राष्ट्रों  का  प्रभुत्व  भी  बढ़  सकता  है

 झौर  बढ़  रहा  है।  ऐसी  हालत  में  हिन्दुस्तान
 के  नागरिक  ही  नही,  हिन्दुस्तान  की  पालियामेंट
 के  माननीय  सदस्य  यह  कहें  कि  कुछ  समय
 के  लिए  नहीं  बल्कि  बहुत  बहुत[समय  तक क
 लिए  प्रंग्रेड़ी  भाषा  या  किसी  भौर  भाषा
 को  माध्यम  रखना  पड़ेगा,  तो  यह  खेदअनक
 बात  ही  होगी  ।

 में  कहना  चाहता  हू  कि  कमिशन
 को  मौड़ियम  झाप,  हस्टूब्वान  के  बारे  में
 दिक्षा  के  माध्यम  के  बारे  में  कोई  समिति

 नियुक्त  करने  का
 त्या

 उसके  द्वारा  कोई
 निषलम  करवाने  का  कोई  अ्रधिकार  नहीं  था
 और  जब  कभी  इस  तरह  की  कोई  बात  कही
 जाती  है  तो  मैं  कहूंगा  कि  सरकार  को  ऐसे
 कमिशन  के  खिलाफ  कोई  कारंवाई  करने  की
 कोशिश  करनी  चाहिये  ।  लेकिन  सरकार

 कहती  है  कि  बह
 द्  ्

 | कर नहीं
 सकती  है  7  डा०  साहब  ने  राज्य
 सभा  में  हुई  बहस  का  उत्तर  देते  हुए  कहा  था
 कि  कमिद्दान  स्वतंत्र  है,  वह  कुछ  भी कर  सकता

 है।  में  कहना  चाहता  हू  कि  जब  हम  देखते
 हैं  कि  हिन्दुस्तान  के  सविधान  की  घाराशो/
 के  खिलाफ  था  पालियामेंट  द्वारा  जो  सन्‌
 १६९५६  में  एक्ट  बनाया  गया  था,  उसकी
 भाराधों  के  खिलाफ  कमिशन  कोई  काम  करता

 है  या  हमारी  घोषित  नीति  के  खिलाफ  काम
 करता  है,  तो  क्या  यह  हमारा  कत्तव्य  नही  है
 कि  हम  इसके  खिलाफ  कोई  कार्रवाई  करे?

 मुझे  तो  यह  बड़यत्र  मालूम  पढ़ता  है  जब  यह
 कहा  जाता  है  कि  अंदेशी  भाषा  को  हमेशा
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 हमेशा  के  लिए  हिल्दुस्तान  पर  तोपे  रखना

 चाहिये,  अंग्रेजी  माया  के  वर्चस्व  को  बनाये
 रखना  चाहिये  ।  मैं  यह  नहीं  कहता  कि

 0  अप्रेडी  भाषा  का  ज्ञान
 लोग

 हासिल  न  करें,

 )

 या  रूसी  या  चीनी  भाषा  का  ज्ञान  अजित  ने
 करे  ।  उनको  जितनों  ज्ञान  हो  सकता  है
 भ्रजित  करना  चाहिये  भौर  न  केवल  प्रंग्रेजी
 का  बल्कि  जितनी  भी  साषाशों  का  हो  सकता

 है  ्जित  करना  चाहिये  ।  लेकिन  प्रमर
 कमिशन  इस  तरह  का|व्यवहार  करे  कि  जो

 यूनिवर्स्टी  अग्रेशी  भाषा  का  प्रयोग  करती  है
 उसे  ज्यादा  ग्रान्ट  दी  जाएगी  भौर  उसके  बारे
 में  हिन्दुस्तान  की  सरकार  के  मंत्री  यह  कहें
 कि  हम  दखल  नही  दे  सकते  हैं,  जिस  तरह  से

 वह  चाहे  काम  कर  सकता  है,  तो  यह|सोचने
 वाली  बात  हो  जाती  है।  मैं  कहना  चाहता  ,
 हू  कि  यह  चीज़  हिन्दुस्तान  की  पालियामेंट
 हारा  निश्चित  तथा  सरकार  द्वारा  घोषित
 नीति  के  खिलाफ  है  भौर  इसके  ऊपर  कार्रवाई
 की  जानी  चाहिये।

 मैं  समझता  हू  कि  यूनिवर्स्टी  ग्रान्ट्स
 कमिशन  ने  इस  बात  को

 कह  |कर
 तथा

 अपनी  सिफारिशें  करके  कि ——~  dt

 That

 प

 from  lish  to
 an  Indian  /  language

 भ्
 medium

 of
 el

 mn  at  the!  university  stage
 should  not  be  ed.

 ठीक  नहीं  किया  है।  इसके साथ  ही  साथ
 उसने  करीब  १४  झौर  सिफारिशें  भी  की  है
 झौर  उन  से  यही  दिखाई  देता  है  कि  कही  पर

 कोई  ऐसी  बात  न  हो  जाए  जिस  से  कि  कगरेजी
 का  महत्व  कम

 द  निए
 में  जानना  चाहता

 हू  कि  भाज  से  इतना  प्रेम  क्यों  है  ।
 प्रग्नेजी  का  प्रयोग  चलता  रहे  तो  थोडे  से  लोग
 शासन  में  रह  सकते  हैं  या  राजनीति  में  रह
 सकते  हे,  क्या  इसलिए  यह  प्रेम  हैं?  में

 जानना  चाहता  हूं  कि  जिन[ सोगों  को  कमेटी
 में  लिया  बया  था  जिसने  मीडियमस  श्राफ

 इंस्ट्रक्सन के  गारे  में  प्रप्त  सिफारिशों कौ  वीं,



 ;  ३4०७३  Mofion  re:

 उन  में  से  साहित्य  के  कितने  शाता  थे,  चाहे
 बंगला  साहित्य  के  हों,  पंजाबी  साहित्य  के  हों,
 अल्याली  साहित्य  के  हों,  कन्तड़  साहित्य  के  हों
 या  और  किसी  भाषा  के  साहित्य  के  हों  t

 सह  बात  सर्वविदित  है,  संमान्य  है  कि  हिन्दु-
 स्तान को भाषा में को  भाषाप्रों  में  सद  से  ऊंचा  भौर  सब  से
 अच्छा  साहित्य  बंगला  भाषा  का  है  ।  में
 जानना  चाहता  हूं  कि  कितने  मांननीम  सदस्यों
 को  बंगला  साहित्य  का  पता  था  और  क्या
 कलकत्ता  यूमिविंसिटी  में  बगला  भाषा  के
 आध्यम के  द्वारा  शिक्षा  नही  दी  जा  सकती  है?
 लेकिन  यह  सब  नहीं  किया  जायगा  |  इस  के

 कोई  भी  व्यक्ति  इंकार  नहीं  कर  सकता  है  कि

 हिन्दी  भाषा  के  साहित्य  से  बंगला  भाषा  का

 साहित्य  भ्रच्छा  है  भौर  यू  कोई  भी  बता
 सकता  है  कि  जो  साहित्यिक  हो  या  जिस  को

 साहित्य  के  बारे  में  कुछ  शान  हो  1  छेकिन  यही
 प्रट  लगाते  रहना  कि  भारतीय  भाषाप्रों  का

 साहित्य  झच्छा  नहीं  है,  इस  बस्ते  उन  को
 दिक्षा  का  माध्यम  नहीं  बनाया  जा  सकता  है
 और  भंग्रजी  को  हटाया  नहीं  जा  सकता  है,
 मेरे  विचार  में  बिल्कुल  गलत  है।  मेरा  निवेदन
 यह  है  कि  एक  बहुत  7  षडयत्र  चल  रहा  है

 और  यह  हल्के  तरीके  से  लेने  की  बात  नही  है
 यह  भी  एक  प्रकार  के  पडयत्र  है  कि जब  कोई
 कहता  है  कि  प्ंग्रेजी  को  ाठवे  दौडयूल  में
 शामिल  कर  लिया  भावे  ।  एक  तरफ  तो  आठवें

 दौडयूल  में  शामिल  करने  की  wer  की  जाती  है
 शौर  दूसरी  तरफ  साथ  ही  यह  भी  कहा  जाता  है
 कि  इसको  सौ  साल  तक  हिन्दुस्तान  में  रखा  जाए
 का  समर्थन  नहीं  कर  सकता  हू  ।  ऐसी  बात

 नही  है  कि  मेरा  भ्रंग्रेजी से  विरोध  है  या  उस  से
 मेरी  दुश्मनी  है  ।  छेकिन  यह  कहना  पड़ेगा  कि

 हिन्दुस्तान  की  शिक्षा  शौर  राजनीति  इत्यादि

 किस  भाषा  में  चल  सकते  है  1  क्या उसी  भाषा
 में  चल  सकते  है  जो  भाषा  के  डेढ़  सौ  साल  तक
 यहा  पर  चली  शौर  तमाम  कोशिशों  के  बाद  भी
 एक  परसेन्ट  से  अधिक  लोग  इस  को  सीख
 गही  सके  हैं  ?  क्या  झाप  हिन्दुस्तान  में  हमेशा
 हमेशा के लिये के  लिये  झशिक्षा  को  कायम  रखना  चाहते
 है,  हमेशा  हमेशा के  लिये  लोगों में  शान  का  प्रसार
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 नही  करना  चाहते  है  ?  कया  हम  यह  चाहते
 हैं  कि  हम  कूपमंडूक  बने  रहें।  भगर  अंप्रेजी
 भाषा  के  माध्यम  से  स्‍झाविष्कार  हो  सकते  है
 तो  भारतीय  भाषाधों  के  माध्यम  द्वारा  भी
 हो  सकते  है  ।  भाषायें  मावनाझों  को  प्रकाशित
 करने  के  लिये  होती  है।  जब  भावनाएं  नहीं  होंगी
 ठब  कोई  काम  नही  ही  सकता  है।  मुझे  लगता
 है  कि  हमारे  विद्याथियों  को  यूनिवर्सिटी
 स्टेज  पर,  कालेज  स्टेज  पर  प्रग्नेजी  के  द्वारा
 पढ़ने  पर  मजबूर  करके,  हम  उन  की  भाव-
 नाझों  की  हत्या  कर  रहे  हैं।  हमारे
 विद्याथायो  को  मौका  नहीं  मिलता  है
 कि  @  कोई  होष  खोज  का  काम
 कर  सके,  भावनाओं  का  प्रकाशन  कर  सकें  i
 उन  को  हमेशा  इसी  बात  की  फिक्र  रहती  है  कि
 कहीं  वे  प्रंग्रेजी  गलत  तो  नही  बोल  रहे  है  पा
 लिख  रहे  है  ।  कही  व  “ही”  के  स्थान  पर
 “शी”  या  “इज”  के  स्थान  पर  “भार”  तो  नही
 लिख  रहे  हैँ  या  प्रयोग  कर  रहे  है  ।  इस  तरह
 इस  से  उन  के  दिमागों  oa  दिनों  में  हीनता  की'
 भावना  पैदा  होती  है  और  उस  का  परिणाम  यह
 होता  है  कि  उन  की  भावनाओं  का  एक्सप्रेशन
 नही  हो  सकता  है  ।

 जहा  तक  यूनिवर्सिटी  ग्रान्ट्स  कमीशन
 की  नीति  का  सम्बन्ध  है,  यह  बहुत  महत्वपूर्ण
 बात  है  कि  हम  देखें  कि  वह  अपनी  चार
 दौवारी  में  रह  कर  ही  काम  कर  रही  है,
 अ्रपने  दायरे  से  बाहर  तो  नहीं  जा  रही  है,
 जो  हम  ने  संविधान  बताया  है,  उस  को  घाराभों
 का  उल्लबन  तो  नहीं  कर  रही  है  जो  एक्ट
 पास  किया  है,  उस  के  खिलाफ  काम  ता  नही  कर

 रही  है।  में  कहना  चाहता  हूं  कि  कितना  ही
 महान्‌  पुरुष  इस  का  चेयरमैन  हो  कितने  ही
 महान  इस  के  मैम्बर  हो,  भ्राज  जो  हमारे
 ब्रधान  मत्री  है,'कल  चाहे  वे  ही  करो  ने  इस
 कमीशन  के  जेयरमैन  हो  जायें,  किन  उन
 सब  को  कानून  के  मातहत  रह  कर  काम  करना

 होगा,  इस  सदन  द्वारा  निर्धारित  की  गई  नीति
 के  झवीन  काम  करना  होगा  झोर  इस  के
 खिलाफ  झमर  कोई  कास  किया  जाता  है,
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 ी  श्रजराज  सिंह]
 तो  इस  सदन  को  बहुत  ही  सख्त  दृष्टिकोण

 प्रपनाना  होगा  भौर  सोचना  होगा  कि  क्या  कुछ
 किया  जा  सकता  है  |

 मैं  समझता  हू  यहा  कई  विदेशी  पव्तिया
 कार्य  कर  रही  हैं  भर  वे  चाहती  है  कि  भ्रग्रेजी

 हमेशा  हमेशा  के  लिये  हिन्दुस्तान  की  छाती
 पर  सवार  रहे  ।  ब्रिटिश  काउसिल  लगातार
 इस  बात  का  प्रचार  करती  है  कि  अग्रेजी

 हिन्दुस्तान  से  न  जाय,  हमेशा  ही  छिक्षा  का
 माध्यम  बनी  रहे  d

 कई  बार  नौकरियों  कौ  बात  भी  उठाई
 जाती  है  अर  कहा  जाता  है  कि  जिस ने
 शिक्षा  तामिल  में  या  कन्नड  में  या  मलयालम
 मैं  पाई  है  या  किसी  और  भाषा  में  पाई  है
 उस  को  कैसे  नौकरी  मिल  सकती  है  ।  अभी
 तक  तो  नौकरी  का  सवाल  नही  है  1  |  लेकिन
 जब  उठे  तब  मैं  चाहगा  कि  ऐसा  किया  जाय
 कि  जो  लोग  हिन्दी  नही  जानते  है,  हिन्दी  में
 उत्तीर्ण  नही  हो  सकते  है,  या  नही  हो  सके  है,
 दूसरी  भाषा  जानते  है  भौर  उस  में  उसीर्ण

 हुए  हैं,  उन  को  नौकरी  मिल  जाय  लेकिन
 झभी  यहा  नौकरी  का  सवाल  नही  है  ।  में
 कहना  चाहता  हु  कि  जहा  तक  विचारधारा
 का  सम्बन्ध  है,  बया  आप  उन  को  आज  भी
 झप्रेजी  का  गुलाम  बनाये  रखना  चाहते  हैं  ?

 झगर  नही  तो  कपा  कारण  है  कि  हमेशा  हमेशा
 के  लिये  अग्रेजी  के  माध्यम  से  शिक्षा  देने  की
 बात  की  जाती  है  ?  यह  कह  कर  कि  प्रादेशिक
 भाषाओं  को  नहीं  प्रपताया  जाना  चाहिये
 हम  गुलामी  को  हमेशा  के  लिये  कायम  रखना
 चाहते  है,  ऐसा  में  समझता  हू  ।  इस  वास्ते
 में  कहना  चाहता  हू  कि  कमीशन  द्वारा  समिति
 का  बनाया  जाना  और  उस  समिति  द्वारा  की  गर्
 सिफारिशों  को  स्वीकार  किया  जाना  ठीक  नहीं
 था  झौर  उस  के  खिलाफ  में  जोरदार  छब्दो  में
 इपना  रोष  व्यक्त  करता  हूं  भौर  मै  चाहता  हू
 कि  केन्द्रीय  सरकार  उस  पर  विचार  करे
 धौर  जो  कमीएन  द्वारा  या  समिति  द्वारा  मत
 व्यक्त  किया  गया  है,  उस  को  नामजूर  कर  दे
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 और  कह  दे  कि  हम  इस  को  मानने  के  लिये
 तैयार  नहीं  हैं  ।

 श्राप  देखें  तो  झाप  को  पता  चनेगा  कि
 करीब  बीस  यूनिवर्सिटिया  इस  तरह  की

 हो  सकती  है  कि  जिन  में  शिक्षा  का  माध्यम

 हिन्दुस्तान  की  राष्ट्र  भाषायें  हो  सकती  है
 जिन  का  जिक्र  सविधान  में  किया  गया  है  ।
 छेकिन  केवल  एक  सागर  यूनिवर्सिटी  ही
 ऐसी  है  जिस  डे  बारे  में  कहा  गया  है  कि  उस  का
 माध्यम  हिन्दी  है।  इस  रिपोर्ट  के  ऐपेंडिक्स  सी
 पेज  २६  में  बताया  गया  है  कि  किस  किस

 यूनिवर्सिटी  को  कितनी  कितनी  भ्रान्ट  दी  गई
 है।  इस  को  देखने  से  पता  चलता  है  कि  सागर

 यूनिवर्सिटी  को  सब  से  कम  ग्रान्ट  मिली  है  qd
 मैं  पूछना  चाहूगा  कि  ब्या  सागर  यूनिवर्सिटी  ,
 को  इसलिये  सब  से  कम  ग्रान्ट  मिली  है  कि
 वहा  पर  हिन्दी  शिक्षा  का  माध्यम  है
 और  दूसरी  यूनिवर्सिटीज  को  इसलिये  अधिक
 ग्रान्ट  दी  जा  रही  है  कि  वहा  पर  शिक्षा  का
 माध्यम  भ्रग्रेजी  है  ।  भझगर  यह  वजह  नहीं  है
 तो  मैं  जानना  चाहूगा  कि  क्यो  उस  को  कम
 श्रान्ट  दी  गई  है  ?  मै  यह  भी  पूछना  चाहता  हू
 कि  क्‍या  कमिशन  ने  कोई  इस  तरह  के  नियम
 बनाये  है,  कोई  इस  तरह  की  नीति  निर्धारित
 की  है  कि  किस  यूनिवर्सिटी  को  किस  भ्राधार
 पर  शौर  कितनी  ग्रान्ट  दी  जायेगी?  मैं
 यह  भी  जानना  चाहूगा  कि  जहा  तक  प्रलीगढ़
 यूनिवर्सिटी  का  ताल्लुक  है  उस  को  पिछले  साल
 में  टोटल  ग्रान्ट  ५१  लाख  ५४  हजार  ४१८
 रुपये  मिलो  है,  शौर  उस  के  मुकाबले  में  बनारस
 यूनिवर्सिटी  को  जहा  पर  कि  तीन  साढ़े  तीन  गुना
 उस  से  विद्यार्थी  ह ैकेवल  ५४  लाख  २४  हजार
 ७६०  रुपये  ही  मिले  है  इस  का  कैया  कारण  है  ?

 अगर  भाप  के  पास  इस  के  बारे  में  कोई  नियम
 नही  है  तो  4  कहना  चाहुगा  कि  हिन्दुस्तान  के
 नागरिकों  की  गाढ़ी  कमाई  का  बीस  करोड़
 रुपया  जो  हम  ने  मूमिवर्सिटी  भ्ाम्ट्स  कमीशन
 के  जिम्मे  सौंपा  है,  उस  को  हम  इस  तरह  दे
 बरबाद  होते  नहीं  देख  सकते  हैं।  सिफ  अपनी
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 मनमानी  पर  जिस  को  जितना  चाहा  दे  दिया,

 यह  नहीं  हो  सकता  ।  इस  के  लिये  स्पष्ट  नीति

 निर्धारित  होगी  चाहिये  ।  यह  काम  किच्हीं

 हाथों  में  इस  तरह  से  सुपुर्द  नहीं  किया  जा  सकता
 कि  जिस  को  जितना  चाहा  दे  दिया  t  इस  में
 चक्षपात  हो  सकता  है।  हम  ने  यदि  यह  रुपया

 यूनिवसिटी  प्रान्ट्स  कमीशन  के  प्रधिकार  में

 न  दिया  होता  तो  बहुत  सी  यूनिवर्सिटीयों  से

 उत्तर  भारत  में  झपनी  शिक्षा  का  माध्यम

 हिन्दी  कर  दिया  होता  ।  मद्रास  और  दक्षिण
 आरत  की  बहुत  सी  यूनिवर्सिटियों  ने  अपने

 यहां  प्रपनी  प्रादेशिक  भाषाझ्रों  को  शिक्षा  का
 माध्यम  बना  दिया  होता  1  भाज  एक  हमला  चल

 रहा  है  कि  किसी  तरह  से  प्रादेशिक  भाषाश्रों
 को  या  राष्ट्र  भाषा  को  शिक्षा  का  माध्यम  न
 अनने  दिया  जाय  और  इस  हमले  को  लगातार
 आगे  बढ़ाया  जा  रहा  है  इसलिये  कि  कुछ
 विदेशी  शक्तियां  यह  चाहती  है  कि  हमेशा
 के  लिये  उन  की  भाषा  यहां  चलती  रहे
 और  हम  गुलामी  की  प्रवृत्ति  में  बने  रहें  ।
 सो  मैं  कहुगा  कि  इस  तरह  बहुत  सती  से  कार्ये-

 याही  करने  की  जरूरत  है।  इस  देश  की  भाषा
 को  प्रचलित  करने  के  लिये  इस  पालियामेंट  ने
 बज  नीति  निर्धारित  की  है,  हमारे  देश  के
 सविधान  ने  जिस  भाषा  को  प्रचलित  करने  का
 आदेश  दिया  है  शौर  जिस  के  लिये  एक्ट  बना
 है,  उस  उद्देश्य  को  पूरा  करने  वाली  हमारी
 नीति  होनी  चाहिये  ।

 एक  बात  यूनिवर्सिटी  ऑआद्स  कमिशन
 ने  यह  कही  है  कि  हमें  विद्याथियों के  दाखिले
 को  सीमित  करना  चाहिये  ।  यह  कौन  सी  नीति
 है।  एक  तरफ  झाप  चाहते  है  कि  शिक्षा  का
 अचार  और  प्रसार  होना  चाहिये  भौर  दूसरी
 तरफ  प्राप  चाहते  हैं  कि  विद्याथियों  का दाखिला
 सीमित  किया  जाय  t  इस  के  माने  क्‍या  है  ।
 क्या  आप  बर्ग  विशेष  को  ही  शिक्षा  देता  चाहते
 है।  कुछ  वर्गों  को  तो  शिक्षा  भ्रभी भी  नहीं
 'मिल  रही  है  1  होता  तो  यह  चाहिये  था  कि
 इस  प्रकार  की  सिफारिक्ष  की  जाती  कि  ऐसे
 न्बगों  को  जिन  को  शिक्षा  नहीं  मिल  रही  है
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 सरकार  की  सहायता  से  दिक्षा  दी  जाये  |
 लेकिन  भ्रम  कोशिश  यह  हो  रहो  है  कि  शिक्षा
 के  क्षेत्र  को  ही  सीमित  कर  दिया  जाये  ।
 मैं  कहना  चाहता  हूं  कि  यह  सिफारिश  करने  मे
 यूनिवर्सिटी  ब्रान्ट्स  कमिशन  ने  गलत  दृष्टि-
 कोण  अपनाया  है  1  इस  से  तो  शिक्षा  का  क्षेत्र
 सीमित  होगा,  शिक्षा  का  प्रसार  कम
 होगा  1  हमें  तो  शिक्षा  का  प्रधिक  से  अभिक
 प्रसार  करना  है  ताकि  अधिक  से  भ्रधिक
 लागरिक  अपने  को  विद्वात  बना  सके  1

 Mr,  Speaker:  Shr:  D.  com  Sharma.  He
 is  a  professor  of  English.

 Shri  N.  R.  Manisamy  (Vellore):  Is
 there  any  chance  for  us?

 Mr.  Speaker:  Every  one  will  have
 a  chance.  I  will  call  him.

 Shri  Mahanty  (Dhenkanal);  This
 side  also.

 Mr.  Speaker:  This  side,  I  have  al-
 ready  given  opportunity  to  the  Com-
 munists.  Very  well,  I  shall  try.

 An  Hon,  Member:  How  long  will
 this  go  on?

 Mr.  Speaker:  We  started  at  2  I
 will  call  upon  the  hon,  Minister  at
 2.30.  I  have  extended  it  by  one
 more  hour,  We  had  to  close  at  2
 o'clock  or  four  minutes  to  two.  We
 will  close  it  only  at  3  o'clock.

 Shri  Panigrahi:  So  that  we  will  get
 an  opportunity.

 Mr.  Speaker:  I  will  try  to  see  how
 many  can  be  accommodated.

 Shri  D.  C.  Sharma  (Gurdaspur):  At
 the  very  outset  I  offer  my  tribute  to
 Shri  0,  D,  Deshmukh,  Chairman  of  the
 University  Grants  Commission.  He
 has  tried  to  stabilise  the  universities
 and  also  to  reform  university  admin-
 istration  and  other  matters  connected
 with  the  universities  in  a  very  en-
 lightened  way.
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 (Shri  D.  C.  Sharma]
 I  would  submit  very  respectfully

 that  looking  at  the  members  of  this
 Commission,  I  find  that  the  element  of
 the  representation  of  the  public  is
 kept  very,  very  low.  At  the  same
 time,  the  persons  who  constitute  this
 Commussion  are  over-worked  persons.
 The  Ministry  of  Education  has  come
 to  acquire  a  kind  of  vested  interest,
 and  there  are  some  persons  who  are
 to  be  found  on  every  commission  and
 every  committee  that  the  Ministry  of
 Education  forms.  I  believe  that  in
 the  interests  of  the  proper  functioning
 of  these  committees  and  commissions,
 gome  persons  should  not  be  over  load-
 ed  with  too  many  duties  and  with  too
 much  of  work.

 I  would  also  submit  that  the  Un:-
 versity  Grants  Commission  should  not
 be  a  body  that  is  monopolised  by  the
 Vice-Chancellors  of  the  universities  of
 India.  I  think  there  are  some  very
 enlightened  professors  in  our  country
 who  are  in  no  way  inferior  to  the
 Vice-Chancellor  of  any  university,
 and  I  do  not  see  any  reason  why  some
 of  those  professors  should  not  find
 a  place  on  this  Commission.  I  would
 therefore  submit  that  the  whole  com-
 position  of  this  Commission  should
 be  looked  into,  and  it  should  be  given
 8  new  look  in  conformity  with  the
 new  needs  of  our  country.

 There  are  come  Ministries  which
 are  making  a  habit  of  sending  people
 abroad.  I  do  not  know  which  Minis-
 try  of  the  Government  deserves  the
 first  prize  in  this  respect,  but  we  arc
 sending  too  many  persons  abroad  for
 study,  for  investigation,  for  other
 things.  I  do  not  understand  why  the
 Secretary  of  this  Commission  should
 have  been  out  of  the  country  for  ten
 weeks.  I  also  do  not  understand  why
 the  Development  Officer  for  Science
 should  have  been  out  of  this  country
 for  seven  weeks.  I  do  not  object  to
 their  going  out  of  the  country,  but  I
 would  submit  very  respectfully  that
 if  these  two  top-ranking  officers  are
 out  of  the  country  for  77  weeks,  I  do

 «  not  know  how  this  Commission  is  go-
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 ing  to  function.  I  would  say  that  if
 lt  is  necessary  to  send  some  persons
 abroad,  and  perhaps  it  is  necessary,  it
 should  be  done,  but  we  should  not
 make  a  habit  of  sending  so  many  per-
 sons  abroad  and  for  such  long  periods
 T  say  this  in  view  of  the  fact  that  we
 are  not  able  to  derive  proportionate
 advantage  from  the  visits  of  these  per-
 sons  abroad.  We  are  getting  more
 ideas  from  abroad  than  we  can  assi-
 milate.  We  are  not  able  to  put  into
 effect  all  that  these  persons  bring
 from  abroad.  Therefore.  in  this  mat-
 ter  I  must  submit  very  respectfully
 that  we  should  not  follow  a  very  go-
 ahead  policy.  We  should  not  permit
 our  officers  to  go  abroad  in  one  con-
 nection  or  other  so  often.

 The  next  point  I  want  to  make  :;
 that  this  Commission,  more  than  any
 other  body  formed  by  the  Ministry  of
 Education.  has  done  good  work.  It
 has  extended  the  scope  of  its  activities
 and  I  feel  very  happy  about  it.  In-
 stead  of  confining  its  attention  only  to
 the  Central  Universities—to  the  char-
 tered  Universities—it  has  also  come
 to  take  a  very  wholesome  interest  m
 the  fortunes  of  the  affilated  colleges
 and  also  of  the  teachers  working  in
 those  affihated  colleges.  I  would,
 therefore,  say  that  in  the  interest  of
 our  academic  standards,  in  the  interest
 of  the  keeping  up  of  the  morale  of  the
 teaching  profession,  especially  in
 private  colleges—affiliated  colleges—it
 is  necessary  that  the  Commission
 should  devote  more  attention  to  this
 than  to  any  other  body.  The  Central
 Universities  are  ina  very  happy
 position

 1352  hrs,

 (Mr.  Derury-Speaxrr  in  the  Chair)
 They  are  the  first  charge  on  the
 finances  of  the  Central  Government
 so  far  as  education  is  concerned.  The
 other  State  Universities  are  also  in  an
 equally  happy  position;  they  get
 money  from  State  Governments  and
 other  sources.  But  when  I  come  to
 the  private  colleges,  I  feel  that  they
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 arema  very  very  unfortunate  position
 They  do  not  get  any  money  from
 State  Governments,  or  ४  they  get
 something,  ४४  is  very  meagre  At  the
 same  time,  all  sources  of  private
 donation  are  drying  up  Private
 donations  which  used  to  keep  these
 institutions  going  at  one  time  are  not
 forthcoming  now  Therefore,  these
 private  colleges  have  to  be  looked
 after  This  can  be  done  only  if  the
 University  Grants  Commission  de-
 votes  some  attention  to  them  They
 should  not  be  looked  upon  as  orphans
 of  the  academic  world,  as  they  have
 been  looked  upon  so  far

 When  I  go  to  my  own  State,  J  find
 that  a  great  deal  of  money  is  spent
 upon  government  colleges  I  do  not
 say  that  government  colleges  are  not
 doing  good  work,  they  are  doing  good
 work  But  the  money  that  is  spent
 on  the  government  colleges  is  out  of
 all  proportion  to  the  numbers  they
 educate,  whereas  the  money  given  to
 these  private  colleges  is  absolutely  in-
 adequate  to  their  needs  Therefore,
 I  would  suggest  very  humbly  to  the
 members  and  Chairman  of  the  Com-
 mission  that  they  should  look  after
 the  intersts  of  the  affiliated  colleges
 and  of  the  teachers  working  :n_  those
 colleges  much  more  generously,  much
 more  graciously  and  much  more  ade-
 quately

 Now,  the  University  Grants  Com-
 mission  has  prepared  a  schedule  of
 salaries  for  these  college  teachers.  It
 is  not  a  very  generous  schedule,  but
 it  S  an  improvement  upon  what  they
 are  getting  at  present  But  there  are
 Some  States  which  are  not  even  putt-
 ing  into  effect  this  kind  of  schedule.
 So  if  the  University  Grants  Com-
 mission  were  to  take  up  this  work  a
 little  more  wholeheartedly,  I  am  sure
 the  conditions  of  teachers  in  affiliated
 colleges  will  improve.

 Another  pomt  I  want  to  make  3s
 that  the  University  Grants  Commis-
 Sion  should  not  give  grants  for  byild-
 ings__  Unfortunately,  we  have  acquir-
 ed  a  great  deal  of  passion  for  having
 tog  buildings  now  We  used  to  have
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 this  kind  of  desire  formerly,  but  these
 days  this  disease  has  grown  beyord
 any  limits  My  feeling  is  that  the
 Commission  should  care  more  for  the
 human  material  that  is  to  be  found
 m  our  Universities,  human  materia
 in  terms  of  teachers  and  students,  than
 for  material  in  terms  of  brick  and
 mortar  So  far  as  buildings  are  con-
 cerned,  there  are  many  persons  keen
 on  having  them.  But  so  far  as  tea-
 chers  and  students  go,  they  do  not
 recerve  Much  encouragement  at  the
 hands  of  so  many  persons.  There-
 fore,  I  would  say  that  whatever
 money  3s  to  be  given  to  these  build-
 mgs  should  be  diverted  to  the  welfare
 of  teachers  and  students

 I  find  that  in  this  Report  reference
 has  been  made  to  the  problem  of
 indiscipline  in  Universities  In  my
 humble  opinion,  the  less  we  talk  of
 indiscipline  in  Universities,  the  better
 it  will  be  for  us  We  have  peen  over-
 doing  this  kind  of  thing  Everyone  is
 talking  about  the  problem  of  indis-
 cipline  in  Universities  Sometimes
 you  aggravate  the  situation  by  talking
 too  much  about  it,  sometimes  you  age
 gravate  the  disease  by  pinpointing  it
 too  much  That  is  what  is  happening
 so  far  as  discipline  among  students  is
 concerned  We  are  paying  inordinate
 attention  to  it  It  has  become,  the
 fashion  to  talk  about  it

 As  I  said,  there  3  some  reference  tu
 it  m  the  Report  also  I  would  cay
 that  instead  of  talking  about  disciphne
 among  students,  we  should  now  talk
 about  student  welfare  I  find  that
 there  78  an  item  about  student  wel-
 fare  also  in  the  Report  But  student
 welfare  has  to  be  taken  in  hand  in  a
 more  constructive  and  generous  fash-
 ion  The  first  charge  on  the  Univer-
 sity  Grants  Commussion  will,  of  course,
 be  the  Central  Universities;  the  second
 charge  may  be  the  other  Universities;
 but  I  would  say  that  the  third  charge
 on  the  Commission  should  be  the  pro-
 blem  of  student  welfare.  If  there  is
 one  thing  which  is  promoting  indss-
 cipline,  it  35  the  lack  of  accommoda-
 tion,  it  is  overcrowding  We  do  not
 heave  enough  of  hostels  This  is  not

 s
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 {Shri  D  C  Sharma]
 the  story  only  about  Calcutta,  this
 is  not  the  story  only  about  big  cities,
 but  at  35  the  story  to  be  found  in
 every  place  I  can  say  this  about
 Jullundur,  Ludhiana,  Hoshiarpur  and
 all  those  places  where  we  have  acade-
 mic  life  Therefore,  so  far  as  student
 welfare  ४8  concerned,  we  should  give
 the  students  proper  accommodation  in
 hostels  We  should  also  provide  those
 hostels  with  some  kind  of  amenities,
 rot  the  usual  type  of  amenities  but
 those  amenities  which  have  8  socio-
 intellectual  content  If  that  393  done,  I
 am  sure  the  University  Grants  Com-
 mission  will  go  a  long  way  in  pro-
 moting  student  welfare

 At  the  same  time,  I  would  stress
 that  the  health  of  the  students  has
 got  to  be  looked  after  For  that  alsu,
 the  Commission  should  make  hana-
 some  grants

 Now,  a  great  deal  has  been  said
 about  the  University  Grants  Com-
 mission’s  views  on  the  medium  of  in-
 struction  What  will  ४  the
 medium  of  instruction  in  our  Um-
 versities?  Whatever  you  may  sav
 whatever  your  personal  feelings  may
 be.  whatever  your  reactions  may  be,
 the  regional  languages  are  going  ४
 be  the  medium  of  instruction  at  these
 Universities

 Shri  M.  C.  Jain  (Kaithal)  The
 sooner  the  better

 Shri  D  C  Sharma’  We  cannot  get
 away  from  that  Every  State,  everv
 University,  3३  making  some  kind  of
 approach  to  the  solution  of  this  pro
 blem  Some  will  solve  this  problens
 much  more  easily  and  sooner  than
 others  But  it  28  also  the  function  of
 Universities  to  foster  the  national
 spirit  No  doubt,  there  should  be
 Tegionalism  in  the  matter  of  langu-
 ages,  but  there  should  also  be  some
 concession  to  what  I  call  the  national
 spirit,  the  emotional  integration  of
 the  country  I  say  with  due  respect
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 and  due  submission  that  the  emotional
 integration  of  the  country  will  come
 through  the  cultivation  and  propaga-
 tion  of  the  study  of  our  Rashtra
 Bhasha,  Hindi.  You  cannot  get  away
 from  that,  and  I  do  not  think  xny
 university  can  function  properly  ४,
 by  making  provision  for  the
 language,  it  does  not  do  something  for
 what  you  call  the  Rashtra  Bhashw
 It  cannot  function  hke  that.

 i4  hrs.

 Mr.  Depaty-Speaker:  The  hon.
 Member’s  time  i8  up

 Shri  D  C.  Sharma:  Now,  it  is  very
 difficult  to  talk  about  English,  without
 raising  passions  It  is  very  difficult
 to  talk  about  English  without  putting
 up  somebody’s  back  against  it  i
 would  say  that  you  cannot  discard
 English  At  the  same  time,  it  does
 not  mean  that  we  are  going  to  be
 perpetually  in  debt  to  English  We
 have  got  to  step  up  the  development
 of  our  own  regional  languages  and  of
 Hind:  In  the  meantime,  we  have  got
 to  see  to  it  that  Enghsh  is  replaced
 not  only  as  a  medium  for  the  study  of
 the  humanities  but  also  as  a  medium
 for  the  study  of  those  sciences  which
 are  essential  How  can  we  arrive  at
 the  result?  How  long  will  it  take”  I
 cannot  say  that  But  I  know  that
 this  thing  has  got  to  be  done  There-
 fore,  if  the  University  Grants  Com-
 mission  has  given  us  the  three-
 language  formula,  I  do  not  think  it
 has  gone  beyond  the  terms  of  re-
 ference  I  do  not  think  ४  has  done
 something  which  is  against  the  Con-
 stitution  or  against  anything  I  think
 it  38  within  its  scope

 I  would  submit  very  respectfully
 that  whereas  the  University  Grants
 Commission  38  doing  many  other  good
 things,  there  are  one  or  two  things
 which  I  would  lke  to  emphasise  That
 is,  the  Commussion  should  give  us
 very  judicious,  objective  and  unbiassed
 reports  about  the  educational  pro-
 blems  that  are  confronting  our  coun-
 try  It  is  also  one  of  the  functions  of
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 the  Unversity  Grants  Commission.  I
 may  say  that,  speaking  as  a  humble
 student  of  Enghsh,  the  report  which
 the  University  Grants  Commussion
 published  about  English  was  just
 something  needed  in  that  field.  While
 the  function  of  the  University  Grants
 Commission  is  to  serve  as  a  brain-
 trust  of  our  university  fe,  while  its
 function  is  also  to  be  hke  the  Kama-
 dhenu  of  our  universities—we  look
 to  70  for  grants,  ete  it  is  also  the  func-
 tion  of  the  Commussion  to  look  to  the
 welfare  of  the  students,  and  also  to
 investigate  into  problems  and  to  find
 solution  for  them.

 Mr  Deputy-Speaker:  The  lion.
 Member’s  time  is  up

 Shri  0,  C  Sharma:  I  know  that  the
 Commission  1s.  moving  70  this  direc-
 tion  I  hope  it  will  advance  more  in
 this  direction,  and  with  the  advaftage
 of  more  finances  3६  will  increase  its
 usefulness

 Shri  Mahanty:  Mr  Deputy-Speaker,
 Sir,  the  report  of  the  University
 Grants  Commission  for  1957-58  covers
 a  very  wide  ground—from  the  place
 of  English  in  our  academic  life  to
 student  indiscipline  m  the  universities
 and  other  educational  institutions  But
 the  time  at  my  disposal  being  short,  I[
 cannot  possibly  devote  my  attention
 to  all  these  issues  of  outstanding  im-
 portance  which  have  been  highhghted
 in  this  report  What  I  would  propose,
 therefore,  28  to  address  myself  to  one
 or  two  points  which  I  consider  to  be
 of  great  importance

 But  before  I  do  so,  I  would  like  to
 say  that  after  having  gone  through
 this  report,  I  have  come  to  the  pain-
 ful  conclusion  that  the  University
 Grants  Commussion  not  only  lacks  mn
 a  sense  of  perspective  and  vision  ‘ut
 also  in  the  sense  of  purposeful  co-
 ordination  I  would  luke  to  know  from
 the  hon  Minister  what  the  University
 Grants  Commission  have  done  which
 a  junior  Under  Secretary  could  not
 have  done  under  guidance  from  _  the
 Minister  himself  The  Commission
 has  been  reduced  to  the  status  of  a
 bureau  of  the  Education  Ministry
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 lacking  reason,  lacking  mmagination
 and  lacking  purposeful  thinlang

 In  this  context  I  would  like  to  in-
 vite  the  attention  of  the  Minister  and
 also  of  the  House  to  the  observation
 of  the  Commission  regarding  the  place
 of  English  The  Commission  says  that
 the  change-over  from  English  to  the
 regional  languages  should  not  be
 hastened  The  Commuesion  has  no
 information  at  its  disposal  nor  has  it
 given  us  any  information  as  to  whe-
 ther  sufficient  amount  of  hterature  has
 been  produced  in  the  regional  langu-
 ages  in  the  universities  which  kave
 proposed  to  change  over  from  English
 to  the  regional  languages  We  do  not
 know  what  the  Univemity  Grants
 Commission  have  done  in  sponsoring
 the  growth  of  a  volume  of  literature
 in  different  subjects  which  are  980
 essential  for  having  a  particular  re-
 gional  language  as  the  medium  of  in-
 struction  Yet,  7  is  said  that  about
 a  dozen  universities  have  decided  to
 change  over  to  Hind:  That  5  a  diff-
 erent  issue  I  do  not  wish  to  go  into
 that  controversy  at  the  moment  But
 my  only  grievance  is  that  the  Uni-
 versity  Grants  Commussion  ought  to
 have  taken  the  Parliament  into  confi-
 dence  and  could  have  stated  that  the
 universities  like  Agra,  Allahabad,
 Banaras,  Baroda,  Delhi,  Lucknow,
 Nagpur,  etc,  which  are  now  piopos-
 ing  to  switch  over  to  Hind:  have  pro-
 duced  that  body  of  literature  both  in
 the  cultivation  of  the  Indian  language
 concerned  as  medium  of  expression
 for  learned  purposes  and  by  prepara-
 tion  of  a  sufficient  body  of  learned
 literature  in  that  language  in  all  sub-
 jects  of  study  That  is  my  only  griev-
 ance

 This  report  has  been  produced  in  a
 most  unimaginative  way  Possibly  it
 has  been  drafted  by  some  assistant
 in  the  Secretariat  to  which  all  these
 dignitaries  have  appended  their
 signature

 I  now  come  to  the  question  of
 English  I  could  fully  appreciate  the
 sentuments  which  have  been  expressed
 against  English.  That  is  hound  to  be
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 {Shri  Mahanty]
 The  country  having  attained  In-

 dependence,  it  is  really  galling  to  its
 national  pride  to  own  a  language
 which  is  not  its  own  and  which  was
 only  grafted  into  this  country  nearly
 a  century  ago.  Without  any  prejudice
 about  my  views  on  English  either  as
 the  State  language  or  a  national
 language,  I  would  like  humbly  to  sub-
 mit  that  even  now  we  will  aot  be  able
 to  eschew  English  from  our  academic
 life;  English  has  come  te  stay  more
 and  I  em  gled  of  that.  I  only  hope
 that  English  should  come  to  stay  more
 in  so  far  aa  our  academic  life  is  con-
 cerned.  There  is  allergy  against
 English,  but  there  is  a  lot  of  allergy
 against  English  In  China  and  Russia
 than  in  India.  tn  the  Chinese  unt-
 versities  today,  their  boys  are  wel-
 coming  and  they  are  learning  English
 more  and  more,  In  the  Russian  uni-
 versities  the  boys  are  learning  more
 and  more  English  because  English  is
 &  language  which  no  one  smal!  nation
 can  claim  as  its  own.  It  is  an  inter-
 national  language.  About  40,000  words
 out  of  a  total  number  of  80,000  words
 in  the  Chambers’s  Dictionary  have
 been  taken  from  all  over  the  world
 and  almost  all  languages.  There  are
 Indian  words;  there  are  Portuguese
 words;  there  are  words  of  all  varie-
 ties,  kinds  and  description.  English
 is  an  international  language.  There-
 fore,  while  we  consider  English  and
 its  place  in  our  national  life,  fn  our
 political  hfe,  we  should  not  confuse
 it  with  the  broader  issue  of  having  the
 English  language  in  our  academic  life

 I  am  reminded  of  the  big  contro-
 versy  that  had  been  raised  in  the
 country  in  the  last  century.  It  is  an
 irony  of  history  that  it  was  the
 Englishmen,  the  English  admunistra-
 tors,  who  had  opposed  teeth  and  nail
 the  introduction  of  English  in  our
 educational  institutions  and  universi-
 ties.  In  the  last  century,  when  the
 British  administrators  were  first  con-
 sidering  the  educational  set  up  in
 this  country  and  its  curricula  that
 should  be  followed  in  our  educational
 institutions  they  had  thought  At  for
 thetr  own  reasone  to  eschew  Englich.
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 The  earliest  educational  institutifhs
 which  were  established  in  this  coun-
 try  in  Calcutta  and  elsewheré  under
 the  aegis  of  British  administration
 were  either  a  Urdu  Madrasa  or  a
 Sanskrit  patasala.  But  at  that  time,
 who  were  the  champions  of  English?
 The  champions  of  English  were  the
 leaders  of  Indian  renaissance  like
 Raja  Ram  Mohan  Rai,  Easwara
 Chandra  Vidyasagar  28700  a  host  of
 other  leaders  of  Indian  renaissance
 who  made  a  political  issue  that  Eng-
 lish  should  be  brought  into  our  acade-
 mic  life,  because  if  we  look  inte  the
 history  of  our  regional  languages,  we
 find  their  development  dates  after  the
 29th  century  and  that  too  after  the
 advent  of  the  British  in  this  coun-
 try.

 Therefore,  if  it  ig  suggested  that
 the  shutters  should  not  be  thrown
 open,  then  of  course  I  have  no  objec-
 tion  if  regional  languages  are  still  con-
 tinued  85  medium  of  instruction  in
 our  universities.  If  we  want  to  drift
 in  the  wider  stream  of  education  and
 academic  knowledge,  possibly  we  can-
 not  entertain  this  kind  of  unfounded
 allergy  against  English.  The  issue
 should  be  separated  from  English  as
 a  national  language,  from  English
 being  included  in  the  schedule  of  the
 Constitution  to  be  recognised  as  a
 nationa)  language,  from  English  as  a
 State  language.  But  English  has  its
 honoured  place  ang  I  am  glad  that
 the  Commission  and  the  Gcvernment
 have  also  come  to  the  conclusion  that
 English  should  continue.

 There  38  another  thing.  When  we
 switch  over  to  the  regional  languages,
 what  do  we  find?  There  must  be  a
 certain  amount  of  uniformity  in  our
 scholars  There  should  be  a_  certain
 amount  of  standard  in  our  scholars
 and  academicians.  Supposing  a  gentle-
 man  takes  his  MA,,  Ph.D.  in  History
 from  Utkal  University,  in  the  medium
 of  the  regional  language  Oriya,  and
 he  makes  some  original  contribution
 to  some  dark  period  of  Indian  His-
 tory:  suppose  he  is  an  authority  on
 this  subject.  But  to  what  avail  his
 scholarship  would  be  to  the  people  all
 over  India?  Here  we  find  a  variety



 -versities,  not  only  Humanities,  but
 sciences  are  being  taught  through  the
 medium  of  Chinese  and  Russian
 language.  But  the  fact  has  to  be  re-
 membered  that  the  Han-speaking
 people  constitute  90  per  cent  of  the

 But  here

 Therefore,  it  would  be  absolutely
 disastrous  to  the  cause  of  our  univer-
 sity  studies  in  India  if  in  a  sense  of
 false  patriotism,  we  change  over  from
 English  to  the  regional  languages.  Of
 course,  in  time  to  come,  if  we  have
 got  one  national  language  for  this
 country,  I  will  accept  that  language
 shoulg  also  be  aur  language  for  the
 universities.  Until  that  happy  time
 comes,  I  only  wish  English  is  continu-
 ed  (Interruptions).  I  am  sorry,  I  had
 no  intention  to  say  so,  but  that  happy
 time  will  come  if  only  the  Hind:  en-
 thusiasts  try  to  bring  some  elegance
 to  the  Hind:  language  itself.  So  long

 as  ‘enquiry  73  translated  as  =  पछुताछ
 certainly  I  will  be  the  last  person  to
 welcome  Hindi  even  to  any  respect-
 able  society  for  conversation.  So  far

 as  ‘lobby’  is  translated  as  गोष्टीकक्ष  cer-
 tainly  there  is  need  for  heart-search-
 ing  of  the  Hindi  enthusiasts.  Why
 cannot  they  accept  a  word,  if  it  is  an
 international  word  into  their  vocabu-
 lary?  Why  should  they  create  such
 linguistic  oddities  and  crudities  like
 प्छताछ  ?  Why  not  hall  ‘enquiry’

 अनुमान  ?  =I  would  like  to  say  in  all
 Seriousness  that  so  long  as  Hindi  en-
 thusiaste  continue  this  habit  of  creat-
 ing  linguistic  oddities  in  their  en-
 thusiasm,  certainly  they  cannot  in-
 fluence  and  imprees  others  who  have
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 no  opposition  to  Hindi,  who  only  wel-
 come  Hindi;  because,  after  all  what
 is  Hindi?  The  mother  of  all  language
 is  Sanskrit.  Even  the  Telugu  language
 has  got  80  per  cent.  Sanskrit  words.

 An  Hon.  Member:  What  about
 Tamil?

 hri  Mahanty:  I  cannot  say  about
 Tamil,  because  Tamil  ante-dates  Sans-
 knit.  But  Sanskrit  hag  also  infiltrated
 into  the  fortress  of  Tamil.  Malayalam
 has  got  a  large  basis  of  Sanskrit.  Re-
 garding  Bengali,  Rabindranath  wrote
 more  in  Sanskrit  than  in  Bengali.  All
 these  languages  had  no  respectability
 of  their  own  because  they  are  all  deriv-
 ed  from  the  various  dialects  of
 Sanskrit.  So,  if  Sanskrit  today  is  made
 the  State  language  or  national  langu-
 age,  we  will  also  welcome  it  to  be
 the  language  of  the  universities,  That
 is  a  different  issue.  But  if  Hindi
 today  in  the  present  cofitext,  with  all
 its  linguistic  crudities  and  oddities,
 claims  also  that  :t  should  be  the  lan-
 guage  of  instruction  in  the  universi-
 ties,  that  will  be  a  very  unfortunate
 day  for  the  academic  life  of  our  coun-
 try.

 T  would  like  to  say  something  about
 student  indisciphne.  Going  through
 this  report,  I  come  to  the  painful
 conclusion  that  this  august  body  of
 eminent  educationists  are  merely  pre-
 seribing  mud-pad  cure  for  high  blood
 pressure  What  I  at  least  associated
 with  this  Commission,  I  find  serious-
 ly  lacking  in  this  report.  While  in  this
 country  today  we  are  thirsting  for
 more  and  more  education,  the  Com-
 mission  proposes  that  we  must  place
 an  embargo  on  the  admission  of  stu-
 dents  to  universities  for  what?  Be-
 cause  we  lack  resources.  Are  you  go-
 ing  to  keep  the  next  generation  in
 bondage  of  ignorance  because  you
 lack  resources?  If  that  is  so,  let  it  be
 told.  I  am  sorry  the  Education  Min-
 ister  is  not  here  I  thought  his
 lunch,.......  (Interruptions).

 An  Hon,  Member:  The  hon.  Deputy
 Railway  Minister  is  here.

 Shri  Mahanty:  That  is  the  unfortu-
 nate  thing  in  this  country.  Railways
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 are  considered  more  important  than
 human  material.  Anyway,  I  am  4०0
 interested  in  drawing  his  eager  atten-
 tion  to  what  I  say.

 Mr.  Deputy-Speaker:  The  Education
 Minister  has  gone  out  for  q  short
 while  and  he  will  be  coming  back.
 But  at  least  those  who  represent  him
 at  this  moment  ought  to  attend

 Shri  M,  Banerjee:  The  Education
 Minster  has  got  no  Deputy  Minister
 and  no  Parliamentary  Secretary

 Shri  Mahanty:  Even  though  he
 listens  to  me  very  eagerly,  I  am  sure
 his  interest  hes  in  =  लोहा  लकक्‍्कड  and
 not  in  human  material  He  will  be
 thinking  of  his  rolling  wheel  I  am  not
 keen  about  it  nor  do  I  make  a  griev-
 ance  of  it  This  has  become  ‘the
 habit  of  this  Government

 Mr  Deputy-Speaker:  There  is  short
 tame  available  to  him

 Shri  Mahanty:  Are  we  going  to
 place  the  next  generation  m  bondage
 of  ignorance  because  you  lack  resour-
 ces?  If  that  is  so  let  it  be  told  Why
 cannot  we  have  shifts  in  the  various
 educational  institutions?  I  have  had
 occasion  to  give  evidence  before  a
 body  of  persons  who  were  conducting
 this  particular  investigation  and  I
 said  that  if  we  have  the  three-shift
 system  m  educational  institutions
 with  limited  laboratory  and  other
 library  facilties,  we  can  impart  edu-
 cation  to  three  times  the  number  of
 students

 Shri  N.  R.  Munisamy:  Like  an  in-
 dustry

 Shri  Mahanty:  Industry?  Of
 course,  hfe  has  become  hike  an  in-
 dustry,  there  38  no  escape  from  that
 fact  I  had  occasion  to  visit  three
 universities  m  China—Tsing  Hua,
 Peking  and  Wuhan  Universities  I
 found  they  have  not  built  a  single
 building  on  their  campus  These
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 .  campuses  remain  as  they  used  to  be
 about  a  hundred  years  ago.  Yet,  the
 student  population  has  imcreased
 twice  Here  there  is  emphasis  on
 buildings,  for  whom?  Buildings  for
 contractors,  not  so  much  for  the
 students,  Why  cannot  we  think  of
 some  system  by  which  we  can  impart
 education  among  more  number  of
 students?  This  is  most  reactionary
 and  retrograde  this  antediluvian
 attitude  to  389  that  because  of  lack
 of  resources,  we  must  restrict  the
 expansion  of  educatfon  To  that  ex-
 tent,  I  feel  very  strongly  and  while
 replying,  let  not  the  hon  Munster
 take  umbrage  under  the  excuse  of
 Jack  of  resources,  lack  of  cement,
 steel,  etc  to  say  that  we  are  going
 to  put  an  embargo  on  the  spread  of
 education  Coming  to  student  :muis-
 cipline,  personally  I  would  welcome
 more  indisciplne

 Mr.  Deputy-Speaker:  I  should  have
 expected  better  discipline

 Shri  Mahanty:  Let  me  not  be  muis-
 understood  before  I  conclude  I  say
 I  do  not  believe  2n  intellectual  dis-
 honesty  I  am  perfectly  honest  in
 admitting  that  I  welcome  student  in-
 discipline  the  more  the  Government
 behaves  in  an  indisciplned  mannei
 The  other  day  while  we  were  dis-
 cussing  the  Banaras  Hindu  Univer-
 sity  what  did  we  find’  The  students
 of  the  Ayurvedic  college  took  the
 lead  in  the  indiscipline,  because  they
 were  idling—no  profcssor,  no  teach-
 ing  facilities,  no  laboratory,  nothing
 Can  you  tell  me  what  they  should
 do?  In  the  various  educational  ins-
 titutions  what  do  we  find?  You  will
 find  in  Calcutta  students  have  been
 living  at  sub-human  levels  The  late
 Dr  J  C  Ghosh,  the  Vice-Chancelior
 of  the  Calcutta  University  had  occa-
 sion  to  go  mto  the  question  and  ne
 was  of  the  opinion  that  the  hving
 conditions  of  the  students  must  be
 improved  And  until  we  do  that,  and
 until  we  assure  their  tomorrow,  un-
 tal  the  fear,  the  ghost  of  unemploy-
 ment  waiting  outside  the  university
 campus  which  haunts  their  minds  and
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 imagination  disappears,  it  will  be  un-.
 realistic  not  to  expect  student  indis-
 cipline.

 But,  nonetheless,  I  would  suggest
 before  I  conclude  that  all  the  parties
 and  men  of  eminence  in  our  public
 life  should  put  their  heads  together
 to  solve  this  problem  and  there  must
 be  a  convention  in  this  country  80
 that  the  students  do  not  take  part  in
 unruly  politics,  And  in  this  context
 I  take  the  opportunity  of  thanking
 the  Kerala  Government,  the  present
 Kerala  Ministry,  for  I  understand
 they  have  promoted  a  legislation
 banning  the  students  from  taking
 part  in  politics.

 An  Hon.  Member:  They  have  with-
 drawn  it.

 Shri  Mahanty:  If  they  have  with-
 drawn  it,  that  is  a  calamity,  and  that
 is  the  moct  unwise  step  they  could
 have  taken.  With  these  words  I
 conclude.

 Mr.  Deputy-Speaker:  Shri  Radha
 Raman.  He  3s  not  here,  nor  any
 other  member  from  Delhi.  Now  I  call
 Shr:  N.  R.  Munisamy.

 Shri  ्,  R.  Munisamy:  At  the  out-
 set  I  should  express  my  appreciation
 of  the  magnificent  services  that  this
 commission  has  done  At  the  same
 time,  I  will  be  failing  in  my  duty  if
 Ido  not,  in  fact,  make  certain
 observations  regarding  their  omis-
 sions  and  commissions  and  other  de-
 fects.  In  this  connection,  I  may  be
 pardoned  when  I  say  that  this  Com-
 mussion  has  equated  itself  with  a
 Government  imstitution.  A  Govern-
 ment  institution  has  got  the  capacity
 to  make  policies  and  again  change
 the  policies,  It  has  got  the  capacity
 to  dole  out  patronage.  But  the  Com-
 mission  as  such  is  autonomous  and
 has  an  entity  of  its  own.  So  fer  as
 the  educational  activities  are  con-
 cerned,  it  cannot  have  a  policy  of  its
 own,  but  can't  change  a  policy,  It
 can  only  have  one  policy.

 So  far  as  its  activities  are  concern-
 ed,  of  which  many  Members  have
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 given  expression  of  their  opinion,  I
 might  be  pardoned  if  I  refer  to  some
 of  its  own  activities  inside  the  Com-
 muission’s  administration.  I  find  that
 some  officers  here,  instead  of  attend-
 ing  to  their  normal  work,  attend  to
 some  other  work.  For  example,  in
 the  case  of  the  Secretary,  I  find  that
 in  a  month  on  not  Jess  than  15-20
 days  he  is  away  from  duty.  Big  dig-
 nataries  and  Vice-Chancellors  pay  a
 visit  to  his  office  to  get  directions  and
 instructions.

 But  they  are  amazed  to  find  that
 the  Secretary  himself  is  absent  from
 the  office  Evidently,  hc  wants  to  dis-
 charge  more  onerous  duties  than
 those  which  are  enjoined  on  his  own
 office.  When  a  dignatory  comes  to
 his  office  with  a  view  to  take  some
 instructions  as  to  a  uniform  policy
 to  be  adopted  in  nis  own  university,
 he  finds,  that  the  Secretary  is  not
 there  and  he  has  to  go  to  the  admin-
 istrative  officer  or  some  other  officer.
 In  that  case,  he  will  return  with  a
 sense  of  frustration  that  he  is  not
 able  to  get  the  same  sort  of  advice.
 that  he  is  able  to  get  from  the
 Secretary.

 Regarding  the  otker  two  officers,  I
 find  that  the  administrative  officer  is
 giving  very  efficient  service,  though
 that  officer  is  not  very  much  qualified
 in  the  sense  that  on  expert  matters
 when  he  38  asked  to  give  advice  he
 cannot  give  competent  advice  I
 think  that  this  administrative  officer
 ig  not  even  an  MA.  He  may  be  an
 efficient  man,  a  graduate  having  very
 good  knowledge  At  the  same  time,
 I  would  respectfully  say  that  this
 Commission  must  have  an  admunis-
 trative  officer  of  a  better  rank  and
 Status  so  that  when  people  approach
 him  for  expert  advice  he  will  be  in  a
 Position  to  give  advice,  I  find  that
 he  i8  asked  to  give  certain  advice,
 certain  directives,  to  the  universities.
 When  he  himself  is  not  qualified,  he
 will  not  be  competent  to  give  proper
 advice.  So,  we  must  have  experts for  doing  that  work.  There  is  one
 other  development  officer  who  is
 doing  his  job  very  finely.  I  am  tol@
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 thst  he  has  been  given  an  increment

 «also.  I  quite  appreciate  that.

 But,  unfortunately,  many  of  the
 transactions  relating  to  doling  out  of
 money  to  the  universities  have  been

 ~questioned  by  Audit.  Since  the  in-
 ception  of  the  University  Grants
 Commission  there  has  been  only  one
 Audit,  which  is  the  subject  matter  of

 ~discussion  now.  The  Audit  has  taken
 serious  objection  to  the  grant  of  cer-
 tam  sums  to  the  universities  when  the
 universities  had  not  spent  even  their
 earlier  grants.  Audit  have  stated
 that  many  of  the  grants  given  to  the
 universities  remain  unutilized  _  still.
 They  have  not  been  able  to  take
 advantage  of  those  grants.  When  that
 is  the  position,  there  is  no  meaning
 in  giving  more  grants  to  the  univer-
 sities.  First  of  all,  they  do  not  seem
 to  have  any  plan.  Then  why  give
 them  more  grants?  That  is  why  it

 ‘has  been  objected  to  by  Audit  and
 they  have  said  that  it  :s  a  question-
 able  transaction,

 Here  I  am  not  casting  any  asper-
 sion  on  the  officers.  I  am  only  sub-
 muitting  that  the  grants  given  to  the
 umiversities  have  not  been  spent  in
 the  way  they  ought  to  have  been
 spent.  I  would  say  that  before  muney
 is  granted  to  a  university  they  should
 Satisfy  themselves  that  there  is  a
 good  plan  There  must  be  blue
 prints  prepared  by  the  universities
 as  to  how  they  are  going  to  spend
 the  money.  If  they  are  not  able  to
 prepare  blue  prints,  uf  they  are  not
 able  to  give  proper  data  regarding
 the  expenditure,  there  is  no  sense  in
 sanctioning  more  money  to  them.
 Giving  money  without  going  into  all
 these  things  is  something  which  ३5
 not  expected  of  the  Commission.  We
 have  entrusted  the  Commission  with
 some  money.  If  the  money  is  to  be
 distributed  properlv  then  proper  cure
 should  be  taken  If,  on  the  other
 hand,  it  is  being  distributed  in  the
 way  it  is  being  done  now,  at  will  not
 be  discharging  the  duties  entrusted
 to  them  satisfactorily.  To  that
 extent,  I  say  that  Audit  has  done  a
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 right  thing  in  pointing  out  these
 defects  and  so  they  have  to  be
 seriously  considered  by  the  Govern~
 ment.  I  do  not  think  this  is  a  matter
 which  can  be  ignored.

 Now  I  shall  deal  with  the  other
 aspects  which  have  been  touched  by
 other  friends.  I  shall  not  refer  to
 languages  in  detail,  because  that  is
 a  debatable  point  and  there  have
 been  many  different  opinions  express-
 ed  about  it.  I  will  make  only  one
 observation  with  regard  to  language.
 I  am  quite  aware  that  we  should  have
 a  language  of  our  own.  It  ig  being
 said  that  Enghsh  is  a  foreign  lan-
 guage;  I  agree  to  that,  because  it  is
 not  @  language  of  our  soil.  But  we
 have  to  bear  one  thing  in  mind,  s0
 far  as  language  is  concerned.  It
 must  be  taken  above  politics.  We
 cannot  take  the  language  within  the
 political  region;  it  has  no  region  at
 all  Of  course,  English  happened  to
 be  our  official  language  for  the  last
 200  years,  if  not  more,  and,  as  my
 hon.  friend,  the  previous  speaker  has
 also  stated,  there  cannot  be  a  better
 substitute  for  it.  Here  I  may  say
 that  neither  the  word  “national”  nor
 the  word  “regiona]”  is  mentioned
 anywhere  in  the  Constitution  or
 Eighth  Schedule  to  the  Constitution.
 Neither  of  the  words  is  there.  We
 are  only  importing  the  word  “nation-
 al”  into  it  In  that  context  when  we
 are  referring  to  the  national  lan-
 Guaga  we  are  only  referring  to  the
 official  language.  As  a  matter  of
 fact,  the  Prime  Minister  has  once
 Stated  that  all  the  languages  included
 in  the  Eighth  Schedule  are  national
 languages  I  take  it  for  granted  that
 what  he  guardedly  stated  actually
 was  that  India,  which  is  a  sub-con-
 tinent,  is  not  one  nation,  but  it  con-
 sists  of  several  nations;  and  that  is
 the  reason  why  he  said  that  there  are
 fourteen  national  languages  (In-
 terruptions)  I  am  only  developing  a
 certain  idea  here.’  I  am  not  saying
 anything  against  my  friends,  because
 I  am  much  more  allergic  to  all  these
 things,  I  am  only  going  into  what  is
 contained  in  our  Constitution.  There
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 ‘I  do  not  find  the  word  “national”.
 “Take,  for  example,  Tamil.  Tamil
 a  national  language;  Urdu  is  a  na-
 tional  language.  The  word  “national
 language”  is  not  there  in  article  352
 either  So,  when  we  talk  about  na-
 tional  languege,  we  have  not  one  na-
 ‘tional  language  but  4  national  lan-
 gueges  I  do  not  think  there  is  any
 quarrel  about  it,

 Some  of  my  friends  have  stated
 ‘that  Sanskrit  is  the  mother  of  all
 languages  I  say  that  Tamil  is  not
 tthe  daughter  of  Sanskrit  in  the
 sense  that  there  are  many  words  im
 Tamil  which  were  not  taken  from
 Sanskrit.  Further,  Tamil  is  5,000
 years  old  So,  it  has  come  earlier
 ‘than  Sanskrit  I  am  speaking  only
 3n  that  sense

 Then,  as  regards  the  centenary
 grants,  I  want  to  say  something
 Now,  Sir  please  do  not  look  at  the
 tame,  because  I  will  finish  within
 ‘time  Now,  as  regards  the  centenary
 grants,  I  find  that  Bombay,  Calcutta
 and  Madras  have  been  sanctioned
 about  a  crore  of  rupees  each  But
 the  actual  money  granted  is  Rs  40
 lakhs  to  45  lakhs  In  the  .ase  of
 Bombay  and  Calcutta  they  have  not
 submitted  any  blue-prints  as  to  how
 they  are  going  to  spend  the  money
 and  al)  that

 Though  to  some  extent  Madras  I
 could  say—not  that  I  am  very  highly
 biased  towards  it—has  been  doing
 something  in  a  methodical  way,  even
 that  34  not  satisfactory  according  to
 me  So  what  the  Univers'ty  Grants
 Commussion  should  have  done  is  that
 they  should  have  asked  the  premier
 universittes  to  submit  to  them  2  blue-
 print,  what  they  are  going  to  cpend
 and  how  they  are  going  to  spend  and
 not  that  without  asking  for  anything
 they  are  very  liberal  because  t  As.
 not  their  money  that  is  in  their
 hands  but  it  is  the  Government  of
 India’s  money  and  so  come  and  take
 the  money  away  Rs  4  crores  or
 Rs  2  crores  like  that  What  actually
 happens  is  that  they  do  not  function
 Properly  as  they  are  expected  to  do
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 So,  mn  such  cases  I  would  request
 that  they  should  not  be  so  liberal
 without  going  mto  the  question  of
 how  they  are  spending  They  must
 see  whether  they  are  able  to  spend
 the  money  that  they  give  to  them  or
 spend  the  money  in  the  way  m
 which  they  expect  to  do  or  they
 Spend  the  money  for  the  purpose  for
 which  it  was  granted

 i
 As  regards  the  other  aspect,  as  I

 said  the  Development  Officer  has
 been  given  the  charge  of  science  and
 technology  as  well  Mi  has  been
 granted  to  the  Kerala  University  to
 the  tune  of  Rs  7  lakhs  What  have
 they  done?  They  have  not  done
 anything  so  far  and  they  have  been
 given  all  that  money  in  that  way
 without  getting  any  assurance  from
 them  that  they  would  do  the  job
 There  is  no  meaning  m  our  giving
 away  the  money  like  that

 Then  we  are  having  affiliated  col-
 leges  and  I  find  that  several  other
 colleges  are  run  by  private  institu-
 tions  But  the  way  in  which  they
 impart  education  to  all  these  students
 is  different  from  the  way  of  other
 universities  So  unless  we  have  got
 a  common  basis  on  which  they
 should  develop—we  have  to  5९९  that
 they  develop  m  the  same  common
 ‘way  and  on  an  equal  basis—there  is
 no  meaning  in  giving  discriminatory
 treatment  jn  that  way  So  far  as
 private  institutions  are  concerned,
 they  must  be  asked  to  impart  only
 such  type  of  education  as  is  'n  the
 curriculum  There  is  no  meaning  in
 our  doing  it  like  that  We  must,  as
 a  matter  of  fact,  have  a  common
 pool  where  all  the  professors  and
 teachers  must  be  there  and  from  that
 common  pool  the  universities  must
 say  to  the  colleges,  ‘You  must  take
 only  that  teacher  or  that  professor”,
 so  that  they  can  have  the  same  and
 uniform  quality  Otherwise,  thcy  do
 not  have  a  uniform  quality

 As  regards  the  upgrading  of
 teachers’  salary  in  West  Bengal  about
 which  Shr:  Mukerjce  also  made  some
 observation,  I  have  to  say  something
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 I  find  also  in  newspapers  that  there
 is  a  grievance  of  the  teachers  in
 West  Bengal  and,  as  a  matter  of  fact,
 we  have  been  agitatnmg  over  this
 matter  that  all  the  teachers  must  be
 given  extra  moncy  and  their  scales
 must  be  upgraded.  I  could  under-
 stand  the  way  in  which  they  have
 dealt  with  it  but  unfortunately  I
 find  that  it  has  not  been  properly
 done.  There  has  been  a  discrimina-
 tion  while  upgrading  the  salary  of
 teachers  because  they  have  not  carried
 out  the  rules  and  regulations  which
 they  ought  to  have  carried  out  so  far
 as  teachers’  salaries  are  concerned.
 Some  teachers  have  been  given  extra
 pay,  like  head  teachers  at  certain
 level.  It  has  not  been  done  uniformly.
 There  has  also  not  beet  much  co-
 Operation  from  the  colleges.

 I  find  that  I  am  going  beyond  the
 time  hmit  allotted  to  me.  But  before
 you  ring  the  bell,  I  would  make  one
 more  observation  and  with  that  I  am
 done.

 So  far  as  the  product  coming  out
 of  the  colleges  and  schools  is  concern-
 ed,  it  is  below  the  standards  The
 reason  is  the  change-over  of  the
 language.  Ali  along  English  has  been
 the  medium  of  education  Now,  in
 our  enthusiasm,  to  develop  our  own
 regional  languages  and  the  official
 language,  we  are  losing  much  of  the
 efficiency.  I  am  afraid,  in  the  long
 run  instead  of  having  a  better  and
 efficient  substitute,  we  may  be  having
 a  substitute  which  may  only  be  an
 apology  for  efficiency.  I  would  only
 request  that  instead  of  going  in  a
 precipitate  way,  hesitancy  is  better  in
 these  circumstances.  We  must  have
 a  hesitant  policy  so  far  as  language
 is  concerned.  So,  instead  of  running
 and  falling  in  a  pit,  it  is  better  that
 we  go  slow,  cautiously  and  consolidate
 the  position  that  we  have  already
 secured.  Instead  of  consolidating,  do
 not  throw  the  net  wide  and  get  your-
 self  lost.  Therefore,  I  would  request
 that  so  far  as  introduction  of  the
 language  is  concerned,  we  must  go
 alow  and  not  in  a  precipitate  manner.

 MAY  5,  298  Heport  of  the  University  7504७
 Commission

 Mr.  Deputy-Speaker:  The  hon.
 r.

 Shri  M.  ©.  Jain:  ‘I  would  request
 you  to  give  me  five  minutes.

 Mr.  Deputy-Speaker:  I  am  very
 sorry.  The  hon.  Minister  was  to  be
 called  at  2.30.  That  was  the  announce-
 ment  that  the  hon.  Speaker  matie.  |
 am  extremely  sorry.

 श्री  भक्त  दर्जन  (गढ़वाल):  मुन्ने  मी  ३
 या  ४  मिनट  दे  दिये  जायें  ।

 Shri  M.  C.  Jain:  I  want  to  say
 something  about  Kurukshetra  Univer-
 sity.  In  three  or  four  minutes  I  wil?
 finish.  I  am  not  going  to  make  any
 other  point.

 Shri  Panigrahi  rose—

 Mr.  Deputy-Speaker:  There  is  a
 demand  from  my  left  also.  There  is
 a  similar  demand  from  this  side  also.

 Shri  M.  C.  Jain:  I  do  not  think  any

 Shri  Panigrahi  rose—

 Mr.  Deputy-Speaker:  He  might  say
 a  few  words  if  he  is  so  persistent.

 Shri  M.  C.  Jain:  Mr.  Deputy-
 Speaker,  Sir,  the  University  Grants
 Commission,  in  its  Report,  has  remark-
 ed  that  some  new  universities  have
 been  started  and  Kurukshetra  Uni-
 versity  has  also  been  mentioned  there.
 Indirectly  the  Commission  says  that
 these  universities  were  started  without
 obtaining  their  consent.  So  far  as  the
 Kurukshetra  University  is  concerned,
 the  Rashtrapati  laid  its  foundation  and
 I  do  not  think  the  University  Grants
 Commission  claims  a  status  greater
 than  that  of  the  Rashtrapati.

 Shri  Hem  Barua  (Gauvhati):  That
 is  no  argument.

 Shri  M.  Cc  Jain:  That  certainly
 means  that  if  the  Rashtrapati  lays  the
 foundation  stone  of  a  university,  that
 university  has  the  approval  of  the
 Rashtrapatl.
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 Mr.  Deputy-Speaker:  All  universi-
 ties,  4  suppose,  have  the  approval  of
 the  Rashtrapati  Nothing  is  done
 against  his  wishes  ‘

 Shri  M.  C.  Jain:  If  that  be  the  case,
 why  did  the  University  Grants  Com-
 mission  remark  that  such  and  such
 universities  are  opened  without  their
 consent?  That  remark,  I  think,  75
 without  any  meaning

 The  Minister  of  Education  (Dr.
 «x.  L.  Shrimali):  That  is  absolutely
 correct

 Shri  M.  C  Jain:  So  far  as  this  parti-
 cular  university  is  concerned.  when
 this  University  was  opened  its  Chan-
 cellor,  the  Governor  of  Punjab,
 remarked—-I  am  quoting  one  para-
 graph  only  from  his  speech—

 “The  establishment  of  this
 University  does  not  mean  merely
 the  addition  of  another  University
 to  those  already  m  existence  Nor
 does  it  mean  only  that  a  new
 centre  for  studying  Sanskrit  is
 being  brought  into  existence  today
 Our  idea  is  to  make  this  seat  of
 learning  basically  different  from
 others  in  the  co’  It  will  look
 not  only  to  the  terial  side  of
 education,  but  also  to  its  spiritual
 and  cultural  aspects  The  purpose
 will  be  achieved  by  making  the
 study  of  Sanskrit  and  Indian  cul-
 ture  compulsory  for  al}  students,
 even  science  students  We  may
 even  make  Sanskrit  medium  of
 ‘education  at  a  suitable  stage  The
 aim  will  be  to  turn  out  graduates,
 who,  besides  being  well-versed  in
 the  usual  University  subjects,
 should  be  true  Indians,  proud  of
 their  heritage  and  torch-bearers
 of  their  cultural  traditions—and
 above  al]  who  will  have  complete
 confidence  in  themselves  and  who
 could  under  varying  conditions  be
 dependable  The  new  University,
 will,  thus,  provide  a  corrective  to
 the  imbalance  which  thoughtful
 ™men  have  noticed  in  our  Univer-
 sity  education  ”

 This  University  has  been  started
 more  as  a  corrective  to  the  defects  in
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 our  educational  system  I  am  sorry
 that  the  University  Grants  Commus-
 sion  has  not  uttered  a  single  word  so
 far  88  the  improvement  in  our  educa-
 tion  system  738  concerned  and  when
 there  28  a  university  which  7  estab-
 lished  to  improve  that  system,  not  a
 single  pie  38  given  to  that  university
 I  belreve  and  I  hope  that  the  Educa-
 tion  Mimstry  and  the  University
 Grants  Commission  will  take  care  and
 grant  as  much  money  as  they  can
 They  should  even  make  up  the  defici-
 ency  which  they  created  last  year

 Mr  Deputy-Speaker:  The  President's
 name  should  not  be  used  to  influence
 the  debate

 Shr!  Panigrahi  may  also  have  three
 or  four  minutes

 Shri  Panigrahi-  I  will  just  refer  to
 the  question  of  students’  welfare  The
 University  Grants  Commission  has
 devoted  merely  Rs  50,000  so  far  as
 students’  welfare  is  concerned  In  the
 Calcutta  University  a  survey  was
 carried  out  and  it  was  found  that
 students  today  are  suffering  both  from
 malnutrition  and  lack  of  text-books
 All  the  difficulties  are  there  The  Uni-
 versity  Grants  Commission  should
 have  taken  the  trouble  of  also  carry-
 ing  out  or  encouraging  such  research
 or  survey  m  all  the  other  universities
 in  India  and  they  should  have  really
 ascertained  the  difficult  position  of  the
 students  so  that  proper  discipline
 could  have  been  enforced

 The  survey  reveals  that  53  per  cent
 of  the  students  hve  on  diets  of  subsist-
 ence  level  43  per  cent  of  the  students
 are  never  able  to  buy  text-books.
 These  are  the  problems  and  I  would
 like  to  know  from  the  hon  Minister
 what  really  has  been  done  during  all
 these  years,  since  the  establishment  of
 this  University  Grants  Commission  fn
 953  What  positive  steps  have  been
 taken  to  see  that  proper  medical  facili-
 ties  were  afforded  to  students,  those
 students  who  have  no  means  to  buy
 text-books  were  provided  with  them
 and  better  accommodation  and  other
 facilities  were  also  provided  to‘
 students?



 १९०३३  Motion  re.

 {Shr  Pamgrahi]}
 Becondly,  the  University  Grants

 Commission  has  started  a  students  aid
 fund  But  whatever  fund  35  gven  to
 the  university,  the  university  or
 college  will  be  in  8  position  to  utilise
 only  at  it  shares  some  expenses  under
 that  But  I  can  tell  you  that  so  far
 as  universities  hke  Utkal  and  others
 are  concerned,  their  financial  position
 is  not  very  strong  I  would  therefore
 suggest  that  whatever  funds  the  Uni-
 versity  Grants  Commission  is  going  to
 allow,  let  it  be  given  to  the  universi-
 ties  and  there  should  be  no  such  shar-
 ing  principle

 I  would  also  urge  upon  the  hon
 Minister  that  the  question  of  matching
 grants  should  be  completely  dis-
 continued,  and  whatever  funds  are  at
 the  disposal  of  the  University  Grants
 Commission  so  far  as  the  welfare  of
 students  is  concerned  and  so  far  as
 improvement  of  university  education
 is  concerned,  must  be  directly  given
 away  to  the  universities  without  wait-
 ing  for  the  sanction  of  the  State  Gov-
 ernment  or  without  waiting  for  the
 permission  or  agreement  of  the  un
 versities  or  colleges  concerned,  when
 these  sums  are  going  to  be  advanced
 It  is  because  of  this  principle  that
 many  of  the  universities  are  not  mn  a
 position  to  utilise  the  funds  which  are
 allotted  to  them

 Mr.  Deputy-Speaker:  Mr  Bhakt
 Darshan  may  say  a  few  words

 Some  Hon.  Members  rose—
 Mr  Deputy-Speaker:  But  so  far  as

 new  entrants  are  concerned  there
 would  be  difficulty

 oft  भक्त  बंधान  उपाध्यक्ष  महोदय,
 विश्वविद्यालय  झनुदान  भ्रायोग  की  रिपोर्ट
 पर  विचार  करते  हुए  मुझे  यह  देख  कर  बडा
 आश्चर्य  हुआ  कि  हमारी  शिक्षा  का  माध्यम
 क्या  हो  इस  पर  कार्फी  मतभेद  के  साथ  विचार
 प्रकट  किये  गये  ।  भारत  की  स्वाधीनता  के
 बारह  वर्ष  बाद  भी  यह  प्रचन  हमारे  सामने
 इस  तरह  रक्‍्खा  जाये  कि  हमें  माध्यम  बदलना
 चाहिये,  या  नहीं  बदलना  चाहिये,  अगर

 MAY  s  9589  Report  of  the  University  15044
 Grants  Commission

 बदलना  चाहिये  तो  किस  तरह  बदलना  बाहिये,
 यह  केबल  भारत  में  ही  सम्भव  है
 जहा  पर  कि  गुलानी  के  चले  जाने  के  बाद
 भी  गुलामी के  सींग  प्रभी  तक  बरकरार  मालूम
 पडते  है

 स्वय  इस  रिपोर्ट  में  बताया  गया  है  कि

 उन्हों ने  जो  पनी  उप-समिति  निपुक्त
 की  थी  डा०  कुजरू  के  समापतित्व  में,  उस  ने

 यह  सिफारिश  की  है,  शौर  जितने  भी  कर्मोशन
 अभी  तक  बैठे  है  सब  का  विचार  रहा  है,
 कि  जब  प्रादेशिक  भाषाओ्रों  में  शिक्षा  का
 माध्यम  हो  जायेगा  तो  उस  के  बाद  भी  अग्रेजी
 एक  ग्रनिवायं  भाषा  के  रूप  में  जारी  रहेगी  8

 कुछ  मित्रो  ने  यहा  यह  भाशका  ्रकट  की  है,
 जैसे  हमारे  मित्र  श्री  थाने  पिल्ले  साहब  नें,
 कि  अगर  भाषा  का  माध्यम  या  शिक्षा  का  साध्यम
 बदलना  है  ता  उसे  प्रादेशिक  भाषा  न  हो  कर
 के  जो  हमारी  अखिल  भारतीय  भाषा  हो,
 यानी  हिन्दी  या  भ्रग्रेजी  जो  आज  कल  है,
 बहू  ही  रहने  दी  जाये  |  मैं  समझता  हू  कि  वे
 समय  प्रवाह  के  विष्द्ध  नही  जा  सकते  ।
 राज्यो  के  प्रन्दर  प्रगर  हम  लोगो  को  मना
 सकते  है  तो  इसो  तरीके  से  कि  वे  अपती  प्रादि-
 दिक  भाषा  के  माध्यम  के  द्वारा  शिक्षा  पायें
 और  साथ  ही  यह  हो  कि  बिश्व-ज्ञान  के  नाम  पर

 जहा  वह  एक  अनिवाये  विपाय  के  रूय  में,  झप्रेजी
 को  जारी'  रब्खें  वहा  सा्वदेशिक  भाषा  के  रूप  में
 हिन्दी  को  भी  जारी  करे  ।  इसी  प्रकार  से
 धीरे-धीरे  भाज  जा  हमें  कर्म।  मालूम  हाती  है,
 उस  की  हिन्दी  की  शिक्ष।  के  द्वारा  पूति  हो  सकती
 है  ।  कालातर  में,  पाच  या  दस  बप  में,  जो
 हिन्दी  की  कडी  है  वह  सारे  भारत  को  मिलाने
 में  सफल  हो  सकेगी  ।

 में  यहा  पर  श्री  खाडिलकर  साहब  को
 बड़ी  श्रद्धा  की  नजर  से  देखता  धाया  हू  ।
 लेकिन  उन  की  दो  बातें  मेरी  समझ  में  नही  ग्रायी  ॥
 कल  भाषण  करते  हुए  चन्हों  ने  चीन  में  जो
 शिक्षा  की  प्रगति  हुई  है  उस  के  साथ  रूसी
 भाषा  का  उल्लेख  किया  ।  में  उन  से  पूछना
 चाहता  हू,  भौर  मेरे  जो  भाई  चीन  हो  भागे  &
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 वे  कृपा  कर  के  बतलायेंगे,  कि  ष्या  चीन  में

 रूसी  भाषा  के  माध्यम  से  शिक्षा  दी  जाती  है
 या  चीनी  भाषा  के  माध्यम  से  दी  जाती  है  ?

 रूसी  भाषा  उन  लोगों  को  विश्व  के  ज्ञान  भौर
 विज्ञान  की  जानकारी  करा  सकती  है,  यह
 दूसरी  बात  है,  हम  चाहे  हिन्दी  के  पक्षपाती  हो
 या  भारतीय  भाषाओं  के  पक्षपाती  हो,  लेकिन

 हम  यह  चाहते  हे  कि  अप्रेजी  द्वारा  जो  सारे
 विश्व  के  ज्ञान  की  कुजी  है  उसे  भी  झपने  हाथ  में
 रक्त  हम  उस  की  खिडकी  को  खुली  रख  कर
 उस क॑  द्वारा  ज्ञान  प्राप्त  करना  चाहते है  I
 लेकित  उस  की  दासता  हम  बदहित  नहीं  कर
 सकते  |

 दिल्‍ली  विश्वविद्यालय  के  उपकुलपति,
 डा०  बी०  के०  आर०  वी०  राव,  ने  अभी  हाल
 में  घोषणा  की  है  कि  दो  तीन  वर्षों  में  दिल्ली
 विश्वविद्यालय  में  हिन्दी  के  माध्यम  के  द्वारा
 शिक्षा  दी  जायगी  ।  इस  बात  को  लेकर  उन्होने
 उनके  ऊपर  श्रबुचित  ्राक्षेप  किया  |  डा०
 राब  हमारे  देश  के  उन  बड़े  प्र्थ-शास्त्रियो
 झौर  शिक्षा-शास्त्रियो  में  से  है,  जिनका  भारत
 में  एक  ऊचा  स्थान  है  और  उन्होने  एक  अ्रहिन्दी-
 भाषी  होते  हुए  भी  दिल्ली  विश्वविद्यालय  में
 हिन्दी  के  प्रचलन  की  जो  थ्यवस्था  की  है  शौर
 कर  रहे  है,  उसके  लिये  वह  हमारी  बधाई  शौर
 धन्यवाद  के  पात्र  है  ।  जहा  तक  मुझ  बताया
 गया  है,  यह  निर्णय  कोई  नया  नहीं  है  ।  इस
 रिपोर्ट  में  स्वयं  बताया  गया  है  कि  दिल्ली
 विश्व-विद्यालय  ने  हिन्दी  माध्यम  को  स्वीकार
 किया  है  1  केवल  यह  निर्णय  दो  तीन  वर्ष  से
 लागू  नही  किया  जा  रहा  था  |  डा०  राय  ने
 यह  किया  कि  साहस  बटोर  कर  देश  की  जनता
 की  पुकार  सुन  कर  इस  बात  का  निर्णय  किया
 कि  अब  इस  को  लागू  किया  जाना  चाहिये  ।
 इस  बात  पर  उन  पर  प्राक्षेप  करना  मैं  उचित
 नही  समझता  हू  ।

 अभी  कलकत्ता  विश्वविद्यालय  का  कुछ
 मित्रो  ने  उल्लेख  किया  ।  प्रोफेसर  मुकर्जी  ने
 भी  उसका  उल्लेख  किया  ।  कलकत्ता  विष्य-
 विद्यालय  की  सीनेट  ने  जहा  यह  माग  की  है
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 कि  अगड़ी  को  झाठ्व  शिड्यूल  में  शामिल
 कर  दिया  जाये,  वहा  उसने  यह  भी  प्रस्ताव
 किया  है  कि  बंगाली  के  माध्यम  के  द्वारा
 शिक्षा  देने  की  हमको  तैयारी  करनी  चाहिए  ।

 चूकि  समय  कम  है,  इस  लिये  एक  छोटी
 सी  बात  की  तरफ  माननीय  शिक्षा  मत्री  का
 ध्यान  दिला  कर  मैं  भ्रपना  वक्तव्य  समाप्त
 करूगा  ।  सब  मित्रो  ने  कहा  कि  प्रादेशिक
 भाषा्रों  में  शिक्षा  देने  के  लिये  भच्छी  पाठ्य
 पुस्तको  की  जरूरत  है  1  माननीय  छिक्षा  मत्री
 जी  के  प्रति  क्षमा-याचना  करते  हुए  मै  कहूगा
 कि  शिक्षा  मत्रालय  ने  इस  सम्बन्ध  में  बहुत
 शिथिलता  शौर  ग्रकर्मण्यता  का  परिचय  दिया
 है  1  भ्राज  से  कई  वर्ष  पहले  हमारी  टर्मीना-
 लोजी  बन  जानी  चाहिये  थी  और  हमारी
 पुस्तकें  तैयार  हो  जानी  चाहिये  थी।  सविधान
 में  १६५०  के  बाद  पाच  बढें  का  समय  इसी
 तैयारी  के  लिये  रखा  गया  था,  लेकिन  उस
 बीच  मे  कुछ  नही  हुआ  ।  भ्राज  झाठ  नो  वर्षो  के
 बाद  हम  तैयारी  कर  रहे  हैं  और  इसी  वजह  से
 ये  प्रडचनें  पड  रही  हैं  1  मै  उन  से  अनुरोध
 करता  हू  कि  देर  आयद  दुरुस्त  श्रायद---
 शाम  को  भी  प्रगर  कोई  भूला  भटका  वापस
 भ्रा  जाय,  तो  यह  बडी  गनीमत  होगी  ।  उन
 को  बढें  उत्साह  के  साथ  इस  पर  ध्यान  देना

 चाहिए  1

 उपाध्यक्ष  महोदय,  मै  प्रन्त  में  केवल  एक
 ही  बात  कहना  चाहता  हू  |  वह  यह  है  कि  जो
 टर्मीनालोजी  बनाई  नायें,  उस  के  सम्बन्ध  में
 मेरी  ब्यक्तिगत  राय  यह  हैं--मै  हिन्दी!  का
 सेवक  भौर  विनम्र  समर्थक  हू,  लेकिन  में
 समझता  हू  कि  हिन्दी  को  जल्दी  हवाने  के  लिए
 अगर  प्रन्तर्राष्ट्रीय  पारिभाषिक  दाब्दों  को  ले
 लिया  जाय,  तो  मैं  उसके  विरुद्ध  नही  हू  1  इसके
 दो  लाभ  होगे।  जितनी  प्रादेशिक  भाषायें  है,
 उन  की  भी  पारिभाषिक  शब्दावर्ल/-टैक्सिकल
 टम्जें---एक  हो  जायगी  श्रौर बाद बाद  में  झापस  में
 बेठ  कर  हम  नए  शब्द  गढ़  सकते  हैं  1  इस
 लिये  उनको  जरूर  ले  लिया  जाये  t
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 पी  मक्त  दर्शन]
 जब  शिक्षा  मन्त्रालय  के  अनुदान  पर  बहस

 हो  रही  थी,  तो  हमारे  प्रादरणीय  मित्र,
 सेठ  गोविन्द  दास  जी,  ने  हमारे  प्रयान  स्त्री
 थर  एक  झाल्षेप  कर  दिया  था  ।  में  उनका
 सेवक  और  समर्थक  होने  हुए  भी  मैं  उनके  इन
 शब्दों  का  विरोध  करना  झपना  कर्तव्य  समझता

 हू,  जो  उन्होंने  उस  दिन  प्रधान  मन्‍त्री  जी  के
 वारे  में  कहे  थे  ।  शायद  बम्बई  की  बात  है  कि
 “प्लेटेरियम”  शब्द  का  भनृवाद  वहा  के  एक
 मंत्री  जी  ने  “कृत्रिम  नभो  मंडल”  किया  था  ।
 उस  सब  प्रधान  मन्त्री  जी  ने  कहा  था  कि  ऐसा
 कठिन  शब्द  क्यो  रखा  गया  है,  सरल  शब्द  रखा
 जाये  ।  प्रधान  मन्त्री  जी  ने  कोई  गलत  बात

 नही  कही  थी  ।  जितने  हम  सरल  शब्द  बना
 सकते  है  उतने  बनायें  और  जहा  पर  सरल
 शाब्द  नही  बन  सकता  है,  वहा  पर  हमको
 इन्तर्राष्ट्रीय  शब्दावली  फिलहाल  ले  लेनी

 चाहिए  ।  बाद  में  हम  नए  शब्द  गढते  रहें  ।
 मेरी तो  भ्रपनी  यह  दृढ़  सम्मति  होती  जा  रही
 है  कि  इन  शब्दो  के  जाल  में  पड  कर  हम  हिन्दी
 की  प्रगति  को  रोक  रहे  है  ।

 झन्त  में,  उपाध्यक्ष  महोदय,  में  केवल

 यह  कहना  चाहता  हू  कि  इस  रिपोर्ट  में

 यह  बताया  गया  है  कि  सागर  विश्वविद्यालय
 और  उस  के  बाद  कई  विश्वविद्यालयों  में
 शिक्षा  का  माध्यम  हिन्दी  कर  दिया  गया  है  ।

 हमारे  तमिल-भाषी  लोग  कहते  है  कि  हमारी
 भआपषा  दो  हज़ार  वर्ष  पुरानी  है  ।

 एक  माॉननोय  सदस्य  पाच  हज़ार  1

 ,  थी  भकक्‍त  इंशन  पाय  हज़ार।  चलिए,
 सस्‍्कृत  से  भी  पुरानी  है  7  बगाली  भाई  कहते
 है  कि  हमारा  साहित्य  बहुत  ऊचा  है  भौर  हम
 उसकी  कद्र  करते  हैँ  1  मरार्ट।  भाषी  लोग  भी

 यही  समझते  हैँ  मैं  यह  निवेदन  करना  जाहता

 हु  कि  जत  हिन्दी  के  माध्यम  के  द्वारा  बारह-
 बारह  विश्वविद्यालयों  में  शिक्षा  दी जा  सकती

 है,  तो  तमिल  भौर  बगाली  भौर  मराठी  के
 .द्वारा  क्यो  नहीं  दी  जा  सकती,  जिनका  साहित्य
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 हिन्दी  से  ज्यादा  सम्पन्न  है  भौर  जो  हिन्दो
 से  झागे  बढ़ी  हुई  है  में  यह  कहना  चाहता  हू
 कि  हिन्दी  को  माध्यम  बनाने  का  मतलब  और
 भाषाप्रों  को  भ्राधात  का  पहुचाना  नही  है,
 बल्कि  जिस  तरह  बडी  बहन  का  काम  है  छोटी
 बहनो  को  मार्ग  दिखलाना,  उसी  तरह  हिन्दी
 को  माध्यम  बनाने  से  प्रादेशिक  भाषाशों  की
 भी  प्रगति  होगो  ।  छोटी  बहनों  को  भी  आगे
 बढ़ना  चाहिए--प्रादेशिक  भाषाश्रो  के  द्वारा
 भी  शिक्षा  दी  जानी  चाहिए  हिन्दी  ने  उनका
 भाग  प्रशस्त  कर  दिया  है  1  शर्त  इतनी  है  कि
 भारत  की  एकता  के  लिये  हिन्द;  को  अनिवार्य
 भाषा  बनाया  जाय  शौर  सारे  ससार  का
 ज्ञान  प्राप्त  करने  के  लिये  प्रग्नेज़ी  को  भी  रखा
 जाये  1

 Dr  K.  L.  Shrimali:  Mr  Deputy-
 Speaker,  in  the  first  place  I  should
 lke  to  thank  the  hon  Members  who
 have  participated  in  this  debate  They
 have  made  very  valuable  suggestions
 on  various  aspects  of  university  edu~
 cation  in  our  country,  and  I  am  sure
 the  Commission  will  give  full  consi-
 deration  to  the  views  that  have  been
 expressed  by  the  Members

 Before  I  come  to  the  mam  issues
 that  have  been  raised  in  the  course
 of  the  debate,  I  should  lke  briefly
 to  touch  one  point  which  was  raised
 by  Shri  D  C  Sharma  _  In  my  opinion
 it  was  very  unfortunate  He  said
 that  the  members  of  the  Commission
 have  developed  vested  interests  If
 you  look  at  the  list  it  consists  of  out-
 standing  educationists  m  our  country
 and  public  men  who  have  rendered
 great  service  to  the  cause  of  education

 Mr  Deputy-Speaker:  He  wanted
 professors  to  be  included  and  not  only
 Vice-Chancellors

 Dr.  K  L,  Shrimali:  But  he  said
 something  about  vested  interests  also
 We  have  three  distinguished  Vice-
 Chancellors—Prof  Sidhanta,  Shri
 G  C  Chatterjee  and  Dr.  Mudahar.

 of
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 Then  we  have  one  distinguished
 scientist,  Dr.  Krichnan.  We  have  a
 distinguished  Member  of  Parliament,
 Dr.  Hriday  Nath  Kunzru,  and  an-
 other  educationist,  Diwan  Anand
 Kumar.  And  there  is  the  Education
 Secretary  and  Finance  Secretary.

 An  Hon,  Member:  They  are  over-
 worked.

 Dr.  K.  L.  Shrimall:  They  may  be
 over-worked,  but  they  are  all  con-
 scientlous  people  and  I  think  their
 being  in  the  Commission  has  been  of
 great  value  and  benefit  to  ‘the  coun-
 try,  and  they  have  made  8  great  con-
 tribution  to  the  development  of  uni-
 versity  education.

 The  main  question  which  has  been
 raised  and  I  think  rightly  raised,  is
 with  regard  to  the  medium  of  instruc-
 tion  at  the  University  stage.  Extreme
 views  have  been  expressed  on  this
 subject  and  I  think,  the  views  that
 have  been  expressed  in  this  House  also
 reflect  the  general  trend  of  opinion  in
 the  country.  There  is  a  section  of
 society  in  our  country  which  tninks,
 that  English  should  continue  for  ever
 and  Hindi  and  regional  languages
 should  never  take  its  place.  There  are
 time  to  come,  English  should  continue
 to  occupy  the  same  position  which  it
 had  done  in  the  past.  There  is  another
 section  in  our  society  which  thinks
 that  whatever  may  be  the  conse-
 quences,  we  must  switch  over  to  the
 regional  languages  immediately.  I
 think  these  are  both  extreme  posi-
 tions.  As  far  as  the  Government  of
 India  and  the  University  Grants  Com-
 mission  are  concerned,  they  both  reject
 these  extreme  positions.  I  do  not
 think  any  country  can  continue  to
 have  a  foreign  language  as  the  medium
 of  instruction  for  all  time  to  come.
 The  University  Education  Commission
 which  went  into  this  question
 thoroughly  gave  its  decision  and  made
 its  recommendations  which  the  Gov-
 ernment  had  accepted,  that,  ultimately,
 the  regional  languages  or  the  federal
 language  must  be  the  medium  of
 instruction  at  the  University  stage.
 305  (Ai)  LSD—6
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 Having  said  this,  I  must  also,  at  the

 same  time,  explain  the  position  which
 has  been  taken  by  the  University
 Grants  Commission  in  this  matter.
 Three  of  the  recommendations  of  the
 Kunzru  Committee  are:

 “That  the  change  from  English
 to  an  Indian  language  as  the
 medium  of  instruction  at  the  Uni-
 versity  stage  should  not  be
 hastened.

 “That  the  change  to  an  Indian
 language  should  be  preceded  by
 an  adequate  preparation  both  in
 the  cultivation  of  the  Indian  langu-
 gge  concerned  as  medium  of
 expression  for  learned  purposes
 and  by  preparation  of  a  sufficient
 body  of  learned  literature  in  that
 language  in  all  subjects  of  study.

 “That  even  when  a  change  in  the
 medium  of  instruction  is  made
 English  should  continue  to  be
 studied  by  all  University
 students.”

 These  three  main  recommendations  of
 the  Kunzru  Committee  which  have
 been  accepted  by  the  University
 Grants  Commission  and  by  the  Gov-
 ernment  of  India  clearly  explain  the
 position  which  has  been  adopted  by
 the  Government  and  the  University
 Grants  Commission  in  this  matter,
 They  have  not  said  anywhere  that  they
 are  opposed  to  regional  languages
 becoming  the  media  of  instruction  in
 course  of  time.  They  envisage  and
 their  very  recommendation  envisages
 that  in  course  of  time,  regional  langu-
 ages  should  take  their  due  place  in
 our  scheme  of  education.

 Shri  M.  0,  Jain:  At  a  very  distan
 daté-  +

 Dr.  K.  L.  Shrimali:  It  is  no  use  say-
 ing  that  we  are  ready  now  to  switch
 over  to  Indian  languages.  Is  there
 anybody  in  the  country  who  is
 interested  in  the  development  of  the
 country,  who  seriously  thinks  that
 we  are  ready  today  to  teach
 medicine,  surgery,  technology  and
 higher  sciences  in  the  regional  langu-
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 ages?  Are  there  any  original  books
 written  by  our  scientists?

 Shri  M.  C.  Jain:  That  is  exactly  our
 gtievance  that  the  University  Grants
 Commission  has  not  prepared  any
 books,

 Dr.  K.  L.  Shrimali:  It  is  not  the
 function  of  the  University  Grants
 Commission  to  prepare  books,  I  must
 say.  It  has  certain  functions  which
 it  is  discharging.  It  is  no  use
 getting  excited  in  this  matter.

 Shri  Shree  Narayan  Das:  I  would
 like  to  have  one  point  explained.  The
 hon.  Minister  says  that  so  long  as
 books  are  not  ready  in  the  regional
 languages,  it  will  be  impossible  to
 make  the  regional  language  the
 medium  of  instruction  in  the  Univer-
 sities.  I  would  like  to  know  how
 such  books  will  be  written.  Unless
 education  is  given  in  that  language,
 how  will  people  come  forward  and
 write  such  books?  English-knowing
 persons  have  not  been  able  to  produce
 any  such  books  in  their  mother
 tongue  which  they  have  not  read.  I
 would  like  just  to  have  an  explana-
 tion  how  it  would  be  possible  to  pre-
 pare  such  books.  Who  will  prepare
 such  books?

 Mr.  Deputy-Speaker:  Order,  order
 The  hon.  Minister  may  be  allowed  to
 proceed  uninterrupted.

 Dr.  है,  L,  Sbrimali:  Books  are
 written  not  by  order  of  the  Govern-
 ment,  but  by  great  writers,  by  great
 scientists,  by  people  who  have
 made  original  contribution  to  know-
 ledge.  Therefore,  I  think,  at  this
 stage,  when  we  are  interested  in
 developing  the  sciences  and  technology
 in  this  country,  when  we  are  anxious
 to  raise  academic  standards  in  our
 country,  it  is  necessary  that  we  take
 a  dispassionate  view  about  this  whole
 question.

 Language  is  an  instrument  for
 achieving  a  certain  purpose,  it  is
 not  an  end  in  itself.  At  the  present
 moment,  when  we  are  so  anxious  to
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 develop  our  industries,  our  sciences
 and  our  technology  in  this  country,  I
 would  like  to  submit  most  respect-
 fully  that  the  recommendations  that
 have  been  made  by  the  University
 Grants  Commission  are  sound,  that  we
 must  make  the  necessary  preparation,
 and  we  must  create  the  necessary
 Climate  for  switching  over  to  the
 regional  languages  before  they  become
 the  media  of  instruction.  How  is  this
 to  be  done?  This  has  to  be  done  by
 continuous  arduous  work  in  the
 Universities  by  great  writers.  They
 will  have  to  write  original  books  on
 Sciences.  It  is  not  a  question  of  mere
 translation  of  books.

 Sometime  back  we  had  arranged  an
 exhibition  of  scientific  and  techno-
 logical  books  in  Hindi.  There  were
 about  000  books  Most  of  the  books
 that  were  written  were  text  books  for
 the  matriculation  and  under-graduafe
 standards  There  were  hardly  any
 books  for  the  graduate  standard,  We
 have  to  look  at  this  problem  in  a
 realistic  manner  I  love  my  languages
 like  any  other  Member  of  the  House.
 But  we  are  at  present  thinking  of
 the  future  of  our  country  and  the
 future  of  our  country  is  linked  up’
 with  the  future  development  of
 sciences  and  technology  in  this  coun-
 try.  We  should  not  take  any  risks  as
 far  as  the  development  of  science  and
 technology  38  concerned.  It  is  not
 merely  by  being  emotional,  but
 by  hard  and  sustained  work  that
 we  shall  develop  literature  in
 science  and  _  technology  in  this
 country,  I  am  था  for  regional
 languages  and  I  look  forward  to  the
 day  when  we  have  regional]  languages
 as  the  media  of  instruction  in  the
 Universities,  But,  before  we  can
 switch  over  to  the  regional  languages,
 adequate  preparation  wil]  have  to  be
 made  and  a  proper  climate  will  have
 to  be  created.

 hri  Radbelal  Vyas;  And  grants
 will  have  to  be  made  for  that.

 Dr.  EK.  L.  Shrimali:  As  far  88  the
 University  Grants  Commission  is  con-

 cerned,  I  think,  they  have  taken  a
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 sound  and  balanced  view  in  this

 it  te  They  have  rejected  both  the
 extremes  If  anybody  says  that  the
 University  Grants  Commission  is
 opnosed  to  the  development  of
 regional  languages  or  accepting  them
 as  media  of  instruction,  I  think  they
 are  mistaken  and  they  are  not  fair  to
 the  University  Grants  Cormmuission
 The  University  Grants  Commission
 also  do  not  think  that  they  are  ready
 now  and  immediately  to  adopt  the
 regional  languages  as  the  media  of
 instruction  They  have  given  a  sound
 advice  to  the  Universities  We  shall
 do  well  to  accept  this  advice  m  the
 interests  of  our  country,  in  the
 interests  of  the  growth  and  develop
 ment  of  our  sciences  and  techno'ogy

 bri  H  N  Maukerjee  (Calcutta—
 Central)  Could  I  ask  one  question?
 Since  books,  origina]  or  translations
 would  not  spontaneously  appear  in
 the  Indian  languages  and  since  it  38
 necessary  to  have  some  planning
 about  the  publication  of  original  books
 and  translated  books  in  all  Indian
 languages  may  I  know  if  with  due
 resvect  to  the  autonomy  of  the
 Universities,  the  University  Grants
 Commission  has  any  programme
 regarding  the  publication  in  the  near
 future  of  the  books  that  we  need
 badly  and  which  we  can  commission
 our  scholars  fo  write

 Dr.  K  L  Shrimali:  That  was  the
 point  raised  by  Shr.  H  N  Mukerjee
 in  his  speech  and  I  was  coming  to
 that  pomt  Before  we  get  books  in
 science  and  technology,  it  is  very
 Necessary  to  have  a  proper  termino-
 logy  not  only  in  Hindi,  but  one  which
 would  be  acceptable  to  all  the  Indian
 languages  I  think  ४  would  be  most
 unfortunate  for  this  country,  if  each
 regonal  language  develops  its  own
 scientific  terminology  I  think  we
 have  to  develop  a  terminology  in  this
 country  which  would  be  acceptable  to
 all  the  regional  languages
 I5  brs.

 Shri  ’  K.  Gbhesh:  (Jamshedpur)
 Why  not  accept  the  international
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 terminology  for  all  the  regional
 languages’

 Dr  K  L  Shrimalf:  As  far  as  the
 trans’ation  work  is  concerned,  the
 spade  work  has  been  done  And  I  am
 happy  that  by  the  end  of  the  Second
 Five  Year  Plan,  all  the  work  with
 regard  to  the  terminology  will  be
 finished

 Shri  Shree  Narayan  Das  (Dar-
 bhanga)  In  regard  to  terminology  I
 think  every  language  wil]  accept  glad-
 ly  the  Eng'ish  terminology,  there  is
 no  objection  on  that  pot  Whether
 it  be  Hind:  Gujarati:  or  Marathi,
 everv  language  will  accept  it  (Inter-
 ruptions)

 Dr  Melkote  (Raichur)  I  just  want
 to  say  one  thing  I  come  from
 Hyderabad  where  this  kind  of  trans-
 lation  has  gone  about  in  a_  fanatical
 manner  and  not  m  the  way  in  which
 it  should  have  been  done  The  result
 was  a  kind  of  hybrid  text-book  which
 could  nof  be  read  by  any  student,  and
 all  the  teaching  was  done  in  English
 im  the  ngme  of  Urdu  which  never
 came  about  I  personally  feel  that
 the  recommendation  of  the  Commis-
 sion  has  been  a  sound  one,  and  what
 the  hon  Minister  has  said  is  perfectly
 correct

 Dr  K  L  Shrimali:  I  am  very  glad
 that  my  hon  friend  has  supvorted  me
 in  this  matter  As  I  said,  the  spade
 work  has  been  done

 Mr.  Deputy-Speaker  I  find  that
 those  Members  who  have  had  the
 chance  to  speak  have  stiff  something
 more  to  say,  and  those  who  have  not
 spoken  are  really  anxious  to  say
 something  which  they  have  in  their
 minds  In  this  way  we  may  not  be
 able  to  finish  this  debate  We  have
 to  listen  to  the  hon  Minister  patient-
 ly  now,  and  allow  him  to  proceed
 uninterrupted

 Dr.  K  LU  Shrimali  Another  ques-
 tion  which  was  raised  was  with  regard
 to  the  funds  of  the  commission  My
 hon  friend  Shri  Harish  Chandra
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 Mathur  was  vehement  in  his  criticism
 that  the  Ministry  of  Education  had
 not  shown,  vitality  and  vigour  in
 placing  the  funds  at  the  disposal  of
 the  commission.  I  wish  he  had  made
 &  little  more  careful  study  of  the
 whole  situation.  In  1956-57,  there
 “was  a  budget  provision  of  Re.  3°50
 crores.  The  University  Grants  Com-
 mission  spent  Rs.  8,41,58,135.  दत्त  ‘1957-
 58,  there  was  a  budget  provision  of
 Rs.  4.07  crores,  while  the  University
 Grants  Commission  spent  Rs.
 3,49,79,000,  In  ‘1958-59,  there  was  a
 budget  provision  of  Rs.  6,08,40,000,
 and  the  University  Grants  Commission
 spent  Rs.  6,95,19,980.  This  clearly
 shows  that  there  has  been  a  shortfall
 of  expenditure,  as  far  as  the  actual
 expenditure  incurred  by  the  Univer-
 sity  Grants  Commission  is  concerned.
 Of  course,  there  was  a  certain  situa-
 tion  under  which  it  could  not  be
 helped.  I  am  not  laying  the  blame  on
 the  University  Grants  Commission  in
 this  matter.  But  I  am  only  telling
 the  actual  position  to  my  hon  friend,
 who  was  very  vehement  in  his
 criticism  and  said  that  the  Ministry
 was  not  placing  the  funds  at  the  dis-
 posal  of  the  commission,  which  it
 required  for  the  development  of  the
 universities.

 When  the  question  of  the  revision
 of  the  Plan  came,  naturally,  there
 was  some  cut,  but  I  would  like  to
 inform  the  House  that  I  have  not
 allowed  the  University  Grants  Com-
 mission  to  cut  down  any  of  their
 schemes.  The  University  Grants
 Commission  passed  a  resolution  on
 the  8th  and  9th  July,  959  wherein  they
 demanded  Rs.  9  crores.  They  thought
 that  considering  the  rate  at  which  they
 were  spending  money,  it  would  not  be
 possible  for  them  to  spend  Rs.  27
 crores;  therefore,  the  total  amount
 which  they  required  was  only  Rs.  9
 crores

 Shri  Panigrahi:  Can  they  spend
 that?

 Dr.  K.  L.  Shrimali:  The  allotment
 that  was  made  was  Rs.  ‘18:63  crores
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 or  thereabouts.  They  wanted  nearly
 Rs.  37  lakhs  more,  and  we  told  the
 commission  that  that  amount  would
 be  placed  at  their  disposal.  Over  and
 above  that,  we  are  trying  to  get  an
 additional  crore  of  rupees  for  the
 University  Grants  Commission;  and
 the  Finance  Ministry  has  been
 sympathetic  to  this  whole  proposal.
 It  was,  therefore,  quite  unwarranted
 on  the  part  of  Shri  Harish  Chandra
 Mathur  to  have  said  that  the  Ministry
 was  not  taking  into  account  the  needs
 of  the  commussion  ang  was  rather
 niggardly  in  placing  the  funds  at  the
 disposal  of  the  commission,  We  have
 given  the  highest  importance  ....

 Shri  Tangamani  (Madurai):  What
 about  the  requirements  of  the  univer-
 sities  and  institutes?  The  University
 Grants  Commission  says  that  they
 were  not  able  to  get  the  materials.

 Dr.  K.  L.  Shrimali:  After  all,  the
 whole  responsibility  is  not  that  of  the
 University  Grants  Commission.  I  am
 coming  to  that  point.

 Some  of  the  speeches  made  by  hon.
 Members  gave  me  the  impression  as
 if  the  University  Grants  Commission
 had  taken  the  whole  responsibility  of
 developing  all  the  Indian  un:versities.
 The  University  Grants  Commussion
 has  direct  responsibility  as  far  as  the
 Central  universities  are  concerned.
 But  to  say  that  they  should  not  expect
 any  matching  funds  from  the  State
 Governments  would  really  be  tanta-
 mount  to  saying  that  the  University
 Grants  Commission  should  take  over
 the  whole  responsibility  for  all  the
 universities,  I  think  under  the  Con-
 stitution,  education  is  a  State  subject.
 The  University  Grants  Commissina
 has  taken  upon  itself  a  limited
 responsibility  of  developing  our
 universities.  They  are  giving  grants
 for  certain  specific  purpose,  and  they
 expect  the  State  Governments  also  to
 play  the  game  and  find  matching
 funds  for  those  schemes  in  which  they
 are  interested.

 Unfortunately,  as  the  commission
 has  pointed  out,  the  universities  and
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 the  State  Governments  were  not  able  example,  the  development  of  the
 to  find  matching  funds,  and  this  libraries  and  laboratories.
 created  8  real  difficulty  before  the
 commission  to  make  any.  progress.  We  Another  point  that  was  raised  was
 are  at  present  exploring  the  possi-  with  regard  to  student  numbers.
 Dilities  of  canalising  the  State  funds  Many  of  the  hon.  Members  suggested
 for  higher  education  through  the  that  the  Commission  should  not  put
 agency  of  the  University  Grants  any  restrictions  on  admissions.  There
 Commission,  so  that  the  University  is  some  force  in  that  argument
 Grants  Commission  has  at  its  disposal

 greatly  facilitate  the  development  of
 our  universities.  No  final  decision  has
 been  taken  in  this  matter  because  we
 shall  have  to  consult  the  State  Gov-
 ernments  also,  and  this  is  a  matter  in
 which  naturally  a  unilateral  decision
 cannot  be  taken.  But  we  are  trying
 to  find  ways  and  means  how  this
 difficliity  of  finding  matching  contri-
 butions  can  be  solved.  But  I  must
 respectfu.ly  differ  from  the  Members
 who  suggested  that  the  State  Govern-
 ments  should  not  contribute  their
 share.  I  think  it  would  be  a  very
 sad  day  when  we  begin  to  feel  that
 the  State  Governments  may  be
 interested  in  anything  else  except
 education  and  that  the  Central  Gov-
 ernment  and  the  University  Grants
 Commission  alone  should  take  the
 responsibility  of  university  education.

 Then,  many  hon.  Members  had
 raised  the  question  of  the  affiliated
 colleges.  The  University  Grants  Com-
 mission  has  been  fully  seized  of  the
 problem,  and  has  already  taken  some
 steps  to  develop  the  affiliated  colleges
 and  the  constituent  colleges.  Shri
 Harish  Chandra  Mathur  said  that  the
 University  Grants  Commission  was
 giving  a  stepmotherly  treatment  to
 affiliated  colleges.  Though  the  affili-
 ated  colleges  were  not  within  the
 purview  of  the  University  Grants
 Commission,  yet  the  commission  has
 gone  out  of  its  way  to  frame  regula-
 tions  so  that  it  can  give  grants  to  the
 affiliated  colleges  also;  and  grants  are
 being  given  for  the  development  ot
 those  colleges,  not  only  for  the  incre-
 ment  in  the  teachers’  salaries,  but  also
 for  developmental  purposes,  as  for

 because  as  we  develop  our  elementary
 and  secondary  education,  it  is  obvious
 that  larger  and  larger  number  of
 students  will  be  seeking  admission  to
 the  universities.

 Shri  Radhelal  Vyas  (Ujjain):  Have
 some  more  universities,

 Dr.  हू,  L.  Shrimali:  But  if  our
 resources  are  limited,  if  we  find  that
 we  do  not  have  adequate  funds  for
 opening  new  universities,  is  there  any
 justification  for  crowding  the  existing
 universities?  That  is  the  point  which
 the  Commission  is  considering.  And  the
 Commission  is  definitely  of  the
 opinion  that  we  should  not  allow  the
 universities  to  be  crowded,  we  should
 reduce  the  pupil-teacher  ratio,  we
 should  provide  the  tutorial  system,
 we  should  create  conditions  under
 which  the  students  will  be  allowed  to
 carry  on  research  and  study
 in  a  proper  atmosphere.  These
 conditions  do  not  exist  in  our
 universities  and  the  main  reason  is
 that  the  universities  are  at  present
 overcrowded.  And  so  the  Commis-
 sion  has  two  alternatives:  either  it
 should  open  more  universities  in  the
 country  so  that  this  overcrowding
 may  Cease  and  We  may  cater  for  a
 larger  number  of  pupils,  or  3  should
 put  a  restriction  on  numbers.  The
 House  is  aware  that  at  the  present
 moment  the  resources  of  the  State
 Governments  are  also  limited.  In  fact,
 many  of  the  State  Governments  are
 finding  it  difficult  to  maintain  the
 existing  universities  properly.  The
 teachers  are  not  getting  proper
 salaries,  there  are  no  proper  labore-
 tories  and  equipments,  there  is  no
 hostel  accommodation  for  students,
 and  if  the  Commission  had  not  gone
 to  their  rescue,  many  of  the  univer-
 sities  will  not  be  able  to  maintain
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 themselves  today  This  is  the  hard
 reality  which  we  have  to  face.

 Many  hon,  Members  have  suggested
 that  we  should  not  put  any  restric-
 tion  on  numbers  It  is  a  very  good
 suggestion,  it  38  a  very  pious  idea,  but
 we  have  to  look  at  it  in  the  context  of
 the  present  social  and  economic  situs-
 tion  At  the  present  moment  I  think
 as  far  as  university  education  s
 concerned,  the  need  is  to  consolidate
 and  not  to  expand,  and  expansion
 should  come  only  when  we  have  the
 proper  financial  resources  As  long
 as  we  do  not  have  proper  resources,
 there  is  no  point  m  openigg  third  rate
 universities  fd  producing  third  rate
 graduates.

 Shri  Mahanty:  May  we  know  what
 will  happen  to  those  students  who
 may  not  be  able  to  seek  admission  to
 the  universities?  What  is  going  to
 happen  to  them?

 Dr  K  L.  Shrimali:  The  answer  38
 that  we  must  provide  other  avenues
 Universities  are  not  meant  for  all
 the  students  Universities  are  meant
 for  students  who  can  derive  bene-
 ft  from  higher  education,  that  3s
 those  who  have  talent  who  have
 ability  to  derive  the  benefit  No  coun-
 try  provides  higher  education  on  the
 same  basis  as  It  provides  elementarv
 or  secondary  education  for  example

 Shri  C  K.  Bhattacharyya  (West
 Dinajpur).  I  want  to  make  a  sugges-
 tion  to  the  hon  Minister  If  the  Gov-
 ernment  lowers  the  educational
 requirements  for  entrance  to  the
 services,  the  crowd  in  the  umversitres
 will  grow  less

 Dr.  K.  L.  Shrimali,  I  am  grateful  to
 the  hon  Member  for  the  suggestion
 but  the  whole  point  is...

 Mr  Deputy-Speaker:  And  if  no
 educational  qualifications  are  required
 for  the  services,  then  no  man  will  go
 to  the  university!
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 Shri  C.  K  Bhattacharyya:  If  you
 allow  me  to  say  s0,  a  committe=
 appointed  by  the  Government  them-
 selves  inc  uding  Prof  N  K.  Siddhanta
 and  some  others,  I  do  not  exactly
 remember  their  names,  have  made  the
 same  suggestion  foy  reducing  the  over-
 crowding  in  the  universities  I  merely
 repeat  their  suggestion  to  the  non
 Munster.

 Dr.  K.  &  Shrimali:  So  the  whole
 question  has  to  be  examined  in  the
 context  of  the  economic  situation  of
 the  country  Here  are  the  State  Gov-
 ernments  which  do  not  have  at  pre-
 sent  adequate  resources  for  opening
 new  universities  And  look  at  the
 condition  of  the  universities  which
 ex'st  at  present  The  professors  are
 poorly  paid,  the  laboratories  are  il)-
 equipped,  hostel  accommodation  does
 not  exist,  and  the  students  are  living
 in  env  ronment  which  is  not  con-
 genial  for  their  intellectual  and  moral
 growth  Is  there  any  sense  in  having
 such  universities  in  the  country?

 Therefore,  the  Commussion  has  made
 8  very  realistic  approach  to  the  whole
 problem,  that  considering  our  total
 resources  at  the  present  moment,  we
 should  attempt  at  consolidation  and
 not  expansion  If  I  may  submit  most
 respectfully,  this  पड  the  correct
 approach  at  the  present  moment  It
 i8  no  use  opening  third-rate  univer-
 sites  and  producing  third-rate
 g  aduates  We  must  attempt  at  rais-
 ing  the  academic  standards  of  our
 universities,  and  that  is  the  approach
 vhich  the  Commission  is  making
 Therefore,  I  think  it  would  be  neces-
 sary  to  restrict  the  number  of  students
 in  the  universities

 Some  hon  Member  pointed  out
 that  at  present  in  our  universities
 there  are  50  per  cent  of  failures.  That
 is  true  It  is  a  tragedy,  I  think  it  is
 a  waste  of  human  talent,  and  we  have
 to  do  something  to  ensure  that  only
 those  boys  will  proceed  to  the  univer-
 sites  who  can  derive  benefit  from
 higher  education  Higher  education  is
 not  meant  for  each  and  every  one.
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 Another  hon.  Member  ramwed  the
 question  as  to  what  is  going  to  happen
 to  the  other  studenta  who  are  not  to
 go  to  the  universities.  That  is  a  broad
 question  which  we  have  totackle.  We
 ane

 Sica
 we

 Sa tumtues  for  these  stu  who  go
 of  the  high  and  higher  secondary
 schools,  and  it  i8  only  in  that  way  that
 the  problem  can  be  solved.

 I  think  it  was  my  hon.  friend  Shri
 Mahanty  who  raised  the  question  with
 regard  to  the  amenities  for  the
 students  I  would  like  to  inform  him
 that  we  are  at  present  giving
 loans  to  affiaated  colleges  for
 the  construction  of  hostels,  and  the
 total  amount  of  loan  which  was  given
 during  the  last  three  years,  1956-57,  to
 1958-59,  for  the  constructien  of  hostels
 to  affiliated  colleges  is  Rs.  46°  2  Jakhs
 They  have  given  a  loan  of  Rs  8°86
 lakhs  to  the  Universities  and  the
 constituent  colleges  of  Delhi  Unuiversi-
 ty  for  hostels  and  staif  quarters.
 Grants  have  also  been  given  by  ‘he
 University  Grants  Commission  to
 the  universities  and  colleges  for
 construction  of  hostels,  to  the  extent
 of  Rs  49  48  lakhs  approximately  The
 Commission  has  given  a  high  priority
 to  the  construction  of  hostels  because
 if  we  really  want  to  develop  communi-
 ty  life  among  the  students,  We  must
 build  proper  halls  of  residence  where
 the  students  will  develop  the  corpo-
 rate  spimt  and  the  community  life.
 Therefore,  the  Commission  8  giving
 high  priority  to  the  building  up  of
 these  hostels  I  hope  m  course  of
 time  the  loans  will  be  repaid  and  we
 shall  be  able  to  have  more  and  more
 hostels  In  fact,  we  would  lke  to
 expand  the  scope  of  this  scheme.

 {  think  I  am  already  exceeding  the
 time-lumt  which  jou  have  set,  but
 you  will  forgive  me  because  I  have
 had  some  mterruptians.

 In  the  end  I  would  like  to  submit
 that  the  road  of  educational  recon-
 struction  is  long  and  arduous.  We
 cannot  expect  any  quick  results.  It
 9  Song  process,  but  I  have  no  doubt
 that  the  efforts  that  are  being  made
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 by  the  Government  and  the  Commus-
 sion  will  produce  results  in  course  of
 tame.  The  results  m  education  cannot
 be  produced  within  a  day  or  a  month
 or  a  few  years,  It  is  a  question  of
 generations,  but  I  have  no  doubt  that
 in  course  of  time  the  efforts  that  are
 being  maae  are  bound  to  produce  good
 results.

 I  should  also  hke  to  say  here  that
 dt  is  true  that  our  standards  are  low,
 and  everybody  criticises  the  educa-
 tiona]  system,  but  we  must  also
 remember  that  many  of  our  engineers,
 scientists  and  teachers  who  are  coming
 out  of  our  universities  are  of  a  very
 high  calibre.

 Shri  Hem  Barua;  It  is  to  the  credit
 of  India  that  so  far  ag  individuals
 are  concerned,  she  has  outstanding
 individuals  But  so  far  as  our  per-
 formance  collectively  is  concerned,
 our  standard  is  lower,

 Dr.  K.  L,  Shrimali:  I  am  saying
 that  even  collectively  many  of  our
 young  boys  coming  out  of  Universi-
 ties  are  of  a  very  fine  calibre,  Today,
 88  far  as  our  economy  ig  concerned,
 we  are  self-sufficient  im  manpower
 (An  Hon.  Member.  No.).  These  peo-
 ple  are  of  a  high  calibre.  If  they
 are  given  better  opportunities,  I  have
 no  doubt  that  they  would  be  worthy
 of  this  great  country.

 Lastly,  I  would  hke  to  say  one
 thing  With  regard  to  the  relation-
 skap  between  the  University  Grants
 Cormi  sion  and  Government,  some
 questions  were  raised.  I  would  lke
 to  tell  the  House  that  we  are  very
 happy  to  set  up  this  University  Grants
 Commission  We  have  had  the  most
 cordial  relationship.  The  Govern.
 ment  on  the  one  hand,  the  University
 Grants  Commussion  on  the  other  and
 the  Univer  ities  have  all  worked  in  a
 spimt  of  co-operation.  There  has
 been,  cordial  relationship.  Nobody
 has  felt  ever  that  something  was
 being  umposed  on  them.  Whenever
 the  Government  wanted  to  formulate
 any  policy  or  programme,  they  con-
 sulted  the  University  Grants  Com.
 mission.  There  has  been  frequent
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 consultation  between  Government
 and  the  Commission.  with  the  result
 that  today  we  have  set  up  an  institu-
 tion  which,  on  the  one  hand,  is  a
 guardian  of  the  autonomy  of  Univer-
 sities  and,  on  the  other,  is  implement-
 ing  the  national  policies  and  pro-
 grammes  of  the  State.

 I  do  not  like  to  take  more  time  of
 the  House.  I  am  grateful  to  the
 hon.  Members  who  have  participated
 in  this  debate.

 Mr.  Deputy-Speaker;  The  question
 is:  ede

 “That  this  House  takes  note  of
 the  Report  of  the  University
 Grants  Commission  for  the  period
 April,  9§7—March,  958  laid  on
 the  Table  of  the  House  on  the
 lth  February,  1959”,

 The  motion  was  adopted.

 45°22  hrs.

 DEMANDS  FOR  SUPPLEMENTARY
 GRANTS—RAILWAYS

 Mr.  Deputy-Speaker:  The  House
 will  now  proceed  with  discussion  and
 voting  on  Supplementary  Demands
 for  Grants  in  respect  of  Railways  for
 1959-60.

 Motion  moved:
 Demannp  No.  2—MIScELLANEOUS  हन

 PENDITURE
 ‘That  a  supplementary  sum  not

 exceeding  Rs.  3,00,000  be  granted
 to  the  President  to  defray  the
 charges  which  will  come  in  course
 of  payment  during  the  year  end.
 ing  the  3lst  day  of  March,  1960,
 in  respect  of  ‘Miscellaneous  Ex-
 penditure’.”

 Demanpn  No  5—Consrrucrion  or
 New  Luvs

 Mr.  Speaker:  Motion  moved:
 “That  a  supplementary  sum  not

 exceeding  है: की  18,600,000  be  granted
 to  the  President  to  defray  the
 charges  which  will  come  in  course
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 of  payment  during  the  year  end-
 ing  the-8ist  day  of  March,  1960,

 ‘Construction  of

 There  are  also  several  cut  motions
 tabled.  Cut  motion  No.  |  is  out  of
 order.  We  cannot  bring  in  new
 things  to  the  new  services  for  which
 money  is  being  asked  for,  not  a  new
 line  in  Orisse.  Cut  motions  Nos.  8
 and  4  are  in  order.  No.  8  is  out  of
 order;  so  are  Nos.  5,  6  and  7.  as  also
 No.  10.

 So  the  numbers  of  the  cut  motions
 permitted  to  be  moved  are:  2,  4,  8,
 o  l  and  12.

 Need  for  a  bigger  provision  for  sur-
 vey  of  the  proposed  new  Diva-Panvel-

 Uran  Section

 Shri  Naushir  Bbarucha  (East
 Khandesh);  I  beg  to  move:

 “That  the  demand  for  a  sup-
 plementary  grant  of  a  sum  _  not
 exceeding  Rs.  $,00,000  in  respect
 of  ‘Miscellaneous  Expenditure’
 be  reduced  by  Rs.  100."

 Need  to  expedite  construction  of  the
 new  Diva-Dasgaon  railway  line

 Shri  Naushir  Bharucha:  I  beg  to
 move:

 “That  the  demand  for  a  sup-
 blementary  grant  of  a  sum  not
 exceeding  Rs.  -18,00,000  in  respect
 of  ‘Construction  of  New  Lines’
 be  reduced  by  Rs.  100.”

 Non-inclusion  of  survey  work  re.
 Garding  the  construction  of  a  Railway

 Dwa-Panvel  Uran-Dasgaon  line

 Shri  Asser  (Ratnagiri):  I  beg  to
 move:

 “That  the  demand  for  a  sup.
 plementary  grant  of  a  sum  not
 exceeding  Rs.  3,00,000  in  respect
 of  ‘Miscellaneous  Experiditure’
 be  reduced  by  Rs,  100."
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 Failure  to  make  cdequate  provision
 to  expedite  survey  work  of  Diva.

 Panvel-Uran  line

 Shri  Assar:  I  beg  to  move:

 “That  the  demand  for  a  sup-
 plementary  grant  of  a  sum  not
 exceeding  Rs.  3,00,000  in  respect
 of  ‘Miscellaneous  Expenditure’
 be  reduced  by  Rs.  100."

 Veed  to  take  up  construction  of  Uran-
 Dasgaon  line  simultaneously  with  Diva-
 Panvel  Uran  section  on  Diva-Dasgaon

 line
 Shri  Assar:  I  beg  to  move>

 “That  the  demand  for  a  sup-
 plementary  grant  of  a  sum  sot
 exceeding  Rs.  -18,00,000  in  respect
 of  ‘Construction  of  New  Lines’
 be  reduced  by  Rs,  100."

 Non-allotment  for  construction  of
 Uran  to  Dasgaon  section  on  Diva-

 Panvel-Uran-Dasgaon  line
 Shri  Assar:  I  beg  to  move:

 “That  the  demand  for  a  sup.
 plementary  grant  of  a  sum  not
 exceeding  Rs.  18,00,000  in  respect
 of  ‘Construction  ०  New  Lines’
 be  reduced  by  Rs,  106"

 Mr,  Speaker:  These  cut  motions
 are  now  before  the  House.

 Shri  Naushir  Bharucha:  I  desire  to
 be  extremely  brief,  I  will  not  take
 more  than  five  minutes.

 I  may  assure  the  hon.  Minister  of
 Railways  at  the  start  not  to  get  startl-
 ed  at  my  cut  motions  because  I  pro-
 pose  to  withdraw  them.  In  fact,  I
 am  very  giad  that  the  hon.  Minister
 has  taken  up  the  question  of  con-
 struction  of  the  Diva-Dasgaon  rail-
 way.  But  my  disappointment  comes
 from  the  fact  that  he  is  asking  by
 way  of  supplementary  demand  only
 Rs.  °50  lakhs  to  be  spent  in  the
 whole  of  the  year  1059-60.  This  in-
 dicates  rather  a  very  slow  rate  of
 progress.  After  all,  what  can  be
 done  with  Rs.  lakhs?  I  therefore  ४०

 seine  च्  मे  ष्  ्
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 desire  to  know  from  him  how  far
 this  matter  has  actually  progressed,
 Has  the  preliminary  survey  been
 completed  or  not?  There  must  have
 been  a  tentative  preliminary  survey
 which  must  have  been  completed  be.
 fore  the  detailed  survey  is  under-
 taken.  I  presume  that  the  amount
 of  R;.  i°50  lakhs  is  not  for  the  de-
 tailed  survey  because  Rs,  1:50,  lakha
 for  the  detailed  survey  for  one  year
 is  ४००  little;  which  means  that  pro.
 bably  the  work  of  detailed  survey
 will  linger  on.

 Secondly,  I  should  like  to  know
 whether  preliminary  estimates  have
 already  been  made.  If  not,  when  are
 they  going  to  be  taken  in  hand.

 Thirdly,  if  we  turn  to  page  4,  we
 find:

 “The  construction  of  BG,  line
 from  Diva*Panvel-Uran,  30  miles
 in  length  is  estimated  to  cost

 By
 3°6  crores.”

 Ave  Minister  of  Railways  (Shri
 Jagjivan  Ram):  I  will  draw  the  hon.
 Member's  attention  to  the  other  De.
 mand,  No.  wb

 Sbri  Naushir  Bharucha:  I  take  it
 that  both  the  Demands  are  before  the
 House.

 Shri  Jagjivan  Ram:  Yes.

 Sbri  Naushic  Bharucha;  The  esti-
 mate  of  Rs,  3°6  crores  seems  to  me
 rather  on  the  high  side.  There  may
 be  valid  reasons  for  it  such  as  there
 being  too  many  culverts  and  bridges
 aiong  that  particular  track.  But  I
 shousd  like  to  know  what  38  the  cause
 of  this  gstimate  rather  on  the  high

 rather  on  the  high
 side,

 I  should  hke  to  know  what  is  the
 present-estimate  of  the  hon.  Minister
 first  with  regard  to  the  cost  of  the
 entire  section  Diva-Dasgaon  and
 whether  any  preliminary  estimate  has
 been  made.  Secondly,  when  is  the
 entire  project  proposed  to  be  com.
 pleted?
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 asking  now  for  only  Rs.  20  lakhs  to
 be  spent  has  hardly  any  meanmg.  At
 this  rate,  God  alone  knows  whenever
 the  30-mile  stretch  will  be  complet.
 ed  I  would,  therefore,  appeal  to  the
 hon  Minister  to  consider  this  matter
 and  if  ‘necessary,  come  again  with
 another  supplementary  demand,  I  can
 assure  him  that  4  will  grant  mt —

 Shri  Panigrahi  (Puri)  I  welcome
 the  step  that  the  bon  Minister  has
 taken  mn  coming  forward  with  a  Sup-
 plementary  Demand  for  the  construc-
 tion  of  these  three  new  hnes  The
 first  line  is  for  the  economic  growth
 of  that  area,  the  second  is  for  deve-
 lopment  of  the  fertile  belt  irrigated
 by  the  Ganga  Canal  in  Rajasthan,
 the  third  is  for  development  of  an-
 other  neglected  part  of  our  country,
 Tripura,  which  hes  demanded  im-
 provement.

 Reecconert
 gratulating.the bon  M-

 nister  on
 ans

 for  these  .grants,  I
 “would  TIKé~to  bring  to  his  notice  that

 when  efforts  are  being  made  to  deve-
 lop  all  those  backward  regions,  my
 State,  Orissa,  which  75  really  back-
 ward  is  not  being  given  attention
 Efforts  to  construct  railway  lines  in
 Orissa  are  not  being  made

 Mr.  Deputy  Speaker  Would  he
 like  to  refuse  these  Demands?

 Shri  Panigrahi.  No  I  would  sup-
 port  them,  and  because  efforts  are
 not  being  made  to  have  railway  lines
 in  Oris.a,  I  would  ask  for  more  That
 was  why  I  said  that  I  wanted  more
 lines  to  be  lard

 Under  Demand  No  398,  there  is  also
 provision  for  new  lhmes  and  restora.
 tion  of  dismantled  lines  In  Orissa
 there  are  two  lines  one  is  from
 Palasar  to  Parlakhemedi  and  the
 other  is  from  Rupsa  to  Bangaripose
 For  the  last  60  years,  these  two  lines
 are  there  But  no  replacements  or
 umprovements  have  taken  place  You
 know  that  the  hon  Munister  said  at
 the  time  of  the  discussion  of  the  RaJ-
 wy  Budget  that  they  bad  sanctinned
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 construction  of  a  new  railway  line
 the  Dandakaranya  area  and  the

 Government  of  India  were  gomg  to
 imvest  more  than  Rs  7300  crores  of
 rupees  for  developing  that  area  and
 going  to  settle  nearly  30,000  refugee
 families  there  But  the  urgent  need
 of  this  area  us  development  of  its
 communications  and  railway  lines,

 I  would  urge  upon  the  hon  Minis
 ter  that  it  38  no  use  only  sanctioning
 a  line  Survey  work  was  completed
 and  some  Rs  320  lakhs  were  spent.
 But  no  work  has  started  yet,  although
 the  area  is  being  cleared  and  more
 than  30,000  families  will  settle  there,
 the  communications  are  not  develop-
 ed  I  request  the  hon  Munster  to
 expedite  the  construction  of  the  line
 in  the  Dandakaranya  area

 One  more  point  and  I  shall  finish
 The  second  point  is  this  It  33  with
 regard  to  the  new  railway  line  con-
 necting  the  mining  areas  in  Sukinda
 in  Orissa  to  the  port  of  Paradip  The
 hon  Munster  of  Railways  has  been
 always  helpful  so  far  as  the  provision
 of  transport  facilities  for  the  export
 of  iron  ore  from  this  area  38  con-
 cerned  But  you  will  be  surprised  to
 know  that  at  present  iron  ore  ५५  being
 carried  from  this  maning  area  to  the
 ranlead  at  Jajpur  Road  by  trucks
 and  then  from  there  it  i¢  bemg  ९००
 ried  by  railway  to  another  place  and
 from  that  place  again  it  goes  to  the
 port  of  Paradip  It  has  been  calcu-
 lated  that  if  a  railway  line  33  laid  out
 connecting  the  port  of  Paradip  with
 the  Sukinda  mining  area,  the  trans-
 port  cost  of  iron  ore  comes  down  to
 about  Rs  7  or  Rs  8  per  ton

 This  morning,  in  answer  to  a  ques-
 tion,  the  hon  Minister  of  Commerce
 and  Industry  said  that  the  Japanese
 Steel  Mission  are  negotiating  for  the
 export  of  four  million  tons  of  iron  ore
 even  from  960  onwards  I  know
 they  are  also  proposing  to  take  at
 least  half  of  this  xron  ore  from  Orissa,
 from  the  Sukinda  muning  area  I

 vould  urge  upon  the  hon  Munster

 ae
 they  must  include  the  survey  of
 ine  from  Sulanda  connecting  the.
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 ifort  of  Paradip  It  will  be  very  लिये  सरकार  की  भोर  से  एक  ऐलान  किया  गया much  helpful  by  way  of  earning  था  कि  दिवादास  गाव  लाइन  बनायी  जायेगी  |

 थी  पझासर  उपाध्यक्ष  महोदय,  अब
 रेलवे  मंत्री  जी  ने  यहां  पर  दीवात्सस  बांव
 रेलवे  लाइन  बनाने  की  घोषणा  की  थी  तो

 हमने  उतको  उसके  लिए  भन्‍्यवाद  दिया  था  ।

 उपाध्यक्ष  महोदय  क्‍या  आज  झाप  वह
 धन्यवाद  वापस  कना  भाहते  हैं  1

 शी  झासर  लेकिन  जो  पूरक  माग  रखी
 गयी  है  उसको  देखने  से  पता  चलता  है  कि  जैसा

 पहले  बताया  गया  था  कि  कोनकण  के  विकास
 के  लिए  दिवादास  गाव  रेलवे  बतायी  जायेगी,
 वह  बात  नहीं  है  बल्कि  यह  तो  दिवा
 पनबेल  और  उरण  तक  ही  बनायी  जाने  वाली

 है  1  इससे  तो  कोनकण  का  विकास  नहीं  हो
 सकता  है  t  यह  तो  फेस  के  लिये  काम  दे
 सकती  हूँ  ।  इस  लाइन  का  कोनकण  के  विकास
 से  कोई  सम्बन्ध  नही  है  ।  पनवेल  से  तो  बम्बई
 को  बसें  जाती  है  भौर  एक  रेलवे  स्टेशन  भी
 इसके  नजदीक  है  |  उरण  से  स्टीमर  भौर
 लाच  बम्बई  जाते  रहते  हूँ  4 तो  इस  लाइन  से
 कोतकण  का  तो  कोई  विकास  होने  वाला  नही
 है  1  अगर  भ्रापको  कोनकण  का  विकास  करता
 है  तो  आपको  दास  गाव  तक  दस  प्रोजैक्ट  को
 ले  जाना  चाहिए  ।  रेलवे  मन्त्रालय  ने  केवल
 सर्वे  क ेलिए  एक  लाख  ५०  हजार  रुपया  रखा
 है  |  झगर  दिवादास  गाव  लाइन  को  बनाना  है
 तो  उसके  लिए  पूरक  माग  को  बढ़ा  कर  ज्यादा
 रकम  रखने  की  आवश्यकता  है  |  साथ  ही
 कांस्ट्रवशन  के  लिए  जो  दस  लाख  की  रकम
 रखी  है  उसको  भी  बढ़ाना  चाहिए  ।  मेरी
 रेलवे  मत्रालय  से  प्रार्थना  है  कि  कोनकण  के
 विकास  की  भावना  को  ध्यान  में  रखते  हुए
 इस  लाइन  को  दास  गांव  तक  भ्रवश्य  ले  जाता
 चाहिए  |

 एक  समय  बहां  इस  बात  को  लेकर
 एजीटेक्षन  हुभा  था  ।  उसको  दान  करने  के

 उस  ऐलान
 को  पूरा  करने  के  लिये  प्रयत्न

 करना  चाहिए।  इसलिये  मेरी  रेलवे  मजालय
 से  प्रार्थना  है  कि  इस  प्राजैक्ट  को  दिवादास  गाव
 तक  से  जाया  जाये  शौर  इसके  लिये  पूरक  माय
 में  ज्यादा  रकम  का  प्रबन्ध  किया  जाये  |
 Shri  T.  8,  Vittal  Rao  (Khammam):

 Mr  Deputy-Speaker,  55,  I  support
 these  demands  because  every  mule
 of  railway  line  added  will  be  most
 welcome,  as  in  our  country  the  ratio
 of  railway  hne  to  the  population  or
 to  the  area  is  very  low  ‘What  I  find
 from  the  demands  that  have  been
 submitted  18,  there  23  a  provision  of
 Rs  4  5  lakhs  for  survey  I  do  not
 know  why  a  fresh  survey  ws  being
 conducted  for  this  Diva-Panvel-Uran
 rail  Lnk  I  remember  very  well  that
 there  was  a  survey  already  conduct-
 ed  for  Diva-Dasgaon  railway  line
 This  is  only  a  part  of  that  railway
 line.  I  do  not  know  why  there  is  a
 provision  of  Rs  45  lakhs  for  thid
 survey

 Coming  to  the  cost  of  the  ralway
 line,  it  is  estimated  that  it  is  going
 to  cost  about  Rs  36  crores  This  is
 a  line  which  is  just  80  miles  long,  So,
 that  would  mean  that  for  every  mile
 it  will  cost  about  Rs  32  lakhs  May-
 be  it  38  a  hard  terrain  What  I  am
 not  able  to  understand  is  the  dispari-
 ty  between  these  three  lines  in  the
 matter  of  the  cost  of  construction
 For  mstance,  The  Diva-Uran-Panvel
 railway  line  will  cost  about  Rs  34
 lakhs  per  mile  The  Hindumalkot-
 Sri  Ganganagar  line  will  cost  about
 Rs  3}  lakh.»  per  mile  There  of
 course  there  is  a  note  that  Rajasthan
 Panchayat  Samit:  or  Sangh  is  going
 to  give  some  Shramdan  labour  But
 38  3६  going  to  be  to  such  an  extent
 that  the  rate  would  work  out  to
 Rs  34  lakhs?  It  is  stated  that  it  will
 cost  about  Rs  60  lakhs  ह- 11 अ  it  is
 for  a  length  of  77  82  miles,  that  is,
 8  miles  That  would  cost  Rs  3}
 lakhs  per  mile  So,  I  would  like  ४०
 know  how  this  was  computed.
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 ASbri  द  8.  Vittal  Rao}
 Recently,  we  have  seen  how  esti-

 mates  are  inflated  and  how  over.
 payments  are  being  made  and  how
 senior  Officers  of  some  railways  have
 been  suspended.  Therefore,  I  would
 like  to  know  it  and  I  should  like  to
 Nave  a  proper  explanation  which
 should  have  been  given  while  giving
 these  three  railway  lines  as  to  why
 the  cost  for  one  railway  is  Rs.  2
 lakhs  per  mile  and  the  cost  in  an-
 other  railway  is  Rs,  34  lakhs  per
 mule.  Is  he  going  to  expect  the  labour
 from  Shramdan  from  the  Rajasthan
 Panchayat  Sangh  to  the  extent  of
 nearly  Rs.  Vs  crores?  This  has  to  be
 explained.

 Then,  the  Patharkandi-Dharma.
 aagar  line  in  the  North  East  Frontier
 Railway  is  2l  miles  in  length.  It
 costs  about  Rs.  2  crores.  There  again,
 it  works  out  to  Rs,  0  lakhs  per  mile.
 After  all,  this  line  is  lad  on  a  plain
 area,  I  am  not  therefore  able  to
 understand  why  we  should  spend  so
 much  on  it.

 However,  the  amount  that  has
 been  provided  for  the  construction  of
 all  these  railways  28  very  low.  For
 the  Diva-Uran-Panvel  railway  only
 Rs.  0  lakhs  have  been  provided.  For
 the  Hindumalkot-Sri  Ganganagar  lne,
 it  is  only  Rs.  2  lakhs.  For  the  con-
 truction  of  the  Patharkandi-Dharma-
 nagar  hne  in  the  North  East  Frontier
 Railway  only  Rs,  6  lakhs  have  been
 provided.  At  this  rate,  you  will  have
 énly  the  satisfaction  of  these  railway
 lines  being  taken  up,  but  the  execu.
 tion  and  the  completion  of  these  lines
 will  take  a  pretty  long  time.

 We  have  seen  what  has  happened.
 For  the  simple  Hingoli-Khandwa
 line,  we  have  seen  how  long  it  has
 taken.  It  is  a  railway  line  of  86
 miles  in  length.  Still,  I  do  not  know
 when  it  will  be  completed.  It  is  stat-
 ed  that  it  will  be  completed  sometime
 in  1960.  For  a  rail  link  of  86  miles
 it  has  already  taken  more  than  five
 years.  Is  this  the  rate  at  which  we

 gare  going  to  construct  our  railway,
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 fnes?  It  will  be  a  bad  day  for  us
 f  the  same  thing  is  being  repeated.
 for  these  railway  lines,  as  soon  as
 hey  are  taken  up,  they  should  be  in
 |  position  to  complete  them  as  quickly
 is  possible,

 One  point  more  and  I  have  done.
 The  Railway  Minister  in  the  course  of
 tig  reply  to  the  general  discussion  on
 he  railway  budget  said  that  the
 aking  up  of  certain  railway  lines
 vas  under  active  consideration.  I  am
 flad  he  has  come  out  with  supple-
 nentary  demands  for  three  railway
 ines.  He  said  that  some  other  rail-
 vay  line  was  under  active  considera-
 jon  of  the  Ministry  and  about  which
 re  said  he  would  be  announcing  the
 syovernment’s  decision  by  the  end  of
 this  session.  That  railway  hne  has
 १0  been  included.

 Shri  Jagjivan  Ram:  What  is  that
 ine?

 Shri  T.  8,  Vittal  Rae:  I  mention  the
 Hasan-Mangalore  railway  line.  This
 8  a  lnk  for  which  a  survey  has  been
 yoing  on  for  a  pretty  long  time.  We
 >xpected  that  at  least  by  the  end
 of  this  session  the  Minister  would
 announce  the  decision  about  it.  I
 iope  that  he  will  say  something  about
 chat  railway  line.

 श्री  राम  कृष्ण  गुप्त  (पहेन्रगढ़):मिस्टर
 डिप्टी  स्पीकर,  सर,  रेलवे  के  एक्सपेंडीचर
 के  लिए  जो  सप्लीमेंटरी  डिमाण्ड्स  फ़ार
 ग्राष्टंस  पेश  की  गई  है,  मैं  उतकी  ताईद  करने
 के  लिए  लड़ा  हमा  हूं  जो  डिमाण्ड्स  मंजूर  की
 जा  रही  हैं,  उनसे  तीन  नई  लाइनें  बनाई

 जायेंगी,  यह  बड़ी  खुशी  की  बात  है  ।  मैं  इस
 सिलसिले  में  सिफे  इतना  ही  कहना  चाहता
 हैं  कि  भंडीगढ़-लुधियाना  लाइन  बहुत  झहम
 रेलवे  लाइन  है  ।  पिछले  दिनों  जब  रेलवे
 बजट  पर  बहस  हो  रही थी,  तो  उस  समय  भी
 इस  रेलवे  लाइन  के  बनाने  के  लिए  बढ़ा  जोर
 दिया  गया  था  ।  जैसा  कि  भाप  जानते  हैं,
 अष्डीगढ़  पंजाब  की  राजभानी है  |  इस  लिए
 यह  बहुत  खरी  है  कि  जगाघरी  से  चंढीगढ़



 मैंटल्ड  रेलवे  लाइन है  गोहाना तक उसका तक  उसका
 हिस्‍सा  बन  गया  है  ।  माननीय  मंत्री  की  से
 मेरी  भ्रपील  है  कि  बाकी  हिस्से  को  भी  तामीर
 करने का  काम  हाथ  में  लिया  जाय  t  यह  लाइन
 झाज  से  कई  साल  पहले  डिसमेंटल  की  गई  थी  V

 इसको  पूरा  करने  से  पंजाब  के  हिन्दी  स्पीकिंग

 एरिया,  जो  कि  एक  बैकब्ड  इलाका  है,  के
 लोगों  को  प्रालेजाने  के  लिए  फैसिलिटीज
 मिलेंगी  ।  इसलिये 4  ज़ोर  दूंगा  कि  इस  रेलवे
 लाइन के  काम  को  भी  हाथ  में  लिया  जाये  ।

 भी  मू०  Wo  लेन  (केयल)  :  टिप्टी
 मिनिस्टर  साहब  गोहाना  गए  थे  शौर  उन्होंने
 कहा  था  कि  को  कनसिडर  किया  जायगा  |

 शी  मगजीवन  शम :  भाप  बैंकवर्ड

 है,  यह  तो  श्राप  कबूल  नही  करेंगे  t

 भरी  राम  pon  गुप्त  :  पिछली  दफा  जब
 रेलवे  बजट  पर  बहस  हो  रही  थी,  मैने  उस
 क्त  भी  बहुत  ज़ोर  दिया  था  कि  भवानी  भौर

 रोहतक  के  दरमियान  नई  रेलवे  लाइन  बनाने
 की  बहुत  ज़रूरत  हूँ  -  भिवानी  भौर  रोहतक
 पंजाब  के  हिन्दी-स्पीकिंग  एरिया  के  सबसे

 पुराने  झौर  मशहूर  शहर  हैं।  मैं  कहना  चाहता
 हूं  कि पिछली  लड़ाई  से  पहले  इस  रेलबे  लाइन
 के  बताने  का  मसला  भी  हो  गया  था  भौर
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 भौर  चंडौगढ़  से  सूचियाता  रेलव  लाइम  जरूर
 |

 पाज़ादी  के  बाद  सब  से  पहले  इस  रेलवे  लाइन
 बनाई  जाये,  ताकि  पंजाब  को  राजधानी)  को  तामीर  करने  के  काम को  हाथ  में  लिया

 ज्यादा  तरक्की  करे  झौर  लोगों  को  वहाँ  झाते  जायगा,  लेकित  मुझे  बड़े  भ्रफ़्तोस  के  साथ

 जाने  में  सहलियत  हो  और  पंजाब  की  राजधानी  |  कहना  पड़ता  है  कि  इस  तरफ़  प्रभी  तक  कोई

 सेन  साइन  पर  झा  जाये  I  इस  लिए  मैं  इस  बात  |  ध्यान  नहीं  दिया  गया  स  सिलसिले  में

 पर  खास  तौर  पर  जोर  दूंगा  कि  इस  सिलसिले  सिर्फ़  इतना  ही  कहना  बाहता  हूं  कि  रोहतक

 में  पूरी  कोशिम  की  जाय  पर  इस  लाइन  को  और  भिवानी का  रोड  के  जरिये  सिर्फ़  तीस

 बनाने  का  काम  भी  सरकार  हाथ  में  ले  ।  मील  का  फ़ासला  है,  जब  कि  बज़रिया  रेल
 कोई  जाना  चाहे,  तो  तकरीबन  १४५  मील  का

 दुसरी  तजबीज  मैं  यह  करना  चाहता  हूं  सफ़र  तय  करना  पढ़ता  है।  ऐसी  मिसाल

 कि  पंजाब  में  रोहतक-पानीपत  की  एक  डिसे-  शायद  झाप  को  हिन्दुस्थान  के  किसी  हिस्से  में

 नहीं  मिलेगी  ।

 शी  अगजोबन राम  :  बहुत  सी  जगहें  हैं।

 भी  राम  कृष्ण  गुप्त  :  इस  लिए  मैं  जोर

 दूंगा  कि  इस  रेलवे  लाइन  की  तरफ  भी  पूरा
 घ्यात  दिया  जाये  ।

 इन  शब्दों  के  साथ  मै  इन  डिमांडश  की

 ताईद  करता  हूं  भौर  मुझे  पूरी  भाशा  है  कि
 माननीय  मंत्री  जी  जरूर  इस  तरफ  ध्यान  देंगे
 श्रौर  इन  तीनों  रेलवे  लाइनों  को  बनाने  के
 काम  को  हाथ  में  लेंगे  ।

 आखिर  में  मैं  इतना  ही  कहना  चाहता  हूं
 कि  इस  साल  जो  नई  रेलवे  लाइन  बनाई
 जायगी,  वहू  तकरीबन  ५००  मील  के  करीब

 होगी  भौर  तकरीबन  २८५  करोड़  रुपया
 च  किया  जायगा।  लेकिन  उन  में  ऐसी  कोई
 रेलवे  लाइन  नहीं  है,  ओ  कि  नादंरन  जोन  में

 बनाई  जाय,  सिवाये  इस  के  गुड्  फैसिलिटीज

 प्रोवाइड  करने  के  लिए  दिल्ली-मयुरा  लाइत

 शक्र  बस्ती  श्रौर  बादली  के  साथ  मिलाई
 जायगी  1  इस  लिंये  यह  जरूरी  है  कि  इन  तीनों

 लाइनों  की  तरफ,  जो  कि  नादरन  जोन  में  हैं,

 पूरा  ध्यान  दिया  जाये  ।

 Shri  Achar:  Mr,  Deputy-Speaker,
 Sir,  I  welcome  the  Supplementary
 TMemands,  especially  the  demand  with

 gard  to  the  Diva-Panvel-Uran  line.
 मुझे  पता  चला है  कि  उस  का  सरवे भी
 हो  गया  था।  मैं  समझता  था  कि,



 ९०१5  Demands  for

 {Shri  Achar]
 [९  we  look  at  the  general  railway
 map  of  India,  we  have  got  railways
 practically  all  over  India  from  Cal-
 cutta  to  near  about  Rameswaram,
 from  Calcutta  to  Jullundur,  to  the
 end  of  Punjab  and  co  on.  We  have
 also  got  lines  up  to  Bombay  and  since
 8  year  or  two  ago,  also  a  line  from
 Cochin  to  the  southern  end  of  India.
 The  only  area  left  out,—I  would  say
 very  partially—is  the  area  which  is
 called  Konkan—from  Mangalore  to
 Bombay.  In  the  whole  railway  map
 of  India,  this  is  the  only  area—I  will

 not  say  ‘neglected’—but  somehow  it  is
 one  which  has  not  caught  the  eye  of
 our  hon.  Railway  Minister.

 I  am  really  very  thankful  that  at
 least  a  beginning  is  made.  It  is  only
 80  miles.  The  coast-line  from  Bom-
 bay  to  Mangalore  is  about  400  miles
 But  let  me  hope  that  this  is  tne
 beginning.  I  am  very  thankful  to
 Shri  Bharucha  for  saying  that  the
 demand  is  too  small  and  it  should  be
 much  more.  The  pace  also  must  be
 quicker.  All  the  same,  I  am  extre-
 mely  thankful  that  a  beginning  is
 made  and  at  least  30  miles  of  railway
 line  are  being  talen  up.  I  find  the
 Railway  Minister  also  has  recognised
 the  fact  that  this  is  a  very  backward
 area.  It  is  said  here:

 Mr,  Deputy-Speaker:  Why  read  it
 to  the  Minister?  He  has  himself  said
 it;  why  remind  him  of  that  again?

 Shri  Achar:  He  has  recognised  this
 is.a  backward  area.  He  says:

 “The  construction  of  a  B.G.  line
 from  Diva-Panvel-Uran  30  miles
 in  length  and  estimated  to  cost
 Rs.  36  crores  will  help  the  eco-
 nomic  growth  of  this  part  of  the
 underdeveloped  Konkan  region.

 So,  the  words  “this  part  of  under-
 Geveloped  Konkan  Tegion"  show  that
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 he  realizes  the  whole  of  Konkan  area
 is  underdeveloped  and  that  area  has
 not  been  attended  to.

 As  I  said,  at  least  a  beginning  is
 made  and  I  am  thankful  to  the  Rail-
 way  Minister.  At  the  same  time,  may
 I  also  appeal  that  the  pace  may  be
 a  little  faster  and  not  at  the  rate  of
 Rs.  1°50  lakhs?  Of  course,  we  were
 told  in  the  reply  to  the  general  de-
 bate  that  the  line  will  be  taken  up
 in  the  next  Plan.  Only  a  beginning
 has  been  made  and  for  that  purpose,
 this  small  amount  has  been  provided.

 I  have  one  more  appeal  to  make.
 Bombay  is  the  northern-most  point
 in  the  Konkan  area.  From  north,  he
 has  begun  to  proceed  towards  the
 south  by  about  30  miles.  May  I  also
 request  him  that  he  may  also  begin
 from  the  south  and  proceed  to  the
 north.  May  I  suggest  a  line  at  least
 from  Mangalore  to  Udipi  can  be
 taken  up,  so  that  the  line  may  pro.
 ceed  from  the  south  and  from  the
 north?  I  hope  without  much  delay
 this  much-needed  railway  line  also
 will  be  taken  up  and  completed  and
 this  area  will  not  be  treated  partially.
 As  I  pointed  out,  all  over  India,  we
 have  got  railway  lines.  Why  should
 not  this  area  also  have  a  railway  line
 for  400  miles?  I  would  request  the
 hon.  Railway  Minister  to  take  up  this
 matter

 Then,  in  his  reply  to  the  general
 debate,  the  hon.  Minister  said  that
 the  line  between  Mangalore  and
 Hasan  also  is  being  seriously  con-
 sidered.  I  should  say  I  am  dis.
 appointed  a  little  to  find  that  there
 is  no  demand  made  for  that  purpose
 also.  The  survey  728  over  and  there
 ‘s  the  report.  Everywhere  from
 Deccan  you  have  got  connection  to
 the  coastline,  except  this  place,  Take
 the  east  coast;  from  Deccan  see  how
 many  places  are  connected.  Only  in
 the  west  coast,  from  the  tabie-land  of
 Deccan,  between  the  Western  Ghats
 and  the  Eastern  Ghats,  only  in  this
 Konkan  area,  there  is  no  connecting
 link  except  to  Goa.  Unfortunately,
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 that  is  not  in  our  hands.  So,  we  find

 lore-Hasan  railway  line,  which  was
 surveyed  long  ago,  would  not  heve
 been  agreed  to.  Now,  I  hope  Govern-
 ment  will  consider  that  aspect  of  the
 question.  I  expected  an  announce-
 ment  by  this  time.  Now  I  hope  that
 the  Railway  Minister  will  make  an
 announcement  to  day  that  the  Hasan-
 Mangalore  line  will  immediately  be
 taken  up,  if  not  now,

 ली  श्ौनारायशा  दास  (दरभंगा)  :

 उपाध्यक्ष  महोदय,  रेलवे  मंत्रालय  की  तरफ
 से  जो  प्रक  भ्रनदान  की  मांगें  पेश  की  गई  है,
 इनका  मै  समर्थन  करने  के  लिए  खडा  हा  हूं  ।

 इस  मौके  का  लाभ  उठा  कर  में  अपने
 निर्वाचन  क्षेत्र  के  बारे  में  कुछ  कहना  चाहूंगा  ।
 वहां  पर  जिस  चीज़  की  बहुत  समय  से  मांग
 की  जा  रही  है  भौर  जोकि  बहुत  प्रावश्यक  चीज़
 है  और  जिस  को  रेलवे  मंत्रालय  ने  महसूस
 भी  किया  है,  उसकी  झोर  मै  माननीय  मंत्री
 महोदय  का  ध्यान  दिलाना  चाहता  हूं  ।  उत्तर
 बिहार  में  पूर्वोत्तर  रेलवे  है।  वहां  पर  समस्तीपुर
 से  दरभंगा  तक  जाने  के  लिए  एक  सिंगल  लाइन
 है  ।  समस्तीपुर  चार  लाइन  का  जंकशन  है
 शौर  उसी  तरह  से  दरभंगा  भी  चार  लाइन  का
 जंकष्न  है  ।  रेलवे  बोर्ड  ने इस  बात  को  महसूस
 किया  कि  प्राप्रेशनल  एफिशेंसी  के  लिए  तथा
 चार  लाइन  तक  सामान  तथा  यात्रियों  के
 झाने  जाने  के  लिए  तथा  सामान  के  भ्रच्छी
 तरह  से  ढोये  जाने  के  लिये  दरभंगा  समस्तीपुर
 के  बीच  में  लाइन  को  दोहरा  बनाया  जाये  और
 इसकी  जावे  पड़ताल  भी  की  गई  थी  भौर
 जाच  पड़ताल  होने  के  बाद  यह  तय  भी  पाया
 गया  था  कि  इस  काम  को  हाथ  में  लिया  जाये
 झौर  लोगों  को  झादा  हो  गई  थी  कि  झन
 इस  काम  को  हाथ  में  लिया  जाने  वाला  है

 फिर  उस  के  बाद  यह  धुनने  में  प्राम  कि  समस्ती-
 पुर  से  दरभंगा  तक  कौ  लाइन  को  दोहरा,न
 करके  गर  एक  लाइन  नई  बनाई  जाये  जिस  से
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 नये  क्षेत्रों  को कथर  किया  जा  सके,  मुजफ्फरपुर
 से  दरमंगा  के  लिये  लाइन  को  डाहवटे  किया
 जाये  तो  भ्रच्छा  होगा  भौर  इस  हेतु  यह  प्रस्ताव
 हुआ  था  कि  मुजफ्फरपुर  से  दरभंगा  तक  की
 लाइन  बनाई  जाय  t  उसका  ट्रेफिक  तथा
 इंजीनियरिंग  सर्बे  भी  हुआ  था  शौर  उस  के  बाद
 कई  बार  यहां  सवाल  पूछे  गये  हैं  प्रौर  उनके
 उत्तर  में  यही  कहा  जाता  रहा  है  कि  सर्वे  की  जो
 रिपोर्ट  है  यह  विचाराधीन  है  भौर  जल्दी  ही
 निर्णय  होने  की  झादा  है।  इसके  बाद  सुनने  में
 भाया  था  कि  या  तो  समस्तीपुर-दरभंगा  लाइन
 को  दोहरा  किया  जायगा  या  मुज़फ्फरपुर  से
 दरभंगा  तक  की  लाइन  बनाई  जायेगी  भौर  ये
 दोनों  ही  लाईनें  मेरे  क्षेत्र  में  पड़ती  हैं  ।  इससे
 लोगों  की  भाशायें  जंध  गई  थी  किएक  भच्छी  चीज़
 होने  थाली  है  भर  जैसा  वातावरण  था  उससे

 मालूस  पड़ा  कि  यह  सब  चीज़  होने  वाली  है।
 अगर  दोहरी  लाइन  नहीं  की  जाती  है  तो

 मुशफ्फरपुर  से  दरमंगा  तक  की  लाहन  बन
 जायेगी  |  इस  सवाल  की  कई  बार  उठाया  गया  है
 झौर  इसके  उत्तर  में  कहा  गया  है  कि  चूंकि
 टेरेन  भ्रच्छा  नहीं  है  इस  वास्ते  मुजफ्फरपुर-
 दरभंगा  लाइन  को  बनाने  का  काम  स्थगित
 कर  दिया  गया  है|  उपाध्यक्ष  महोदय,  मेरी
 समझ  में  नहीं  आता  है  कि  दरभंगा  जिले  में
 जितनी  लाइनें  है  उनके  लिये  तो  टेरेन  अच्छा  है,
 लेकिन  मुशफ्फरपूर  भौर  इरभंगा  लाइन  के

 लिए  टेरेन  अच्छा  नही  है,  यह  कैसे  हो सकता  है।
 में  समझता  हूं  कि  अगर  नफे  के  खयाल  से
 भी  देखा  जाये,  ट्रेफिक  के  खयाल  से  भी  देखा
 जाये,  झापरेशनल  एफिदोंसी  के  खयाल  से  भी
 देखा  जाये  तो  पता  चलेगा  कि  हर  लिहाज़  से

 यह  चीज  फायदेमन्द  साबित  होगी  ।  लेकिन
 अभी  तक  उसका  निर्णय  नहीं  हो  पाया  है  ।

 ब  एक  नई  जीज  हो  गई  है।  भोकामा

 पुल  बन  चुका  है  भौर  वह  खुल  भी  गया  है
 मैं  समझता  हूं  कि  भ्रव  तो  भौर  भी  ज्यादा  इस
 चीज़  की  झ्ावश्यकता  महसूस  की  जा  रही  है
 कि  मुज़फ्फरपुर  से  दरभंगा  के  लिए  लाइन  को
 डाइवर्ट  किया  जाय  |  बरोती  से  लेकर  दरभंगा
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 तक  कम  मे  कम  बड़ी  लाइन  तो  बन  हो  जानी
 बाहिये  ।  गंगा  पुल  जो  बना  है  वहां  पर  बड़ी
 शाइन  है  भौर  उस  बढ़ी  लाइन  को  एक्सटेंड
 करके  दरभंगा  तक  ले  माया  जा  सकता  है
 और  प्रमर  ऐसा  किया  गया  तो  हमारे  क्षेत्र  को
 संतोष  हो  जायगा  कि  दोहरी  लाइन  नहीं  बनी
 तो  कम  से  कम  बड़ी  लाइन  तो  बन  गई  है  ।
 मैं  प्रार्थना  करना  चाहता  हूं  कि  मुजफ्फरपुर
 से  दरभंगा  तक  लाइन  बनाने  का  प्रयत्न  किया
 जाये  और  बरौना  से  दरभंगा  तक  कौ  लाइन
 को  बड़ी  लाइन  किया  जाये  ।

 इसके  लावा  मे  यह  भी  कहना  चाहता
 हूं  कि  बहुत  पहले  बिहार  सरकार  ने  केन्द्रीय
 सरकार  के  पास इस  बात  की  स्वीकृति  भेजी
 थी ंकि  हसनपुर  से  लेकर  जो  मार्थ

 ईस्टर  रेलवे  पर  है,  सकरी  तक  लाइन  बिछाई
 जाये  ।  पुराने  ज़माने  में  इसका  सर्वे  भी  हो
 चुका  है  1  मैं  चाहता  हूं  कि  उस  लाइन  को
 बनाने  का  प्रयत्न  भी  पकी  तरफ  से  हो  ।

 मुझे  विश्वास  है  कि  दूसरी  योजना  में  नही  तो
 तृतीय  योजना  में  उस  लाइन  को
 बनाने  का  जरूर  प्रमत्त  किया  जायेगा  ।

 Shri  0.  M,  Kedaria  (Mandvi—Re-
 served—Sch.  Tribes):  I  would  like
 to  draw  the  attention  of  the  Railway
 Minister  to  the  fact  that  already  there
 has  been  a  survey  regarding’  the
 Tarapur-Cambay  hne;  but  due  to  cer-
 tain  difficulties  that  proposal  has
 been  dropped.  Now  Cambay  has  got
 its  rmportance,  because  of  oil.  So,  I
 would  request  the  Minister  to  take
 up  that  line,  especially  when  the
 whole  line  has  already  been  surveyed
 by  the  Railway  Board.  On  looking  at
 the  present  supplementary  grants,  !
 find  that  the  demands  are  too  small.
 So,  I  would  request  the  Railway  Min-
 ister  to  increase  the  demand,  because
 the  importance  of  the  railway  line
 has  already  increased.

 Secondly,  I  would  request  the  hon
 Railway  Minister  to  convert  the
 Waghai-Billimora  line,  which  is  a
 narrow-gauge  line,  into  broad-gauge.
 That  line  has  assumed  importance
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 because  of  the  export  of  timber  from
 Dang  to  Saurashtra  and  other  places.
 Now  because  it  is  a  narrow  gauge,  80
 shiftmg  has  to  be  done  at  Billimora
 and  so  much  damage  and  delay  is
 being  done  and  the  business  of  timber
 is  suffering.  So,  I  would  request  the
 hon,  Railway  Minister  to  include  that
 also  in  the  present  programme.

 Shri  Tangamani  (Madurai):  Mr.
 Deputy-Speaker,  normally  I  would
 not  have  supported  the  supplementary
 demands  immediately  after  the  intro-
 duction  of  the  budget  a  few  weeks
 ago.

 Mr.  Depaty-Speaker:  That  is  the
 attitude  of  the  hon,  Member?

 Shri  Tangamani:  Yes  Sir.
 Mr.  Deputy-Speaker:  All  =  right.

 Then  I  have  no  objection.
 Shri  Tangamani:  This  has  been

 commented  upon  by  the  Public
 Accounts  Cémmittee  also,  and  the
 Public  Accounts  Committee  has  stated
 that  suitable  steps  must  be  taken  for
 improving  the  financial  control  by
 the  Railway  Ministry,  They  have  al-
 80  expressed  surprise  at  the  fact  that
 the  Ministry  is  not  in  2  position  to
 assess  the  requirements  accurately.
 They  had  also  commented  how  the
 Ministry  come  with  Supplementary
 Grants  even  though  they  had  not
 spent  the  original  appropriation.  I
 am  mentioning  this  so  that  this  aspect
 of  it  may  not  be  ignored,

 But,  m  this  particular  case,  they
 have  given  reasons  why  these  sup-
 plementary  grants  had  to  be  given—
 the  detision  re:  these  new  hnes  was
 taken  after  the  troduction  of  the
 budget  for  1959-60.  Having  taken  the
 decision,  I  am  in  full  agreement  with
 some  of  the  hon.  Members  that  they
 need  not  be  so  sparse

 Mr.  Deputy-Speaker:  Shy  in  their
 demands.

 Shri  Tangamani:  Yes,  shy  in  their
 demands.  Because,  so  far  as  Tripura
 4s  concerned,  no  particulars  are  men-
 tipned  =  It  is  good  that  Tripura  is
 going  to  be  connected  by  a  railway
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 link.  But  oniy  Rs.  6  lakhs  has  been
 set  apart  for  this  for  the  current
 year,  although  the  total  estimated
 cost  wil]  be  about  Rs.  2  crores.  And

 do  not  know  héw  long  it  will  take
 the  Tripura  rail  link  to  be  com-

 What  I  want  to  impress  upon
 Railway  Minister  in  this  connec-

 tion  that  these  limes  should  be
 top  priority  and  must  be  speed-

 It  should  not  take  the  normal
 The  hon.  Minister  knows  the

 of  the  Southern  Railways.  So,
 not  want  to  mention  that  similar

 priority  has  got  to  be  given  to  work

 |
 Another  point  which  I  would  lke

 to  mention  is  about  Demand  No.  2,
 and  that  deals  with  miscellaneous
 xtems  Although  it  38  linked  up  with
 the  construction  of  new  lines,  it  is
 broadly  the  work  of  the  railways  as
 a  whole—miscellaneous  charges  and
 cost  of  statutory  audit.  The  charged
 amount  represents  the  cost  of  Rail-
 way  Wing  of  the  office  of  the  Com-
 ptroller  and  Auditor-General  of  India.
 These  additional  funds  are  required
 to  meet  the  expenditure  of  these  new
 railways

 38  hrs.
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 Now,  I  would  like  to  mention  one
 or  two  things  which  have  struck  me
 very  recently.  I  was  travelling  on
 the  North-Eastern  Railway  recently.
 The  Railway  Guide  warns  us  that
 those  who  have  prepared  the  Railway
 time-table  do  not  guarantee  that  the
 time-table  can  be  relied  upon.  Then
 they  also  say  that  they  do  not  guaran-
 tee  the  actual  timings.  Actually,
 those  things  must  be  deleted.  It  real-
 ly  strikes  one  in  the  face.  How  can
 we  have  a  Railway  Guide  and  the
 time-table  and  be  told,  “You  cannot
 depend  upon  what  is  contained  in
 this”?  I  would  hke  the  hon.  Minister
 to  look  into  this,

 Mr.  सकुचा -हिकरनडका;  If  the  Rail-
 ways  were  to  guarantee  punctuality,
 then  everyday  there  will  be  litiga-
 tion  and  suits  coming  up,
 705  JAG)  LSD—7.
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 Shri  Tangamani:  I  am  coming  ‘to
 that  point.

 On  the  Ist  April,  1959,  two  Railway, Guides  were  issued.  There  is  one
 called  the  All-India  Railway  Time
 Table,  in  force  from  the  Ist  Aprilj
 ‘1959,  and  there  it  says  that  the  depam
 ture  time  of  No.  6  Grand  Trunk
 Express  from  New  Delhi  is  7.00
 hours.  Then  there  is  the  other  time
 table  which  I  find  is  from  the  South.
 erm  Railway,  m  force  from  the  Ist
 April,  1959.  The  departure  time....

 Mr.  Deputy-Speaker:  Of  course,  it
 ia  8  new  service  and  some  matters  of
 policy  could  be  discussed.  But  then
 they  should  be  in  connection  with  the
 service  that  is  being  introduced  and for  which  the  Demands  are  made.

 Shri  Tangamani:  This  deals  with
 the  general  expenditure.  I  am  men-
 tioning  only  one  point.

 The  departuie  time  from  New  Delhi
 is  shown  as  2730  hours  there.  I  06
 not  know  whether  7.30  hours  is  the
 present  departure  time  or  is  it  77.08
 hours.  These  matters,  though  they
 may  be  very  minor  matters,  also  may be  looked  into.

 ri  T.  B,  Vittal  Rao:  There  are
 several  mistakes  like  that.

 7 Shri  Jagjivan  Ram:  Sir,  I  have  not
 much  to  say  but  to  thank  the  hon.
 Members  for  the  kind  words  that
 they  have  said!

 Mr.  Deputy-Speaker:  Would  he
 ignore  all  those  demands  that  Have
 been  made  upon  him  for  the  cor
 struction  of  new  railway  lines?

 Shri  Jagjivan  Ram:  I  am  coming
 to  it.

 It  as  only  a  Supplementary  De~
 mand  and  certain  hon  Members  have
 made  supplementary  demands  too  in
 addition  to  what  they  made  during
 the  general  discussion  of  the  Budget.
 So,  it  will  have  a  supplementary  reply
 only.
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 Jagljivan  Ram]

 I  want  to  make  it  clear  that  these
 three  new  lines  are  the  lines  to  be
 fheluded  in  the  Third  Plan.  They  are
 to  be  completed  during  that  period.
 What  we  have  done  is  that  in  order
 that  they  can  be  completed  early  in
 the  Third  Plan  period,  advance  ac-
 tion  should  be  taken  on  these  three
 lines  because  survey  work  and  then
 the  land  acquisitiog  work  takes  a  lot
 of  time.  In  some  cases  we  have  ex-
 perienced  that  where  the  Railway
 administration  have  made  all  neees-
 sary  arrangements  for  the  construc-
 tion  of  the  railway  line,  land  could
 not  be  handed  over  by  the  State
 Government  to  the  Railway  adminis-
 tration  and  we  could  not  proceed  with
 the  construction  work.  It  has  been
 delayed  abnormally.  In  order  to
 avoid  all  these  contingencies,  we  are
 taking  this  action.

 Demands  for

 I  may  assure  my  hon.  friend,  Shri
 Bharucha,  that  the  provision  that  we
 have  made  for  the  survey  work  is
 sufficient  for  the  work.  As  he  is
 aware,  preliminary  survey  of  this
 section  has  been  done  and  this  is  only
 the  final  location  survey  that  has  to
 be  done.  We  hope  that  we  will  be
 able  to  complete  the  final  location
 survey  and  then  we  will  request  the
 Bombay  Government  to  acquire  the
 fand  for  us.  So,  this  is  the  action
 that  we  propose  to  take  and  if  we
 mucceed  in  completing  this  action
 during  the  course  of  the  year,  we
 hope  that  next  year  we  will  start
 some  construction  work  on  these
 lines.  Therefore,  L wiJlsesure~him.

 paths  re
 vision  that  we  have  made

 not  insufficient  for  work  that
 ह...  to  complete  @uring..this
 year.  _

 Shri  Naushir  Bharucha:  If  you  run
 short  of  money,  please  do  not  be
 afraid  of  coming  again  to  this  House.

 Shri  Jagjivan  Ram:  I  know  the
 House  will  be  kind  and

 enough  to_grant  the  Demand.
 Hon.  friends  have  said,  why  not

 continue  it  up  to  Dasgaon,  that  is,  at
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 the  survey  work?  As  I  have
 on  previous  oecasions~end  I

 want  to  repeat  it  here  also-—that  I
 personally  do  not  want  to  undertake
 any  survey  of  a  line  if  I  am  not  sure
 that  I  will  be  constructing  the  line
 there.  I  am  following  this  policy,
 that  is,  that  unless  J  am  assured  that
 the  construction  will  be  under-
 taken  in  case  the  survey  shows  that
 we  will  get  a  reasonable  return  from
 the  construction  of  this  railway  line,
 I  am  not  going  to  order  the  survey.
 It  creates  hopes  and  expectations  in
 the  people  of  that  area  and  if,  after
 survey  ‘work,  we  say  that  we  are  not
 going  to  undertake  this  construction
 even  af  it  is  justifiable  on  return,  that
 causes  great  disappointment.  There.
 fore  I  do  not  propose  at  presant  to
 undertake  the  survey  of  Uran-Das-
 gaon  line  until  I  am  assured  that  I
 will  be  in  a  position  to  undertake  the
 construction  of  that  line  if  the  re-
 sults  of  the  surveys  are  ‘encouraging.
 That  is  my  point.

 My  hon,  friend,  Shri  Vittal  Rao,  has
 enquired  as  to  why  there  is  so  much
 disparity  in  the  cost  of  construction
 of  these  Imes.  The  cost  of  construc-
 tion  of  a  railway  line  depends  upon
 Several  factors.  It  depends  on  the

 the  area.  It  depends  on
 as  to  how  many  bridges,  major  or
 minor,  we  will  have  to  construct  on
 the  railway  track.  If  the  teyrain  is
 a  difficult  one  the  cost  will  naturally
 increase.  If  we  will  have  to  have
 a  large  number  of  bridges,  the
 cost  will  increase.  If  the  @rea  is
 a  plain  one  and  bridges  are  not  neces-
 sary,  the  cost  will  be  less.  Our  cost
 at  present  varies

 a  or  the  न्र
 to

 Bs._6  -lekhs_  per  ‘or
 gauge,  depending  upon  the  area  con-
 cerned  We  are  constructing  one  line
 in  the  Robertsganj-Garhwa  area  where
 the  expectation  is  that  the  cost  per
 mile  would  be  something  like  Rs.  26
 lakhs.  In  the  Ranchi-Muri  section—I

 -~leited  it  myself-—~which  is  under  oom,
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 aE be  cut  and  deep  depressions  ha’

 be  filled  up  the  cost  goes  up.  That
 also,  I  think,  is  going  to  cost  us  some-
 thing

 फ्  saa

 Rs,  4
 fo  Bais.  Johie  De mile.

 In  also,  it  is  a  difficult  area
 and  not  an  easy  area.  These  are
 rough  estimates  but  as  I  have  said
 the  cost  at  present  -

 rr
 broad

 e  is  varying  from  lakhy  or
 =  lakhs  to  Rs.  Wn  :  A  8
 area  that  we  are  going  to  take  up  in
 Jammu  will  cost  even  more  than
 Rs.  36  lakhs  per  mile.  J  am  afraid

 about  the  Hasan-Managlore  line  dur
 ing  the  course  of  this  Session.  I  am
 afraid  I  am  not  in  a  position  to  say
 that  at  present.

 Shri  Basappe  (Tiptur):  We  were  so
 hopeful  of  it,

 Mr.  Deputy-Speaker:  Shri  Achar
 had  moved  forward  to  listen  to  that,

 Shri  Tangamani:  He  is  very  much
 disappointed.

 Shri  Jagjivan  Ram:  The  question  of
 construction  of  this  line  is  linked  up with  the  development  of  the  port  of
 Mangalore.  The  Planning  Commission
 is  seriously  examining  that  question and  I  am  still  hopeful  that  in  the  near
 future  the  final  decisidn  will  be  taken
 in  the  matter.

 Shri  Achar:  The  hon.  Transport Minister,  Shri  s.  K.  Patil,  had  announ-
 ced  that  Mangalore  port  is  being  taken
 ap.

 Shri  Jagjivan  Ram:  Therefore  I  say that  as  soon  as  the  question  of  deve-
 lopment  of  the  Mangalore  port  has
 been  decided,  the  question  of  the  con-
 struction  of  the  railway  line  from
 Hasan  to  Mangalore  will  also  be
 finalised.  Both  are  linked  together.

 I  do  not  have  to  say  about  these
 hree  lines  anything  more.  Questions,
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 have  been  raised  about  the  construe-
 tion  of  new  railway  lines  in  several
 areas  in  Punjab  or  in  Orissa.  I  am
 not  ina  position  to  say  anything:
 definite  about  that.  Of  course,  all
 these  questions  will  be  considered
 while  formulating  the  Third  Five
 Year  Plan.

 Shri  Ram  Krishan  Gupta:  What.
 about  the  Chandigarh-Ludhiana  line?

 Shri  Jagjiven  Ram:  Thet  is  also
 under  consideration.

 My  friend  Shri  Panigrahi  knows
 that  the  development  of  Paradip  has
 not  been  finalised.  and  there  is  no
 likelihood  of  Paradip  being  developed into  a  major  port  or  a  medium  port. The  utmost  capacity  of  Paradip  will
 be  5  lakh  tons  of  iron  ore  per  year.
 A  railway  line  to  transport  only  5  lak
 tons  a  year  will  not  be  justified.  And
 at  present  the  National  Harbour
 Board  has  laid  doWi-ther-te~tari”

 Pethaps  a  rail-
 way  line  for  that  will  not  be  justified.

 But  in  order  to  transport  large
 quantity  of  iron  ore  from  the  Orissa
 area,  the  Seambalpur-Tiplagarh  line
 has  been  approved.  As  the  House  is
 aware,  the  Bandamanda-Pattasi  rail-
 way  line  is  under  construction,  So  it
 cannot  be  said  that  Orissa  has  been
 totally  neglected.

 When,  Cambay
 Po  eben

 naturally
 the  demand 76  of  &
 railway  line  for  the  transportation  of
 the  products  from  there  will  become
 inevitable  and  we  will  have  to  con-
 struct  a  railway  line,  but  let  us  wait
 for  that  day  when  more  hopeful  signs
 develop in  Camhax_. in

 Shri  C.  K.  Bhattacharyya  (West
 Dinajpur):  Will  the  hon.  Minister  give
 sOme  asaurance  about  the  line  in
 North  Bengal  from  Khajuriaghat?

 Shri  Jagjivan  Ram:  Perhaps  my
 friend  has  forgotten.  I¢  ip  already
 included  in  the  budget.

 Shri  ©.  K.  Bhattacharyya:  I  know
 hat.



 ३१087  Demands  for  MAY  5,  959  Motion  re:  088
 Supplementary  Grants—  Report  of  Sanskrit

 flallways  Commisnon
 Shri  Jagjtvan  Ram:  Then  what  other

 assurance  is  necessary?  It  was
 included  in  the  budget  itself,  the  con-
 struction  of  a  broad-gauge  line  from
 Khajuriaghat  to  Malda  That  has
 g@iready  been  included  m  the  budget.

 Ghri  C.  K.  Bhattacharyya:  My  ques-
 tibn  was,  the  line  was  expected  to  go
 १0  Raigan)  m  the  north  and  Balurghat
 fn  the  east  From  Khajuriaghat  to
 Malda  is  only  23  miles.  My  question
 was  whether  the  whole  lme  can  be
 expected  within  a  reasonable  time—
 and  not  onlv  the  twenty-three  miles
 ag  m  the  budget.

 Shri  Jagjivan  Ram:  At  present  what
 has  been  provided  in  the  budget  is
 the  construction  of  a  broad-gauge  line
 from  Khajuriaghat  to  Malda  In
 which  direction  it  will  be  further
 extended,  I  am  not  in  a  position  to
 say  at  the  moment

 Sir,  I  do  not  have  much  more  to  say.
 I  commend  the  demands  to  the  House.

 Mr.  Deputy-Speaker:  I  do  not  think
 any  cut  motion  ts  being  pressed

 Shri  Achar:  0  want  to  put  one
 question

 Mr,  Deputy-Speaker:  Still  he  38  not
 satisfied!

 Shri  Achar;  Thc  hon  the  Railway
 Minister  was  pleased  to  say  that  the
 construction  of  this  ‘ine  is  connected
 with  the  development  of  Mangalore
 port  So  far  as  the  east  is  concerned
 you  have  got  so  manv  connections
 from  the  Deccan  into  thc  coast  But
 in  the  west  we  have  not  got  any  con-
 nections  from  the  Deccan  to  the  coast
 through  the  Western  Ghat.  So  my
 point  is  why  it  should  be  connected
 with  some  other  question  A-  a  rail-
 way  policy,  when  we  are  hav'ng  all
 aver  India  raflway  lines  everywhere,
 why  should  this  alone  be  connccted
 with  the  development  of  the  port  and
 why  should  it  not  be  taken  up  as  a
 matter  of  railway  policy?

 Shri  ह. ह  Ram:  After  we  have
 .  Jaunched  upon  successive  Plans,  the

 construction  of  new  railway  lines  has
 been  linked  with  certain  projects.
 Ether  it  78  coal  or  iron  ore  or  the  new
 industries  or  the  transportation  of  raw
 materials  from  the  hinterland  to  the
 ports  The  present  policy  of  construc-
 tion  of  new  railway  lines  is  linked
 with  these  factors,  and  also  opera-
 tional  efficiency  So  we  have  to  see
 whether,  when  we  construct  a  railway
 line  m  8  particular  area,  there  is
 reasonable  expectation  of  sufficient
 traffic  offering  for  transportation

 Z
 Mr,  Deputy-Speaker:  So,  all  the  cut

 motions  are  withdrawn  by  leave  of
 the  House

 The  cut  motions  were,  by  leave,
 withdrawn

 Mr.  Deputy-Speaker:  The  question
 38

 That  the  respective  supple-
 mentary  sums  not  exceeding  the
 amounts  shown  im  the  third
 column  of  the  order  paper  be
 granted  to  the  President  to  defray
 the  charges  which  will  come  in
 course  of  payment  during  the  year
 ending  the  3lst  day  of  March,
 ‘1960,  in  respect  of  the  following
 demands  entered  m  the  second
 column  thereof—

 Demands  Nos  2  and  35
 The  motion  was  adopted

 ’

 6  35  hrs.

 MOTION  RE  REPORT  OF  SANS-
 KRIT  COMMISSION

 Mr.  Deputy-Speaker:  Now  we  shal?
 take  up  the  discussion  on  the  Report
 of  the  Sanskrit  Commission

 Shri  Braj  Raj  Singh  (Firozabad):
 Up  to  what  time  are  we  sitting?

 Mr.  Deputy-Speaker:  Two  hours  and
 a  half

 Shri  Braj  Raj  Singh:  Are  we  to
 finish  it  today’
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 Mr.  Deputy-Speaker:  Yes

 Shri  Supakar  (Sambalpur):  Sir,  I
 deg  to  move:

 “That  this  House  takes  note  of
 the  Report  of  the  Sanskrit  Com-
 mussion,  1956-57  leid  on  the  Table
 of  the  House  on  the  28th  Novem-
 ber,  1958"

 Sir,  it  is  a  mustake  to  consider
 Sanskrit  as  a  mere  language  or
 literature  It  will  be  wrong  to  con-
 sider  it  as  a  language  of  the  past  or
 a  dead  Janguage  It  should  be  viewed
 from  the  point  of  view  that  it  is  the
 foundation  of  the  moral,  spiritual  and
 cultural  basis  of  India  and  all  the
 development  that  has  taken  place
 during  the  last  three  thousand  years
 ur  more  May  I  quote  Pandit  Nehru
 who  once  said

 “If  I  was  asked  what  is_  the
 greatest  treasure  which  India
 possesses  and  what  is  her  finest
 heritage,  I  would  answer  unhesitat-
 ingly,  at  35  the  Sanskmt  language
 and  literature  and  all  that  it  con-
 tains  This  is  a  magnificent
 mheritance  and  so  long  as  this
 endures  and  influences  the  life  of
 our  people,  so  long  the  basic
 gemus  of  India  will  continue”

 Recently  in  the  month  of  February,
 >peaking  in  the  course  of  the  Azad
 Memorial  lecture,  Pandit  Nehru  said

 “India  bwilt  up  a  magnificent
 language,  Sanskrit,  and  through
 this  language  and  its  art  and
 architecture,  .t  sent  its  vibrant
 message  to  far  away  countries  It
 produced  the  upanishads,  the  Gita
 and  the  Buddha  Hardly  any
 language  in  the  world  ha
 probably  played  that  vital  part  m
 the  history  of  a  race  which
 Sanskrit  has  It  was  not  only  the
 vehicle  of  the  highest  thought  and
 some  of  the  finest  literature  but  it
 became  the  uniting  bond  for  India,
 even  though  there  were  political
 divisions  ‘The  Ramayana  and  the
 Mahabharata  were  woven  into  the
 textures  of  milhons  of  hves  in
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 every  generation  for  thousands  of
 years  I  have  often  wondered
 that  uf  our  race  forgot  the
 Buddha,  the  upanishads  and  the
 great  epics,  what  then  will  it  be
 hke?  It  would  be  uprooted
 and  would  lose  the  basic
 characteristics  which  have  clung
 to  it  and  given  it  distinct
 throughout  these  long  ages  India
 would  cease  to  be  Indm”

 It  38  a  well-known  fact  how  the
 lives  of  our  great  men  have  been
 mfluenced  by  the  religious  and  pii-
 losophical  literature  of  Sanskrit.  }
 will  give  an  illustration  in  the  per
 sonality  of  Mahatma  Gandh:  who  ts
 the  ideal  of  the  modern  man  in  India.
 I  beleve  his  personality  was  inspired
 by  the  teachings  bf  the  Gita  and  the-
 upanisheds  In  fact,  he  reminded  him-
 self  everyday  at  prayer  time  about
 the  ideal  of  the  serene,  the  Sthitap-
 rajna  His  code  of  ahimsa,  sainthnes
 and  virtue  was  derived  from  Sans-
 knit  books

 Coming  to  vur  women,  may  I  say
 this?  What  debt  do  our  women  owe
 to  the  ideals  of  Sita  and  Savitm  which
 are  derived  from  Sanskrit  epics?

 Regarding  the  literary  achieve-
 ments,  probably  together  with  Aves-
 tha,  which  is  practically  the  same
 languages  as  Sanskrit,  the  earliest
 poetry  of  the  world  was  the  hymns  ty
 Agni,  Mitravaruna,  Indra  and  other
 gods  and  goddesses  of  nature  as  foun®
 in  the  Rig  Veda  The  first  drama  and
 the  first  music  were  also  probably  de~
 rived  from  the  vedas,  as  mentione®
 by  European  authorities  hke  Arthur
 Barriedale  Keith

 Coming  to  the  field  of  science,  wa
 know  that  Mathematics  is  the  found-~
 ation  of  all  sciences  The  first  scien#-
 fic  numbers,  mistakenly  called  the
 Arabic  system  of  numerals,  came
 from  India  and  were  derived  from
 Sanskrit  literature  What  we  would
 have  done  ४४  we  had  not  the  decima)
 notation,  I  could  not  say  Today,  we-
 talk  of  the  metric  measures  and  th»
 whole  scientific  world  has  taken  to  it,

 e
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 Theaf  system  ‘of  decimal  notation  also
 originated  in  India.  When  the  rest
 of  the  whole  world  was  ateeped  in
 berbarism,  a  highly  developed  sys-
 tem  of  philosophy,  chemistry,  medi-
 cine,  astronomy,  engineering,  was
 embodied  in  the  Sanskrit  language
 and  that  too  in  India.

 Even  today  the  Indian  alphabet  de-
 rived  from  Sanskrit  on  a  phonetical-
 ly  scientific  basis  is  superior  to  all
 other  alphabets,  Even  today,  we  wit-
 ness  many  wonders  of  our  ancient
 scientists,  I  am  only  giving  the  illus-
 tration  of  the  iron  pillar  near  Quteb
 Minar  which  has  withstood  the  rust
 of  ages  and  is  a  challenge  to  the
 modern  metallurgists.

 It  would  not  be  a  complete  appre-
 ciation  of  the  influence  of  Sanskrit  if
 we  talk  only  of  Indian  culture,  life
 end  science  and  civilisation.  Sanskrit
 influenced  not  only  the  life  and  civi-
 lisation  of  India,  but  practically  the
 whole  of  Asia.  Ceylon,  Burma,  Indo-
 nesia,  Thailand,  Japan,  Indo-China,

 owe  a  great  deal  of  cultural
 debt  to  India  through  the  medium  of
 Sanskrit  and  Pali.  I  need  not  tell  you that  Pali  is  only  another  form  or  a
 colloquial  form  of  Sanskrit  for  popu- Jar  use.  A  cursory  glance  at  Dham-
 Mapada  or  any  other  book  of  Buddh-
 {istic  literature  will  convince  anybody that  there  is  less  difference  bétween
 Pali  and  classical  Sanskrit  than
 between  classical  and  Vedic  Sanskrit.

 Rev.  Joseph  Edkins,  in  his  book  on
 Chinese  Buddhism  devotes  a  whole chapter  to  influence  of  Sanskrit  on
 Chinese  literature.  On  page  l2  of the  book,  he  says:

 “That  tables  of  initials  and  finals in  the  Chinese  native  dictionary were  first  formed  in  the  third
 century  but  more  fully  in  ths sixth  century  {in  the  Liang
 dynasty,  It  was  then  that  the
 Hindoos  who  had  come  to  China, assisted  in  forming  according  to
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 the  model  of  the  Sanskrit  alpha-
 bet,  a  system:  of  38  intitial  letters
 (vyanjana)  and  described  the
 vocal  organs  by  which  they  are
 formed.”

 In  another  plece,  the  same  book
 says:

 “The  Tibetans  and  probably  the
 Koreans  also  owe  their  alphabets
 which  are  both  arranged  in  the
 Sanskrit  mode  to  the  Buddhists.”

 This  goes  to  show  that  Sanskrit  not
 only  influenced  the  culture  and  reli-
 gion  of  China,  but  also  tried  to  influ-
 ence  its  very  alphabet.

 Recently,  a  book  entitled  ‘Two
 thousand  five  hundred  years  of  Bud-
 dhism”  was  published.  Quoting  from
 Hieun  Tsang’s  account  of  his  travels
 in  India,  it  says  that  when  Hieun
 Tsang  left  India,  he  took  with  him
 657  books  in  Sanskrit  on  Buddhist
 philosophy  alone  and  he  needed  22
 horses  for  carrying  these  books.  To-
 day  we  have  3  sister  languages  in
 India,  full  of  vitality  and  vigour.  The
 Population  of  India  must  have  grown at  least  ten  times  since  Hieun  Tsang
 came  to  India.  We  have  writers  of
 repute  in  almost  all  the  languages.
 We  have  also  electric  printing  machi-
 nes  and  presses.  We  have  today  the
 Air  India  International  to  carry  our
 books  from  India  to  Peking.  May  I
 ask  my  friends  jwho  underrate  the
 importance  of  Sanskrit  in  our  coun-
 try  and  compare  it  unfavourably
 with  regional  languages,  if  they  can
 find  but  657  volumes  of  books  in  any
 regiofial  language  on  any  subject
 which  an  eager  Chinese  scholar  would
 carry  back  to  his  country  in  an  Air
 India  International  plane  for  trans-
 lation  into  Chinese  for  the  eternal
 value  of  those  books?  The  answer  is
 obvious,  end  yet  people  compare  San-
 skrit  with“  Hindi  as  if  there  were  a
 competition.  When  I  think  of  this
 comparison,  [  imagine  18  elderly
 ladies,  all  sisters—I  mean  the  regional
 Janguages—entering  into  a  beauty
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 contest  and  challenging  their  own
 mother,  Sanskrit  to  the  contest  for
 the  title  of  Miss  India,  1969.  To  my
 mind,  there  is  no  competition,  Indian
 Janguages  and  Sanskrit  are  comple-
 mentary  to  one  another.

 In  this  connection,  may  I  quote
 Mahatma  Gandhi  who  has  stated  on
 page  8  of  his  Autobiography—  My
 Experiments  with  Truth—as  follows:

 In  reality  Hindi,  Gujarati  and
 Sanskrit  may  be  regarded  as  one
 language  and  Persian  and  Arabic
 also  as  one.”

 ‘16:37  hrs,

 [Mr.  Srzaxsr  in  the  Chair)

 Again,  he  says,

 “One  who  would  learn  good
 Gujarati,  Hindi,  Bengali  or  Mar-
 athi  must  learn  Sanskrit.”

 This  is  about  North  India,  What  about
 the  South  Indian  languages  and  the
 influence  of  Sanskrit  on  them?  Per-
 mit  me  to  quote  Mahatme  Gandhi
 again  Speaking  in  Hindi  Prachar
 Mandal  at  Bangalore  in  1936,  Mahat-
 ma  Gandhi  said,

 The  reason  why  Hindi  is  80
 ridiculously  easy  is  that  all  the
 languages  including  even  the
 four  South  Indian  languages
 spoken  by  Hindus  in  India  con-
 tain  a  large  number  of  Sanskrit
 words.  It  is  a  matter  of  history
 that  contact  in  the  old  days  bet-
 ween  the  South  and  North  used  to
 be  maintained  by  means  of  Sans-
 krit.  Even  today,  Sastris  in  the
 south  hold  discourses  with  Sastris
 in  the  North  through  Sanskrit.
 The  difference  in  various  vernacu-
 lars  is  mainly  of  grammar.  In  the
 North  Indian  languages,  even  the
 grammatical  structure  is  indentical.
 The  grammar  of  the  South  Indian
 languages  is,  of  course,  vastly
 different  and  their  vacabularly
 before  they  came  under  the  inftu-
 ence  of  Sanskrit  were  equally
 different.  But,  now  even  these
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 Janguages  have  adopted  a  very
 large  number  of  Sanskrit  words
 so  much  so  that  I  have  not  found
 #  difficult  whenever  I  have  gone  *
 south,  to  get  the  gist  of  what  was  *
 being  spoken  in  all  the  four
 languages.”  3

 If  we  remember  this  statement  we
 Mahatma  Gandhi,  there  38  a  nécest
 sity  of  revising  the  three  language
 formula,  which  has  been  enunciated
 by  many  eminent  educationists  and
 it  is  time  that  we  made  Sanskrit  com-
 pulsory  for  study  in  the  Secondary
 Schools.  I  plead  for  making  Sanskrit
 compulsory  also  because  without  «
 grounding  of  Sanskrit,  pupils  become
 very  weak  in  their  mother  tongue
 and  commit  spelling  mustakes  and
 are  not  even  able  to  express  their
 ideas  correctly  and  clearly.  They  afte
 becoming  weak  in  English  and  also
 they  are  becoming  weak  in  their
 mother  tongue,  including  people  com-
 ing  from  the  Hindi  regions.  This  iz
 the  occasion  when  I  helfeve  8  plus  2
 does  not  make  4,  but  it  makes  some-
 thing  like  $:l  What  I  mean  to  say  is
 that  it  does  not  take  much
 labour  to  learn  Sanskrit  over.  and
 above  any  of  these  regional  lange
 ages  either  for  the  North  Indian
 students  or  the  South  Indian  students,
 along  with  the  third  language  or
 Hindi  as  the  case  may  be.  I  concede
 that  Gandhiji  was  no  specialist  in
 education;  he  was  not  a  linguist,  but
 he  understood  the  educational  needs
 of  the  whole  of  India  as  no  specialist
 in  education  can  ever  hope  to  do
 Therefore,  Sanskrit  must  be  made  e
 compulsory  language  for  study,  if  we
 wish  to  lay  a  solid  foundation  of  ह.) अ
 cation  in  the  mother-tongue  or  in
 Hindi.

 In  this  connection,  before  I  go  on
 to  any  other  topic,  I  must  say  a  world
 about  ¢he  richness  of  Sanskrit.  I  say
 that  Sanskrit  is  a  mint  which  has
 coined  and  is  coining  almost  every
 day  and  every  year  thousands  of  new
 and  very  expressive  words  to  convey
 the  modern  technical  and  acientifie
 terms;  and  only  this  language  is  capa-
 ble  of  meeting  the  challenge  of  finding
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 equivalent  words  for  new  words  m
 English,  which  grows  with  the  deve-
 lopment  of  science  Dr  Raghu  Vira's
 dictionary  and  perhaps,  Shr.  Bhakt
 Darshan's  questions  and  speeches  जा
 this  House  will  ulustrate  the  point

 apt
 apt  equivalent  in  Sanskrit  can

 ‘found  for  the  English  technical
 words  of  modern  origin,  which  did

 esa
 find  a  place  in  the  English  dic-
 ary  about  twenty  or  thirty  years

 ‘ago
 The  commission  has  devoted  more

 —
 one  chapter  to  the  conditions  of

 pathsalas  or  what  are  called  tols,
 ‘oc  the  traditional  Sanskrit  schools  and
 gelieges  in  India  Those  who  have  seen

 Whese  institutions  cannot  help  feeling
 phat  the  Government  of  India  and  the
 M@overnments  in  the  States  are  step-
 @fothers  of  Sanskrit  education  in
 ‘india  It  78  imperative  that  Govern-
 ment  must  pay  more  attention  and

 amust  pay  more  money  ९०  this  system
 wt  education,  if  we  wish  to  develop
 Sanskrit

 In  the  modern  system,  the  students
 hardly  get  a  chancc  to  specialise  in
 tany  branch  of  Sanskrit  even  im  the
 MA  stage  What  is  taught  in  the  post-
 graduate  stage  28  only  this,  they  learn
 a  few  chapters  from  the  Vedas,  4
 ‘few  things  from  the  grammar,  a  little
 hustory  of  philology,  a  httle  history  of
 “lterature  and  something  of  drama
 and  peotry,  if  they  want  to  have  a
 greater  scope  for  specialisation,  they
 must  go  to  these  pethsalas  or  Sans-
 krit  colleges,  and  we  know  that  these
 pathsalas  or  schools  offer  scope  for
 apecialisation  m  the  several  branches
 thke  the  Vedas,  Hindu  astronomy,
 ‘grammar,  Karmakanda  Ayurveda,
 astrology,  the  various  branches  of
 Hindu  philosophy,  the  Puranas  ete
 and  several  other  branches  which  we

 “have  a  duty  to  develop  It  will  be  a
 ‘aad  day  if,  discouraged  by  the  Gov-
 ernment’s  apathy  in  giving  _  these

 ‘branches  of  learning  their  due  weight, ‘the  pandits  die  out  of  our  country  as
 48  happening  g:adually  almost  every day  The  pandits  of  our  country,  if
 they  had  been  born  in  England  or
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 Germany  could  have  been  as  famous
 as  Max  Muller,  Woodroffe,
 Pargiter  and  Keith  But  what  is  hap-
 pening?  Our  pendits  are  starving;
 their  intellect  and  high  standard  of
 culture  are  not  appreciated,  their
 works  are  food  for  moths,  and  they
 die  unknown  and  unlamented  At  the
 same  time,  we  admire  the  critical
 appreciation  of  Sanskrmt  drama  and
 literature  written  by  Keith  and  Mac
 donell,  we  admire  the  book  of  Wood-
 roffe  on  Tantras,  we  appreciate  high-
 ly  the  works  of  Pargiter  on  the  Pu-
 ranas  or  of  Max  Muller  on  the  Vedas
 or  of  Colebrooke  and  Jolly  on  Hindu
 laws  and  customs  That  is  the  sad
 state  of  affairs,  and  we  want  to  learn
 Sanskrit  which  comes  from  foreign
 countries  In  spite  of  what  the  West-
 ern  Orientalists  say  about  the  differ-
 ent  branches  of  Sanskrit,  it  is  a  pity that  our  Government  should  still
 consider  Sanskrit  dirt  cheap  and  as  2
 dead  language,  this  is  the  mevitable
 conclusion  that  we  must  draw  from
 the  amount  of  money  that  is  spent  by the  Government  of  India  on  the  de-
 velopment  of  the  Sanskrit  language
 and  literature

 Having  regard  to  the  fact  that
 Government  have  abolished  the
 zamindaries  and  done  away  with
 the  princely  States,  we  know  now
 that  those  rich  people,  the  zamindars
 and  rejas  who  used  to  patronise  these
 traditional  schools  of  Sanskrit  learn-
 ing  are  no  longer  able  to  help  in  the
 development  of  Sanskrit  On  the  other hand  we  find  that  the  trusts  and  the funds  that  were  Specially  earmarked for  the  development  of  Sanskrit  edu-
 cation,  we  learn  from  the  report  of  the
 commussion,  are  every  day  being  uti- Used  for  some  other  purpose,  for the  establishment  and  development  of
 High  English  schools  and  for  some other  purposes  Under  these  cond:- tions,  is  7६  not  the  special  and  sacred duty  of  Government  to  see  that  they Bive  special  aid  to  develop  these
 Pathsalas  and  Sanskrit  colieges?

 In  this  connection,  I  have  an  auth-
 ority  to  quote,  who  is  no  less  than  the
 Rashtrapah,  Dr  Rajendra  Prasad,
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 who  stated  in  the  course  of  the  speech
 ‘which  he  delivered  at  the  Second
 Sanskrit  ViswayParishad  meeting  at
 Banaras;

 ‘The  first  problem  before  us  is
 a  provision  of  finances  for  Sans-
 writ  Pathsalas,  The  source  from
 which  they  drew  sustenance  are
 getting  dried  up....The  time  of
 allocation  of  funds  for  the  study
 of  Sanskrit  has  come.  When  these
 governments  are  nationalising  the
 means  of  the  production  of
 wealth,  there  scenes  no  reasons
 why  they  should  not  also  shoulder
 the  responsibility  so  far  brone  by
 the  society.”
 In  this  connection,  may  I  draw  your

 attention  to  the  wretched  state  of
 Sanskrit  education  that  obtains  in  our
 country?  Can  you  compare  any
 Pathsala  or  even  the  Sanskrit  colleges
 with  an  ordinary  middle  English
 schools  or  the  lower  primary  school
 where  the  minimum  floor  space  and
 the  minimum  equipment,  playfields,
 and  facilities  for  other  extracurricular
 activities  etc.  are  provided  for  the
 students?  What  are  the  Government
 doing  for  the  students  of  these  Path-
 salas?  They  are  also  students;  even
 though  they  may  be  studying  a  dead
 language  for  which  Government  have
 no  affection,  still,  Government  have
 a  duty  to  encourage  these  students

 May  I  say  that  the  money  that  is
 spent  by  Government  on  Sanskrit
 education  as  compared  with  that  they
 spend  on  education  of  other  types  is
 &  very  sad  commentary  on  the  activi-
 ties  of  our  Government?

 I  shall  now  come  to  the  aspect  of
 research.  That  is  more  disappointing.
 The  attention  paid  by  Government  to
 research  is  still  more  disappointing. If  we  compare  the  amount  of  research
 that  is  being  carried  on  in  the  uni-
 versities  and  colleges  in  the  humani-
 ties  like  literature,  history  and  other
 things,  with  the  amount  and  the
 energy  that  are  spent  in  research  in
 Sanskrit,  we  find  that  that  is  also  a
 Sreater  commentary  on  the  negli-
 gence  of  our  Government.  And  Gov-

 VAISAKHA  15,  68i  (SAKA)  Report  of  Sanskrit  75098
 Commission

 ernment  all  the  while  forget  that  the
 rich  treasury  of  menuscripts  and  other
 literature  and  the  scientific  docu-
 ments  that  happen  to  be  scattered  in
 different  parts  of  India  are  either
 being  taken  out  of  ‘India  by  the
 scholars  from  foreign  countries  or
 they  are  allowed  to  be  distroyed.  It  is
 the  duty  of  Government  to  see  that
 these  valuable  documents-are  pub-
 lished,  not  only  these  old  documents,
 but  the  manuscripts  which  scholars
 of  the  traditional  type  and  modern
 scholars  are  trying  to  publish  after
 research  carried  on  in  some  parts  of
 India,  do  not  find  any  publicity,  do
 not  find  any  publisher,  and  without
 having  any  regard  to  their  value,  we
 are  forced  to  import  books  written
 by  English  and  German  authors  to
 each  our  students.

 As  the  Commission  has  suggested,
 the  Government  must  do  something
 to  have  a  systematic  programme  of
 research,  especially  in  the  higher
 unexplored  avenues  of  Sanskrit
 learning,  and  they  must  have  a  sys-
 tematic  survey  of  the  documents  that
 are  available  in  our  country.

 In  this  connection,  it  is  necessary
 especially  to  co-ordinate  and  develop
 Ayurvedic  and  astronomical  research
 which  can  pay  the  Government  a  rich
 dividend  if  done  successfully,  We  have
 criticised  Government  in  the  past  as
 to  how  even  foreign  doctors  come  to
 India  in  search  of  our  herbs,  ¢ake
 them  and  manufacture  good  medi-
 cines  out  of  them,  whereas  we  have
 not  cared  to  develop  medicines  per-
 haps  like  Rauwolfia  Serpentina.  We
 use  in  large  quantities  medicines  like
 Resperine  manufactured  by  May  &
 Baker  for  blood  pressure  and  in-
 sanity

 Mr.  Speaker:  Serpentina,  not  Res-
 perine.

 Shri  Supakar:  There  is  another
 medicine  called  Resperine  manufac-
 tured  by  May  &  Baker.  The  original
 herb  is  Rauwolfia  serpentina.

 Mr.  Speaker:  Evidently,  the  tail  and
 the  head  of  the  serpent  seems  to  be
 there.
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 Shri  Supakar:  I  must  say  a  word
 of  appreciation  of  the  All-India  Radio
 which  is  doing  something  to  popula-
 rise  Sanskrit  literature  and  language
 to  some  extent,  but  the  Government
 of  India  is  not  doing  anything  worth
 the  name.

 I  am  glad  that  the  Government  con-
 template  sending  up  a  Centra]  Board
 of  Sanskrit  Education  on  the  lines  re-
 commended  by  this  Commission,  an
 autonomous  statutory  body  composed
 of  members  representing  all  parts  of
 India  and  all  aspects  of  Sanskrit  edu-
 cation,  modern  and  traditional,  aca-
 demic  and  administrative,  with  suffi-
 cient  funds  and  power.  I  believe  such
 a  body  will  be  able  to  give  effect  to
 the  important  recommendations  of
 the  Commission  and  also  place  Sans-
 krit  in  its  proper  place  in  the  educa-
 tion  and  culture  of  India.

 Lastly,  4  make  an  apeal  to  the  hon.
 Minister.  In  the  past  several  commis-
 sions  and  committees  have  been  set
 up,  and  they  have  submitted  their  re-
 ports.  There  is  a  saying  in  English
 that  a  Royal  Commission  is  an  um-
 brella  to  protect  the  Government
 against  public  opinion,  Let  not  the
 report  of  this  Commission  share  the
 same  or  similar  fate,  but  let  the  Gov-
 ernment  pursue  vigorously  and  give
 effect  to  the  recommendations  of  this
 Commission  and  see  that  before  long
 Sankrit  finds  its  proper  place  in  the
 cultural  heritage  of  India.

 Mr,  Speaker:  Motion  moved:
 “That  this  House  takes  note  of

 the  Report  of  the  Sanskrit  Com-
 mission,  ‘1956-57,  laid  on  the
 Table  of  the  House  on  the  28th
 November,  1958.”

 I  have  received  notice  of  an  amend-
 ment  from  Shri  Vajpayee  and  Shri
 Assar  as  under:

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “and  recommends  that  steps  be
 taken  to  make  study  of  Sanskrit
 esompulsory  at  the  secondary
 stage.”
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 hri  Bhakt  Darshan  is  one  of  the
 sponsors  of  the  motion.  He  wants  to
 go  away,  I  will  give  five  minutes
 and  then  call  Shri  H. AR  Mukerjee.

 Shri  ©,  K.  MShattacharya  (West
 Dinajpur):  I  have  some  submission
 to  make.  I  am  a  signatory  to  that
 motion.

 Mr.  Speaker:  I  will  call  him  also.

 Pandit  K.  C,  Sharma  (Hepur):
 You  will  call  me?

 Mr.  Speaker:  I  shall  call  every  one.

 Shri  Raghunath  Singh  (Varanasi):
 Including  me?

 Shri  Vajpayee  (Balrampur):  I  beg
 to  move:

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “and  recommends  that  steps  be
 taken  to  make  study  of  Sanskrit
 compulsory  at  the  secondary
 stage.”
 Mr.  Speaker:  The  amendment  is

 before  the  House  along  with  the  main
 motion.

 श्री  भक्त  दर्शन  (गढ़वाल)  प्रध्यक्ष

 महोदय,  मैं शाप  का  बहुत  भ्रनुगृहीत  हूं  कि
 यद्यपि  मै  बहुत  सक्षेप  में  अपने  विचार  रखूगा,
 आप  ने  मुझे  मूल  वक्‍ता  के  बाद  ही  समय  देने
 की  कृपा  की  है।  मैं  केवल  तीन  विषयों  की  शोर
 माननीय  दिक्षा  मत्री  का  ध्यान  दिलाना

 चाहता  हू  ।

 पहला  विषय  यह  है  कि  इस  भायोग  ने
 केन्द्रीय  सरकार  का  ध्यान  इस  शोर  झाकपित
 किया  है  कि  संस्कृत  के  जितने  विध्वविद्यालय हैं,
 उन  को  आर्थिक  सहायता  दी  जाये  शौर  उन  को
 और  तरह  से  भी  प्रोत्साहित  किया  जाय  1
 इस  सम्बन्ध  में  इस  झ्ायोग  ने  प्रपनी  रिपोर्ट  में
 वाराणसी  में  जो  संस्कृत  विश्वविद्यालय
 स्थापित  है,  उस  की  शोर  खास  तौर  पर  सरकार
 का  ध्यान  झाकषित  किया  है।  कुछ  दिनों  पूर्व
 मैं  ने  एक  श्रदन  पूछने  की  सूचना  दी  थी,  तो
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 मुझे  अताया  यया  था  कि  इस  विश्वविद्यालय

 को  झभी  तक  केन्द्रीय  सरकार  से  कोई  भी

 सहायता  नहीं  दी  गई  है,  जो  कि  बहुत  परएचयें-
 जनक  आंत  है  ।  वाराणसी  हमारी  भारतीय

 सस्कति  का  शौर  संस्कृत  दिक्षा  का  एक

 बहुत  बड़ा  केन्द्र  रह  चुका  है  भौर  झाज  भा

 देश  के  कोने  कोने  से  लोग  श्रद्धा  भक्ति  के  साथ

 बहां  पहुंचते  है  भौर  सस्कृत  की  शिक्षा  प्राप्त

 करते  है।  मुझे  भाशा  है  कि  सस्कृत  भायोग  की

 रिपोर्ट  के  बाद  केन्द्रीय  सरकार  इस  शोर

 विद्योष  ध्यान  देने  की  कृपा  करेगी  ।

 इस  झायोग  ने  भ्पनी  सिफ़ारिशो  के  साथ

 इस  झोर  भी  ध्यान  झाकषित  कराया  है  कि

 हमारे  बड़े  बड़े  मठों,  मन्दिरों  भौर  द्रस्टो  में

 करोड़ों  रुपये  की  सम्पत्ति  पड़ी  हुई  है,  जिस  का

 मूल  उद्देश्य  यह  था  कि  धर्म  भर  संस्कृति  का

 प्रचार  किया  जाय  भौर  उस  के  साथ  साथ

 सस्कृत  के  शिक्षण  और  उस  के  झनुसन्वान  पर

 भी  यह  रुपया  लगाया  जाये,  ठेकित  भ्रधिकांश

 स्थानों  पर  इस  धन  का  दुरुपयोग  किया  जा

 रहा  है|  जैसा  कि  प्रभी  हाल  में  हम  ने

 समाचाफपत्रों  में  पढ़ा  है,  नायद्वारा  में  करोड़ों
 रुपये  की  सम्पत्ति  है,  जिस  की  जांच  करने  के

 लिए  राजस्थान  सरकार  को  वहा  के  हाई  कोर्ट

 के  चीफ़  जस्टिस  को  नियुक्त  करना  पड़ा
 और  वह  झाजकल  उस  की  जांच  कर  रहे  है  ।

 कुछ  दिन  पहले  मेरे  एक  प्रइन  के  उत्तर  में
 माननीय  विधि  मंत्री  ने  बताया  था  कि

 केन्द्रीय  सरकार  इस  बारे  में  भ्रध्ययन  कर

 रही  है  भौर  इस  सम्बन्ध  में  एक  विधेयक
 शीघ्र  ही  संसद्‌  के  सम्मुख  प्रस्तुत  किया
 जायेगा  ।  साथ  ही  मुझे  यह  बात  सुन  कर  बड़ी
 प्रसन्नता  हुई  कि  इसी  तारीख  को  भ्रखिल

 भारतीय  साधू  सम्मेलन  दिल्ली  में  हुभा  था,
 जिस  में  प्रधान  मंत्री  जी  ने  धोषणा  की  कि  इन
 मठ  मन्दिरों  की  भाय  की  जांच-पड़ताल  करन
 के  लिए  वह  शीक्ष  एक  कमेटी  नियुक्त  करने
 बाले  हैं  1

 मैं  समझता  हूं  कि  इस  सम्बन्ध  में  हमारे
 अनेक  राज्यों  में  जो  इस  तरह  के  भ्भिनियम
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 बने  हुए  है,  उन  का  भ्रध्ययन  कर  के  सारे
 देश  के  लिए  एक  प्रादर्श  भ्रधिनियम  बताया
 जाय  ।  उत्तर  प्रदेश  में  श्री  बद्रीनाथ  मन्दिर  के
 प्रबन्ध  झौर  व्यवस्था  के  लिए  एक  कानून  बहुत
 बषोँ  &  बना  हुआ  है  ौर  जब  से  वह  कानून
 बना  है,  उस  मांन्दर  की  व्यवस्था  के  सम्बन्ध  में
 काफ़ी  सुधार  हुआ  है,  लेकिन  फिर  भी  उस  में
 संशोधन  करने  भौर  सुधार  करने  की  बहुत
 गुजयश  है  मैं  भाशा  करता  हूं  कि  जब  यह
 विधेयक  सदन  के  सामने  झाथगा  शौर  जब

 बहू  कमेटी  भ्रपनी'  रिपोर्ट  देगी,  तो  हमारे  देश
 में  जो  इस  समय  संस्कृत  शिक्षा  की  इतनी
 अवनत  दशा  है  भौर  भ्रनुदान  के  लिये  जो  पूरा
 रुपया  नहीं  मिल  पा  रहा  है,  उसके  बदले
 करोड़ों  रुपया  हमारी  इन  संस्थाभों  से  मिल
 सकेगा  भौर  इस  झायोग  ने  जो  झाधा  प्रकट  की
 है,  वह  बहुत  कुछ  पूरी  हो  सकेगी

 इस  झायोग  ने  यह  सिफ़ारिश  भी  की
 है  कि  संस्कृत  शिक्षा  को:  कान्क्त्ट  लिस्ट  में
 रखा  जाय,  क्योंकि  संस्कृत  एक  सावंदेशिक
 भाषा  है  भौर  किसी  एक  प्रदेश  की  भाषा  नहीं
 है  ।  यानी  इस  समय  जो  शिक्षा  है,  वह  राज्य
 सरकारों  का  विषय  है  भौर  केन्द्रीय  सरकार
 उस  में  कोई  ज्यादा  दखल  नही  दे  सकती  है
 लेकिन  चूकि  संस्कृत  किसी  एक  प्रदेश  की  भाषा
 नहीं  है,  इस  लिए  सारे  देश  की  भाषा  होने
 के  नाते  केन्द्रीय  सरकार  की  ज़िम्मेदारी  हो
 जाती  है।  इस  भवसर  पर  इस  श्रायोग  ने
 संस्कृत  भाषा  भौर  उस  के  साहित्य  के  महत्व
 को  बताते  हुए  कहा  है  कि  हमारे  संविधान  की
 धारा  ३५१  में  बताया  गया  है  कि  हिन्दी  का
 विकास  करने  के  लिए  संस्कृत  के  मूल  उद्गम
 से  शब्द  लेने  चाहिये  यह  बहुत  उचित  कहा
 गया  है  ।

 झगर  भाप  क्षमा  करे,  तो  मैं  इस  भ्रवसर
 पर  सदन  का  ध्यान  इस  बात  की  शोर  भ्राकविठ
 करना  चाहता  हूं  कि  भमी  उस  दिन  माननीय
 सदस्य  श्री  फ्रेंक  एन्थनी  साहब  ने  झंप्रजी  कौ

 हिमायत  में  धोलते  हुए  संस्कृत  के  उमर  भी
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 [ett  eer  दर्शन]
 झाक्षेप  किया  था  और  कहां  था  कि  झगर
 अंग्रेजी  विदेशी  भाषा  है,  तो  संस्कृत  शौर  उर्दू
 भी  विदेशी  भाषायें  हैं।  जहां  तक  उर्दू  का
 सम्बन्ध  है,  यहा  तक  कि  हिन्दी  के  हिमायती
 भी  इस  बात  को  स्वीकार  करते  है  कि  फारसी
 और  भ्रवी  विदेशी  भाषायें  हो  सकती  हैँ
 लेकिन  उर्दू  विदेशी  भाषा  नहीं  है,  इसका  जन्म
 इसी  देश  में  हुआ  था  यहां  यह  भाषा  फैली,

 'पनपी  भौर  विकसित  हुई  है  ।

 जहां  तक  ससस्‍्कृत  का  सम्बन्ध  है  आज
 भी  इस  बात  पर  काफ़ी  वाद-विवाद  है,
 'इतिहासकारों के  मन्दर  कि  झाम  भारत  के  मूल
 निवासी  बही  थें,  थे  बाहर  से  आए.  थे,  श्रंग्रेज़
 आक्रमणकारियों  की  तरह  से  बाहर  से  आए
 थे।  प्रंग्रेज  इतिहासकारों  की  तरफ  से  जो

 इतिहास  बना  है  उसमें  जानबूक्षकर  जनता  के
 दिमाग  पर  यह  प्रभाव  डालने  की  कोशिश  की
 गई  है  कि  आर्य  लोग  भी  मध्य  एशिया  से
 आए।  वें  यहा  की  जनता  में  इस  बात  को  घोल
 घोल  कर  डालना  चाहते  थे  कि  अंग्रे  तो  बाहर
 से  आए  लेकिन  मुसलमान  और  भार्य  भी  बाहर
 से  आए  थे  इतिहासकारो  ने  जो  यह  नई  खोज
 की  है,  उसके  बारे  में  जैसा  कि  डा०  सम्पूर्णनिन्‍्द
 ने  एक  श्रपनी  पुस्तक  में  कहा  है,  जिसको
 अभी  प्रकाशित  किया  है.  कि  आरयों  का  मूल
 स्थान  आदि  देश  तो  भारत  ही  है।  लेकिन
 अ्रगर  तक  के  लिए  मान  लिया  जाए  र्किं  श्रार्य
 नोग  बाहर  से,  मध्य  एशिया  से  यहां  आए  तो
 यह  निश्चित  है  कि जिस  समय  वे  शए,  भ्राज  से
 छ  :,  दस  या  वीस  हज़ार  वर्ष  पहले,  तो  उस
 समैय  उनकी  भाषा  संस्कृत  नहीं  थी  और

 एक  तरह  से  ट्राइवल  लेगुएज  रही  होगी  ।
 भारत  की  भूमि  पर  पदार्पण  करने  के  बाद
 वास्तव  में  सस्कृत  का  विकास  हुआ  शौर  तब
 जा  करके  संस्कृत  का  वर्तमान  स्वरूप  बना
 और  उसके  बाद  वह  पन्रपी  शौर  विकसित

 हुई  ।  इसलिए  श््रेज़ी  के  हिमायती  अगर
 संस्कृति  पर  यह  लांखन  लगाते  है  कि  सस्कृत
 एक  विदंशी  भाषा  है,  विदेशों  से  यहा  भाई  है,
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 यह  भारतीय  भाषा  नहीं  है,  तो  मैं  समझता
 हूँ  कि  संस्कृत  के  प्रेमी  श्री  एंचनी  साहब  को
 इसका  यही  जवाब  दे  सकते  है  कि  जिस  समय
 उनके  प्रस्ताव  पर  मतदान  हो  कि  भ्रंग्रेज़ी  को
 भी  संविधान  में  स्थान  दिया  जाए  तो  उस  समय
 उनको  इसका  स्पष्ट  रूप  से  जवाब  दिया  जाए
 झौर  मही  जवाब  देने  का  एक  तरीक़ा  है।  भगर
 यह  इस  तरह  से  देश  को  तथा  संस्कृत  को
 भ्रपमानित  करना  चाहते  है  तो  पंग्रेजी  को  हम
 कुछ  सभय  के  लिए  बरदाइत  तो  कर  सकते
 हूँ,  इसका  भ्रध्ययन  जारी  रख  सकते  है,  लेकिन
 उसको  संविधान  में  स्थान  दे  कर  हम  राष्ट्र
 के  हितों  की  रक्षा  नहीं  कर  सकते  है,  यह  एक
 देश  के  लिए  अ्रपमानजनक  बात  है,  इस  वास्ते
 हम  इसको  सहन  नहीं  कर  सकते  है

 श््न्त  में  मैं'  इतन।  ही  कहना  चाहता  हू
 कि  इस  कामिशन  ने  बहुत  परिश्रम  के  साथ
 अपना  कार्य  किया  है  भौर  सारे  देश  में  घूम  कर
 सब  बातों  का  पता  लगाने  की  कोशिश  की  है  1
 उसे  संस्कृत  शिक्षा  के  श्रध्ययन  के  बारे  में  जो
 सुझाव  दिये  है  उनमें  &  एक  दो  को  छोड़  कर
 जो  कि  व्यवहारिक  प्रतीत  नही  होते  है,  बाकी
 पर  अमल  होना  चाहिये  ।  यह  कहा  गया  कि
 अग्रेजी  को  तो  चाह  रहने  दिया  जाए  लेकिन
 संस्कृत  की  शिक्षा  को  प्रनिवार्य  बना  दिया
 जाए  और  साथ  ही  साथ  यह  जो  कहा  है  कि
 आर  कोई  भाषा  रहे  या  न  रहे  लेकिन  सस्कृत
 अवश्य  रहे,  यह  जो  मनोवृत्ति  उसमे  दिखाई  है,
 इससे  में  उसके  साथ  सहमत  नही  हूं  और  मैं
 चाहता  हू  कि  इस  पर  गम्भीरता  के  साथ  विचार
 फिया  जाए  1  बाकी  जो  सिफारिशों  की  गई
 हैं,  उनका  आराम  तौर  से  में  समर्थन  करता  हू
 शर  आशा  करता  हू  कि  शिक्षा  मंत्रालय  उन  पर
 विचार  करके  उचित  कार्रवाई  करेगा  |

 Shri  a: a  N.  Mukerjee  (Calcutta-
 Central):  Mr.  Speaker,  I  am  very
 happy  that  we  are  discussing  the
 Report  of  the  Sanskrit  Commission,
 and  I  would  like  to  begin  by  paying
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 my  tribute  to  the  erudite  and  dis-
 tinguished  members  of  that  Commis-
 sion  who  produced  a  document  worthy
 of  their  erudition.  This  is  not  to  say
 that  I  agree  with  all  their  recommen-
 dations,  but  I  should,  first  of  all,  pay
 my  tribute  to  the  members  of  the
 Commission.

 In  speaking  on  this  subject,  you  will
 forgive  me  if  I  eel  a  little  nostalgic,
 and  specially  with  you  in  the  Chair,
 I  feel  like  recalling  those  days  when
 we  were  brought  up  very  largely  on
 Sanskrit,  and  it  is  a  thing  which  we
 can  never  forget,  But  there  are  few
 things  of  which  we  are  more  proud
 than  this  many-splendoured  legacy
 which  is  the  Sanskrit  language  and
 the  literature  of  Sanskrit.  It  goes
 without  saying—we  need  not  repeat
 it—that  it  is  a  language  of  unrivalled
 richness  and  purity  and,  as  Maxmuller
 once  said,  it  78  the  greatest  language
 in  the  world,  the  most  wonderful  and
 the  most  perfect.  But  to  us  today,  it
 as  very  important  to  recall  that  it  is
 the  parent  of  all  our  regional
 languages.  It  is  a  magnificient  unify-
 ing  factor.  When  we  remember  those
 slokas  like

 गंगेच  यमुते  चेब  योदावरी  सरस्वती  1

 नमदे  सिन्धु  कावेरी  जलेहिमन  सम्निधि  कुरु 1।
 we  are  reminded  at  the  same  moment
 of  the  unity  of  our  country.  When  we
 think  of  our  seven  tirthas  or  places  of
 Pilgrimage  like  Kashi  and  Kanchi,  we
 are  reminded  of  the  unity  of  our  land.
 And  so  we  are  reminded  of  the  legacy
 of  tolerance  and  compassion  and  a
 sense  of  oneness  with  the  universe  and
 yet  of  detachment  from  it,  which  is  a
 contribution  of  Sanskrit  culture  ४०
 human  civilisation.

 I  remember  the  time  when  we  were
 told  by  our  elders  to  recite  such  slokas
 as:

 यं  णैवा  समुपासते  क्षिव  इति  ब्रह्मेति  वेदान्तिनो
 बौद़ा  बुद्ध  इति  प्रमापटव:  कर्तेति  नैययायिका  :

 अहन्‌नित्यथ  जैनशासनरता  :  कर्मत  मीमांसका
 सो  य  वो  विदधातु  बांखतफनें  बैलोकयनायों  हरि
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 When  we  were  brought  up  in  that
 kind  of  environment  and  when  we
 were  told  those  slokas,  we  got  into
 our  bones  the  idee  of  the  unity  of  all
 who  swear  by  the  best  achievements
 of  human  culture.  When  our  vedic
 ancestors  set  for  us  such  wonderful
 words  as:

 ईशावास्यमिदं  सर्व  यर्थक  जगत्यां  जगत  |
 तेन  त्यक्तेत  भुजीया  मा  मृघ:  ६18

 where  is  sociology  of  a  greater  order
 and  more  essential  correctness  than
 what  we  find  in  those  days?  If  we
 want  today  a  slogan  for  our  socialist
 pattern  of  society,  what  can  we  recite
 with  greater  effect  than  what  used  to
 be  recited  every  morning  in  Gandhiji’s.
 Sabarmati  Ashram?

 न  त्वहं  कामये  राज्यं  न  स्वर्ग  नपुनभेंव  ।
 कामये  दुःखतप्तानां  प्राणिनामाति  नाशनं  ||

 ‘I  do  not  want  a  kingdom.  I  do  not
 want  to  go  to  heaven.  I  do  not  want
 to  be  born  again.  What  I  want  is  the
 elimination  of  the  suffering  of  my
 fellow  beings’.  What  can  be  a  better
 ideal  for  us  to  work  for?  This  is  the
 sort  of  thing  which  we  have  inherited,
 so  to  speak,  with  our  very  breath,  with
 our  mothers’  milk.  We  have  imbibed
 tHe  kind  of  culture  which  Sanskrit
 represents,  and  that  is  why  I  say  that
 here  is  a  legacy  of  which  we  should
 always  be  conscious.

 We  should  remember  at  the  same
 time  that  surely  our  tradition,  the
 legacy  of  India,  does  not  mean  mere
 withdrawal  from  life.  We  have  such
 things  as  references  to  the  64  arts;  we
 have  got  the  Arthashastra;  we  have
 got  the  work  of  Vatsayan;  we  have
 got  works  on  architecture,  like  the
 Manasara.  We  have  got  mathematicians
 like  Afyabhatta,  Varahamihira  and
 Brahmaputa  who  had  such  an  expan-
 sion  of  mind  and  amplitude  of  thought
 as  to  look  upon  the  Yavans,  the  Greek
 astronomers  of  those  days,  as  their-
 gurus.  That  was  a  period  when  there-
 was  a  kind  of  real  cultural  exchange,.
 and  that  was  a  time  of  our  greatest
 glory.
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 {Shri  H.  N,  Mukerjee]
 Then  followed,  of  course,  a  period  of

 @eclension.  That  was  the  time’  when
 ‘we  made  Sanskrit  the  prerogative  of

 few  people  would  specialise  in,  when
 we  put  a  ban,  so  to  speak,  on  the
 ‘commonest  of  our  people  getting  into
 the  portals  of  Sanskrit  learning.  That
 was  the  beginning  of  our  degenera-
 tion.  That  is  why  it  is  very  necessary
 for  us  to  find  out  what  we  should
 pursue,  and  to  that  task  surely  the
 Sanskrit  Commission's  Report  will
 make  somé  contribution.

 The  Sanskrit  Commission’s  Report
 makes  a  reference  to  Sanskrit  being
 not  only  a  language  and  a  literature
 but  also  a  way  of  life.  But  I  fear  that
 as  far  as  this  is  concerned,  I  have
 te  enter  caveat  to  express  my  objec-
 tion.  We  cannot  revive  a  way  of  life,
 but  we  can  creatively  readjust  to  pre-
 sent  day  conditions  the  best  of  what
 we  have  inherited  from  the  past,  and
 that  is  why  I  say  that  this  kind  of
 ‘expression  is  perhaps  smacking  of  a
 revivalist  tendency  which  is  not  al-
 together  a  very  good  thing.

 The  Commission  has  also  recom-
 mended  that  Sanskrit  should  be  made
 @  compulsory  subject  in  secondary
 schools,  and  my  hon.  friend,  Shri
 Supakar,  has  approved  of  the  idea.
 Much  as  I  wish  that  Sanskrit  could
 be  made  a  compulsory  subject  in  our
 secondary  schools,  I  am  efraid  I  can-
 not  ask  for  it.  You  know  we  have
 read  in  schools.

 अनन्‍तपारं  किल  दाढ्द'  शास्त्र

 स्वल्प  तथायूव्रहवश्च  तिधना
 ‘The  years  go  on  and  we  have  so

 ‘much  to  do;  so  many  troubles  and  so
 many  obstacles  arise.  It  is  not  possible
 to  learn  everything’.  (Interruption).
 We  are  going  to  have  Hindi,  the  re-
 gional  language  as  well  as  English  in
 the  present  day  context  of  things.
 My  hon.  friend,  Dr.  K.  L.  Shrimali,
 &  little  while  ago  was  talking  about
 the  impossibility  of  our  getting  rid  of
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 English  as  quickly  as  many  of  us
 want.  So  since  English,  the  regional
 language  and  Hindi  have  got  to  be
 learnt  at  the  secondary  stage,  I  am
 afraid  I  cannot  recommend  the  idea
 of  Sanskrit  being  a  complusory  sub-
 ject  in  the  secondary  stage.

 I  cannot  also  agree  with  the  recom-
 mendation  of  the  Commission  that
 there  should  be  Sanskrit  Universiti-
 es  ali  over  the  place.  I  feel  that  Sans-
 krit  as  a  subject  should  be  assisted
 in  every  way,  There  should  be  speci-
 alised  mstitutes.  Every  assistance
 should  be  given  for  purposes  of  re-
 search.  I  should  certainly  say  that  the
 tols,  pathasalas  and  other  places,
 where  Sanskrit  was  taught  according
 to  the  traditional  methods,  should  not
 be  pooh-poohed,  should  not  be  ignor-
 ed;  they  should  be  looked  into  and
 there  should  be  an  attempt  at  edjust-
 ing  modern  ideas  in  regard  to  educa-
 tion  with  the  ideas  of  education  which
 those  old  seminaries  possessed.
 77  hrs.

 I  feel  algo  that  nowadays  the  asso-
 ciation  of  Sanskrit  learning  with  the
 priestly  order  is  no  longer  very  effec-
 tive  because,  after  all,  the  priestly
 order,  if  it  is  not  really  facing  ex-
 tinction,  no  longer  offers  an  appetizing
 prospect  to  our  young  people.  Also
 there  should  be  a  kind  of  detachment
 as  between  learning  and  priest-craft  or
 things  like  astrology.  Therefore,  un-
 encumbered  by  priest-craft  there
 should  be  research  institutions,  there
 should  be  educational  seminaries  and
 such  things  where  we  can  combine
 the  best  of  the  past  with  the  best  of
 the  present.

 The  Commission  has  also  recom-
 mended  the  appointment  of  a  Central
 Sanskrit  Board  and  I  was  glad  to
 find  the  Minister  of  Education,  my
 friend  Dr,  ट  L.  Shrimali,  saying  in
 the  other  House  that  Government  is
 going  to  make  an  announcement  on
 this  subject.  I  think  there  should  be
 as  soon  as  possible  a  Central  Sanskrit
 Board  which  would  look  into  matters
 that  would  naturally  come  before  it,



 give  degrees  and  diplomas
 in  Sanskrit  and  oriental  learning.  I
 think  this  is  also  a  matter  on  which
 Government  ought  to  come  to  a  deci-
 gion  as  soon  as  ever  that  is  possible.

 an  Indian  Historical  Records  Com-
 mission,  but  I  am  afraid  it  does  not
 operates  as  effectively  as  we  wish  it
 to,  especially  in  regard  to  Sanskrit
 manuscripts.  There  is  an  animus  in
 the  minds  vf  our  western  academici-
 ans  in  the  Historical  Records  Com-
 mission.  They  do  not  care  to  go  80
 much  about  the  tols  and  pathasalas
 of  the  past.  It  is  necessary  that  a
 very  special  effort  is  made  to  locatc
 Sanskrit  manuscripts  in  this  country
 and  to  get  them  together  and  to  bring
 out  editions  of  them  with  references
 that  are  very  important  for  our
 purpose,

 I  feel  also  that  if  the  Oxford  Uni-
 versity  could  bring  out  anthologies  of
 Greek  verse  and  Latin  verse,  there
 is  no  reason  why  our  universities
 should  not  bring  out  publications  like
 the  anthology  of  Sanskrit  verse,
 because  we  have  such  a  magnificient
 legacy  of  Sanskrit  verse  that  surely,
 if  a  collection  and  a  selection  is  made,
 it  will  be  a  most  wonderful  thing.  If,
 for  example,  the  University  Grants
 Commission  tekes  it  upon  itself  to
 encourage  certain  universities  where
 Sanskrit  studies  are  carried  on
 most  efficiently,  then  perhaps  very
 food  results  may  ensue.

 The  Sanskrit  Commission  has  also
 recommended  that  gifted  exponents
 of  Ramayana,  Mahabharata  and‘  Gita,
 etc,  should  be  employed  in  the  Com-
 munity  Development  Projects  and  the
 National  Extension  Schemes.  I  feel
 that  it  is  very  necessary.  You  know
 very  well  that  I  profess  an  ideology
 which  is  materialistic,.  but,  at  the
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 same  time,  I  know  very  well  that
 there  are  certain  things  which  are
 absolutely  related  to  the  moral  con-
 duct  of  man,  and  quite  apart  from
 the  purely  religious  connotation  and
 purely  metaphysical  connotation  of
 the  matter,  there  are  certain  moral
 aspects  and  cultural  aspects  which
 are  absolutely  important  and  they
 should  be  instilled  into  the  minds  of
 people.  If  Kathakatas  and  other
 media  of  instruction  are  so,important,
 it  is  very  necessary  that  in  the  Com-
 munity  Development  Projects  and  in
 the  National  Extension  Centres,  the
 real  enthusiasm  of  our  people  is  mobi-
 lised  in  an  inspiring  fashion  and  that
 can  even  now  be  done  only  if  gifted
 exponents  of  the  Ramayana  and
 Mahabharata  are  called  in.

 I  have  seen,  for  example  the  edi-
 tion  in  English—the  exposition  of
 Mahabharata,  by  Shri  C.  Rajagopale-
 chari.  It  is  a  wonderful  thing.  That
 is  the  sort  of  thing  which  makes  an
 appeal  to  the  hearts  of  our  people
 straight  and  that  is  the  sort  of  thing
 which  recalls  to  the  minds  of  our  peo-
 ple  the  greatest  achievements  of  our
 ancestors  in  the  past,  especially  today
 when  I  find  in  the  South,  at  least  in
 parts  of  the  South,  in  Tamil  Nad,  a
 sort  of  revulsion.  Perhaps  this  is  a
 reaction  which  is  temporary.  I  find
 some  people  have  got  an  animus
 against  our  classics,  scriptures  and  all
 that.  It  has  to  be  combated.  It  has
 to  be  understood.  Of  course,  maybe,
 they  have  certain  things  to  say.  It  is
 necessary  for  us  to  go  and  understand
 them  and  to  tell  them  that  after  all
 the  tradition  of  our  country  is  em-
 bedded  in  this  wonderful  legacv  which
 we  have  got  and  which  we  have  no
 business  to  ridicule,  which  we  have
 no  business  to  keep  out  of  the  reach
 of  the  people.

 Therefore.  it  is  necessary  that  gifted
 exponents  of  the  Ramayana  and  Maha-
 bharata,  ete..  are  requisitioned  not  for
 metaphysical  purposes,  not  for  pro-
 pagating  any  particular  variety  of
 religion—because  India  was  always
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 {Shri  प्र,  N,  Mukerjee])
 much  too  tolerant  for  all  that  —but  in
 order  to  instil  those  eternal  verities  of
 conduct  which  have  got  to  be  assimi-
 lated  before  we  can  go  ahead  and  we
 can  reconstruct  our  life.  Therefore,
 what  I  am  pleading  for  is  a  creative
 readjustment  of  al]  that  is  best  in  our
 tradition  with  all  that  is  best  in  the
 present  dynamic  modern  age  and  that
 is  something  to  which  Government
 should  give  its  attention.

 It  ७  8  pity  that  our  work  so  far  in
 regard  to  Sanskrit  and  oriental  studies
 in  genera)  does  not  compare  with  the
 work  dene  by  foreigners.  A  German
 like  Aufrecht  has  produced  a  catalogus
 catalagorum  in  which  he  has  mention-
 ed  about  50,000  manuscripts  in  Sanskrit
 in  different  museums  in  Europe.  We
 do  not  know  a  good  deal  about  ‘t
 We  have  come  down  to  such  a  stage
 that  if  we  want  a  good  dictionary,  even
 now  it  is  the  St  Petersburg  dictionary
 which  we  have  to  consult.  We  are
 beginning  to  do  something  in  this  re-
 gard  and  some  of  our  pioneer  scholars
 have  done  very  good  work  during  the
 Jast  hundred  years.  We  can  do  8
 great  deal  more  when  there  are  men
 like  Dr,  Kane,  Vidhusekhara  Shastri
 and  others;  there  are  men  all  over  the
 place  especially  in  the  South  and  other
 places  like  Banaras,  who  can  give  us
 something  of  the  best  in  our  cultural
 heritage.  Surely  we  ought  to  make  as
 much  use  of  them  as  possible

 I  am  reminded  of  something  which
 I  learnt  long  ago,  with  which  I!  shall
 conclude:

 त्यदीय  बस्तु  गोविग्द  तुम्यमेव  समपंय

 Whatever  we  have  learnt,  whatever
 we  have  assimiliated,  whatever  we
 have  got  from  our  country,  whatever
 is  the  gift  of  our  country,  the  gift  of
 our  mother  to  us,  we  have  to  give  it
 back  to  our  country.  Our  country  has
 suffered  ages  of  humiliation.  Our
 country  has  had  years  of  glory;  there
 is  no  doubt  about  that,  but  centuries
 of  humiliation  have  also  been  the  por-
 tion  of  our  country.  It  is  necessary
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 not  unly  to  worship  our  mother,  but
 also  to  help  her  rise,  We  can  only  do
 that  if  whatever  we  have  assimilated,
 whatever  is  real,  good,  proper  and
 true  that  we  have  learnt,  we  give  it
 back:

 त्ववीय  वस्तु  गोविन्द  तुम्यमेव  समपंये
 If  we  can  do  that,  if  we  can  contri-
 bute  to  this  country  which  gave  us
 everything,  surely  we  shall  go  ahead
 in  this  dynamic  world  of  today.

 Dr.  M.  8,  Aney  (Nagpur):,  Sir,  I
 rise  to  support  the  motion  and  the
 amendment  which  have  been  moved.
 The  report  of  this  Commission  is  a
 very  important  document,  which  has
 not  come  a  day  too  soon.  We  find  in
 this  session,  particularly  the  last  days
 of  the  session,  the  question  of  language
 coming  up  in  one  form  or  the  other.
 Three  motions  have  come  before  this
 House  in  which  the  question  of  langu-
 age  has  cropped  up  and  very  interest-
 ing  discussions  have  taken  place,  We
 expect  to  have  an  interesting  discus-
 sion  hereafter  also,  because  one  im-
 portant  motion  is  yet  to  be  finished.

 The  motion  that  was  brought  by  my
 hon.  fnend,  Shr  Frank  Anthony,  was
 as  regards  the  introduction  of  English
 28  one  of  the  national  languages  in  the
 schedule  of  the  Constitution.  We  had
 an  interesting  discussion  today  upon
 the  report  of  the  University  Grants.
 Commission,  in  which  the  question  of
 language  probably  has  taken  greater
 time  than  any  other  academic  questions
 with  which  that  report  deals.

 Today  we  are  discussing  the  ques-
 tzon  of  Sanskrit  language.  It  is  good.
 It  is  not  surprising  that  a  Commissiorr
 should  have  been  appointed  to  con-
 sider  the  question  of  Sanskrit  language
 and  its  present  position  and  to  con-
 sider  the  remedies  for  giving  proper
 impetus  for  its  study  in  this  country.
 After  we  have  become  independent  we
 are  finding  that  there  is  a  kind  of
 genera]  revival  and  re-awakening  in
 this  country,  and  that  goes  by  the
 name  of  cultural  awakening;  and
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 many  things  are  being  acne  in  order
 to  give  a  new  encouragement  to  our
 arts  and  to  several  other  things  in  the
 country  which  we  consider  as  of  na-
 tional  importance  Various  depart-
 ments,  mn  their  own  way,  are  lending
 their  helpmg  hand  to  encourage  these
 arts  Dances  and  dramas  are  being
 encouraged  and  they  do  deserve  en-
 couragement  as  a  part  of  the  Indian
 culture

 But  when  I  was  finding  all  these
 things  I  thought  that  the  root  of  the
 whole  culture  Sanskrit  language,  has
 not  been  attractyng  that  much  atten-
 tion  of  the  Government  which  it
 deserves  There  was  the  general  feel-
 ing  in  the  country  that  Sanskrit
 language,  which  is  univcrsally  recog-
 nized  in  India  as  the  root  of  our  cul
 ture  if  not  neglected  at  least  is  not
 pioperly  attended  to  to  put  it  mildly
 That  was  the  feeling  in  the  country,
 and  that  feelmg  was  expressed  in
 various  conferences  and  various  con-
 gresses  of  people  mterested  in  the
 study  of  Sanskrit  language  And  the
 result  of  all  that  3s  that  this  Com-
 mission  has  been  appointed  and  we
 are  discussing  its  report

 This,  in  my  opinion  is  a  very  en=
 couraging  sign—that  there  38  a  Gov-
 ernment  which  responds  to  the  views
 of  the  people  there  is  a  Government
 which  383  willing  to  understand  what
 feelings  and  emotions  are  surging  up
 m  the  minds  of  the  people,  as  evidenc-
 ed  by  the  fact  that  a  Commission
 of  this  kind  has  been  appointed  It  35
 also  a  very  good  and  encouraging  sign
 that  on  the  Commission  men  were
 appointed  who  were  undoubtedly  en-
 Joying  very  high  reputation—not  only
 as  scholars  but  also  as  great  educa-
 tionists  I  will  refer  to  this  point  a
 hittle  bit  later

 It  728  unnecessary  or  even  superflu-
 ous  in  my  opinion,  to  speak  of  the
 importance  of  the  Sanskmt  language
 My  hon  frend,  who  preceded  me,
 made  a  speech  and  other  fnends  also
 have  substantially  enlarged  on  that
 pomt  Yet,  when  you  go  to  see
 ‘Hamlet,  the  Hamlet  must  come  there,
 305  (Ai)  LSD—8
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 there  cannot  be  a  Hamlet  without  a
 Hamlet  Similarly,  when  we  are  talk~
 ing  on  the  motion  of  the  Sanskrit
 Bhasha  Commié$ion  something  about
 the  importance  of  the  Sanskrit  langu-
 age  has  to  be  said  It  is  only  by  way
 of  drawing  your  attention  to  one  or
 two  points  I  wish  to  refer  to  the  im-
 portance  of  the  Sanskrit  language

 Sanskrit  language  is  in  India  not
 merely  the  language  of  the  Indian
 culture  only  but  J  may  make  bold  to
 say  it  is  the  oldest  language  living  in
 this  world  The  oldest  documents  in
 this  world  that  exist  are  the  Vedas
 and  those  Vedas  are  recited  im
 Sanskrit  In  those  times  they  were
 written  or  not—I  do  not  know—thev
 were  all  srutis,  the  names  of  the
 Vedas  were  srutis  They  were  heard
 and  revealed  to  the  mishis  They  re-
 peated  and  recited  them,  others  heard
 them  and  in  this  way  they  came  from
 ear  to  ear  and  mouth  to  mouth  That
 is  how  traditionally  it  35  handed  over
 to  the  people  Therefore,  thev  were
 called  srutis  They  are  the  oldest
 documents,  whatever  period  might  be
 assigned  to  them  by  the  antiquanans
 according  to  their  own  predilictions
 and  understanding  the  Indian  mind,
 which  55  brought  up  in  the  old  tradi-
 tion  to  which  I  hope,  our  Speaker
 also  belongs,  s  tms  they  were  in
 existence  before  this  world  was
 created  That  is  our  theory

 From  whom  the  world  has  come
 up?  That  is  what  ts  said

 यस्य  नि  शव'सतप  बंद
 यो  बेंदभ्यों।खिलम  जगत

 निर्मम  तपहम्‌  वन्दे

 विद्यापीयं  महेश्वरच  ।।

 Mr  Speaker:  Western  scientists  also
 seem  to  have  the  same  view  now
 They  can  quote  Anstotle  and  some  of
 the  dialogues

 Dr.  M  8  Aney.  Vedas  are  described
 in  this  way
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 They  are  not  the  words  but  they

 are  a  spiritual  law.  Vedas  are  consi-
 dered  as  the  breathing  of  God  and
 from  that  breath  of  the  God  the  world
 has  emerged.  That  is  the  theory  in
 which  the  Hindus  believe.  This  thing
 is  very  important.  When  you  call  the
 ‘Vedas  as  breath  of  God  it  means  that
 breath  is  the  only  thing  by  which  you
 can  understand  whether  the  thing  is
 living  or  not.  So,  the  existence  of
 God  as  a  living  force  in  this  world
 can  be  known  only  it  you  understand
 the  Vedas.  That  is  the  only  way  by
 which  Indians  were  at  one  time  sup-
 posing  that  they  could  know  the
 existence  of  God  and  through  him  the
 Universe  itself  and  its  relation  to  God.
 The  theory  of  cosmos  which  is  given
 in  Sanskrit  literature  is  of  this  nature.

 For  this  reason  Sanskrit  language
 which  ultimately  is  derived  from  these
 Vedas  has  a  peculiar  importance.  That
 whole  theory  and  not  only  the  whole
 theory  but  the  whole  ideology,  the
 whole  conception  and  the  whole  cul-
 tural  idea  may  have  been  modified  to
 some  extent  in  course  of  time.  But
 they  have  been  handed  over  to  us  and
 even’  to  this  day  in  the  life  of  the
 Indians  they  are  reflected  to  a  great
 extent.  This  one  current  coming  down
 from  the  heights  of  the  Himalayas—
 the  Ganga  coming  down  from  Kailash
 to  this  day—and  the  currents  of  civi-
 lisation  or  the  currents  of  culture  can-
 not  be  found  anywhere  except  in  this
 country.  That  is  because  this  cul-
 tural  treasure  has  been  preserved  for

 all  these  days  by  the  Indians.
 Whenever  any  excavation  is  made,

 some  little  document  is  found,  some
 little  stone  is  found  and  some  little
 copper  plate  is  found.  Much  is  made
 of  it.  Large  photographs  of  it  are
 eublished  and  it  is  considered  as  a
 great  service  done  by  the  scholar  to
 the  cause  of  history,  I  want  the
 world  to  know  that  the  great  service
 which  India  has  done  to  the  cause  of
 world  history  is  that  they  have  pre-
 served  a  document.  It  has  been  in
 existence.  They  have  preserved  not
 only  a  document,  but  they  have  pre-
 served  the  entire  civilisation  that  has

 Motion  re:  MAY’  5  959  Report  of  Sanskrit  Igtie
 Commission

 come  out  of  the  truth  and  principles:
 embedded  in  that  document.  They
 have  preserved  it  and  kept  it  in  the
 present  form.  What  the  Indians  of
 the  Vedic  times  were  can  even  now
 be  seen  in  India  if  anybody  has  got
 time  to  look  into  that.  This  is  another
 thing  which  is  of  world  importance.
 So  far  as  Sanskrit  literature  is  con-
 cerned,

 So,  Sanskrit  literature  has  import-
 ance  not  only  from  the  historic  point
 of  view  and  the  philosphic  point  of
 view  but  it  was  the  first  literature
 which  has  placed  before  the  world
 the  ideals  of  art  also.  Those  ideals
 of  art,  which  have  been  placed  before
 the  world,  can  be  seen  even  now  in
 the  dramas,  in  the  epics,  in  the  lyrics
 and  in  the  didactive  poetry  of
 Sanskrit.  They  can  even  now
 be  held  up  before  the  world  and
 they  are  worthy  of  emulation.  I
 do  not  want  to  go  into  the
 names  of  the  authors  and  recite  the
 slokas.  That  is  the  position.  Such  a
 big  heritage  you  have  got.  We  have
 been  able  to  keep  up  that  heritage  up
 to  this  time.  The  first  shock  was
 received  as  the  Mohammedans  came.
 The  Bacterians  came  and  before  them
 even  the  Sakas  came.  All  sorts  of
 people  came.  They  wanted  to  invadc

 (Interruption)
 I  must  wind  up  my  remarks.  Per-

 haps  you  said  something.
 Mr.  Speaker:  I  have  not  said  any-

 thing.
 Dr.  M.  8,  Aney:  I  think  even  if  you

 said  something  you  are  within  your
 rights.  I  will  have  to  obey  it.

 All  these  things  are  there.  I  was
 placing  before  the  House  that  the
 highest  ideals  of  art  have  been  placed
 before  the  world  by  the  Indian  artists.
 Take  for  example  a  drama  written  by
 Kalidas  or  epics  written  by  Vyas  or
 an  epic  like  Ramayana.  They  are
 models  of  art  and  their  cultural  con-
 cept  can  compare  favourably  with
 that  found  in  epics,  like  Homer's
 Iliad  and  Virgil’s  Aeneid.  So  this  is
 a  thing  of  which  the  entire  India  has
 reason  to  be  proud.  Till  the  time  that
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 the  Britishers  came  we  were  able  to
 manage  all  these  things  The  Moham-
 medans  ruled,  but  only  ruled  for  the
 sake  of  getting  some  little  power  over
 us  for  certain  purposes  Beyond  that,
 they  placed  society  and  everything  in
 its  own  place.  Some  of  them  were
 fanatic  and  did  something  But  it  was
 a  local  trouble,  local  in  the  sense  that
 ह  ६  was  confined  to  a  particular  locality
 and  confined  to  a  particular  period  of
 time  Beyond  that,  it  was  no  trouble.
 So  far  as  cultural  existence  was  con-
 cerned,  it  grew  up  in  spite  of  what
 you  may  call  ther  formgn  domina-
 tion

 ry
 When  the  British  came  im,  _  the

 British  way  of  doing  things  was
 something  different.  The  Britisher
 did  not  want  to  rule  like  an  oppres-
 sor,  and  yet  he  did  not  want  to  leave
 anything  of  yours  untouched  And  in
 his  own  way  he  started  a  system  of
 education  in  this  country  A  refer-
 ence  has  been  made  in  this  report,
 and  there  are  other  books  also  »n  which
 you  ean  find,  how  a  system  of  educa-
 tion  has  been  ultimately  mtroduced
 which  was  the  result  of  a  great  fight
 between  the  Sansknitists  end  the
 champions  of  western  civilisation
 Ultimately  Lord  Macaulay  succeeded
 and  a  system  was  created  in  which
 Sanskit  was  left  entirely  out  of  the
 sphere  of  governmental  institutions  of
 education  So  it  has  only  remained
 here  lingering  while  others  have  been
 flourishing  So  far  as  Sanskrit  langu-
 age  is  concerned  all  patronage  to  that
 language  was  officially  denied  In  that
 Position  3६  remained

 Not  only  that  A  new  system  of
 patronage  m  the  form  of  giving  re-
 munerative  service  to  those  who  {earn
 and  study  Enghsh  was  created  The
 result  was  that  the  best  intellectual
 element  m  the  country  was  attra  ted,
 bribed  away,  so  to  say,  to  it  I  do
 not  say  it  was  all  bad  I  am  only
 relating  the  history  But  that  created
 &  subordinate  position  to  the  study  of
 Sanskrit  the  study  of  ancient  learn-

 pve
 Tt  remained  in  that  postion  till
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 It  was  fortunate  that  inertia  is
 there  in  our  race,  among  other  quali-
 ties  they  have  this  inertia  The  old
 love,  the  conservative  love  which  they
 have  got  for  their  own  hterature,  for
 their  own  old  sacred  books,  fur  ther
 own  religion  was  there  And  on  ac-
 count  of  that  mertia  it  pulled  on  and
 struggled  Not  only  that  Out  of  the
 institutions  that  Government  has
 created,  certain  scholars  have  come
 out  whose  learning  and  contributions
 to  the  cause  of  hterature  have  also
 helped  to  revive  the  love  of  Sanskrit
 among  the  people

 It  was  hoped  that  when  we  shall
 be  free  from  the  influence  of  Britizhers
 we  shall  have  a  new  epoch  in  which
 our  old  learning,  our  Sansknit  htera-
 ture  will  have  a  free  air  to  vreathe
 and  a  greater  field  to  move  about.
 But  I  must  say,  notwithstanding  what-
 ever  ३35  done—it  is  for  the  good  of
 hiterature—,  sufficient  encouragement
 has  not  been  yet  given  to  this  The
 people  were  feeling  that,  and  to  con-
 sider  the  whole  position  a  Commission
 was  appointed

 T  am  glad  the  Commission  has  placed
 im  your  hands  a  very  valuable  report
 which  deserves  to  be  considered  I
 shall  only  refer  to  three  or  four
 points  in  the  report  In  the  first  place
 I  say  this  Commission  33  the  first  of
 its  kind  which  has  been  appointed
 since  we  attained  mdependence  to
 consider  the  question  of  Sanskrit
 language  alone  Of  course,  whenever
 any  question  relating  to  education  was
 considered  indirectly  the  question  of
 Sanskrit  language  was  no  doubt  com
 ing  before  them  But,  there  was  no
 attempt  made  to  appoint  a  Commissiun
 to  have  a  comprehensive  revicw  of
 the  whole  position  In  this  Commis-
 sion,  the  terms  of  reference  were  so
 wide  that  the  Members  of  the  Com-
 mission  were  m  a  position  to  examine
 the  position  in  its  entirety  and  com-
 prehensively  and  place  before  us  a
 report  which  contains  very  valuable
 recommendations



 I5iI9  Motion  re:

 [Dr.  M.  ्.  Aney]
 One  thing  that  strikes  me  in  this

 report,  again,  is  this.  In  this  report,
 apart  from  those  chapters  in  which
 they  have  tried  tO  impress  upon  the
 readers  the  importance  of  the  study
 of  Sanskrit,  they  have  taken  into  con-
 sideration  both  the  systems  of  Sanskrit
 Education  which  have  been  mm  exis-
 tence,  the  Tols  and  Pathasalas,  which
 have  been  really  the  great  seminars
 where  the  traditional  system  of  teach-

 ,ing  Sanskrit  was  lingering,  practically
 neglected  by  the  Education  department
 in  the  British  days  and  even  by  us
 not  sufficiently  cared  for.  I  had  the
 privilege  to  be  in  Bihar  as  somebody
 there  for  some  time.  There  the  peo-
 ple  particularly  in  Mithila  are  interest-
 ed  in  Sanskrit,  It  is  a  land  of  learned
 men.  I  found  there  were  a  number
 of  Pathasalas  and  other  institutions
 which  were  in  a  declining  and  decay-
 ing  state.  They  require  to  be  carefully

 -Jooked  after

 It  has  been  admitted  by  some  of  the
 great  eminent  western  Sanskrit  scho-
 lars  also  that  the  ancient  method  of
 Sanskrit  study  which  existed  in  the  old
 Pathasalas  alone  can  produce  those
 scholars  whose  depth  of  learning  is
 something  wonderful  and  admirable.
 We  produce  scholars  in  our  Univer-
 sities  in  which  we  have  introduced
 Sanskrit  as  a  second  language,  or  as
 a  dead  language,  so  to  say.  It  is  in
 that  spirit  that  we  study  it  and  we
 have  treated  it  as  a  dead  language.
 The  difference  between  the  two
 scholars  is  very  great,  In  one  place,
 Murari,  in  his  drama  Hanumar.  in  one
 beautiful  couplet  expresses  the  differ-
 ence  between  the  old  pundits  and  new
 pundits.

 अ्रविध्रलंघित  एवं  वानर  भेट  :
 कि  त्व॑तस्थ  गंमीरताम्‌  ।

 आपाताल  निमग्न  पविर

 तनु:  जानाति  मंबातल  |

 He  said:  All  the  vanaras,  Ram's
 warriors,  a  large  army  of  monkeys,
 have  gone  to  Lanka,  have  jumped  from
 one  end  to  the  other  and  have  crossed
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 the  ocean.  But,  what  is  the  depth  of
 the  Ocean?  That  was  not  known  to
 the  vanaras.

 All  those  who  pose  as  Sanskrit
 scholars  of  these  Universities  are  like
 those  monkey  warriors.  They  certainly
 know  about  the  wide  expanse  of
 Sanskrit  learning.  They  know  the
 shores  and  all  the  external  features.
 But,  what  is  the  depth  of  it?  That  is
 known  only  to  the  Mandara  mountain
 which  was  used  as  the  churning  rod
 by  the  Gods  and  demons  to  take  nectar
 out  of  it.  Therefore,  Murari  himself
 has  said:

 गुरकूल  क्लिष्टों  मुरारि.  कवि.  ।
 He  says,  I  have  studied  at  the  feet
 of  the  guru  and  done  sufficient  service
 to  him;  I  say  I  only  know  the  real
 truth  which  has  to  be  learnt,  the  real
 secret  of  the  vidya;  the  others  only
 have  skipped  over  it  and  cannot  know
 it.  He  has  made  that  comparison.  Go
 to  Pandit  Rajeshwar  Shastri  and  sce
 him  You  will  find  that  all  your  learn-
 ing  and  notes  and_  scholarly  books
 appear  before  him  like  the  babbling
 of  a  boy  who  has  just  begun  to  learn.
 That  is  the  difference  between  the
 two  Pundits.  Although  there  are
 many  handicaps,  many  shortcomings
 in  the  system  of  Pathasalas  of  ancient
 times,  those  Pathasalas  could  produce
 the  Pundits  of  that  type.  The  tradi-
 tional  way  of  learning  of  these  Pundits
 has  to  be  preserved.  By  keeping  books
 in  the  library,  you  do  not  preserve
 learning  You  can  only  preserve  books
 in  a  library,  but  learning  can  be  pre-
 served  only  by  maintaining  and
 supporting  a  race  of  learned
 men  in  था  unbroken  line,  That
 is  possible  only  if  you  allow
 these  Pathasalas  to  flourish,  by
 giving  them  proper  help  and  giving
 them  all  the  equipment  that  is  needed,
 by  creating  a  better  position  for  the
 teachers  who  are  there  and  by  creat-
 ing  better  status  for  them;  it  is  only
 thus  that  you  will  be  able  to  preserve
 that  old  race  of  giants  who  wrote  the
 bhashyas  or  the  commentaries,  which
 are  even  now  the  admiration  of  the
 whole  learned  world.  Where  is  the
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 man  that  can  write  a  Bhasya  as
 Shabhera  has  written  a  bhashya  on
 the  Ja:mimsutras,  or  ag  Acharya  has
 written  a  bhashya  on  the  Vedanta-
 sutras,  or  as  Patanjali  has  written  the
 Mahabhashya  on  the  Ashtadyaytsutras?
 These  bhasyas  are  the  admiration  of
 the  whole  world  even  today  Is  the
 race  of  those  old  giants  to  be  preser-
 ved  or  not?

 If  you  want  to  do  that,  then  there
 i$  8  recommendation  made  in  this  re-
 port,  and  I  can  only  invite  the  atten-
 tion  of  my  learned  frend  Dr  K  L
 Shrmal  who  humself  is  a  Sanskrit
 scholar  of  great  reputation  and  who
 takes  great  interest  in  Sanskrit,  to  this
 recommendation  made  there  to  create
 what  is  called  Sansknt  University,
 Jf  you  create  a  Sanskrit  Univer-
 sity,  according  to  the  scheme
 which  is  given  here,  it  will  be
 the  ayex  of  a  system  of  patbasalas,
 which  has  to  be  developed,  the  San-
 skrit  University  shall  be  the  apex
 So  if  there  75  a  demand  for  a  Sanskrit
 University,  please  consider  it  carefully
 and  sympathetically  If  the  Sanskrit
 University  will  grow,  I  am  sure  the
 race  of  the  pandits  will  live,  and  it  328
 the  pandits  who  can  add  40  the  stock
 of  human  knowledge  and  who  can  add
 iJuminating  commentaries  to  make
 the  meanmg  of  the  old  texts  clear  and
 Juminous  to  you,  it  is  only  they  who
 can  do  that  In  the  absence  of  such
 pandits  I  have  no  doubt  that  37  you
 take  the  commentary,  it  will  all  be
 the  Greek  and  Latm  to  you,  and
 there  wil]  be  so  manv  difficulties  faced
 py  you  There  is  a  particular  system,
 what  78  called  the  Nyayaghut.t  teeka
 system  of  writing  of  commentary,
 which  they  have  followed,  which  re-
 quires  a  depth  of  learning  which  un-
 fortunately  m  the  system  of  Sanskrit
 education  that  we  follow  today,  it  is
 not  possible  for  us  to  follow  It  is
 not  possible  because  we  have  clubbed
 50  many  other  subjects  also  along
 with  that,  and  xt  becomes  difficult  to
 attain  to  that  depth  That  treasury
 must  be  preserved  That  3s  one  sub-
 Mission  that  I  want  to  make.
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 Even  in  the  British  days  what  we
 found  was  this  When  we  were  going
 to  college,  we  were  about  a  hundred
 students  in  a  class,  out  9f  00  students,
 about  80  were  taking  Sanskrit  as  their
 second  language,  80  of  us  were  going
 in  for  Sanskrit,  and  20  were  going  in
 for  other  languages,  they  were
 Mohammedans  and  they  were  taking
 Persian  or  Arabic  Even  among  the
 Mohammedan  boys,  one  of  my  friends
 was  the  best  Sanskrit  scholar  ॥  my
 days  He  was  called  shastr:  and  he
 became  an  Oriental  translator  in
 later  days  At  every  oratorial
 meeting,  it  was  he  who  was  deliver-
 ing  an  extempore  speech  in  Sanskrit
 and  getting  the  first  prize  to  the
 amazement  of  all  the  Brahmin  boys
 who  were  sitting  there

 Therefore,  to  say  that  no  people
 have  the  aptitude  to  learn  Sanskrit
 and  it  7४  only  the  Brahmins  who  can
 do  that,  35  not  true  I  have  seen  these
 things  Those  who  have  carefully
 watched  the  progress  of  Sanskrit  will
 see  that  Sanskrit  can  be  learnt  by
 anybody  There  78  no  difficulty  about
 it.  The  language  can  be  written  in
 a  difficult  way,  but  there  is  a  simple
 Sanskrit  ‘You  begin  with  that  and
 you  will  find  that  ultmately

 wares  समुद्र  माविशत्‌

 You  enter  by  the  simple  rivulet  and
 ultumately  even  the  ocean  will  not  be
 found  by  you  to  be  too  difficult  or
 too  unfathomable  to  swim  you  can
 swim  there  There  33  a  method  lke
 that  ‘You  can  stop  at  any  stage  you
 hike,  but  there  are  no  initial  difficulties
 for  you  m  taking  up  the  study  of
 Sansknt  This  fact  has  to  be  borne
 in  mind  Nowadays,  the  great  diffi-
 culty  38  that  apart  from  the  tempta-
 tion  which  the  study  of  the  scrences
 holds  out,  because  it  holds  out  careers
 before  the  boys,  and  they  naturally
 want  to  go  in  for  the  sciences—they
 should  go,  there  is  no  question  about
 it—the  educationists  have  assumed  that
 those  who  want  to  take  Sanskrit  should
 not  goinfor  science  and  those  who
 want  to  go  in  for  science  should  not
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 {Dr.  M.  Ss.  Aney]
 take  Sanskrit.  The  conditions  in
 Vidarbha  and  the  old  Madhya  Pradesh
 were  somewhat  better  than  other  parts
 ef  India,  but  they  have  now  created
 some  difficulties.  The  boys  who  go
 in  for  the  matriculation  examination,
 if  they  want  to  go  in  for  science  here-
 after,  cannot  take  Sanskrit  as  a  sub-
 ject.  They  have  created  that  difficulty.
 That  question  has  been  discussed  in
 this  report.  I  do  not  want  to  go  into
 it,  as  I  do  not  want  to  place  Sanskrit
 in  comparison  with  English  or  Hindi.
 Sanskrit  has  a  place  of  its  own,  it  is
 the  mother  of  all  Indian  languages  and
 the  mother  of  Indian  culture,  and  every
 one  who  lives  in  India  should  have  at
 least  a  smattering  knowledge  of  that
 language.  The  Mohammendans  can
 take  Arabic  or  Persian  if  they  like,
 but  they  should  also  have  the  option
 to  take  Sanskrit.  You  should  train
 our  young  boys  in  that  way.  If  you
 prepare  our  young  boys  in  that  way,
 ‘you  will  find  that  patriots,  statesmen
 and  managers  and  public  men  will
 come  out  with  the  spirit  of  India.

 What  was  the  ideal  which  we  had
 when  we  were  carrying  on  the  strug-
 gle  with  the  Britishers?  There  are
 my  friends  here  who  took  an  active
 pert  and  suffered  and  sacrificed.
 What  was  the  resolution  passed  in
 those  days?—to  take  India  on  the
 march  of  progress  so  that  it  could
 grow  according  to  its  genius,  and
 genius  is  the  understanding  of  its  cul-
 ture.  Indian  culture  can  properly  be
 understood  only  if  we  have  some
 knowledge  of  Sanskrit  literature.

 Last  time  I  spoke  here,  I  made  the
 observation  that  Indians  sent  to  our
 Embassies  abroad—I  do  not  talk  of
 the  Ambassador,  but  his  staff—should
 be  scholars  who  know  Sanskrit  very
 well,  who  are  thoroughly  acquainted
 with  Indian  customs,  Indian  habits,
 Indian  ways  of  living.  They  should
 not  live  there  as  men  who  are  entirely
 non-Indians,

 Pandit  K.  ©.  Sharma:  Uprooted.

 MAY  5,  939  Report  of  Sanskrit  Isr
 oaisaion

 ‘$tag
 Cons:

 Dr.  M.  s.  Aney:  A  European  friend.
 in  a  foreign  Embassy  met  me,  He
 said:  “I  am  in  your  country,  I  come
 to  your  house  and  dine  with  you  and
 I  find  there  is  no  difference  between
 the  way  in  which  you  take  your  meals
 and  we  take  our  meals.  You  have
 tables  and  al]  that.”  I  told  him  that  he
 did  not  see  the  real  India  at  all.  7
 told  him:  “The  real  way  in  which  the
 Indians  live  is  scrupulously  screened
 from  you.  We  want  to  show  you  that
 we  are  as  good,  as  civilised,  as  fashion-
 able,  as  you  are.”  The  _  Britishers
 have  gone,  but  they  have  left  in  this
 country  a  keen  desire  to  copy  and
 imitate  their  ideas  and  customs  and
 ways  of  life.  They  are  stil]  lingering,
 and  those  ideas  are  shaping  us  not
 only  in  our  domestic  affairs,  but  in
 our  public  affairs  also.

 I  therefore,  think  that  it  is  very
 necessary  that  every  attempt  should
 be  made  to  study  this  report.  I  will
 request  my  hon.  friend,  the  Minister
 of  Education,  to  study  this  report
 very  carefully,  I  could  have  read  out
 to  him  various  passages.  I  know  he
 must  have  gone  into  it  thoroughly
 because  he  is  in  charge  of  it,  I  want
 him  to  study  this  very  carefully
 and  try  to  introduce  Sanskrit
 even  in  the  colleges  and  high
 schools  not  as  an  optional  sub-
 ject,  but  as  a  compulsory  subject.
 Let  it  be  compulsory  for  at  least  four
 or  five  years;  after  that,  let  them  have
 an  opportunity  to  take  another  subject
 thereafter.  If  you  do  that,  you  will
 give  them  a  good  grounding  in
 Sanskrit.  Even  if  that  requires  us  to
 neglect  the  study  of  our  own  mother
 tongue  somewhat,  or  the  study  of
 Hindi  somewhat,  if  there  is  a  proper
 study  of  Sanskrit,  it  can  be  made  up
 in  no  time  thereafter.  Remember  this
 formula.  So,  I  strongly  support  the
 amendment  that  it  should  be  made  a
 compulsory  subject.

 One  thing  more  and  I  shall  finish.
 I  translate  the  word  ‘culture’  as
 ‘dharmam’.  Vyas  said  in  his  old  age:
 T  have  been  teaching  people  and
 telling  them  all  sorts  of  ideas  about
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 culture,  about  dharma  But  nobody
 Listens  to  me’

 ae  वाहुविरोम्येश
 न  कथ्चत्‌  शुणोति  मामू

 घर्मात्‌  र्थरच  कामएच
 सब  कि  न  सेब्यते  ।

 “Vyas  said  ‘I  have  been  crying  at  the
 top  of  my  voice  to  proclaim  to  the
 whole  wold,  to  my  friends,  that
 dharma  is  the  source  of  artha  and
 kama  Why  don’t  you  follow  :t?
 Nobody  hstens  to  me’  The  time  has
 come  when  our  own  saints  and  great
 men  have  to  realise  at  Mahatma
 Gandhi  has  quoted  this  sloka  One  day
 I  had  a  talk  with  him  and  later  he
 wrote  an  article  in  Young  Indta  with
 that  sloka

 This  is  the  position  of  all  saints  and
 prophets  I  hope  in  Swaralya  we
 shall  change  that  position  Should  we
 not  listen  to  the  advice  of  our  pro-
 phets?  Our  ordinary  men  will  not  be
 deaf  to  the  advice  given  to  us  by  those
 people

 One  thing  more  and  I  shall  conclude
 Manu  wrote  a  book  on  human  culture
 It  33  called  Manava  Dharma  Shastra,
 not  Bharatiya  Shastra  nor  Hmdu
 Shastra  nor  anything  of  the  kind  It
 ‘was  meant  to  be  a  manual  wherein
 people  coming  from  any  country
 should  find  somethng  for  them  to
 learn,  something  for  them  to  imbibe
 and  to  take  from  this  country  and  go
 back  Not  only  that,  it  is  stated  in
 so  many  words’

 एतद्देश  प्रसूतस्य  सकाश्ादग्रजन्मन
 स्वय  स्व  चरित्र  शिक्षरन्‌  पृथिव्या  सर्वमानवा

 ‘All  the  people  of  the  world,  come  to
 this  country  The  agrajanmas,  those
 who  are  deeply  versed  in  learning  and
 culture  of  this  country,  will  show  you
 the  way  you  should  behave,  the  way
 to  go  by  the  mght  path  dhd  thus  show
 you  the  way  to  salvation’  This  is  the
 message  given  by  Manu  mw  his  book

 "Reading  the  book,  one  has  to  bear  in
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 mind  that  at  is  a  book  mmtended  for
 the  progress  of  humanity  as  a  whole.
 We  have  got  such  a  treasure.

 You  also  crave  to  teach  the  whole
 world  the  paths  of  peace,  permanent
 peace  Panchsheel  is  only  a  small
 elementary  introduction  to  that  big
 thing  If  you  really  want  to  succeed,
 you  must  have  a  good  foundation.
 That  you  can  have  by  imbibing  this
 culture,  the  medium  of  which  .s_  the
 Sanskrit  language  By  helping  the
 study  of  Sdnskrit  and  making  it  popu-
 lar  in  the  country,  we  shall  create  a
 foundation  from  which  your  Panch-
 sheel  can  blossom  forth  into  the  world
 It  shall  be  a  beacon  hight  for  the
 whol¢  world  to  see  and  profit  by

 hri  B.  K.  Gaikwad  (Nasik)  On  a
 pont  of  information  Were  any
 cituzens  of  India  prevented  from  learn-
 ing  Sanskrit  in  the  past?

 Dr  M  S  Aney:  Only  vedas  The
 srufts  were  not  taught,  but  every
 other  literature  was  open  to  them
 Even  im  the  case  of  srutis,  there  were
 cases  When  Gritsumada  and  others
 were  taught  srutis  and  they  learnt  it
 The  doors  of  knowledge  were  never
 closed  It  was  at  a  later  stage  the  pro-
 bably  some  other  narrow  ideas  crept
 in

 Mr,  Speaker:  Shri  C  EK  _  Bhat-
 tcharyya

 Shri  Raghunath  Singh:  The  time
 should  be  extended  by  one  hour  45
 minutes  were  taken  by  Dr  3६,  8  Aney.
 So  wé  should  at  least  have  an  exten-
 sion  by  one  hour

 Mr.  Speaker:  Let  me  have  an  idea
 of  how  many  hon  Members  want  to
 speak

 hri  Radhelal  Vyas  (Ujjain):  Copies
 of  the  Report  have  not  been  made
 available  to  us  It  has  been  printed.

 ७०  copies  should  be  circulated  wo
 Members.

 Pandit  K.  0,  Sharma:  Copies  should
 be  circulated.
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 Mr.  Speaker:  Has  the  hon.  Minister
 got  copies  for  circulation?—In  the
 meanwhile,  let  me  have  an  idea  as  to
 how  many  hon  Members  want  to
 participate  in  this  debate—I  find  9
 hon.  Members  want  to  speak  besides
 the  hon.  Minister,  making  it  20.

 Shrimati  Laxmi  Bai  (Vikarabad);
 No  lady  Members  have  spoken.

 Mr.  Speaker:  Very  well,  There  are
 2i  Members  then,  who  wish  to  speak.
 ‘We  started  the  discussion  a  quarter  of
 an  hour  later  on  account  of  the  sup-
 plementary  demands.  We  should  have
 started  at  4  o’clock  and  gone  on  for
 two  and  a  half  hours.  We  have  start-
 ed  at  45  and  so  we  should  conclude
 by  6°45.  But  I  think  hon.  Members
 are  all  tired  today.  We  will  carry
 on  till  6  o‘clock.  What  more  re-
 mains—we  will  sit  for  one  and  a  half
 hours  tomorrow  evening  after  the
 scheduled  work  is  over  and  try  to
 finish  this.  I  shall  try  to  give  oppor-
 tunities  to  almost  every  hon,  Member
 who  wishes  to  speak.

 hri  Raghunath  Singh:  The  copies
 of  the  report  should  be  given  to  us.

 Mr.  Speaker:  This  is  a  document
 which  hon.  Members  would  lke  to
 have,  Is  the  hon.  Minister  able  to
 spare  a  numbcr  of  copies  at  any  rate
 to  these  23  hon.  Members  who  wish
 to  speak?

 Shri  Sinhasan  Singh  (Gorakhpur):
 To  all.

 Shri  D  C.  Sharma:  I  have  got  the
 report.  Otherwise,  how  can  they
 speak  about  the  report?

 Dr.  K.  L.  Shrimali:  We  have  sent  25
 copies  to  the  Lok  Sabha  Secretariat
 and  five  copies  for  the  Lubrary,  I
 will  send  a  few  more  for  the  benefit
 of  the  hon.  Members.

 Mr.  Speaker:  Very  well.

 Pandit  Thakur  Das  Bhargava  (His-
 gar):  Will  we  get  the  copies  today?
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 Dr.  K.  L.  Shrimali:  They  are  not
 available  here.  But  I  will  send  them.
 as  quickly  as  possible.

 Mr,  Speaker:  I  have  got  a  note  of
 all  hon.  Members  who  want  to  speak.
 I  shall  try  to  give  them  copies.

 शो  विभूति  सिञ्र  (वगहा)  भ्रध्यक्ष
 महोदय,  सरकार  की  तरफ  से  यह  कमीशन
 बना  था।  पालियामेंट  के  भेम्बरों  को  उस
 की  रिपोर्ट  मिलनी  चाहिए  |  सस्कृत  में
 हमारा  सब  कुछ  है  ।  पच्चीस  कापिया  ही ३5
 क्यो  देते  हैँ  ”  सब  मेम्बरों  को कापिया  मिलनी
 चाहिए  ।

 Shri  N.  B.  Maiti  (Ghatal):  We  are
 sO  much  interested  in  this  matter,  and
 we  are  waiting  to  participate  in  the
 discussion  So,  we  should  not  be  dep-
 rived  of  the  copies.

 Mr.  Speaker:  As  many  copies  as
 the  hon.  Mmuster  can  spare.

 Dr.  K.  L.  Shrimali:  I  am  not  sure
 how  many  we  have  got  If  more
 copies  are  required,  I  may  have
 to  get  more  copies  printed,  but
 at  the  present  moment,  we  have
 already  sent  25  copies,  and  if
 more  copics  are  available  I  will
 Pass  them  on  to  the  Parhament  Scc-
 retariat  They  can  be  distributed,  and
 Perhaps  hon.  Members  can  pass  on  the
 copies  from  one  Member  to  another
 also.

 ®
 Shri  Vajpayee:  Are  we  to  under-

 Stand  that  only  50  copies  have  been

 painted
 when  there  are  500  odd  Mem.

 ers?

 Shri  Narasimhan  (Knshnagir:):
 Quite  a  number  of  copies  are  availa-
 ble  in  the  Library.  I  got  one.  There
 are  about  20  copies.

 Dr.  K.  L.  Shrimalf:  Several  hund- red  copies  have  been  printed.  We have  to  send  copies  to  the  State  Goy-~ €rnments,  the  various  universities and  to  the  various  other  bodies.
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 Mr.  Speaker:  There  are  about  20
 copies  m  the  Library  For  bon  Mem-
 bers  who  want  to  take  part  in  the
 discussion,  I  will  try  to  place  some
 more  copies  in  the  Library

 Shri  ९.  K.  Bhattacharyya:  Mr
 Speaker,  Sir,  I  consider  it  most  oppor-
 tune  that  this  discussion  over  the
 Sanskrit  Commussion’s  report  has
 come  up  at’  this  particular  juncture
 when  the  House  35  going  to  see  a
 battle  royal  over  a  linguistic
 tussle  withn  a  few  days  The
 Commission  has  made  certain  recom-
 mendations  which  I  believe  will  be
 able  to  show  us  the  way  out  of  this
 tangle  In  that  view,  in  discussing
 the  report,  I  shall  confine  my  obser-
 vations  only  to  those  recommenda-
 tions  and  shall  request  the  Govern-
 ment  to  accept  and  abide  by  them

 There  75  a  feeling  in  me  which  says
 that  after  the  tussle  is  over,  the  con-
 testing  parties  will  find  that  their
 salvation  les  not  in  what  they  were
 struggling  for  but  in  the  adoption  of
 Sanskrit  which  35  the  mother  of  them
 all  Sir,  among  the  suggestions  of  the
 Commission  the  greatest  and  the  most
 important,  m  my  opinion,  is  their
 finding  that  Sanskmt  as  the  pan—
 Indian  language  75  still  a_  living,
 binding  and  unifying  force  in  the  hfe
 of  the  people  and  their  recommenda-
 tion  that  Sanskrit  be  accepted  as  an
 additional  official  language  to  be  used
 for  the  present  for  formal  and  ceremo-
 mal  occasions  and  for  other  public
 purposes  as  far  as  practicable  If  the
 Government  could  see  its  way  to
 accept  this  one  recommendation  of
 the  Commission  I  believe  the  situation
 with  which  we  are  faced  today  would
 have  developed  and  the  purpose  of  ap-
 pointing  the  Commission  would  have
 been  served  Sanskrit  would  be
 rehabilitated  in  its  own  place  and
 would  resume  the  functions  it  was
 performing  before  foreign  rule  came
 here  and  we  shall  find  a  way  out  of
 the  woods  we  are  in

 If  I  am  sum  up  the  recommenda-
 tions  of  the  Commussion  in  this  parti-
 cular  respect,  it  would  be  like  this
 Firstly,  Sanskrit  presents  the  greatest
 Common  measure  of  egreement  not
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 only  m  the  vocabulary,  but  also  m
 the  general  spirit  among  most  of  the
 languages  of  modern  India_  It  38४  for
 this  reason  that  the  Constitution  in
 article  35]  has  accepted  the  position
 that  Hind:  as  the  official  language
 should  draw  primarily  on  Sanskrit  for
 its  vocabulary  whenever  necessary  or
 desirable

 Secondly,  Indian  culture  from  the
 earhest  period  has  found  tS  most
 characteristic  expression  through  the
 Sanskrit  language  and  its  hterature
 Sanskrit  can  be  regarded  as  forming
 the  basis  of  Indian  culture  on  which
 alone  Pan-Indian  unity  depends

 Thirdly,  Sanskmt  is  vital  to  the
 development  of  most  of  the  modern
 languages  of  India  A  study  of  Sans-
 krit  in  the  Indzan  educational  system
 which  still  largely  obtains  has  already
 been  instrumental  m  making  large
 masses  of  Indian  people  more  or  less
 familiar  with  Sanskrit  or  its  atmos-
 phere

 Fourthly,  Sanskrit  as  ome  of  the
 most  advanced  languages  of  the
 world  has  served  the  Indian  people
 as  the  strongest  bond  of  national
 union  and  sohdarity  for  at  least  over
 three  thousand  years  and  can  stull
 continue  to  do  so  without  it  being
 necessary  to  wait  for  its  further
 developmen‘  lke  Hind:  and  other
 languages  of  India.

 In  this  connection,  special  note
 should  be  taken  of  the  fact  that  as  a
 neutral  language  of  India-wide  usage,
 Sanskrit  everywhere  receaves  the
 Spontaneous  homage  of  the  largest
 sections  of  the  Indian  people  in  all
 the  States,  so  that  none  of  the  States
 will  feel  its  rghts  and  privileges
 curtailed  if  the  use  of  Sanskrit  58  also
 made  permissible  as  the  official  langu-
 age  of  the  Indian  Union  It  gives
 equal  opportunity  to  al},  without  con-
 fermng  any  special  privilege  on  any
 particular  group  and  creating  thereby
 a  consequent  grievance  amongst
 others  Therefore,  it  is  the  adoption
 of  Sanskrit  that  can  end  all  bitter
 and  unseemly  controversies  over
 language  that  we  are  having  now.



 A$I32  Motion  re:

 {Shri  0.  K.  Bhattacharyya]
 Having  summarised  the  opinions  ex-

 pressed  by  the  Comrhission,  I  should
 hke  to  go  into  some  details.  In  for-
 warding  the  report  to  the  late  Mau-
 Jana  Abul  Kalam  Azad,  oyr  then  Edu-
 cation  Minister,  the  learned  Chairman
 sof  the  Commission  observes:

 “J  can  only  put  in  a  plea  before
 our  National  Government  for  the
 support  of  Sanskrit  which  forms
 one  of  the  bases  of  our  culture  and
 political  unity  of  India....The  re-
 habilitation  of  Sanskrit  in  Indian
 education  and  Indian  public  life,
 apart  from  the  general  cultural
 life  of  the  people,  will  be  a  potent
 factor  which  the  Government  may
 well  employ  to  fight  the  growing
 fissiparousness  of  linguism  and  to
 strengthen  the  bonds  of  unity
 among  the  Indian  people,”

 ‘That  is  the  observation  of  the  learn-
 ed  Chairman  of  the  Commission.  In
 woncluding  the  report,  the  members
 -observe:

 “The  views  and  recommenda-
 tions  put  forward  in  the  report
 are  really  the  views  and  recom-
 mendations  of  the  people  of
 India.”

 l  want  to  draw  the  special  attention
 of  the  Government  to  this  particular
 observation.

 Though  the  Commission  hag  limited
 its  recommendations  to  claiming  for
 ‘Sanskrit  the  place  of  an  official  lan-
 guage,  as  a  secondary  one  we  find  that
 distinguished  Indians  have  appeared
 thefore  the  Commission  to  suggest  that
 Sanskrit  should  be  declared  as  the
 only  official  language  of  India.  Among
 these  distinguished  witnesses  I  may
 mention  the  name  of  that  great  scien-
 tist,  Dr.  C.  प्  Raman.  He  claimed
 before  the  Commission  that  Sanskrit
 should  be  declared  the  Lingua  Indica,
 Along  with  Professor  Raman  others
 who  supported  this  were  Dr.
 Katju  and  Shri  Sri  Prakasa.  This

 mene
 by  the  Commission  it-
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 On  page  8l  of  the  Commission’s
 Report,  the  Commission  observes:

 “The  sense  of  the  Indian  people,
 which  is  instinctively  realised
 though  not  intellectually  apprais-
 ed,  looks  upon  Sanskrit  as  the
 binding  force  for  the  different
 peoples  of  this  great  country  of
 India  in  its  various  areas,  each
 with  its  own  language  and  with
 its  own  local  way  of  life.  This
 was  the  greatest  discovery  of  India
 that  the  Commission  made  as  it
 travelled  from  Kerala  to  Kashmir
 and  from  Kamarupa  to  Saurash-
 tra;  that  while  the  way  of  life
 and  the  social  habits  and  customs
 which  we  found  among  the
 peoples  differed  in  a  number  of
 ways,  they  all  felt  as  one  people
 and  were  proud  to  regard  them-
 selves  as  participants  in  a  common
 heritage  and  a  common  nationality.
 That  heritage  emphatically  is  the
 heritage  of  Sanskrit.  In  the
 olden  days,  Sanskrit  was  the
 most  natural  common  language
 for  the  educated  people  of  the
 whole  of  India.  It  is  a  matter  of
 common  knowledge  that  even  at
 the  present  day,  Sanskrit  scholars
 from  different  parts  of  India
 discourse  and  argue  among  them-
 selves  in  Sanskrit....This  aspect
 of  the  Sanskrit  language,  name-
 ly,  that  it  ig  possible  for  an
 Indian  or  a  foreigner  knowing  no
 other  language  than  Sanskrit  to
 be  able  to  find  throughout  the
 whole  of  India  some  persons
 everywhere  who  can  communicate
 with  him  in  Sanskrit,  has
 given  strong  support  to  the  con-
 tention  of  a  distinguished  group of  India’s  thought-leaders  that
 Sanskrit  can  very  well  be  reha-
 bilitated  as  a  pan-Indian  speech, to  strengthen  the  solidarity  of
 Modern  India.”

 In  support  of  this,  the  Commission
 quotes  Dr.  Katju.  It  says:

 “Dr.  Katju  told  this  Commission
 of  a  distinguished  French  Indo-
 logist  who  had  said  that  he  was
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 surprised  at  the  controversy  which
 had  been  going  on  in  India  about
 the  national  language.  Accord-
 ing  to  him  Indians  already  had  a
 national  language  in  Sanskrit.”

 Eminent  witnesses  like  Dr.  C.  V.
 Raman  suggested  that  Sanskrit  should
 be  declared  as  the  national  language
 and  some  other  equally  eminent  wit-
 nesses  said  that  even  the  Constitution
 might  be  amended  for  this  purpose.
 The  Commission  has  also  mentioned
 the  name  of  -Shri  Sri  Prakasa,  as  I
 hhave  already  stated.

 ,  While  making  this  recommenda-
 tion  for  adoption  of  Sanskrit  as  an
 additional  official  language  the  Com-
 mission  takes  care  to  point  out  that
 this  38  not  a  novel  suggestion.  Sans-
 knt  has  all  along  been  a  common
 medium  of  inter-communication  bet-
 ween  Indian  States,  at  least  among
 the  educated  section.  The  University
 Education  Commission  under  Dr.
 Radhakrishnan  has  accepted  the  fact
 that  Sanskrit  was  the  lingua  franca
 in  the  world  of  learning  in  ancient
 India.  Even  in  the  12th  century  when
 modern  vernaculars  had  come  on  the
 scene  communication  between  people
 of  different  parts  of  India  was  carried
 on  in  Sanskrit.  This  is  proved  by
 the  following  sloka  in  the  Naisadhiya
 Charita.

 wir  भाषा  नवदोषमीते
 सस्कृतृत्रिमाभि  व्यवहार  वत्सु  ।
 दिग्म्य:  समेतंषु  नृपेषु  तेषु
 सीवर्ग  वर्गों  न  जैनरचिन्हि  i

 i8hrs,

 “The  kings,  who  had  come  from
 different  parts  of  the  country  were
 afraid  that  theif  mother  tongue  would
 not  be  mutually  understood.  So,
 they  were  speaking  in  Sanskrit”,  More
 than  this.  Sanskrit  may  be  regarded
 as  having  become  a  language  of  inter-
 National  communication  between  India
 -and  different  Indian  States.
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 In  this  connection,  I  may  say  that
 in  our  present  national  self-conscious-
 ness  Sanskrit  is  generally  going  to
 the  front.  The  Sanskrit  name  for
 India  is  Bharat.  It  has  been  officially
 accepted.  The  national  motto  of
 India  is  a  Sanskrit  quotation,  that  is,
 Satyameva  jayate.  The  national
 anthem  of  India  is  Jana  Gana  Mana
 which  is  90  per  cent  Sanskrit  and
 Sanskntic.  The  Government  of  India
 has  officially  adopted  the  forms  of
 address  as  Shri  and  Shrimat:.  The
 motto  of  Lok  Sabha  is  Dharma-
 chakra  pravartanaya.  Al)  India  Radio
 has  adopted  as  its  guiding  principle
 and  motto  the  Sanskrit  expression
 Bahu  jen  hitaya,  bahu  jan  sukhaya.
 The  Life  Insurance  Corporation’s
 motto  is  Yogakshema  vahamyaham.
 The  Indian  Navy  has  accepted  88  its
 motto  Samno  Varunah.  The  great
 principle  of  India’s  foreign  policy,
 propounded  by  our  great  Prime  Min-
 ister  is  expressed  in  the  term  Panch-
 sheel.,

 Mr,  Chairman:  The  hon.  Member's
 time  is  up.

 Shri  C.  K.  Bhattacharyya:  You
 kindly  give  me  some  time  today.  I
 want  to  finish  the  idea  that  I  have
 broached  now.

 Mr.  Chairman:  The  difficulty  is  that
 the  time  scheduled  for  it  is  24  hours,

 Shri  C.  K.  Bhattacharyya:
 been  extended.

 It  has

 Mr.  Chairman:  Even  today  about  20
 hon.  Members  have  expressed  their
 desire  to  speak.  So,  5  minutes  is
 the  maximum  that  the  hon.  Speaker
 has  advised  me  to  give  to  any  hon.
 Member.

 Shri  C.  K.  Bhattacharyya:  I  want  to
 draw  attention  to  a  particular  aspect
 of  which  I  have  just  made  a  start.

 Shri  D.  C.  Sharma:  His  speech  is
 very  valuable.
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 Shri  C.  K.  Bhattacharyya:  As  I  was
 entering  the  lobby  on  the  first  day,
 I  looked  up  to  the  dome  And  what
 did  I  find?

 न  सा  सभा  यत्र  न  सन्ति  बृद्धा
 वृद्धा  न  त  ये  न  वदन्ति  धर्म,
 धर्म  स  नो  यत्र  न  सत्यमस्ति

 सत्यम्‌  न  तत्‌  यत्‌  छुलमम्युपेति  ।।

 That  ’s  inscribed  on  the  dome
 through  which  we  pass  every  day
 into  the  Lok  Sabha

 एश  साननोय  सदस्य  इसका  अभ्रर्थ
 घी  बतला  दीजिये  ।

 Shri  0,  K  Bhattacharyya.  “That  is
 not  an  assembly”—if  the  hon  Chair-
 man  could  kmdly  give  me  time,  I  can
 translate  everything

 न  सा  सभा  यत्र  न  सन्ति  बृद्धा

 That  33  not  an  assembly  where  the
 senlors  are  not  present

 वृद्धा  नत  ये  न  वदन्ति  धर्मम्‌

 They  are  not  seniors  who  do  not
 speak  what  is  mght

 धर्म,  स  ना  यत्र  न  सत्य  मस्ति

 That  35  not  mght  which  is  not  based
 on  truth

 सत्यम्‌  न  तत्‌  यत्‌  छलमम्युपेति

 That  is  not  truth  which  takes  the
 help  of  subterfuge

 As  I  entered  this  Lok  Sabha,  I
 found  that  on  its  main  door  what  35
 mscribed  s.

 लोरेक  द्वार  प्पावा  दे्ण  ३३  पश्येम  त्वा  वय
 बैर  ३३३३

 That  lg  inscribed  on  the  main  gate  of
 the  Lok  Sabha  itself  The  meaning
 3s.  “Open  ths  gate  for  us”  That  35
 a  hymn  addressed  to  Agni  in  the
 Samaveda.  It  means:  “Open  ths
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 gate  of  heaven  for  us,  we  want  to  see
 you”

 Shri  S.  M.  Banerjee
 ‘Us’  means  who?

 Shri  C.  K.  Bhattacharyya.  I  आग
 stating  these  things  only  to  prove  that
 Sanskrit  75  not  dead  or  i:nert  as  some
 people  would  believe  It  us  a  living
 and  dynamic  force  in  our  life  today.
 That  78  my  object  in  making  these
 quotations  and  referring  to  them
 Sanskrit  has  always  shown  a  dynamic
 force,  the  force  of  a  language  that  has
 perennial  hfe  It  has  never  been
 static  during  its  long  course  of  deve-
 lopment  and  expansion  Not  only
 that,  7  absorbs  numerous  elements
 from  speeches  current  in  all  parts  of
 India  and  even  from  outside

 (Kanpur):

 One  of  my  friends  was  referring  to
 Yavana  In  the  astronomical  litera-
 ture  we  find  that  reference  agam
 and  again

 झशानतान  वरति  यवनश्चान्त  तुगान  नुगान
 तानवाशान  मदन  भवन  स्चाहनीचान ती  चान  सेताचान्‌

 This  38  from  a  book  on  astronomy
 Again,  what  will  be  found  in  astro-
 nomy  is  m  Sanskrit,  composed  in
 Sanskrit  poems,  but  the  words  are  all
 Arabic  One  versed  in  Sanskrit  would
 not  understand  it  unless  he  was
 versed  at  the  same  time  in  Arabic
 also  It  shows  that  the  composers  of
 these  poems  were  completely  versed
 in  the  Arabic  language  as  well  I
 mysclf  tricd  one,  namely,  Manushya—
 Jathaka,  and  I  failed  to  understand
 it,  the  words  are  all  Arabic  there

 In  fact,  my  mam  object  m  making
 this  reference  38  to  show  that  Sanskrit
 can  be  made  the  national  symbol  of
 India  It  would  not  be  too  much  to
 say  that  the  West  knows  India  as
 “Sanskrit  India”  When  Sir  Maurice
 Gwyer  went  to  Santiniketan  on  behalf
 of  the  Oxford  University  to  offer
 the  D  Litt  degree  to  the  Poet,  what
 language  did  the  Poet  choose  for  his
 reply—not  Bengali  of  which  he  was
 the  creator,  not  Enghsh  of  which  he
 was  a  master,  but  he  adopted  this
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 language  which  was  the  language  of
 Indsa’s  soul,  namely  Sanskrit  Rabin-
 dranath  Tagore  gave  the  reply  to  Sir
 Maurice  Gwyer  in  Sanskrit.

 When  I  took  the  oath  here  I  took
 it  in  Sanskrit  (An  Hon  Member
 Oh')  And  some  friends  of  mine  also
 did  at  It  made  me  glad  when  I  found
 an  this  report  that  Acharya  Knpalani
 while  giving  evidence  has  said  that
 had  they  known  that  there  was  avail-
 able  an  oath-taking  formula  in  Sans-
 krit,  he  and  others  would  have  hiked
 to  take  the  oath  in  Sanskrit  This  is
 what  Acharya  Kripalani  stated  before
 this  Commission

 In  making  its  recommendation  the
 Commission  has  also  referred  to  the
 Proceedings  of  the  Constituent  As
 sembly  where  the  impasse  about  the
 official  language  was  sought  to  be
 solved  by  some  Members  proposing
 Sanskrit  as  the  Rashtra  Bhasha  Those
 who  feel  shy  about  what  Mussalmans
 may  think  when  I  propose  the  accept-
 ance  of  the  recommendations  of  the
 Commission  to  have  Sanskrit  as  an
 additional  official  language,  I  would
 refer  them  to  the  speech  of  Mr
 Naziruddin  Ahmad  in  the  Constituent
 Assembly  and  the  arguments  he  put
 up  for  accepting  Sansknit

 I  do  not  wish  to  go  into  the  details
 ‘of  his  arguments  now  But  one  of  his
 arguments  was  that  this  is  the  only
 all-India  language,  the  only  neutral
 language,  and  the  only  basic  language that  we  can  have  in  India  for  all-
 India  use

 Our  Constitution  has  given  a  cer-
 tan  time  for  Hind  to  replace
 Enghsh  I  say  if  Hind:  requires  a
 Particular  length  of  time  to  be  able
 to  take  over  from  English  as  the
 Official  language,  Sansknt  wll  re-
 quire  a  shorter  time

 In  connection  with  the  Constituent
 Assembly  discussion  on  the  amend-
 ment  supporting  Sanskrit  as  the
 Official  language,  the  Commussion  has
 quoted  a  PTI  message  dated  Septem-
 ber  19,  1949,  which  states  that  among those  who  supported  the  amendment
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 for  the  adoption  of  Sanskrit  as  official
 language  were,  in  addition  to  Dr
 Ambedkar  who  was  piloting  the  Bul,
 Dr  B  V  Keskar,  Mr  T  T  Krishna-
 machari,  Dr  P  Subbarayan,  Mrs
 Durgabai  Deshmukh,  Mr  V  8
 Muniswamy  Pillai,  six  other  Members
 from  Madras,  besides  several  Mem-
 bers  from  West  Bengal

 The  Commission  has  not  stopped  by
 merely  recommending  Sanskrit  as  an
 official  language  They  have  also  sug-
 gested  a  practical  method  for  putting
 this  recommendation  into  effect  They
 say

 “While  for  all  admunistrative
 and  ordinary  day-to-day  purposes
 pan-Indian  form  of  Hind:  may  be
 used,  7  appears  inevitable  that  in
 course  of  time  the  prospective  all-
 India  language  at  least  :n  its
 written  norm  which  will  be
 acceptable  to  regions  of  India
 especially  in  the  higher  reaches  of
 cducation  and  literary  activities,
 will  be  a  form  of  simple  and
 modernised  Sanskrit”

 The  recognition  of  Sanskrit  as  the
 primary  source  of  Hind:  places  on  the
 State  a  great  responsibility  towards
 Sanskrit  And,  this  responsibilty
 can,  in  the  opimon  of  the  Com-
 mission,  be  adequately  fulfilled  only
 wf  two  things  are  done  first,  af  Sans-
 ला,  is  declared  as  an  additional  offi-
 cial  language,  and  secondly,  7  under
 the  special  directives  in  the  section  of
 the  Constitution  on  official  language,
 a  special  addendum  is  included  that
 it  shall  be  the  duty  of  the  Union  to
 promote  the  study  of  Sanskrit  through-
 out  its  territory

 Thus  in  the  opinion  of  the  Com-
 mission,

 “In  view  of  the  cultural  im-
 portance  and  pan-Indian  charac-
 ter  of  Sanskrit,  and  with  a  view
 to  arresting  the  growth  of  fissipa-
 rous  tendencies  and  _linguwistic
 parochialism  which  are  at  present
 threatening  the  unity  of  India
 Sanskrit  which  has  through  all
 ages  played  the  role  of  great
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 unifying  force  in  the  country  and
 which  is  already  one  of  the  langu~
 ages  recognised  by  the  Constitu-
 tion  should  be  declared  an  addi-
 tional  official  language”  That  is
 my  submission.  I  do  not  want  to
 go  into  the  details.
 My  hon.  friend  Shri  H.  N.  Muker-

 jee  has  argued  very  admirably,  but
 in  certam  matters  has  come  to  the
 wrong  conclusion.  In  conclusion  he
 says  that  the  Sanskrit  way  of  life
 cannot  be  continued  in  India  at  the
 present  time.  While  he  concluded  his
 speech,  he  referred  to

 “सत्वदीय  वस्तु  गोविन्द  तुम्यमेव  सम्पये ”

 “My  Lord,  I  give  to  thee  what  I
 had  from  thee”

 In  following  him,  I  conclude  my
 speech  with  a  quotation  from  Shan-
 kara  which  he  dedicated  to  his
 Mother  :

 “प्रदीपज्यालाभिदिवसकरनी राजनविधि
 mM

 The  attempt  that  I  am  making  to
 explain  the  glory  of  Sanskrit  is  some-
 thing  hke  an  attempt  to  show  the
 glory  of  the  sum  the  Sun  with  help
 of  lamp

 “सुधासूतेश्चन्द्रोपल-जललवैरघ्यरचना
 It  is  like  an  attempt  to  worship  the
 moon  with  the  oozings  of  the  moon
 stone.

 “स्वकीये  रम्मौभिलंवणनिधिसौहित्यकरणम्‌”
 It  is  like  an  attempt  to  worship  the
 sea  with  water  taken  from  the  sea

 त्वदीया  भिवगिभिस्तव  जननि  वाचास्तुतिस्यिम्‌
 My  mother  the  Sanskrit  language,  I
 offer  to  thee  what  I  had  from  thee.

 Mr.  Chairman:  Shri  Prakash  Vir
 Shastri

 hri  B.  छू,  Gaikad:  How  long  are
 we  sitting,  Sir?

 Mr.  Chairman:  Up  to  6:30.

 hri  B.  K.  Gaikwad:  The  hon.
 speaker  had  said,  up  to  6  o’clock.
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 Mr.  Chairman:  He  told  me,  we  shal?
 sit  up  to  630  That  was  the  sched-
 uled  time.

 Shri  Yadav  (Barabanki):  Will  this-
 be  continued  tomorrow?

 Mr.  Chairman:  It  will  be  continued!
 tomorrow.

 भी  प्रकादा  बीर  शास्त्री  (  गुड़गाव  )  :
 सभापति  महोदय,  संस्कृत  के  संबंध  में  संस्कृत
 भ्रायोग  के  प्रतिवेदन  पर  जो  विचार  चल  रहा
 है,  स्वतंत्र  होने  के  बाद  पिछले  साढ़े  ग्यारह
 वर्षों  मे ंभारतीय  लोक  सभा  के  इतिहास  में
 ये  क्षण  ऐतिहासिक  क्षण  माने  जायेंगे  कि  जब

 हम  इस  प्रकार  की  एक  समस्या  पर  विचार
 करने  के  लिये  उपस्थित  है,  जो  भारतीय  सस्कृति  ८
 की  मूल  भित्ति  ह ैऔर  भारतीय  भाषाशों  की
 भी  मूल  भित्ति  है|  सस्कृत  के  सबंध  में  जिस
 समय  हम  विचार  कर  रहे  है,  तो  ये  शब्द  हमारे
 कानो  में  पडे  है  कि  संस्कृत  उन  भाषा्रो  मे  है,
 जो  कभी  जन  प्रिय  या  लोक  प्रिय  भाषा  नही  रही,
 या  जनता  में  संस्कृत  का  इस  प्रकार  का  व्यव-
 हार  नही  रहा  कि  वह  किसी  भी  देश  की  जन-
 भाषा  कहला  सके  ।  में  पहले  यही  मे  अपने
 कथन  को  प्रारम्भ  करना  चाहता  हू  कि  हमारे
 देश  का  पुराना  इतिहास  इस  बात  का  साक्षी  है  कि

 सस्कृत  इस  देश  की  जन  भाषा भी  रहो  है  और
 शासकोय  भाषा  भी  रही  है  1  पुराने  दृतिहास
 के  पृष्ठो  मे  यह  लिखा  हुआ  है  कि  जिस  समय
 हमारे  देश  में  राजा  भोज  का  राज्य  था,  तो  उस
 समय  एक  ब्राह्मण  जब  कुछ  समिवाये  सिर  पर
 ले  कर  नदो  पार  कर  रहा  था  और  दूसरे  किनारे
 पर  महाराजा  भोज  बड़े  थे,  तो  उन्होंने
 ब्राह्मण  से  पूछा,

 '  कियन्मान  जल  वित्र”  ऐ
 ब्राह्मण,  इस  नदी  में  जल  कितना  है  |  बाहु
 ने  उत्तर  दिया,  “जानुदध्त  तराधिप  /--जाघ
 तक  पानी  झायगा,  इतना  पानी  इस  नदी  में  है
 महाराजा  भोज  ने  फिर  पूछा,  “मार  कि  बाधति
 विप्र  “क्या  तुम्हारे  सिर  पर  जो  समिधायें
 रखी  हुई  है,  उस  से  तुम्हारे  को  बोझ  लगता*है
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 तो  ब्राह्मण  ने  उत्तर  दिया  ,  “भार  न  बाधते  राजन,
 यया  बाभति  बाधते

 हे
 “हे  राजन,  मुझे

 लकडियों  ह 1  बोश  उतना  भारी  नहीं  लगता  है,
 जितना  कि  संस्कृत  के  दाब्द  “बाधति”

 का  तुम  ने  जो  गलत  प्रयोग  किया  है,  उस  का

 बोस  लग  रहा  है  ।  इस  से  प्रतीत  होता  है

 कि  हमारे देश  के  लकड़हारे  भी  जो  जंगलों  से
 समिषायें  ले  कर  भाते  थे,  संस्कृत  का  प्रयोग
 करते  थे  1

 शंकराभार्य  और  मंडन  मिश्र  के  संवाद

 में  एक  कथा  भाती  है  कि  जब  शंकराचार्य
 मंडन  मिश्र  से  मिलने  के  लिये  गये,  तो  गांव
 की  सीमा  पर  जा  कर  उन्होंने  एक  साधारण
 से  व्यक्ति  से  पूछा  कि  मंडन  मिश्र  का  घर  कहां
 है,  तो  उस  व्यवित्त  ने  मंडन  मिश्र  के  घर
 का  परिचय  देते  हुए  कहा  कि  मंडन  मिश्र  के
 घर  की  यह  पहचान  है--

 स्वत:  प्रमोण  परत:  प्रमाण:
 कीरांगना  यत्र  गिरो  गिरन्ति  t
 द्वारस्थ  नीडान्तर  सन्निरुद्धा:
 अवेहि  तन्मण्डन  मिश्र  वास:  ।।

 भर्थात्‌  मंडन  मिश्र  के  घर  की  यही  पहचान  हैं-
 जिस  घर  के  दरवाजे  पर  टगे  हुए  तोता  भौर  मना
 इस  प्रकार  के  वाद-विवाद  के  शब्दों  का
 प्रयोग  कर  रहे  हूँ  कि  वेद  स्वत.  प्रमाण  है
 या  परत  प्रमाण  है,  उसे  अपने  प्रमाणित  होने
 के  लिए  किसी  दूसरे  ज्ञान  की  आवश्यकता  है
 या  वह  स्वय  अपने  में  पूर्ण  है,  समझ  लेना  कि
 वही  मडन  मिश्र  का  घर  है  ।  इस  से  प्रतीत
 होता  है  कि  जिन  लोगों  का  यह  कहना  है  कि
 मस्कत  कभी  हमारे  देश  में  जन  भाषा  नहीं
 रही,  वे  सस्कृत  के  पुराने  साहित्य  से  परिचित
 नही  है  ।  भ्रभी  हमारे  संसद्‌  के  माननीय  सदस्य

 श्री  माधव  श्री  हरि  भ््णे  ते  सस्कृत  के  सम्बन्ध
 में  भानवीय  विधान  के  श्ादि  निर्माता  भगवान
 सनु  की  जो  युक्ति  हमारे  सामने  रखी  है--

 एतद  देश  प्रसुतस्य  सकाशादग्रजन्मन:
 स्व॒स्वें  चरित्र  शिक्षरेत्‌  पृथिग्यां  सर्वमानवा  :
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 भर्थात्‌  हमारे  देश  के  ब्राह्मणों  के  चरणों  मे  प्रा
 कर  दुनिया  के  लोग  शान्ति  और  सदाचार  का

 पाठ  सीखें  |  में  इस  में  इतनी  शौर  वृद्धि  करना

 चाहता  हूं  कि  न  केवल  हस  ने  हिमालय  पर

 खड़े  हो  कर  यह  नारा  घोषित  किया,  बल्कि

 हमारे  देश  के  तपस्वी  ब्राह्मण  और  साधक  ऋषि

 पुलस्त्य  उस  संदेश  को  लेकर  समुद्र  की  छाती
 को  चीरते  हुए  नावों  में  बैठ  कर  भास्ट्रेलिया  गये
 और  वहां  उन्होंने  झ्राश्नम  स्थापित  किया  और
 भआरतीय  जान  का  प्रसार  किया  ।  हमारे  देश
 के  वेदव्यास  तावों  के  द्वारा  भ्रमरीका  में  गए
 और  उन्होंने  वहां  जा  कर  भारतीय  ज्ञान  का
 प्रचार  किया  |  केवल  हम  ने  अपने  देश  में  बैठ  कर

 ही  इस  प्रकार  का  नारा  लगाया  हो,  यह  बात

 नही  हैँ,  बल्कि  विश्व  के  कोने  कोने  में  हम  ने
 संस्कृत  ज्ञान  की  गरिमा  शौर  भारतीय  संस्कृति
 की  गरिमा  भ्रस्थापित  की  हमारे

 देश  का  पुराना  इतिहास  इस  बात  का  साक्षी
 है  ।  लेकिन  झाज  हमारा  यह  सब  से  बढ़ा
 दुर्भाग्य  है  कि  जिस  देश  में  कभी  संस्कृत  जैसी
 भाषा  के  ऊपर  प्रभिमान  किया,  जिस  देश  की
 जन-भाषा  और  शासकीय  भाषा  सस्कृत  थी,
 वहां  कुछ  इस  प्रकार  के  समारोह  होते  है  जिन
 में  विदेशी  भाषा  का  प्रयोग  किया  जाता
 है  अभी  पिछले  दिनो  कितनी  लज्जास्पद
 घटना  हुई  कि  'उज्जेन  में  महा  कवि  कालो
 दास  की  जयन्ती  का  समारोह  मनाया  जा  रहा
 था।  जयन्ती  के  झ्रायोजकों  ने  रूस  के  सास्कृतिक
 प्रतिनिधि  श्री  वारानैको  को  भी  उस  मे  झामत्रित
 किया  ।  जिस  समय  श्री  वारानेको  वहा  पर
 गए  और  उन्होने  समारोह  को  भ्रग्रेजो  में  होते
 देखा,  तो  लज्जा  के  कारण  उन  का  मस्तक

 झुक  गया  और  उन्होने  खड़े  होकर--जब  उनके
 बोलने  का  नम्बर  झ्राया--कहा  कि  “अगर  दिल्ली
 से  चलते.  समय  मुझे  मालूम  होजाता  कि  |
 कालीदास  का  जयन्ती  समारोह  अ्रग्ने्ज!  भाषा
 में  मनाया  जा  रहा  होगा,  तो  में  शायद
 झाप  के  समारोह  का  वहिष्कार  बर  देता  ।

 मै  तो  यह  सोच  कर  शाया  था  कि  भारत  के
 गौरव  पूर्ण  कवि  कालिदास  की  जयन्ती  उज्जैन
 में  मनाई  जा  रही  है  लेकिन  पराधीन  सूचक
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 आपा  में  झाप  कालिदास  की  जथब्ती  मना
 रहे  है,  इस  से  ज्यादा  लज्जास्पद  बात  नही  हो
 सकती”  ।  श्री  वारानिकोद  ने  कहा  कि  “में
 इस  का  प्रायण्चित  इस  रूप  में  करता  ह  कि  मै
 ने  जो  अगले  समारोह  में  भाग  लेना  स्वीकार
 किया  था,  मैं  उस  का  वहिष्कार  करता  हू  1
 इतना  कह  कर  वह  अग  ने  समारोह  में  सम्मिलित
 नही  हुए  ।  यह  इतनी  बडी  ठेस  थी,  जो  रूस
 के  सास्कृतिक  प्रतिनिधि  ,  श्री  वारानिकोव,
 ने  उज्जैन  में  आ  कर  हमारे  मस्तिष्को  को  लगाई

 में  यह  निवेदन  करना  चाहता  हू  कि  हमारे
 देश  में  सस्कृत  न  कंत्रल  हमारी  भारतीय
 भाषाधो  में  एकरूयता  लाने  के  लिए  अ्रत्यन्त
 आवश्यक  है  और  उसका  महत्वपूर्ण  स्थान  है,
 बल्कि  सस्क्ृत  को  यह  सौभाग्य  भी  प्राप्त  है  कि
 रूस के  सास्कृतिक  प्रतिनिधि  श्री  वारानिकोव,
 श्रौर  दूसरे  देशो  के  प्रतिनिधि  भी  यहा  शा  कर

 उन्मुक्त  कठ  से  इस  बात  को  स्वीकार  कर  गाए
 है  कि  हमारी  शरीर  भारत  की  भाजाओरो  में

 एकरूपता  लाने  ब्रौर  एक  कडी  बनने  का  कार्य
 यदि  कोई  कर  सकता  है  तो  वह  भारत  की

 प्राचीन  भाषा  सस्कृत  ही  कर  सकती  है  1  क्योकि

 हमारा  व्याकरण,  हमारा  छद  शास्त्र,  हमारे
 झलकार  आदि  जो  भी  है,  उन  का  ऋण  इस
 प्रकार  की  जितनी  भी  दूसरी  भाषायें  हैं,  वे
 स्वीकार  करती  हैं  ।  लेकिन  मैं  अपने  इस'  कथन
 की  पुष्टि  में  सब  से  महत्वपूर्ण  उद्धरण  भारत
 के  महामान्य  राष्ट्रपति  महोदय  का  देना
 चाहता  हु।  श्रमी  जिस  समय  जमन्नाथ  पुरी
 पें  विश्व  सस्कृत  परिषद्‌  का  अभिवेशन  हा
 था,  तो  उस  समय  भारत  के  महामान्य  राष्ट्र-
 पति  महोदय  ने  एक  यह  बात  सस्कृत  आयोग
 के  प्रतिवेदन  पर  कही  1  में  माननीय  शिक्षा  मत्री
 को  कहना  चाहूगा ।  यह  समस्या  केवल
 इस  प्रकार  की  नही  हैं  कि  हम  जो  ५०-६०
 सदस्य  महा  बैठे  हुए  है  ,  उन्हीं  तक  केवल  सीमित

 है  बल्कि  भारत  के  महामना  राष्ट्रपति
 जी  ने  पुरी  के  विश्व  सस्कृत  अधिवेशन  में  भ्रपना
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 उदघाटन  भाषण  देते  हुए  कहा  था  कि  क्योकि
 सस्कृत  आयोग  का  प्रतिवेदन  श्  चुका  है  भौर
 वह  लोक  सभा  में  प्रस्तुत  होने  वाला  है  इसलिए
 उसे  सम्बन्ध  में  मैं  भ्रभी  कुछ  विस्तार  से  कहना
 नही  चाहता  हूं  ।  प्रतीत  होता  है  कि  हमारे
 राष्ट्रपति  जी  भी  चाज  के  इस  वातावरण  की
 प्रतीक्षा  कर  रहे  थे  जिस  के  भाधार  पर  उन्होंने
 वही  कुछ  कहने  से  निषेध  किया  ।  जितने  भी
 विश्व  सस्कृत  परिषद्‌  के  सोमनाथ  से  लेकर

 जगन्नाथपुरी  तक  अ्रधिवेशन  हुए  है,  उन  में  भारत
 के  महामना  राष्ट्रपति  जी  ने  प्रत्येक  अपिपेशन
 के  अ्रन्दर  सम्मिलित  हो  कर  सस्कृत  के  प्रति
 अपनी  श्रद्धा  और  निष्ठा  व्यक्त  की  है।  एक
 सब॑  से  बडी  बान  जो  मैं  बताना  चाहता  था  जो
 कि  राष्ट्रपति  जी  ने  विषष  रूप  से  कही  भ्रपने
 भाषण  में  कहा

 “मस्क्ृत  का  इस  देश  के  समस्त  जीवन,
 सस्क्ृति,  साहित्य,  कला  आदि  पर
 जो  प्रभाव  पडा  है  वह  किसी  से
 छिपा  नहीं  है  ।  हमारी  प्रादेशिक
 भाषायें  भी  सस्कृत  द्वारा ही पोषित

 हुई  है  और  आज  भी  अविकाश

 साहित्य  मस्कृत  के  श्राधार  पर
 हो  निर्मित  होता  है  i  अभी  हाल
 ही  मे,  मै  विदेशों  में  गया  था  और
 वहा  जाकर  जो  मैने  दखा  उस  से
 मेरे  हृदय  पर  इस  बात  की  झमिट
 छाप  पडी  है  कि  सस्कृत  द्वारा  हमारे
 पूर्वजों  नें  दूरस्थ  देशो  तक  किस
 तरह  हमारी  सस्कृति,  हमारे  धरम
 और  हमारे  विचारों  का  प्रचार
 किया  था  ।  उसके  चिन्ह  केवल

 स्मृतियों  के  रूप  में  ही  नही  बल्कि
 अनेक  प्रकार  से  जीवित  रूप  में
 श्राज  भी  वर्तमान  है  ।  मैं  ने  देखा
 कि  इडोनेशिया  जैसे  दहा  में  भी
 जहा  के  निवासी  प्राय  सब  के  सब

 मुसलमान  हो  गये  हे,  झाज  भी
 रामायण  और  महाभारत  की
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 wart में  बे  प्रास्था ही  नहीं
 रखते  बल्कि  रामायण  झौर
 महामारत  के  महान्‌  पुरुषों
 झौर  बड़े  बड़े  पात्रों को  शाज  भी

 झपने  लिए  झादर्श  मामत  है  4  |

 यह  हमारे  राष्ट्रपति  महोदय  ने  पुरी  के

 अन्दर  कहा  था।  लेकिन  में  इससे  ही  सम्बन्धित
 झौर  एक  बात  कहना  चाहता  हूं  कि  इंडोनेशिया
 जिसके  सम्बन्ध  में  महामना  राष्ट्रपति  जी

 ले  प्रपने  विचार  व्यक्त  किये  हैं,  उस  के  जो

 सर्वोच्च  शासक  हैं  जिसका  नाम  डा०  सुकर्ण
 है,  कहने  को  तो  बहू  मुसलमान  हैँ,  लकिन

 सुकर्ण  नाम  मे  भ्रबी  का  है  भौर  न  फार्सी

 का  भौर  न  ही  उर्दू  का  अल्कि  शुद्ध  रूप  से
 ससकृत का  है  जिसका  मतलब  है  अच्छे
 कान  वाला  ।  उनको  स्त्री  का  नाम
 सत्यवती  और  पुत्री  का  नाम  पद्मा  है।
 इतना  ही  नहीं  कितने  ही  ऐसे  देश  है  जिनके
 नामकरण  सस्कृत  से  हुये  है  ।  सस्कृत  साहित्य
 के  हो  गौरव  और  प्रसार  के  वह  प्रतीक  है
 धौर  उसी  से  यह  पता  चलता  है  कि  भारत

 दुनिया  के  भ्रन्दर  कितना  महत्वपूर्ण  स्थान
 रलता  था  भौर  यह  कैवल  सस्‍्कृत  के  कारण
 था  t  जमंन  देश  को  कर्मन  कहा  जाता  भा,
 ईरान  को  भावन  देश,  भ्रफगानिस्तान  को
 प्रपणणस्थान,  डेनमार्क  को  धेनुमार्गं,  बलो-
 चिस्तान  को  बलोच्चस्थान  इत्यादि  ।  हर
 देश  की  परम्परा  के  आधार  पर,  उसकी
 विश्वेषता  के  झाधार  पर  ये  नाम  पड़े  थे  t
 इससे  प्रतीत  होता  है  कि  सस्कृत  का  स्थान
 न  केवल  भारत  की  चार  दीवारी  में  ही
 बल्कि  भारत  से  बाहर  भी  जो  देश  है,  उनमें
 भी  स्वीकार  किया  जाता  था  |  झाज  भी
 संस्कृत  के  महत्व  को  वह  स्वीकार  करते  हैं  t
 लेकिन  दुर्भाग्य  की  बात  तो  यह  है  कि  जब
 सस्कृत  के  सम्बन्ध  में  चर्चा  चलती  है  तो  यह
 युक्ति  विशेष  रूप  से  दी  जाती  है  कि  मान
 लीजिये  कि  कमिझन  ने  भ्रपनी  रिपोर्ट  में  जिस
 प्रकार  के  विचार  व्यकत  किये  हैं  सौर  उसके

 झनुसार  संस्कृत  को  एक  प्रनिवार्थ  विषय  बना
 l05Ai  LSD—9.

 VAISAKHA  l5,  88]  (SAKA)  Report  of  Sanskrit  7९746
 Commission

 भी  दिया  जाता  है  तो  भारत  के  छात्रों  के
 मस्तिष्क  पर  बहुत  ज्यादा  बोझ  पड़  जायेगा।

 पहिले  तो  उनको  अंग्रेजी  पढ़नी  होगी,  फ़िर

 राष्ट्र  भाषा,  फिर  भ्रपनी  मातृ  भाषा  भौर
 उसके  पतिरिक्‍त  ाप  कहना  चाहते  हैं  कि
 ससस्‍्कृत  का  बोझ  भी  उनके  मस्तिष्क  पर  डाल
 दिया  जाय  ।  मै  माननीय  शिक्षा  मंत्री  महोदय
 से  कहना  चाहता हू  कि  यह  सही हो  सकता  है
 कि  इतने  बोल  को  वे  सभाल  नहीं  सकेंगे,
 बोझ  बहुत  अधिक  हो  जायेगा,  छेकित  साथ
 ही  साथ  यह  भी  देखना  होगा  कि  भोजन
 अधिक  हो,  शौर  उसमें  से  ममक  तिकाल  दिया
 जाये  तो  जिस  प्रक्रार  से  भोजन  नीरस  हो
 जायेगा,  उसी  प्रकार  से  आज  सस्‍्कृत  का
 ज्ञान  भगर  होता  नहीं  है,  तो  वही  बात  होगी
 जो  कि  नमक  के  बगेर  भोजन  की  होती  है  1
 कोई  भाषा  भारत  की  इस  प्रकार  की  नही  है
 जो  सस्कृत  के  ऋण  को  स्वीकार  न  करती  ही,
 सस्‍कृत  से  निकली  न  ही  ।  सस्कृत  सभी
 भाषाशों  की  जननी  है,  यही  सभी  भाषाओं  का

 उद्गम  स्थान  है,  इसी  से  सभी  भाषायें  प्रारम्भ

 हुई है  1  यहा  तक  कि  द्रविड़  भाषाप्रों  के  ऊपर
 भी  इसका  स्पष्ट  प्रभुत्व  प्रतीत  होता  है  ।

 इन  शब्दों  के  साथ  मैं  माननीय  मंत्री

 महोदय  से  निवेदन  करना  चाहूंगा  कि  विश्य
 सस्‍्कृत  परिषद्‌  के  भ्रथिवेदानों  में  जिन  में

 हमारे  राष्ट्रपति  महोदय  हमेशा  पधारते  हैँ

 भौर  जिसके बारे  में  कहा  गया  है  कि  यह  बहुत
 महत्वपूर्ण  भाषा  है  उसमें  हमारी  ससस्‍्कृति
 छिपी  हुई  है,  उसके  बारे.  में  राष्ट्रपिता  महात्मा
 गांधी  के  जो  विचार  थे,  उनको  मैं  उनके ही
 दाब्दों मे ंमें  कहना  चाहता  हू  ।  उन्होंने  भपनी
 आत्मकथा  में,  प्रपनी  लेखनी  से  ये  शब्द  लिखे

 हैं  कि  जो  हिन्दू  संस्कृत  नही  जानता है,  उसको

 मैं  हिन्दू  नही  कह  सकता  हूं  ।  ये  गांधी जी  के
 अपने  दब्द  है  कि  जो  संस्कृत  से  दूर  है,

 उसको  झाप  |.  हिन्दू  कह  सकते  हैं  1  झगर
 झाप  कहते  हैं  तो  इसमें  मुझे  सन्देह  प्रतीत

 होता  है
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 [सी  प्रकाश  बीर  शास्त्री]

 भभी  हाल  ही  में  देश  के  एक  बहुत  बड़े  प्रधान  मंत्री  जी  ये  विश्व  संस्कृत  परिषद्‌
 नेता और  गम्भीर  विचारक आचार्य  विनोबा  के  लिये  जो  संदेश  दिया  था  उसमें  भी  उन्होंने
 भावे  ने  संस्कृत  के  सम्बन्ध  में  जो  शब्द  क  हैं,  कहां  था:---
 थे  सुनते  लायक  हैं।  झाचार्य  विनोथा  भावे

 कहते  हैं  yee

 “पर  नागरिक  को  दो  भाषायें  चानी
 चाहियें।  मातृभाषा  भौर  राष्ट्र-
 भाषा  जैसे  दो  शाखों  से  शान
 मिलता  है,  बैसे  ही  दो  भाषायें
 सीलने  से  ज्ञान  बढ़ेगा  दोनों
 मिल  कर  सम्यक  दकन  होगा।
 शंकर  भगवान के  तीन  नेत्र  थे  |
 उतका  तीसरा  नेत्र  ज्ञान  नेत्र  था  ।

 हमारे  सभी  देश  वासियों  को
 अच्छी  संस्कृत  भानी  चाहिये  ।
 संस्कृत  होते  ही  वह  तीन  नेत्र
 वाला  हो  जायेगा  in  भगवान्‌
 हांकर  की  कोटि  में  झा  जायेगा  "

 ये  शब्द  ाचार्य  बिनोवा  भावे  के  है
 थो  उन्होंने  संस्कृत  के  बारे  में  व्यक्त  किये  हैं  1

 हमारे  प्रधान  मंत्री  श्री  जवाहरलाल  चेहर
 जी  थे  संस्कृत के  सम्बन्ध  में  भ्राज़ाद  भवन  का

 उद्घाटन  करते  समय  जो  एब्द क  हें  थे  उनको

 हमारे  माननीय  सदस्य  श्री  सूपकार  जी  ने
 झापको  सुना  ही  दिया  है  v  लेकित  झभी

 इरिद्वार  में  १३  प्रप्रैल  को  जब  कि प्रधान  मंत्री
 जी  वहां  गये  थे,  वहां  पर  जो  कुछ  उन्होंने
 संत्कृत  के  सम्बन्ध  में  कहा  धौर  भ्रपनी  श्रद्धा
 व्यक्त  की,  उसमें  उन्होंने  भ्मरीका  की  एक

 घुटना  का  उल्लेख करते  हुये  कहा था  कि
 मुश्ते  अमरीका  के  उस  महाविज्ञानवेत्ता  के  घर
 में  संस्कृत  की  एक  बड़ी  साइब्रेरी  देखने  को
 मिली  जिसने  भ्रणुबम  बनाया  था  उन्होंने

 मचने  कहा  कि  जापान  में  प्रयुक्त  हुये  भ्रणुबस से
 जो  गर्मी  भौर  प्रकाश  उत्पन्न  हुआ  था  वह
 गीता  के  ११वें  झष्याय  में  वणित  “विएमरूप”
 जैसा  था  |

 “मैं  सर्वथा  संस्कृत  का  उत्थान  चाहता
 हूं  ।  मैं  झपने  पंडितों  को  संस्कृत
 साहित्य  के  भनुसंघान में  लगाना
 पसन्द  करूंगा  और  संस्कृतज्ञों  को

 युग  के  भनुकूल  बनना  चाहिये  rua

 इस  सब  से  प्रतीत  होता  है  कि  देश  का
 प्रत्येक  विचारक---आज  चाहे  झौर  किसी
 भाषा  के  प्रश्न  को  लेकर  किसी  प्रकार  के
 विवाद  में  पड़ता  चाहता  हो--लेकिन  जहां
 तक  संस्कृत  का  प्रएन  है,  काइमीर  से  ले  कर
 मद्रास  तक  और  रंगून  से  ले  कर  कच्छ  तक,
 किसी  विवाद  में  नही  पड़ा  है  भौर  संस्कृत  में
 सबकी  सच्ची  श्रद्धा  है  -  भौर  अधिक  इस
 सम्बन्ध  में  न  कहते  हुये  तथा  झपने  भाषण  का

 उपसंहार  करते  हुये  में  मानतीय  शिक्षा  मंत्री

 महोदय  के  सम्मुख  कुछ  सुझाव  रखना  चाहूंगा
 झौर  चाहूंगा  कि  वह  उन  पर  गम्भीरतापूर्वक
 विचार  करे।  इस  नाते  भी  मैं  ये  सुझाव  देना

 चाहता  हूं  कि  संस्कृत  कमिशन  से  भी  उनका
 समर्थन  किया है  अपनी  भर  से  इसलिये
 मैं  कहना  चाहता  हूं  कि  गम्भीरतापूर्वक  विचार
 किया  जाये  क्योकि  राज्य  सभा  में  संस्कृत
 कमिदन  की  रिपोर्ट  पर  विचार  हो  चुका  है,
 लोक  सभा  ब  विचार  कर  रही  है  भौर
 इसके  परचात्‌  फिर  सस्कृत  कमिशन  की
 रिपोर्ट  पर  भौर  कही  विचार  होना  नही  है  ।

 ऐसी  स्थिति  में  देश  की  दृष्टि  भारतीय  लोक
 सभा की  तरफ  लगी  हुई  है  कि  वह  क्या  करती

 है।

 कुछ  प्रास्तीय  सरकारों  ने  इस  प्रकार
 की  व्यवस्था  की  है  कि  जैसे  उत्तर  प्रदेश  के
 शासन  ने  वाराणसी  में  एक  संस्कृत  विश्व-
 विद्यालय  की  स्थापना  की  है  या  पंजाब  में

 कुदक्षेत्र  में  एक  संस्कृत  विदवविद्यालय  की
 स्थापना  हुई  है,  दरभंगा  में  स्थापना  होने
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 जा  रहा  है,  हैदराबाद  में  तिरुपती  में  शौर  कई
 झस्य  स्थानों पर  विश्वविद्यालय  स्थापित  होने
 जा  रहे  हैं  लेकिन  मुझे  माननीय  शिक्षा  मंत्री

 महोदय  क्षमा  करें  कि  यदि मैं  उनकी  दुरावस्थां
 या  दयतीय  भ्रवस्था  का  वर्णन  करूं  झयवा
 फिर  उनके  बारे  में  कुछ  झचिक  न  कहना  ही
 पर्याप्त  है।  जब  झाप  देश  की  सब  भाषाओं
 को  पुष्ट  करना  चाहते  हैं,  उनकी  भ्रभिवृद्धि
 करना  चाहते  हैं,  तो  प्रापको  संस्कृत  विषव
 विद्यालयों  के  बारे  में  जो  उपेक्षित  दृष्टिकोण
 है,  उसको  आपको  दुद्स्त  करना  होगा  भौर
 उनकी  तरफ  सावधानी  के  साथ  देखना  होगा।
 इसके  साथ  ही  साथ  विशेष  रुप  से  मैं  यह  भी
 ह््लेल्ल्,  ्ट्ररू  ष्य्ह्र  यू,  K  चह, यो. फल्दीरर,

 स्तर  की  बात  हुई,  लेकिन  जहां  तक  भारत  की
 राजधानी  का  ताल्लुक  है,  वहां  पर  भी  संस्कृत
 का  एक  विश्वविद्यालय  स्थापित  होना  चाहिये
 जो  केन्द्रीय  विश्वविद्यालय  हो  जिससे  भ्रन्य
 विश्वविद्यालय  भी  पनुप्राणित  हो  सकें  भौर
 भारत  में  संस्कृत  के  जितने  कालिज  हैं,  जितनी
 पाठशालायें  हैं,  उनको  भी  किसी  प्रकार  से
 बल  मिल  सके  ।  इसके  लिये  भारत  सरकार  के
 शिक्षा  विभाग  को  दिल्ली  में  जोकि  भारत
 की  राजधानी  है,  एक  संस्कृत  विश्वविद्यालय
 की  स्थापना  करनी  चाहिये  ।

 दूसरा  सुझाव  मैं  यह  देना  चाहता  हूं
 कि  हमारे  देश  में  संस्कृत  के  भ्रलम्य  ज्ञान  का
 भंडार  भरा  पड़ा  है,  वैशानिक  मंडार  भी  है  ।
 अभी  हमारे  एक  बहुत  बड़े  सन्वासी  स्वामी
 ब्रह्म  मुनि  जी  ने  “भारद्वाज  का  विमान  शास्त्र”
 पर  टीका  लिखी  है।  भारत  सरकार  ने  सुना
 है  इस  पुस्तक  को  ले  कर  पूना  में  थोड़ा  भनु-
 संधान  कराने  का  यत्न  प्रारम्भ  किया  है।
 लेकिन  झभी  कितना  ही  शान  भंडार  छिपा
 पड़ा  है  भौर  भारत  सरकार  के  शिक्षा  विभाग
 को  चाहिये  कि  एक  सेंट्रल  संस्कृत  रिसर्च

 इंस्टीट्यूट  की  स्थापना  करे  जिससे  कि  धुराने
 संस्कृत  ग्रंथों  का  अनुसंघान  कराया  जा
 सके  ।  यदि  ऐसा  किया  गया  तो  नई  पीढ़ी
 के  लिये  पह  बहुत  अच्छी  बात  होगी  ।
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 '  तौसरा  सुझाव  मैं  यह  देना  चाहता  हूं
 कि  मिस  तरह  से  यूनिवर्स्टी  ग्रांट्ट  कमिशन

 झ्ापने  गेनाया  है,  संस्कृत  जैसी  झावध्यक

 और  महत्वपूर्ण भाषा  के  लिये  एक  संस्कृत
 प्रांट्स  *ैमिशन  की  भी  भाप  स्थापना  करें

 जिसमें  संस्कृतज्ञ  भी  हों  देश  के  दूसरे  लोग भी
 हों  और  संसद्‌  के  सदस्थ  मी  हों  जिससे  संस्कृत

 की  एभिवद्धि की  जा  सके  भौर  संस्कृत  को

 झौर  भी  विस्तुत  रूप  दिया  जा  सके

 प्रन्तिम  बात  जो  कि  मैं  विशेष  रूप  से

 कहना  चाहता हूं  वह  यह  है  कि  युग  के  साथ

 अरसस्ती.  ज  स्थिति,  में,  संस्कृत,  के  स्थज़्प,  को,

 व्यापर  बनाने  के  लिये  थोड़ा  सा  परिवतेन

 करने  हो  भी  भावश्यकता  है।  यह

 दुर्भाव
 की  बात  है  कि  संस्कृत  ब

 तक  जिन  लोगों  के  हाथ  में  थी

 उन्होंने  उसके  दर्वाजे  बहुत  कम  चौड़े  कर  रखे
 थे,  इसमें  हर  एक"  प्रवेश नहीं  कर  पाता  था

 स्थिति  यह  थी  कि  इस  जाति  के  भ्रतिरिक्त

 गा  श््स  वर्ग  के  भ्रतिरिक्त  कोई  भी  संस्कृत

 पढ़  महीं  सकता  था  ।  लेकिन  मैं  बतलाना

 बाहरी  हैं  कि
 जिस  समय  हमारे  संस्कृत  के

 रवि  इतने  संकुचित  भौर  छोटे  हो  गये,

 उस  मय  इस  देश  का  सौभाग्य  है  कि  गुजरात
 के  एक  हिस्से  से  एक  साधु  स्वामी  दयातन्द

 जी  रसवती  दाये  |

 उससे  संस्कृत का  द्वार हर  एक  के  लिए
 खोली,  भायंसमाज  के  गुरुकुल  खोले,

 झाय॑_माज  के  कन्या  युरुकुल  खोले  उन

 लड़मियों
 के  लिए,  जितके  लिए यह  कहा  जाता

 था  कि  गायत्री  मंत्र  उनके  कान  में  नहीं  पड़ना
 आहिंएं,  उनको  संस्कृत  पढ़त ेका  भ्रधिकार

 नही  है  !  भाज  से  पचास  वर्ष  पहले  ाव

 समान  ने  भपने  गुरुकुल,  कन्या  गुरुकुल  शौर

 कन्या  पाठंशालायें  खोलकर  संस्कृत  का

 द्वार  लुष्यमात्र  के  लिए  खोला  था!

 इसी  *  यह  परिणाम  है  कि  झाज  संस्कृत



 धौर  शाये  समाज  के  संगठन  को  ससौमाग्य
 प्राप्त  है।  लेकिन,  समापति  महोदय,  जहां
 में  यह  भापषकों

 कहना  चाहता  हूं,  वहां  एक

 दुर्माग्य की  बात  भी  हमारी है,  कि  वह  गुरकुल
 यह  कन्या  भुदकुल  भौर  पाठशालायें जिन्होंने  कि

 राष्ट्रीय  उत्थान  के  युग  में  अनेक  कष्ट  उंठाये
 थे,  झंप्रेज  महाप्रभुभों  बे  जिनकी  तलाशी
 जमीन  खुदवा  कर  ली  थी  कि  कहीं  इनके  नीचे
 बम  तो  तैयार  यहीं  किये  जाते,  उस  पायें
 समाज  के  झाज  तीन  बड़े-बड़े  गुरुकुल  है,
 गुरुकुल  कांगड़ी,  गुरकुल  विश्वविद्यालय  वृन्दावन
 झौर  तीसरा  गुरुकुल  महाविद्यालय  ज्वाला-

 पुर,  जहा  हमारे  देश  के  प्रधानमंत्री  दीक्षान्त
 भाषण  के  लिए  गये  थें  शौर  यह  सौभाग्य

 की  बात  है  कि  उस  गुरुकुल  की  माननीय  शिक्षा
 मंत्री  स्वयं  पनी  झ्रांसों  से  देखकर  चाय

 हैं।  प्रमी  तक  इस  प्रकार के  गुरुकुलों  को
 उपेक्षा  का  विषय  बना  करके  रखा  गया  है,
 जिन्होंने  मनुष्य  मात्र  के  लिए  संस्कृत  का
 हार  उस  समय  खोला  था  उस  कि  संस्कृत

 का  द्वार  बहुत से  लोगों  ने  थोड़ा  संकुचित
 कर  रखा था।  मेरा  प्रपना  निवेदन  हूं  कि

 इस  प्रकार  की  शिक्षण  संस्थाभो  से  यह  भरपेक्षा
 न  की  जाने  कि  बे  हमारे  द्वारों  पर  भाकर

 यह  कहें  कि  हमारे  को  सहायता  दी  जाये,
 बल्कि  अपनी  भोर से  उनको  सहयोग  दिया
 जाये  t

 मेरा  एक  धौर  निवेदन  हे  जिसको

 कहे  कर  में  समाप्त  करता  चाहता  हूं।
 वह  यह  हैं  कि  संस्कृत  में  भाज  स्थिति  यह
 झागई  हूँ  कि  बबीन्स  कालिज  बनारस की
 झाज  से  दस  वर्ष  पहले  स्थिति  यह  थी  कि  एक
 बप  में  २६,०००  तक  विद्यार्थी  वहां  से
 परक्षायें  देते  थे,  भौर  प्राज  जब  कि  में
 झापके  सामने  बाड़ा  होकर  बोल  रहा  हूं,
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 वहां  स्थिति  यह  हे  कि  केवल  खात  बाइ
 हजार  विशज्ञार्यी  कठिनाई  से  उसकी  परक्षाओं

 में  बैठते हैं।  यह  क्‍या  बात  हुई  कि  स्वतंत्र
 होने  के परचातू  संस्कृत  के  साथ  इतनी  उपेक्षा
 प्रारम्भ  हो  गयी  ?  क्यों  विद्याियों  ने
 संस्कृत  विश्वविद्यालय  की  परीक्षायें..  देता
 बन्द  कर  दिया  ?  भसन  में  लोग  सावन
 का  भनुसरण  करते  हैं,  राजा  कालस्य

 कारणम्‌  |  राजा  कीनीति  को  देखकर

 जनता  मपनी,  नीति  निर्धारित  करती  है  !
 जब  लोगों  ने  यह  देखा कि  संग्रेजी  पढ़ेलिखे
 जो  मुट्ठीमर  लोग हैं  यहीं  शासन  में  भी
 लिये  जायेंगे,  यही  नौकरियों  में  लिये
 जायेंगे,  सभी  जगह  उनको  प्रोत्साहन
 मिलेगा  ।  परिणाम  यह  हुमा  कि जो  लोस
 झपने  बच्चों  को  संस्कृत  पढ़ाते  थे  वे  भी”
 उपेक्षित  होकर  बैठ  गये  भौर  प्राज  संकत
 विष्वविद्यालय  में  परीक्षायें,  देने  बालों  का
 स्तर  गिर कर  कहां  भा  चुका है  यह  पहले  मैं
 ने  भरापको  अंकड़े  देकर  बताया  है।  लेकिन
 से  माननीय  शिक्षा  मंत्री  से  बड़ी  नमता
 के  साथ  यह  निवेदन  करना  चाहूंगा  कि  जब
 बहू  यूनीवरसिटी  ग्रांट्स  कमीशन  की  रिपोर्ट
 पर  विचार  कर  रहे  थे  उस  समय  उन्होंने
 कहा  था  कि  विष्वविद्यालयों  के  प्रन्दर

 पझ्नुशासन  हीनता  बहुत  बढ़ती  चली  जा
 रही  हैं,  उच्छुबंनता  बहुत  बढ़ती  जा  रही
 है।  ले केन  झगर  भाप  संस्कृत  को  माध्यमिक
 श्रेणियों  में  प्रनिवार्य  विषय  बना  देंगे  तो
 मेरा  निश्चित  विश्वास  है  कि  जो  विश्ार्थी
 ग्रतिदिन  बह  पढ़ेगा  :

 झभिवादनशीलस्य  नित्यं  वृंद्धोपसेविन.
 अत्वारि  तस्य  वर्धन्ते  भायुविद्या यशों  बसम्‌  |

 जिसके  कान  थें  यह  दाब्द  पढ़ेंगे  कि  जो
 बच्चे  नम््र  होंगे,  बुजुर्गों  के  सामने  झुकेंगे
 उनकी  झायु  बढ़ेगी,  उनकी  विद्या  बढ़ेगी ,
 उनका  बल  बढ़ेगा,  उनका  यश  बढ़ेगा,
 उनके  झन्दर  उच्छचुखलता  स्वतः:  ही  नहीं
 झा  सकती  |
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 संस्कृत  का  वहू  साहित्य  है  कि
 जिसको  महाकबि  कालिदास  ने  रघुवंश  में
 यह  कह  कर  प्रारम्भ  किया था  भौर  केवल
 एक  श्लोक  में  जीणन  का  सारा  लिचोड़
 बन्द  करके  रख  दिया  था  :

 शैशवेस्यस्त  विद्यानां,  यौवने  विषयैषिणां,
 बार्वके  मुनिवृत्तीतां,  योगेनान्ते  तनुत्यजाम्‌  ।।

 जौज़न  को  चार  भागों  में  बांट  करके
 उन्होंने  समाप्त  कर  दिया  है।  शैदषव  में

 ब्रह्मंत्रयोश्रम  में  रह  कर  विद्या  प्राप्त  करते  थे,
 २५  बर्ष  की  भायु  होने  पर  गृहस्थाश्रम  में
 प्रवेश  करते  थे,  उससे  पश्चात्‌  ५०  वर्ष
 के  पशत्‌  वानप्रस्थ  भवस्था  प्राप्त  होती  थी
 नौर  झम्त  में  भाकर  सन्यास  लेकर  मनुष्य
 पझपनी  जीवन  लीला  को  समाप्त  कर  देता  था  ।
 जिस  भाषा  का  साहित्य  इतना  गम्भीर  हैं,
 जिस  भाषा  के  झन्दर  बेद  जेसी  अपूर्व
 निधि  हूँ  जो  मनुष्य  मात्र  के  लिए  “मित्रस्याहूं

 VAISAKHA  15,  86]  (SAKA)  Report  of  Sanskrit  35754
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 weet  सर्वाणि  भूतानि  समीक्षन्ताम्‌”  का
 उपदेश  देती है  भ्राज  समर  उस  भाषा  के

 प्रति  भारतीय  संसर  या  भारतीय  शासन  को

 उपेक्षापूर्ण  नीति  रहेगी  तो  भागे  शाने  वाली
 पीढी  हमारे  को  क्षमा  नहीं  करेंगी  |  इस
 लिए  जब  संस्कृत  झागोग  के  प्रतिवेदन  पर
 विचार  हो  रहा  है  उस  समय  गम्मीरता  से
 निदयय  करके  इस  प्रकार  के  पग  उठाये
 जायें  जिससे  कि  भारतीय  जनता  हमारे
 माननीय  शिक्षा  मंत्री  कीऔर  भारतीय
 शासन  को  साधुवाद  दें  सके

 Mr,  Chairman:  The  discussion
 will  be  continued  tomorrow.  Of
 course,  the  time  will  be  intimated  to
 the  hon.  Members.

 8.34  hrs,
 The  Lok  Sabha  then  adjourned  til

 Eleven  of  the  Clock  on  Wednes-
 day,  the  6th  May,  959|Vaisakha

 16,  88l  (Sake).
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